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 LOK  SABHA

 Tuesday,  July  u,  967/Asadha  20,
 889  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr  SpeakER  in  the  Chair]
 ORAL  ANSWERS  TO  QUESTIONS

 बिहार  के  सीसावर्तों  क्षत्रो  में  झनाज  को

 जमाखोरी

 1051  शी  विभूति  सिश्र  :

 शरीक  ना०  तिवारी  :

 श्री ना०  स्ब०  शर्मा  :

 श्री  शारदा  नन्द :

 श्री राम  सिह  अयरवाल  :

 भरी  ब्रज  भूषण  लात  :

 क्या  खाद्य  तथा  कृषि  मत्री  यह  बताने
 की  कृपा  करेगे  कि

 (क)  क्‍या  यह  सच  है  कि  नेपाल  की
 सीमा  के  साथ  बिहार  के  सीमावर्तो  क्षत्रों  में
 रहने  वाले  व्यापारियों  ने  यहा  से,भ्रनाज
 खरीद  कर  नेपाल  के  विभिन्न  स्थानों  पर
 जमा  कर  लिया  हूं,

 (ख)  यदि  हा,  तो  क्या  कंन्द्रीय  खुफिया
 विभाग  ने  इस  रुम्बन्ध  में  कोई  रिपोर्ट  पेश
 की  हूँ;  भौर

 (ग)  इस  भामले  में  सरकार  ने  क्या

 कार्यबाही  की  हूँ  ?

 The  Minister  of  State  in  the  Ministry
 ef  Food,  Agriculture,  Community  De-
 velopment  and  Cooperation  (Shri
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 Annasthib  Shinde):  (a)  No  such  in-
 formation  has  been  received  by  Gov-
 ernment.

 (b)  and  (c)  Do  not  arise

 eft  बिभूति  मिथ  :  में  जानना  चाहता

 हू  हमारी  सरकार  की  यह  एजेंसी  कितनी
 निकम्मी  है,  मैं  जानता  हू  कि  बिहार  बोर्डर
 पर  कम  से  कम  बिहार  में  मेरे  चम्पारन
 जिले  के  बोइंर  पर  भ्रध्यक्ष  जी,  30  लाख
 मन  धान  वहा  खरीदा  जाता  है
 Shri  छ.  ्य  Tiwary:  This  is  not  seek-

 ing  information,  this  s  giving  wnforma-
 tion

 Mr.  Speaker:  That  is  what  is  happen-
 ing  unfortunately  in  this  House.

 श्री  विभूति  मिथ  सुन  तो  लीजिए  t
 जो  चावल  या  धान  के  डीलर्स  है  ब्रौर  हमारी
 सरकार  उन  से  चावल  शर  धान  लेना  चाहती
 हूँ  तो  नेपाल  में  उन  का  गोदाम  है  गौर  नेपाल
 सरकार  उतने  से  चावल  घ्ौर  धान  लेना  चाहती

 है  तो  उन  का  गोदाम  इधर  हैँ,  इस  तरह  से
 30  लाख  मन  धान  मेरे  जिले  से

 अध्यक्ष  महोदय  फूड  डिबेट  श्राज

 शुरू  हो  जायगा  |  फूड  डिबेट  मे  यह  सब  कह
 सकते  हैं  ।

 श्री  विभूति  सिश  फूड  डिबेट  में
 अ्रध्यक्ष  महोदय,  झाप  सब  को  विश्वास
 दिला  देते  हैं  लेकिन  कितनों  को  मौका  मिलता

 है?  तो  मैं  जनना  चाहता  हू  कि  क्या  सरकार
 फिर  से  इस  की  जाच  पड़ताल  करने  को  बात
 सोच  रही  है  ?

 Shri  Ansnasahib  Shinde:  We  have
 referred  this  matter  to  the  Bihar
 Government.  The  Bihar  Government
 have  written  to  us  that  they  have  no
 information  on  this  point.  Then  we
 referred  it  to  the  Home  Ministry.
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 They  also  say  they  have  no  such  mfor-
 mation  I  am  really  unable  to  say
 anything  more  than  this

 श्री  बिभूति  मिथ  जैसी  स्थिति  है
 उस  का  देखते  हुए  हम  को  तो  दया  झाती  है
 झपनी  सरकार  के  ऊपर  क्‍या  आप  का
 सेंट्रल  इटेलिज्रेस  डिपार्टमेंट  जो  रक्सौल
 में  रहता है  उस  से  कभी  आप  ने  इस को
 दरियाफत  किया  है  ?

 Shri  Annasahib  Shinde’  We  have
 checkposts  which  are  functioning  at
 Galgaha,  Jogban.  and  Jaimagar  and
 one  mobile  squad  at  Raxaul  to  check
 smuggling  of  foodgrains  from  Bihar  to
 Nepal  As  I  said,  we  referred  this
 matter  to  the  Bihar  Government  and
 they  have  said  they  have  no  such  in
 formation

 शीक  ना०  तिवारी  क्‍या  सरकार
 को  म्सलूम  है  कि  एक  ही  भादमी  का  राइस
 मिल  नेपाल  बोड्डर  मे  भी  शौर  इडियन  टेरोटरी
 में  भी  है  श्ौर  वही  आदमी  अपना  धान  खरीद
 क्र  के  इधर  भी  रखता  है  और  उधर  भी
 रखता  है  श्रौर  सुविधा  के  मुताबिक  इधर  से
 उधर  और  उधर  से  इधर  करता  रहता  है  ?

 अगर  बह  स्थिति  है  ता  सरकार  इस  के  सबध
 मे  कोई  कार्यवाही  करने  का  विचार  करती
 2  ?

 Shri  Annasahib  Shinde  If  the  hon
 member  gives  me  specific  information,
 I  will  pass  it  on  to  the  Bihar  Govern-
 ment  as  well  as  to  the  Home  Ministry
 We  will  pass  on  to  them  even  this
 question  which  the  hon  member  has
 put

 ft  बृज  भूबरण  लाल  उत्तर  प्रदेश  का
 यह  हिस्सा  जो  नेपाल  से  मिला  हुआ  है  वहा
 से  बहुत  अनाज  स्मगिल  करके  नेपाल  में  जा
 रहा  है  |  क्‍या  सरकार  को  इस  का  इल्म  है
 और  अगर  हूँ  ता  इसे  रोकने  के  लिए  क्‍या
 कोछिश  की  गई  झौर  नेपाज  सरकार  से  कुछ
 इस  सिलसले  में  निगोशियेशस  किए  गए  या
 नही  ?  प्रगर  नही  तो  क्यो  ?

 JULY  1,  3५87  Oral  Answers  70738

 Shri  Annasahib  Shinde:  This  ques-
 tion  is  about  Bihar  and  Nepal  border.
 For  any  other  question,  I  require
 notice

 Air-India,  Bombay
 +

 #1052,  Shri  S.  M.  Banerjee:
 Shri  Madhu  Limaye:
 Dr.  Ram  Manohar  Lobia:
 Shri  George  Fernandes:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state

 (a)  whether  Government  have  com-
 pleted  investigafion  into  the  violations
 of  the  Foreign  Exchange  Regulations
 Act  and  other  laws  by  the  Aur-India  in
 Bombay,

 (b)  the  departmental  action  taken
 against  the  various  Officers  concerned,

 (c)  whether  any  lega]  proceedings
 have  been  taken  by  the  Aur-India  or
 by  any  other  Central  Government  De-
 partments  and  Agencies  or  by  the  State
 Government  m  this  regard,  and

 (d)  uf  so  the  stage  reached  in  these
 proceedings?

 The  Deputy  Minister  in  the  Ministry
 of  Tourism  and  Civil  Aviation  (Shri-
 mati  Jahanara  Jaipal  Singh):  (a),  (०)
 and  (d)  The  adjudication  proceedings
 initiated  by  the  Ministry  of  Finance
 (Enforcement  Directorate)  against  Aur-
 India  and  8  officers  of  the  Corporation
 in  connection  with  irregular  issue  of
 tickets  without  P’  form  clearance  are
 still  in  progress

 (b)  Aur-India  imitiated  Departmental
 action  as  a  result  of  which  one  officer
 was  removed  from  service  Cases
 against  three  other  officers  have  not
 been  finalised  pending  completion  of
 adjudication  proceedings  initiated  by
 the  Enforcement  Directorate  against
 them  on  the  same  charges

 Shri  8  M.  Banerjee;  According  to
 the  information  given  by  the  Deputy
 Minister,  one  officer  was  removed  from
 service  by  the  department  and  cases
 are  going  on  against  three  other  officers
 I  would  like  to  know  whether  thee
 three  officers  against  whom  cases  are
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 going  on  have  been  suspended  or  are
 still  in  service?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  One  of
 these  officers  has  resigned.  One  has
 been  dismissed  and  the  others  are  still
 in  service.

 Shri  S.  M.  Banerjee:  May  I  know
 whether  the  resignation  of  the  officer
 exonerates  him  or  whether  charges
 have  been  framed  against  him  and  pro-
 per  action  will  be  taken  after  his
 resignation?

 Dr.  Karan  ingh:  The  resignation
 does  not  exonerate  him.  Charges  have
 been  framed  and  action  will  be  taken
 if  he  is  found  guuity.

 श्री  जाज  फर्नेन्डीज  :  अध्यक्ष  महोदय,
 जिन  प्रफसरो  के  ऊपर  इस  वक्‍त  कार्यवाही
 चल  रही  है  क्‍या  यह  सच  है  कि  उन  अफसरों
 से  एयर  इडिया  के  उस  से  भी  बड़े  श्रफसरों  के
 ऊपर  भी  यह  झारोप  लगाया  है  कि  वे  लोग
 भी  इस  झझंट  में  मिले  हुए  हैं  ?

 डा०  कर्म  सिह  :  ऐसी  जानकारी  मेरे
 पास  नहीं  है  ।

 Shri  Hem  Barua:  When  this  question
 of  certain  officers  of  Air  India  allowing
 passengers  to  travel  without  P  forms
 was  brought  on  the  floor  of  the  House
 about  a  year  ago,  Government  gave  an
 assurance  that  there  would  be  a  probe
 into  their  conduct  and  action  will  be
 taken  We  are  now  confronted  with
 the  same  answer  that  the  probe  is  pro-
 gressing  and  all  that.  May  I  know  how
 long  Government  propose  to  take  to
 complete  the  enquiry  and  take  the
 necessary  action?

 Dr.  Karan  Singh:  This  matter  33
 being  handled  by  the  Director  of  En-
 forcement.  He  has  left  for  Bombay
 and  within  the  next  week,  there  is
 going  to  be  one  hearing.  We  are  also
 very  anxious  that  they  should  be
 brought  to  book  as  early  as  possible.

 Shri  Hem  Barua:  You  have  been
 anxious  for  one  year.
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 Dr.  Karan  Singh:  We  are  still  very
 anxious  that  they  should  be  brought  to
 book.

 डा०  राम  मनोहर  लोहिया  :  प्रध्यक्ष
 महोदय,  एयर  इंडिया  का  एक  हवाई  जहाज
 जो  क।हिरा  ब्रियोनी  होता  हगा  वापस  हिन्द
 स्तान  प्रियोनी  मास्कुझ,  हो  कर  के  श्राया
 उस  हवाई  जहाज  ने  अ्रपनी  वापसी  में  कोई
 भी  पैसे  देने  वाले  मुस्ताफिर  नहीं  बिठाये
 शौर  वहू  विशेष,  बहुत  सभ्ात  व्यक्ति  उस
 हवाई  जहाज  में  सफर  कर  रहे  थे  तो  जगह
 खाली  रही  ।  तो  मैं  मंत्री  महोदय  से  जानना
 चाहता  हूं  कि  कितनी  जगई  खाली  रही  और
 उस  से  विदेशी  मुद्रा  का  कितना  नुकसान
 हुआ  है  ?

 डा०  कर्ण  सिह  :  मेरा  निवेदन  है  कि
 यह  प्रश्न  इस  से  नहो  उठता  ।  किसी  श्रौर
 समय  उठाएगे  तो  मैं  जवाब  दूगा  t

 डा०  रास  भनोहर  लोहिया  :  प्रध्यक्ष
 महोदय,  यह  विदेशी  मुद्रा  का  सवाल  है  और
 एक  हवाई  जहाज  मे  विदेशी  मुद्रा  का  नुकसान
 हुआ  है।  इसलिए  यह  प्रश्न  इस  सें  उठता  है
 ज्यादा  से  ज्यादा  मंत्री  महोदय  यह  कह  सकते
 है  कि  वह  कुछ  समय  बाद  इस  का  उत्तर  दे
 ढेगे  ।

 डा०  कर्ण  सिह:  इस  प्रश्न  से  विदेशी
 मुद्रा  का  सबंध  नहीं  है  -  यह  पी०  फार्म
 के  संबंध  मे  प्रश्न  है  ।  यदि  इस  प्रकार  का  कोई
 सवाल  भ्रायेगा  तो  मैं  उस  का  जवाब  दूगा।
 Mr.  Speaker:  Apart  from  that,  every

 day  so  many  planes  go  and  I  do  not
 think  the  minister  can  say  how  many
 seats  were  vacant  on  each  plane.

 डा०  राम  मनोहर  लोहिया  :  यह  पता
 लगा  सकते  है  tT  पता  लगा  कर  उत्तर  दे  सकते
 है  1

 Mr.  Speaker:  That  is  why  I  say  you
 can  give  notice  of  a  separate  question
 about  that.
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 Bro  राम  सनोहर  लोहिया  :  झब  भाप
 जानते  हैं  कि  सवाल  बहुत  मुश्किल  से  पूछे
 जाते  हैं।  तो  इस  वक्‍त  यह  सवाल  मान  लीजिए
 और  मंत्री  महोदय  से  कहिए  कि  वह  सवाल
 का  उत्तर  चाहे  दस  दिन  बाद दे  दें  t

 Mr.  Speaker:  On  every  question,  if
 a  separate  question  is  put  and  the
 munister  38  asked  to  reply,  perhaps  it
 may  be  delicate  and  difficult.

 aft  रवि  राय:  यह  जो  एयर  इडिया
 का  मामला  है  यह  एक  भ्रष्टाचार  का  केन्द्र

 है  मैं  मंत्री  महोदय  से  पूछना  चाहता  हु  कि  एक
 झफसर  बखुशी  भौर  उन  की  बोबी  दोनों
 बाहर  गए  थे  शौर  वह  कोई  पी०  कामी  का
 जो  नियम  होता  हैँ  वह  लेकर  नही  गए  थे  1  उस
 की  कोई  एक  जाच  भी  बैठी  थी  और  जाच  के
 जाद  एस०  के०  कोका  ज्यो  कमिश्नर  थे  उन्होने
 लिखा  है

 “You  are  guilty  of  misconduct
 under  the  Corporation's  rules  and
 of  serious  breach  of  Government's
 rules  of  foreign  exchange  In
 view  of  the  reasons  explained
 to  you  in  the  meeting  m  Decem-
 ber,  96l,  we  are  taking  a  lenient
 view  of  your  guilt  and  we  have
 decided  to  give  you  one  more
 chance”

 इस  तरह  से  एक  कमरशियल  मैनेजर
 लिखता  है  तो  मैं  मत्री  महोदय  से  जानना
 चाहता  हू  कि  इस  सबंध  में  एक  पालियमेट्री
 कमेटी  जानी  चाहिए  जो  जाच  करे  क्योकि
 एयर  इडिया  मे  बहुत  भ्रष्टाचार  चल  रहा
 है  और  मत्री  महोदय  नये  जायें  हैं  हम  चाहते
 हैं  कि  हस  सबंध  में  वह  कोई  कार्यवाही  करे  ।

 डा०  कर्ण  सह  :  मैं  माननीय  सदस्य
 का  बतला  दू'  कि  बछ्शी  जिनका  कि  उन्होंने
 जिक्र  किया  उन  की  सविस  अभी  डिस्पेस
 विद  कर  दी  गई  है  ।  उन  को  नौकरी  से
 निकाल  दिया  गया  है  ।

 श्री  शबो  शाय  :  उसके  लिए  एय०  के०
 कोका  साहब  ने  चिट्ठी  लिखी  थी  कि  वी  हैव
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 टेकन  ए  लीनियेट  व्यू  ।  झगर  मंत्री  जी  भाहे
 तो  में  उन्हे  बहू  कामजात  दे  सकत।  हूं

 डा०  कर्ण  सिंह:  यह  कब  की  बात  है  ?
 श्री दि  राय:  20  झप्रैल  1961  को

 लिखा  था।
 हा०  कर्ण  सिंह:  झब  वह  तो  बड़े

 प्राचीन  इतिहास  की  बात  हो  गयी  ।

 शी  रवि  राय:  इस  तरह के  झफसर
 श्भो  है  या  नहीं  7  कोका  साहब  अभी  मोजूद
 हैं  या  नहीं  भौर  उनऊे  बारे  भे  हमारा  सवाल
 &  कि  उन्होंने  एसा  लिखा  था  या  नहीं  ?

 Tio  शम  भनोहर  लोहिया  :  क्‍या
 प्राचीन  बेईमानी  ईमानदारी  हो  जाती  हूँ  ?

 शी  र।भसेबक  यादव  :  क्या  यह  सही है  कि
 भूतपूर्व  मत्री  श्री  ए०  के०  सेन  विदेश  गये  हें
 झोर  बिना  पी०  फौर्म  के  गये  हूं,  भ्रगर  ऐसा
 हुआ  हूँ  तो  क्यों  हुआ  है  ?

 डा०  कर्ण  सिह  :  ऐसी  कोई  जानकारी
 मेरे  पास  नही  है  t
 Shri  Ss.  Kundu:  The  question  was

 whether  the  Government  have  investi-
 gated  the  violation  of  the  Foreign  Ex-
 change  Regulation  Act  But  the  hon
 Deputy  Minister  gave  only  one  instance
 of  violation  of  the  P  form,  though  a
 regular  racket  goes  on  in  collabora-
 tion  with  the  travel  agents,  crew  and
 some  of  the  passport  officers  and  the
 provisions  of  this  Act  are  violated
 Has  the  Deputy  Minister  investigated
 all  such  violations?  I¢  not,  will  she
 promise  to  do  it  now?

 Dr.  Karan  Singh:  In  the  course  of
 these  investigations  it  came  to  our
 notice  that  there  was,  unfortunately,  a
 racket  of  the  type  which  has  been  re-
 ferred  to,  and  on  further  inquiris  37
 suspected  cases  were  investigated  So
 far  55  cases  have  been  established

 Mr.  Speaker:  A  list  was  placed  on
 the  Table  of  the  House,  I  remember

 Shri  S.  Kundu:  The  answer  is  not
 specific

 Dr.  Karan  Singh:  In  that  connection,
 8  officers  have  been  held  responsible
 and  the  Directorate  of  Enforcement,
 which  is  an  organ  of  the  Ministry  of
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 Finance,  has  started  adjudication  pro-
 ceedings  against  those  officers.  I  may
 here  assure  the  House  that  if  any  cases
 of  corruption  come  to  our  notice  we
 will  be  very  anxious  to  take  very
 severe  action  against  those  found
 guilty.  But  I  do  not  think  it  would  be
 correct  to  say  that  the  whole  of  Air
 Indias  a  pool  of  corruption.  Of
 course,  there  has  been  this  unfortunate
 incident.  I  am  personally  very  anxious
 to  see  that  wherever  corruption  is
 found  it  is  rooted  out.
 All-India  Roads  and  Rural  Transport

 Development  Programme

 +
 #1054.  Shri  8,  C,  Samanta:

 Shri  Yashpal  Singh:
 Shri  A,  हू,  Kiskn:
 Shri  S.  N.  Maiti:
 Shri  Tridib  Kumar  Chaudhuri:
 Shri  Beni  Shankar  Sharma:
 Shri  Onkar  Lal  Berwa:
 Shri  M.  BR.  Krishna:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  Government  have  any
 proposal  under  consideration  for  under-
 taking  an  all-India  programme  for  the
 development  of  roads  and  rural  trans-
 port  to  the  tune  of  about  Rs.  500  crores;
 and

 (b)  if  so,  the  salient  features  there-
 of?

 The  Deputy  Minister  in  the  Ministry
 of  Transport  and  Shipping  (Shri  Bhakt
 Darshan);  (a)  No  Sir.  Development
 of  rural  roads  and  rural  transport  are
 primarily  the  responsibility  of  the

 State  Governments  concerned.
 (b)  Does  not  arise.

 Shri  S.  C.  Samanta:  Is  it  not  a  fact
 that  the  Working  Group  set  up  by  the
 Ministry  recommended  Rs,  740  crores
 to  be  spent  on  development  of  roads
 ‘all  over  India  and,  if  so,  whether  Rs.
 370  crores  will  be  spent  by  the  Centre
 and  Rs,  370  crores  by  the  States?

 Shri  Bhakt  Darshan:  Sir,  I  have  not
 got  any  exact  information  with  me  just

 mow.  But  the  position  is  that  all  the
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 proposals  are  yet  to  be  finalised.  Til}
 the  Pian  allocations  are  finalised
 nothing  definite  can  be  said.

 Shri  8.  C.  Samanta:  May  I  know
 whether  the  Nagpur  Plan  that  was  in
 vogue  is  still  continuing?  If  not,  what
 kind  of  plan  has  been  taken  up  and
 what  amount  of  money  will  be  neces-
 sary  for  what  amount  of  time?

 Shri  Bhakt  Darshan:  Sir,  the  Nagpur
 Plan  has  now  been  replaced  by  an-
 other  20  year  plan  prepared  by  the
 Chief  Engineers  of  various  States.
 That  is  now  in  operation.  From  Plan
 to  Plan  and  from  year  to  year  the  allo-
 cations  are  finalised.

 Shri  0,  Samanta:  What  is  the
 amount?

 Shri  Bhakt  Darshan;  Sir,  I  have  not
 got  that  information  just  now.

 B  भी  बेंगोशंकर  दार्मा :.  अभी  जभी  मंत्री
 महोदय  ने  बताया  कि  सड़कों  शर
 देहाती  परिवहन  का  मामला  स्टेट  सब्जेक्ट

 है  और  वह  अच्छी  तरह  जानते  हैं  कि  प्राजकल
 राज्यों  की  झाधिक  स्थिति  भ्रच्छी  नहीं  है  t
 झतएव  क्‍या  वे  कोई  ऐसी  स्कीम  बना  रहे
 हैं  जिसके  भ्रनुसार  अगर  कोई  राज्य  सड़कों
 और  देहाती  परिवहन  के  विकास  का  काम
 अपने  हाथों  में  ले  ,तो  केन्द्रीय  सरकार  उस
 की  मदद  करेगी  1

 3  ’
 श्री  भक्त  ददन :  जी  हां  श्रीमन्‌;  चौथी

 योजना  में  प्लानिंग_कमिशन  ने  यह  प्रस्ताव
 किया  है  कि  राज्य  सरकारें  सड़कों  के  लिए
 जितने  धन  की  व्यवस्था  करें  उस  का  20
 प्रतिशत:  ग्रामीण  सड़कों  के  लिए  निश्चित
 किया  जाय  और  उस  20  प्रतिशतः  में  40
 प्रतिशत:  सहायता  केन्द्र  की  ओर  से  दी
 जायगी  |

 Shri  M.  RB.  Krishna:  May  I  know
 whether  any  discussion  has  already
 taken  place  between  the  Minister  and
 the  State  Chief  Ministers  about  the
 provision  of  20  per  cent  out  of  the  Plan
 budget  of  the  State  Governments  for
 linking  the  rural  roads  and,  if  so,  which



 70745  Oral  Answers

 ate  the  States  which  have  accepted  this
 suggestion  of  the  Planning  Commis-
 sion?

 The  Minister  of  Transport  and  Ship-
 ping  (Dr.  V.  K.  R.  V.  Rao):  Not  yet.

 Shri  8.  Kandappan:  Along  with  rural
 roads  I  think  this  question  pertains
 also  to  the  all  India  roads,  I  would  like
 to  know  whether  the  Government  have
 finalised  the  plan  for  the  mueh-pro-
 mised  east-coast  road_corinecting
 Andhra,  Madras  and  some  other  States
 on  the  eastern  side.

 Shri  Bhakt  Darshan:  Sir,  the  “ast-
 Coast  road  has  got  its  own  importance,
 but  it  is  not  one  of  the  rural  roads.

 Shri  8.  Kandappan:  But  it  will  con-
 nect  the  much-neglected  rural  areas,  I
 would  say,

 Shri  Bhakt  Darshan:  Sir,  if  the  hon.
 Member  tables  a  separate  question,  I
 will  answer  it.

 Shri  Chintamani  Panigrahi:  The
 hon,  Minister  just  now  referred  io  the
 Fourth  Plan  in  which  20  per  cent  of
 the  allocations  would  be  borne  by  the
 State  Governments.  Which  Fourth
 Plan  is  ‘he  referring  to,  because,  no
 such  Plan  has  come  before  the  House
 and  we  do  not  know  even  the  outlay
 of  that  Plan?

 Dr.  V.  K.  R.  V.  Rao:  What  my
 colleague  said  was  that  the  Planning
 Commission  has  suggested  that  in  the
 Fourth  Plan  allocations  for  roads  in
 the  State  Plans  20  per  cent  should  be
 reserved  for  rural  roads.  If  they  do,
 the  recommendation  of  the  Planning
 Commission  is  that  40  per  cent  of  this
 20  per  cent  will  be  available  as  Central
 grant  from  the  Central  allocations.

 श्री  प्रकाशवीर  शास्त्री  :  केन्द्रीय  सर-

 कार  के  पास  क्‍या  कुछ  इस  प्रकार  की  शिकायतें

 भी  आई  हैं  कि  राज्यों  में  प्रायः  यह  देखा  जाता

 है  कि  पी०  डबलू०  डी०  के  मिनिस्टर  जिस

 जिले  के  होते  हैं  उस  में  सड़कें  कुछ  अधिक

 बन  जाती  हैं  बाकी  सौरा  राज्य  उपेक्षित

 रह  जाता  है  तो  सारे  प्रान्त  के  साथ  बराबर

 न्याय  हो  ईस  दिशा  में  या  केन्द्रीय  सरकार
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 कुछ  हस्तक्षेप  करेगी  या  उन  की  योजनाओं

 को  यहां  मंगा  कर  उन  पर  अंतिम  निर्णय

 चहा  से  लिया  जायगा  ?

 श्री  भक्त  दर्शन:  श्रीमत्‌  ऐसे  मामलों

 में  केन्द्रीय  संरकार  कॉई  हस्तक्षेप  नहीं  कर

 सकती;  बाकी  दगर  माननीय  सदस्य  अपने

 प्रभाव  का  इस  दिशा  में  सदुपयोग  करें  तो

 सम्भवतः  सफलता  मिल  सकती  है  t

 श्री  प्रकाशवीर  शास्त्री  :  हमें  ऑ्ाप  ने

 गधिकार  कहां  दे  रक्खा  है  ?  मिनिस्टर  तो

 तो  आप  हैं  t

 श्री  प्रेम  चन्द वर्मा :  हिमाचल  प्रदेश  ,
 दिल्‍ली  तथा  चंडीगढ़  यह  यूनियन  टैरीटैरीज़

 हैं  ।  भारत  सरंकार  केन्द्रीय  फंड  से  सड़कों
 के  मामले  में  इन  तीनों  टैरीटरीज़  को  कितना

 कितना  रुफ्या  दे  रही  है  ?

 श्री  भक्त  दहन  :  श्रीमन्‌  इसके  लिये

 पूर्व  सुचना  चाहिए  ।

 श्री  शिव  चरंण  लाल:  क्‍या  मंत्री  मही-
 द्य  बतेलाने  की  कपा  करेंगे  कि  चौथी  योजना

 में  देहांतों  मे ंकितनी  सड़क  बनाने  का  प्रोग्राम

 किस  हिसाब  से  है  और  क्या  देहातों  से  जो

 पैसा  आता  है  वह  पैसा  देहातों  की  सड़कों
 पर  खच  होता  है  या  वह  शहर  के  विकास  में

 खर्च  होता  हैं  ?  मैं  श्री  प्रकाशवीर  शास्त्री  की
 बात  का  समर्थन  करते  हुए  कहना  चाहता

 हूं  कि  उत्तर  प्रदेश  के  सार्वजनिक  निर्माण

 मंत्री  रावत जी  ने  अपने  ही  क्षेत्र  में  सड़कों  का

 निर्माण  किया  है  बाकी  सारा  आगरा  जिला

 हमारा  बर्बाद  पड़ा  है

 श्री  भक्त  दहाँन  :  श्रीमन्‌,  मैं  माननीय
 सदस्य  की  भावनाओं  का  आदर  करता  हूं  ।

 इस  समय  स्थिति  यह  है  कि  देश  में  जो  लगभग
 पांच  लाख  गांव  हैं  उन  में  स ेकरीब  एक  तिहाई
 गांव  ही  ऐसे  हैं  जो  बारहमासी  सड़कों
 से  जूड़े  हुए  हैं  ।  इस  लिये  बहुत  बड़ा  कार्य

 क्षेत्र  बचा  हुआ  है  और  यदि  सब  सरकारें  मिल

 कर  प्रयत्न  करे  तो  कुछ  बर्षों  में  सफलता
 मिल  सकती  है  ।
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 श्री  शिव  नारायण  :  शेरशाह  ने  पांच  बरस  के

 अन्दर  सारे  देश  की  सड़कों  की  ठीक  किया  था  |

 आज  स्टेट  गवर्नमेंट्स' में  और  सैन्ट्रल  गवर्नमेंट  में

 कांफिलक्ट  है  ।  आज  चूंकि  सरकार  ने  20

 परसेन्ट  की  बात  कही  है  इस  लिये  मैं  उस  को

 पुराने  समय  की  याद  दिलाना  चाहता  हूं
 कि  अयोध्या  से  लेकर  गोरखपुर  और  बिहार
 तक  राम  जानकी  रोड  है  यह  हिस्टारिकल
 रोड  है

 अध्यक्ष  महोवय  :  मिनिस्टर  साहब
 सारे  इंडिया  के  बारे  में  इस  तरह  से  नहीं
 बतला  सकेंगे  ।

 श्री  शिव  नारायण  :  मंत्री  महोदय
 झ्योध्या  गये  थे  और  मैंने  उन  से  खुद  कहा
 था  कि  वह  सड़क  बड़ी  हिस्टारिकल  सड़क

 है  और  मैं  चाहता  हूं  कि  गवर्नमेंट  उस  में

 मदद  कर  के  उस  को  बनाये  t

 श्री  भक्त  दहन  :  श्रीमन्‌  अगर  माननीय
 सदस्य  लिख  कर  भेजेंगे  तो  हम  उस  को
 राज्य  सरकार  के  पास'  भेज  देंगे  ।

 Shri  E.  K.  Nayanar:  Even  before
 undertaking  the  consideration  of  the
 Fourth  Five-Year  Plan  the  present
 méi  road  from  Mangalore  to  Madras
 requires  repairs.  May  I  know  whether
 Government  has  any  plan  to  repair  the
 Main  road  and  the  only  railroad  bridge
 at  Beliapattam  in  Cannanore  District
 or  to  give  aid  to  the  Kerala  Govern-
 ment  for  this?

 Mr.  Speaker:  This  has  nothing  to  do
 with  this  question,

 Shri  E.  K.  Nayanar:  It  is  about  re-
 pairing  the  main  West  Coast  Road  from
 Mangalore  to  Madras.

 श्री  महाराज  सिह  भारती  :  ग्रामीण

 सड़कों  के  सिलसले  में  एक  योजना  पहले  से
 चल  रही  थी  कि  एक  तिहाई  रुपया  सड़कें
 बनाने  के  लिये  केन्द्रीय  सरकार  देगी  एक
 तिहाई  राज्य  सरकार  देगी  और  एक  तिहाई
 में  से  आधा  मिल  मालिक  देगा  और  आधा
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 किसान  देगा  गन्ना  मिलों  के  चारों  तरफ

 सडकें  बनाने  के  लिये।  उस  में  आम  तौर  से

 ऐसा  हुआ  है  कि  किसानों  ने  जो  पैसा  दे  दिया

 है  उस  के  हिसाब  से  न  तो  केन्द्रीय  सरकार
 ने  दिया  न  प्रदेश  सरकार  ने  दिया  और  न
 मिल  मालिकों  ने  दिया  ।  मैं  मंत्री  महोदय से
 जानना  चाहता  हूं  कि  जो  लक्ष्य  उन्होंने  निर्घा-
 रति  किया  है  सड़कें  बनाने  के  लिये  क्या  उस
 लक्ष्य  में  इस  योजना  के  मातहत  बनाई  जाने
 वाली  सड़कें  भी  शामिल  हैं  ?  यदि  हां,  तो
 उन  के  लिये  आप  ने  कितना  रुपया  तय  किया

 @?

 श्री  भक्त  दर्शन  :  श्रीमत्‌,  ग्रामीण  सड़कों
 के  सम्बन्ध  में  सब  से  बड़ी  बात  उन  के  रख
 रखाव  अर्थात्‌  मेनटेन्स  की  है  ।  पिछले  वर्षो
 में  श्रमदान  के  द्वारा  हजारों  क्यों  लाखों  मील
 लम्बी  सड़कें  बनीं  थीं  पर  वह  सब  समाप्त

 हो  गई  ।  इस  लिये  मंत्रालय  ने  यह  निश्चय
 किया  है  कि  एक  विशेषज्ञ  की  नियुक्ति  की
 जाये  जो  इस  के  बारे  में  अपनी  रिपोर्ट  देगा
 कि  किस  प्रकार  सड़कों  का  निर्माण  किया
 जाये  और  किस  प्रकार  से  उन  का  रख  रखाव
 किया  जाये  ।  राज्य  सरकारों  से  भी  इसके
 बारे  में  परामश  किया  जायेगा  और  मुझे
 झाशा  है  कि  जब  रिपोर्ट  सामने  आयेगी
 तंब  उस  पर  अच्छी  तरह  से  कार्य  किया
 जायेगा  |

 श्री  विभूति  सिश्र  :  केन्द्रीय  सरकार  से

 बिंहार  गवर्नमेंट  और  यू०  पी०  गवर्नमेंट  को
 एक  खत  गया  था  जिस  में  लिखा था  कि  एक
 तिहाई  केन्द्रीय  सरकार  देगी  एक  लिहाई
 पैसा  राज्य  सरकार  देगी  और  एक  तिहाई
 पैसा  किसानों  और  मिल  मालिकों  से  इकट्ठा
 कर  के  लिया  जाये  |  और  इस  पैसे  से  ग्रामीण

 सड़कें  बनाई  जायें  ।  हमारे  यहां  किसानों  से
 पैसा  इकट्ठा  कर  लिया  गया  लेकिन  नतों
 मिल  मालिकों  ने  दिया  न  बिहार  गवर्नमेंट
 ने  दिया  और  न  केन्द्रीय  सरकार  ने  दिया  ।
 इस  के  बारे  में  मंत्री  महोदय  का  स्पष्टीकरण
 आना  चाहिये  ।
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 Mr,  Speaker:  You  giso  have  learnt
 this  art  There  28  absolutely  no  point
 of  order  Will  you  kindly  88  down?
 You  are  a  senior  Member  of  the  House
 ‘There  is  no  point  of  order.

 ली  बविभूति  मिथ:  मेरा  प्वाइट  झाफ
 आडर  यह  है  कि  यदि  मिनिस्टर  साहब
 गलत  जवाब  दें  तो  इस  क।  खुलासा  होना
 चाहिये  ।  केन्द्रीय  सरकार  के  लेटर की  कापी
 मेरे  पास  है  किस  में  उन्होंने  कहा  था  कि  एक
 तिहाई  हम  देगे,  एक  तिहाई  बिहार  सरकार
 देगी  ।  किसानो  से  मुफ्त  रुपया  इक्टूठा  कर
 लिया  गया,  लेकित  सड़के  श्राज  तक  नहीं
 बनी  है!  इस  के  पीछे  क्या बात  है  यह  हम  को
 बतलाया  जाना  चाहिये  t

 Dr.  द  K.  R.  V.  Rao  rose—

 Mr  Speaker:  No,  please  The  point
 of  order  is  addressed  to  the  Chair  and
 not  to  the  Minister  This  is  where  I
 come  into  trouble  I  have  to  answer
 it,  not  the  Minister

 Shri  BR.  Barua:  May  I  know  whether
 overnment  has  made  any  assessment

 of  the  rural  requirements  of  different
 States,  77  so,  how  much  of  the  require
 ment  Government  25  going  to  complete
 within  the  next  Fourth  Five-Year
 Plan?

 Shri  Bhakt  Darshan:  Sur,  it  is  exactly
 from  this  point  of  view  that  a  one-man
 committee  is  going  to  be  appointed  to
 look  into  the  matter

 Shri  D.  N.  Patodia:  Both  the  Central
 and  the  State  Governments  put  to-
 gether  collect  about  Rs  400  crores  in
 the  form  of  taxation  from  the  road
 transport  industry  Wall  the  Govern-
 ment  m  consultation  with  the  State
 Governments  examune  the  possibility
 of  earmarking  a  specific  percentage  of
 this  tax  collection  for  the  development
 of  roads  in  rural  areas?

 Shri  Bhakt  Darsban:  Sir,  |  think,
 this  very  question  was  put  to  the
 Deputy  Prime  Minster  and  Finance
 Minister  at  Bombay  recently  and  he
 has  rejected  it  outright,  as  it  is  not
 practicable
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 ft  गंगा  रेड्डी  :  मे  जानना  भाहता
 कि  बीस  सालो  का  जो  रोड  ०
 था  उस  केसे  अब तक  कितने  साल  खत्म
 हो  गये  ।

 भरी  भक्त  दर्शत  :  श्रीमन्‌  जो  पहला
 बीस  साल  का  प्रोग्राम  था,  वह  सन्‌  94
 से  ले  कर  96  तक  था  |  उस  के  बाद
 दुसरे  बीस  साल  का  प्रोग्राम  चल  रहा  है।

 Shri  Gadilingana  Gowd;  May  I  know
 if  its  a  fact  that  the  Central  Govern-
 ment  has  agreed  to  bear  all  the  ex-
 penditure  on  the  construction  of  inter-
 State  bridges,  if  so,  have  Mysore  and
 Andhra  Governments  asked  for  the
 construction  of  a  bridge  on  Tungbhadra
 River  near  Madhavaram  Mantrayalem?

 Shri  Bhakt  Darshan:  Sir,  about  the
 second  part  of  the  question  I  want
 notice  About  the  first  part  of  the
 question,  there  38  a  scheme,  but,  under
 that  scheme,  all  roads  or  bridges  can-
 not  be  undertaken,  only  a  few  selected
 ones  can  be  undertaken

 श्री  flo  ना०  तिवारी  :  द्वितीय  पतरवर्षीय
 योजना  के  दो  वर्ष  बीत  रहे  है।  आपने
 कहा  है  कि  20  परसेन्ट  में  40  परसेन्ट
 अनुदान  आप  देगे  ।  मै  जाना  चाहता  ह  कि
 इन  दो  वर्षो  में  श्राप  ने  कुल  क्तिना  प्रनुदान

 प्रदेशों  को  दिया  है  भ्रौर  किन  बिन  प्रदेशों
 को  कितना  कितना  ?

 1 (ह  भक्त  दर्झन  श्रीमन्‌  माननीय
 सदस्य  को  ज्ञात  होगा  कि  इन  दो  वर्षों  मे ंएक

 भी  पैसा  तये  कामो  के  लिये  नहीं  दिया  गया  ny
 इस  लिये  यह  प्रश्न  नहीं  उठता  ।

 श्री  झो०  Mo  त्यागी:  कया  यह  सच  नही
 है  कि  वर्तमान  सरकार  जो  सडक  बनवा
 रही  है  उन  के  पीछे  प्राथिक  दृष्टिकोण  प्रधान

 है  और  स्टेट  गवर्नमेद्स  इस  बात  को  ध्यान
 में  रख  कर  सडके  बनवाती  हैं  ?  परन्तु  भारत-
 वर्ष  में  ऐसी  बहुत  सी  जगह  हैं  जहां  भायिक

 दृष्टिकोण  से  सडकें  बनवाना  लाभदायक

 नहीं  v  लेकिन  भारतवर्ष  में  जो  ट्राशबल
 एरियाज  हैं  जहां  पर  कि  भादिवासी  रहते
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 हैं,  उन  जंगलों  में  प्रधिकांश  ऐसे  लोग  हैं
 जिन्होंने  मोटरों  के  दर्शन  नहीं  किये  हैं,  रेलों
 के  दर्शन नही  किये  हैं।  उन  क्षेत्रों  को
 भारतजर्ष  की  भाम  जनता  के  साथ  मिलाने

 के  लिये  क्या  सेंट्रल  गवर्न मेंट  वहां  सडके  बनाने
 की  ओर  विशेष  ध्यान  देने  का  विचार  कर
 रही  है  ?

 शी  भक्त  इशेत  :  श्रीमन,  इसी  वृष्टिकोण
 से  प्लेनिग  कमिगन  ने  यह  योजना  रक्‍्खी
 है  ।  जय  चतुर्थ  पचवर्षीय  योजना  का  अ्रन्तिन
 द...  झा  जायेगा,  तब  शायद  इन  मामले
 में  कुछ  प्रगति  हो  सकेगी  ।

 भ्रीनती  जयाबेद  शाह  :  जहा  बहुत  ी
 स्टेट्स  नागपुर  प्लैनसे  बहुत  पीछे  है  वहा  कई
 स्टेट्स  ऐसी  भी  हैं  जो  कि  नागपुर  प्लैन  से  बहुत
 झागे  बढ  गई  हैं  |  मैं  जानना  चाहती  हू  कि

 दोनो  के  बीच  में  रैशनलाजेइशन  लाने  के  लिये
 जो  पिछड़ी  स्टेट्स  हैं  कया  उन  के  लिये  कोई
 खास  कारंबाई  होने  वाली  हूँ  ?

 श्री  मात दान .  श्रीमन्‌  जैता  माननीया
 सदस्या  ने  क  दा  है  कुछ  राज्य  सरकारे  नागपुर
 प्लैन  से  भी  आगे  बढ  गई  हैं  ।  लेकिन  उन  को
 पीछे  लाने  का  कोई  इरादा  नही  है  ।  हा,
 जो  पीछे  रह  गई  हैं,  उन्हें  भ्रवश्य  भागे  बढ़ाने
 का  प्रयत्न  किया  जायेगा  |

 श्री  लक्षण  लाल  कप्र  माननीय  मत्री
 महोदय  ने  कहा  था  कि  सडको  पर  जितना
 रुपया  खर्च  होगा  प्लैनिंग  कमिशन  उस  में  से  20
 परतेट  रुपया  ग्रामीण  सड़को  के  ऊपर  खर्च
 करने  की  योजना  बनाई  है  ।  कया  मत्री  महोदय
 इस  बात  को  महसूस  करते  हैं  कि  ग्रामीण
 सडकों  पर  खर्च  करने  के  लिये  यह  बहुत  कम
 रुपया  है  भौर  इप  के  लिये  क्‍या  उन्होने कहा
 है  कि  झ्यादा  रुपया  खर्च  होना  चाहिये  ?

 श्री  भक्त  ददन  श्रीमन्‌ यह  जो  20 प्रति-

 जत  राशिनिर्धारित  की  गई  है, यह॒  तो  न्यूनतम
 है  ।  यदि  इस  से  भ्रधिक  राज्य  सरकारे  खर्च
 करना  चाह  तो  हम  उस  का  स्वागत  करेगे  |
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 Re-opening  of  Suez  Canal
 +

 #1055,  Shri  Kameshwar  Singh:
 Shri  ९.  C.  Desai:

 Will  the  Minister  of  Transport  an@
 Shipping  be  pleased  to  state:

 (a)  whether  normal  crossing  of  the
 Suez  Canal  has  been  resumed  and,  if
 not,  what  is  the  obstacle;

 (b)  when  will  such  an  obstacle  be
 removed,

 (९)  whether  the  ships  carrying  cargo
 for  India  are  héld  up  or  are  making
 the  journey  round  the  Cape  of  Good
 Hope,  and

 (d)  ४  so,  what  will  be  the  additional
 cost  to  India,  by  the  adoption  of  this
 lengthy  route?

 The  Minister  of  Transport  and  Ship-
 ping  (Dr.  झ,  K.  R.  झ,  Rao):  (a)  and  (b).
 The  Suez  Canal  remains  closed  because
 of  the  sunken  ships  and  the  aftermath
 of  hostilities  The  UAR  Government
 are  not  willing  to  remove  the  sunken
 ships  as  long  as  the  Israel:  troops  cont:-
 nue  to  occupy  the  east  bank  of  the
 Canal

 (c)  The  US  _  tanker  ‘Observer’
 carrying  27400  tons  of  Milo  for  India
 is  held  up  in  the  Suez  Canal  Ships
 carrying  cargo  for  India  are  now  using
 the  route  via  the  Cape  of  Good  Hope

 (d)  On  preliminary  estimates  the
 total  additional  freight  bill  on  account
 of  the  diversion  wia  the  Cave  of  Good
 Hope  70  likely  to  be  of  the  order  of
 Rs  3505  crores  per  annum,  assuming
 that  :mports  and  exports  continue  to
 remain  as  at  present

 Mr.  Speaker;  Question  No  064  can
 also  be  linked  up  with  this

 Dr.  V.  K.  R.  च,  Rao:  That  is  addressed
 to  the  Minister  of  Food  and  Agricul-
 ture

 Mr.  Speaker:  That  is  also  about  Suez
 Canal  Anyway,  it  28  all  right

 ah  फार्ेदवर  सिह  :  क्‍या  मतर  महोदय
 ने  यहा  से  कोई  भ्रफमर  या  कोई  दूसरा  व्यक्ति
 स्वेज  एरिया  में  भेजा  है,  जो  वहां  पर  जा  कर
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 निरीक्षण  कर  सके  कि  क्या  स्वेज  केनाल  में
 झटके  हुए  जहाज  वहा  से  मिकल  सकते  है
 या  नही  और  कया  सरकार  ने  ईजप्ट  से  यह
 रिक्येस्ट  किया  है  कि  चूकि  श्रब  वहा  पर
 लडाई  नही  चल  रही  है,  इस  लिए  उस  जहाज
 की  वहा  से  निकलने  दिया  जाये  ?

 Dr.  द  K.  R.  V.  Rao:  I  think,  the  hon
 Member  is  aware  that  the  Egyptian
 Government  knows  our  great  interests
 in  the  early  freeing  of  the  Suez  Canal
 for  traffic,  the  Egyptian  Government
 are  very  much  aware  of  it  But,  as
 the  House  35  also  aware,  their  policy
 regarding  opening  of  the  Suez  Canal
 depends  upon  other  factors  which  I
 have  already  indicated

 श्री  कामेध्बर  सिह  मैने  स्वेज  नहर
 के  नक्शे  का  अध्ययन  किया  है  और  मै  समझता
 हूं  कि  जो  आबजवंर  जहाज  हिन्दुस्तान  के
 लिए  27  हजार  टन  श्रनाज  ला  रहा  है,
 वह  स्वैज  नहर  से  निकल  सकता  है  परन्तु
 ईजप्शन  एथारिटीज  जान-बूझ  कर  उस  को
 वहा  पर  रोक  रहे  है  ताकि  ग्ह  भारत
 न  झा  सके  |  जया  मत्री  महोदय  ने  इस  बारे  में
 कोई  अ्रध्ययन  किया  है  ?

 Dr.  द  K.  R.  द  Rao:  That  ts  not  my
 information

 Shri  Piloo  Mody:  My  information  35
 that  the  ship,  ‘Observer’,  is  on  the
 south-end  of  the  Suez  Canal  and  _  the
 sunken  ships  are  further  north  of  it
 I  would  like  to  know  whether  the
 Minster  has  any  personal  knowledge
 on  this  particular  point

 The  second  point  is  that  I  am  also
 informed  that  it  35  possible  for  ships
 to  bypass  the  sunken  ships  This  ques-
 tion  was  asked  of  the  Defence  Mimster,
 but  no  satisfactory  reply  was  given

 I  would  hke  to  know  whether  the
 Minister  for  Transport  is  making  any
 specific  enquiries  on  these  two  parti-
 cular  allegations

 Dr.  V  छू.  R.  V.  Rao:  Regarding  the
 first  question,  obviously  I  have  no  per-
 sonal  knowledge  because  I  have  not
 been  there
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 Regarding  thé  second  point,  I  do  not
 have  the  inforthation  whith  the  hon.
 usquns  ण्प  ssedq  Oy  ्[पष  944  २०7
 a[qresod  8  4]  43७प३  ‘Ajaureu  ‘sey  Jaquayy
 ships  I  am_  certainly  prepated  to
 make  a  note  of  these  two  points  men-
 tioned  by  the  hon  Member  and  get
 answers  to  those  questions

 Shri  Sradhakar  Supakar:  {t  Ss
 reported  mm  today’s  paper  that  a  daily
 loss  of  Rs  3  crores  is  involved  on
 account  of  the  closure  of  the  Suez
 Canal  May  I  know  how  far  3s  that
 report  correct  and  what  is  the  time  by
 which  it  7  expected  that  the  Suez
 Canal  will  be  cleared  and  our  goods
 may  be  allowed  to  be  passed  through
 it?

 Dr  ्,  K.  R.  V.  Rao:  J  think,  the
 hon  Member  has  made  a_  slight
 mistake  The  figure  referred  to  38
 Rs  3  crores  per  month  As  to  when
 the  Suez  Canal  will  be  reopened  for
 traffic  I  have  already  answered  this
 question

 tt  सरज्‌  पाण्डेय  जैसा  कि  मत्नी
 महोदय  ने  कहा  है,  स्वेज  नहर  के  बन्द  हो  जाने
 से  भारत  को  माल  लाने  में  कठिनाई  हो  रही
 है  भौर  हमारा  भग्न  भी  वहा  रुका  ह्री
 है  क्‍या  सरकार  स्वेज  नहर  के  अलावा  कोई
 शोर  रास्ता  सोंच  रही  है,  जिससे  हमारा  माल
 झ्ासानी  से और  कम  खर  पैसे  में  लाया  जा
 सके  ?
 Dr  V.  K.  R.  द  Rao:  The  hon  Mem-

 ber  is  aware  that  all  the  ships  are  now
 being  diverted  via  the  Cape  of  Good
 Hope

 Regarding  permanent  replacement
 of  the  Suez  Canal,  the  Government  of
 India  have  given  no  consideration  to
 such  a  matter

 Shri  Hem  Barua:  The  closure  of  the
 Suez  Cana!  has  affected  not  only  our
 food  ships  but  also  our  defence  cargo
 ships  With  one  food  ship  from
 America  immobilised  at  the  Suez
 Canal  and  the  other  food  ships  having
 to  come  en  route  the  Cape  of  Good
 Hope,  there  is  an  increased  freight  rate
 and  it  is  a  pressure  on  the  country’s
 exchequer  In  fiew  of  all  these  de-
 velopments,  besides  drawing  the  atten-
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 tion  of  the  UAR  authorities,  may  I
 ह...  whether  the  Government  nave
 drawn  specifically  the  attention  of  the
 U,N.O  to  our  difficulties  and  distresses
 at  the  present  moment?

 Dr.  द  K.  B  ्,  Rao:  I  want  notice
 for  this

 Shei  Hem  Barua;  You  have  to  pro-
 act  us,  Sir  May  I  humbly  submit
 this?  This  छ  the  situation  there  There
 i  food  scarcity  in  the  country  and
 there  are  also  defence  problems  in  the
 country  This  problem  has  been  there
 for  the  last  two  months

 Mr  Speaker:  I  think,  the  Transport
 Minister  would  take  it  up

 Shri  Hem  Barua:  The  Shipping
 Munster  should  have  taken  it  up  with
 the  Foreign  Affairs  Minister  or  with
 the  Prime  Minister  He  should  have
 dene  it,  he  has  failed  in  his  duty

 tt  यज्षयाल  सिह  जिस  वक्त  स्वेज
 कंनाल  का  नैशनालाईजेशन  हुआ,  उस  वक्‍त
 सब  से  ज्यादा  हिन्दुस्तान  ने  मू  To  प्रार०
 की  इमदाद  की  थी  लेकिन  पाकिस्तान  के
 साथ  जब  हमारी  लडाई  हुई,  तो  उस  वक्‍त  भी
 हमारे  जहाज  रोके  गए  औौर  श्रब  भी
 हमारे  झन्न  के  जहाज  रोके  जा  रहे  है  ।
 क्या  श्री  नासिर  से  यह  पूछने  की  कोशिश
 की  गई  है  कि  यह  कैसी  दोस्ती  है  कि  हम  दोस्त
 है,  हम  हर  क्क्त  काम  भाते  है धौर  हमारे
 हो  जहाज  रोके  जाते  है  ?

 साद  लथा  कृषि  सत्र!  (भी  जगजीवन
 राम)  यह  कहना  बिल्कुल  भ्रमात्मक  है
 कि  श्री  नासिर  ने  इस  जहाज  को  रोका
 है  ।  यह  सब  किसी  को  मालूम  है  कि  जहाज
 रुकने  का  कारण  ू  To  आझार०  द्वारा
 रोकना  नही  है  बल्कि  वहा  पर  जो  परिस्थिति
 पैदा  हो  गई  है,  उस  के  कारण  जहाज  को  रुकना
 पडा  है  |  जहा  तक  यू०  ए०  झार०  सरकार
 का  ठाल्लुक  है,  उस  का  सारा  प्रयत्न  है
 कि  बह  किस  तरह  हमारी  मदद

 क्र  सकती  है।  लेकिन जब्॒  तक  इसराईल
 की सेनाये  स्वेज  नहर  रे  क्षेत्र  में  मौजूद  है  प्रौर
 जब  तक  यहा  पर  खतरा  है,  तब  तक
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 यह  कहना  बिल्कुल  भ्रमात्मक  है  कि  श्री  नासिर

 क्यो  त्द्ी  जहाज को  निकलने देते  है  ।
 मी  यक्षपाल सिह  :  पाकिस्तान के  साथ

 युद्ध के  समय  भी  हमारे  जहाज  रोक
 गए  झे  t

 शो  जनजाबन राम  जी  नही,  उस
 वक्‍त  नही  रोके  गए  थे  t

 इस  से  पहले  एक  सवाल  यह  पूछा  गया

 है  कि  हम  लोगों ने  उस  जहाज को  वहा  से
 निकालने के  लिए  क्या  प्रयत्न  किया  है  ।  मै
 बता  देना  चाहता  हू  कि  हम  ने  इस  सम्बन्ध
 में  काफी  छानबीन  करवा  ली  है  भौर  स्थ्रिति
 यह  है  कि  इस  वक्‍त  उस  जहाज  को  वहा  से
 नही  निकला  जा  सकता  है  |  हम  ने  यह
 भी  प्रयत्त किया  है  कि  हम  उस  जहाज के
 भ्रनाज  को  उतार  के  दूसरी  शोर  से  ला  सके
 ताकि वह  खराब न  हो  पाए  लेकिन  उस  में

 भी  प्रभी तक  सफलता  नही  मिलो  है।
 Shri  Piloo  Mody:  Gen  Nasser  has

 offered  to  buy  also

 श्री  जगजीबवन राम  जो  नहीं  ।  उन
 को  माइलो  की  झावश्यकता  नहीं  है।
 वे  माइलो  नहीं  खाते  है।  इस  लिए उस  को
 वहा  बेचने  की  कोई  जरुरत  नही  है  1

 श्री  राम  सेवक  यादव  क्‍या  डाइवशंन
 नही  हो  सकता  है  ?

 अं  जगर्जाबन  राम  वह  सब  कुछ
 दिखवा  लिया  गया  है  ।

 यह  भी  प्रश्न  किया  गया  है  कि  इस
 सम्बन्ध  में  हम  ययू०  एन०  श्ो०  में
 में  क्या  प्रयत्न  कर  रहे  है।  सदन  को  मालूम  है
 कि  यू०  एन०  श्रो०  में  हमारा  सारा  प्रयत्न
 यही  है  कि  वहा  पर  जो  परिस्थिति  पैदा
 हो  गई  है,  उस  में  सुधार  हो  भर  वहा  पर
 नार्मलाइजेशन  (स्वाभाविक  स्थिति)  पैदा  हो
 सक  i  be

 a  कवरलाल  गुप्त  हमारे  देश  से
 करोड़ो  रुपये  का  माल  एक्सपोर्ट  होता  है  शर

 वह  माल  स्वेज  कैनाल  के  जरिये  से  जाता  था
 मैं  यह  जानना  चाहता  हु  कि  हमारे  देश
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 की  एक्सपोर्ट  न  रुके,  इस  के  लिए  सरकार  ने
 क्या  कदम  उठाए  है  भौर  स्वेज  केताल  के  बन्द
 होने  से  एक्सपोर्ट  की  दृष्टि  से  हमारे  देश  पर
 कितना  झतर  पड़ा  है?

 Dr.  द  K.  8,  द  Rao:  So  far,  we  have
 No  specific  information  as  to  how  the
 exports  have  been  affected  Obviously
 the  freight  charges  on  exports  have
 gone  up,  but  whether  it  has  any  effect
 of  either  cancellation  of  contracts  or
 reduction  in  the  quantity  exported,  it
 is  too  early  to  say  anything

 Shri  Tenneti  Viswanatham:  With
 reference  to  the  hon  Food  Minister's
 answer  that  it  is  not  the  Egyptian
 Government  that  has  stopped  our  ships,
 I  would  like  to  ask  whether  he  is
 aware  that  Gen  Nasser  has  said  that
 as  long  as  the  Israeli  troops  are  there,
 he  ३3  not  gomg  to  release  these  ships;
 he  has  not  advanced  any  mechanical
 difficulties

 Shri  Jagjiwan  Ram:  I  have  my-
 self  said  that  so  long  as  the  Israel
 forces  are  on  the  banks  of  the  Suez
 Canal  :t  is  not  free  from  danger  to
 pass  any  ship

 पिता  की  सम्पत्ति  में  लड़की  का  हिस्सा
 +

 *i056  श्री  प्रकाशवार  शास्त्री  :
 शी  शिव  कुमार  शास्त्रों  :

 शी  रघुवीर  सिह  शास्त्री  :
 शी  भ्रात्म  दास  :
 शनी  यशवन्त  सिंह  कृशवाह  :

 क्या  बिधि  मत्री  यह  बताने  की  कृपा
 करेंगे  कि

 (क)  क्या  यह  सच  है  कि  कुछ  राज्य
 विधान  सभाओ ने  केन्द्रीय  सरकार से  प्रार्थना
 की  है  कि  पिता  को  सम्पति  में  लडकी  को
 हिस्सा  लेने की  अनुमति  नदी  जाए  ,

 (ख)  क्‍या  सामाजिक,  धामिक  तथा
 राजनैतिक  सस्थाधों  ने  भी  [सी  झ्राशय  की
 मागें  प्रस्तुत  की  है  ,

 (ग)  यदि  हा,  तो  उनका  ब्यौरा  क्‍या
 है  तथा  क्या  सरकार  का  विचार  इस  सम्बन्ध
 में  बने  हुए  कानून  में  निकट  भविष्य  में  ही  कुछ
 सशोधन  करने  का  है  ,  और
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 (घ)  यदि  हां,  तो  कब  भौर  यदि  नहीं,
 तो  ऐसा  न  करने  के  क्‍या  कारण  है  ?
 The  Deputy  Minister  in  the  Ministry

 ot  caw
 (Shri  D,  8,  Chavan):  (a),  No,

 (b)  Yes,  Sir
 (c)  and  (d)  In  the  open  session  of

 the  5th  All  India  Akali  Conferenee
 held  at  Karnal  on  8th  December,  963
 a  resolution  was  passed  (copy  of
 which  was  forwarded  to  the  Govern-
 ment  by  the  Secretary,  Shuromani
 Akal:  Dal,  Amritsar)  urging  the
 Government  to  amend  the  Hindu
 Succession  Act,  956  in  such  a  way  as
 to  provide  a  right  of  succession  to  the
 daughters-in-laws  along  with  sons  of
 the  deceased  intestate  The  ground
 given  therem  is  this  that  the  present
 provision  m  the  Hindu  Succession  Act
 will  result  in  the  greatest  fragmenta-
 tion  of  agricultural  property  and  create
 ul-will  and  family  feuds  between
 brothers  and  sisters

 The  President,  Ail  India  Agricul~
 turists  Federation,  New  Delhi,  All  India
 Janta  Sewak  Samaj,  Rohtak,  Bharatya
 Jan  Sangh,  Punjab,  Jullundur  and
 Tenants  of  village  Chachrari,  Distzict
 Ludhiana  have  also  represented  that
 daughters  should  inherit  from  the  pro-
 perty  of  ther  fathers-in-laws|hus-
 bands  and  not  from  the  property  of
 their  fathers  and  have  suggested  the
 amendment  of  the  Hindu  Succession
 Act,  956  on  the  ground  that  the  Act
 does  not  suit  the  agricultural  and  rural
 economy  of  the  country

 The  Government  do  not  propose  to
 make  any  amendment  in  the  law  (the
 Hindu  Succession  Act,  956)  for  this
 purpose,  because  in  the  first  place,
 except  the  representations  referred  to
 above  received  from  Punjab  and
 Delhi  no  representation  has  been  re-
 ceived  from  any  other  part  or  region
 of  the  country,  from  any  organization
 or  association  In  the  second  place,
 this  shows  that  the  people  of  the
 country  to  whom  the  Act  applies  have
 accepted  the  provisions  of  the  Act.  In
 the  third  place,  the  daughter's  right
 was  recognised  by  Parliament  after
 very  carefidl  consideration  of  the
 matter  for  years.  The  Government  do
 not  think  it  proper  to  reverse  this  de-
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 cision  after  so  many  years:  that  will,
 in  the  opinion  of  the  Government,  be
 a  retrograde  step.

 शी  प्रकाश  बोर  ऋत्गी  :  मे  विधि  मंती
 महोदय  से  यह  जानता  चाहता  हूं  कि  कया
 यह  राज्य  सरकारों  से  इस  संबंध में  कुछ
 परामर्श  लेने  का  विचार  कर  रहे  है  कि  जब
 तक  लड़की  भ्रविवाहित  हो  तब  तक  पिता
 की  सम्पत्ति  में  उस  का  प्रधिकार  हो
 लेकिन  विवाहित  होने  के  पश्चात्‌  पति  की
 सम्पत्ति  में  उस  का  भधिकार  हो  यानि  विवाह
 के  पश्चात्‌  भी  पिता  की  सम्पति  में  भ्रधिकार
 न  हो  जिससे  बहन  भौर  भाई  के  संबंधों  में
 परस्पर  कटता  न  हो,  तो  इस  संबंध  में  जैसे
 दिल्‍ली  भौर  पंजाब  से  झावेदन  पत्न  केन्द्रीय
 सरकार के  पास  भाये है  इसी  तरह  से  भौर
 राज्य  सरकारों  से  भी  वह  परामर्श  ले  रहे  हैं
 जिससे  कि  एक  अखिल  भारतीय  नीति
 उत्तराधिकार  के  कानून  के  संबंध  में  निर्धा-
 रित  कर  सके  ?

 bri  9,  है,  Chavan:  No,  Sir.
 श्री  प्रकाश  बोर  ज्ञास्त्रो  :  दूसरी  बात

 में  यह  जानना  चाहता  हूं  कि  यह  जो  ाप
 ने  हदू  उत्तराधिकार  कानून  लागू
 किया,  जब  भारत  सरकार  यह  कहती  है  कि
 भारतवर्ष  में  सभी  घमें  समान  हूँ  तो  यह
 कानून  हिन्दुभों  के  ऊपर  ही  क्‍यों  लागू  किया
 जाता  है,  कया  सरकार  का  विचार  इस  कानन
 को  सभी  धर्मो  पर  समान  रूप  से  लागू  करने
 का  है?
 Shri  D.  R.  Chavan:  The  matter  is

 under  consideration  to  have  a  common
 code  for  all  the  communities.  But
 there  are  certain  difficulties  coming  in
 the  way,  and,  therefore,  it  has  not
 been  possible  to  have  it.

 Further,  the  question  why  it  has  not
 been  made  applicable  to  other  com-
 munities  does  not  arise  out  of  the
 main  question.

 aft  शिव  कुमार  शास्त्री  :  कया  सरकार
 मे  यह  पता  लगाया  है  कि  इस  कासून  के  बनने
 के  बाद  प्रान्तीय  पभौर  केन्द्रीय,  न्यायालयों  में
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 इस  संबंध  में  कितने  विवाद  दायर  किये  गए
 झौर  उन  का  क्या  परिणाम  रहा  ?

 Shri  D.  rR  Chavam:  That  informa-
 tion  has  not  been  collected,  nor  is  it
 available.

 भी  रघुबीर  सिह  शास्त्री  :  श्रीमन्‌
 मंत्री  महोदय  ने  फरमाया  है  कि  मालूम
 पड़ता  है  कि  जनता  ने  इस  उत्तराधिकार  कानून
 को  गृहीत  कर  लिया  है  परन्तु  में  समझता  हूं
 कि  मंत्री  महोदय  का  यह  दावा  तथ्यों  से

 बिल्कुल  दूर  है।  क्या  इस  के  लिए  वह  कोई
 जांच  कमीशन  बिठायेगे  जिससे  पता  चले
 कि  कितने  ऐसे  ट्रांजेक्शनस  हुए  है  भौर
 कितना  उत्तराधिकार  लड़कियों  को  ह. ह
 तक  मिला  है।  में  मत्री  जी  से  कहूंगा  कि
 शायद  हो  सौ  में  से  कहीं  एक  कोई  केस  ऐसा
 हो  कि  जिस  में  लड़की  को  उत्तराधिकार
 मिला  हो  ।  इसलिए  मे  यह  कहना  चाहता
 हूं  कि जनता  ने  इस  को  गहित  नहीं
 किया  है  श्रौर  यह  बिलकुल  निरधंक
 कानून  है  ।
 Mr.  Speaker:  He  has  only  made

 some  statement;  he  has  not  put  any
 question,

 श्री  बलराज  मधोक  :  अभी  मंत्री  महोदय
 ने  कहा  कि  इस  कानून  के  संबंध  में  उन्हें
 आवेदन  कंवल  पंजाब  श्रौर  दिल्ली  से  प्राप्त
 हुआ  है|  तो  क्‍या  उन्होंने  इस  संबंध  में  किन्‍्हीं
 अन्य  प्रान्तों  से  जानकारी  प्राप्त  करने  की
 कोशिश  की  है  कि  उन  प्रान्तों  के  ग्रन्दर  भी
 स्थिति  इस  प्रकार  की  है  ?  प्रगर  वहां
 की  जनता  इतनी  वोकल  नहीं  है  और  उन्होने
 आवाज  नहीं  उठायी  तो  क्या  इस  का  मतलब
 यह  लिया  जाय  कि  वहां  इसका  विरोध  नहीं
 है  ?  क्या  यह  वास्तविकता  नहीं  है  कि  इस
 कानून  के  कारण  जो  भारत  का  पारिवारिक
 सिस्टम  है  वह  छिन्न-भिन्‍न  हो  रहा  है  और
 बहन  भाई  का  जो  पवित्र  सम्बंध  वा
 उस  के  श्रन्द्र  बहुत  गिरावट  शझा

 Mr.  Speaker:  He  is  expressing  his
 But  this  is  the  Question
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 श्री  अलराज  अबोक  :  भौर  मदि  इस
 सुझाव  को  मान  लिया  जाय  क्रि  विव्राह
 को बाद  स्त्री  को  अप्रत्ते  श्वसुर  के  धन  में  से

 हिस्सा  मिले  तो  उस  से  जो  कानून का  मूल  मुहा
 था  कि  स्त्री  को  उस  की  सम्पत्ति  में  भाग  मिले
 वह  मुद्दा  पूरा  हो  जायगा  और  इससे  यह
 जो  सामाजिक  जीवन  पर  सकट  झायेगा  वह
 भी  दूर  हो  जायगा  ?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  Jagjivan  Ram):  The  hon
 Member  As  only  arguing  the  case  and
 not  putting  any  question

 श्री  बलराज  मधोक  :  क्या  इस  सत्रध
 भ  मती  महोदय  कुछ  विचार  करेंगे  भर  क्या
 इस  पर  कुछ  प्रकाश  डालेंगे  ?

 Shri  9,  R.  Chavan:  No,  Sir

 Shrimati  Lakshmikanthamma:  Fol-
 lowing  the  same  line  of  argument,
 why  should  the  son  not  get  the  right
 to  the  property  of  his  father-in-law?
 I  would  like  to  know  from  the  hon
 Minister  whether  there  has  been  a  lot
 of  intriguing  and  because  the  women
 are  still  uneducated  and  ignorant  the
 brothers  exploit  them  and  do  not  give
 equal  share  of  property  to  their  sisters,
 and  if  so,  what  steps  Government  pro-
 pose  to  take  to  see  that  justice  is  done
 to  the  women  and  whether  any  com-
 mittee  is  going  to  be  set  up  for  this
 purpose?

 aft  राम  सेवक  यादव  ग्रध्यक्ष  महोदय,
 सविधान  की  इस  व्यवस्था  के  रहते  कि  सभी
 सम्प्रदागों  क ेलिए  समान  सिविल  कानून
 होगा  20  वर्ष  से  अधिक  हो  चुका  है  में  जानना
 चाहता  हू  कि  इस  दिशा  में  सरकार
 ने  कौन-कौन  से  कदम  उठाये  उसका  क्‍या
 क्या  परिणाम  निकला  है  और  अगर  कदम
 नहीं  उठाये  तो  रास्ते  में  कौनसी  चीजे
 ऐसी  है  कि  जो  बाधक  है  उस  पर  क्या  मत्री
 महोदय  रोशनी  डालेंगे  ?

 Shri  D.  8,  Chavan:  So  far  as  a  com-
 mon  code  applicable  to  all  the  com-
 munities  is  concerned,  a  number  of
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 steps  have  been  taken  But  there  are

 a
 difficulties,  as  I  have  juat  now

 salt

 Shri  Bal  Raj  Madhok;  We  want  to
 know  what  those  difficulties  are?

 Shri  D.  R.  Chavan:  He  may  table  a
 separate  question  on  that,  because  that
 does  not  arise  out  of  the  main  ques-
 tion

 Shri  Bal  Raj  Madhok:  He  says  that
 there  are  certain  difficulties  He  must
 tell  us  what  those  difficulties  are

 Shri  D.  B.  Chavan:  There  are  a  num-
 ber  of  difficulties  which  are  coming  in
 the  way  Opposition  is  coming

 Shri  J.  B.  Kripalani-  Why  should  he
 not  be  frank  and  say  that  some  com-
 munities  stand  against  such  a  thing?

 Shri  D.  R.  Chavan:  The  difficulties
 are  that  certain  communities  to  whom
 the  common  code  has  to  be  made  apph-
 cable

 Shri  Bal  Raj  Madhok-  They  are  not
 doing  it  because  they  want  to  have  the
 Muslim  votes

 Shri  Kanwar  Lal  Gupta.  Is  this  their
 secularism?

 Shri  Bal  Raj  Madhok  That  is  their
 secularism?

 Shri  D.  B.  Chavan:  I  may  be  allowed
 to  complete  my  reply

 For  a  common  code,  the  in‘tiative
 has  got  to  come  from  the  community
 concerned  After  all,  it  is  a  demo-
 crary  and  we  cannot  force  upon  ome-
 body  what  you  and  I  like

 aft  राम  सेवक  यादव  :  प्रध्यक्ष  महोदय,
 विनम्र  निवेदन  है  कि  मेरा  तो  प्रश्न  था  कि
 क्या  कदम  उठाए  गए  हैँ  ?  20  वर्ष  संविधान

 लागू  हुए  हो  गया।  सभी  सम्प्रदायों  के
 लिए  समान  कायय  बनाने  के  लिए  क्‍या  काम
 किया  गया,  यह  में  जानना  चाहता  हू,  उस
 को  तो  बताया  ही  नहीं  ।

 Myr.  Speaker:  He  has  already  re-
 plied  to  the  question.



 80763

 कट,  ॥ ' ज  BR.  Chavan:  I  have  already
 replied  to  the  question.

 wt  राम  सेवक  यादव  क्या  प्रयास  हुप्ना
 इतना  ही  बता  दे  ।

 Shri  J.  8,  Kripalani;  The  system  of
 pelygamy  was  bad  for  the  Hindus
 Aie  not  the  Muslim  ladies  also  our
 sisters?  Would  they  also  not  hke  to
 have  monogamy’?  Why  not  leave  this
 question  not  to  Muslim  men  but  to
 Mushm  women  to  decide?

 Mr.  Speaker:  Is  it  a  suggestion  for
 action

 The  Minister  of  Law  (Shri  Govinda
 Menen):  That  is  a  good  suggestion.

 Shri  J.  8,  Kripaiani:  Why  do  they
 not  leave  it  to  the  Muslim  women?

 Mr.  Speaker:  It  is  a  suggestion  for
 action

 Shri  J.  8  Kripalanie  Why  =  should
 they  not  take  the  opinion  of  the
 ‘Muslim  ladies?  After  all,  poly  gamy  is
 8  handicap  to  our  sisters  It  is  not  a
 handicap  to  the  man,  it  is  a  handicap
 to  the  woman

 An  hon.  Member;  According  to  him
 Shri  J.  8  Kripalam:  Unless  a  man

 has  an  educated  wife,  he  cannot  afford
 to  have  afew  more  wives  Why  do
 Government  not  take  any  steps  to
 ascertain  the  opinion  of  the  Muslim
 ladies  in  this  respect?

 Shri  Govinda  Menon:  That  is  a  food
 suggestion  to  be  kept  in  mind

 ओ  रास  सेक्  भादव  श्रीमत्‌  मेरे  प्रश्त
 का  उत्तर  नहीं  झ्ाया  |

 श्री  प्रेम  चन्द  वर्मा  जब  से  यह  लडकियों
 को  उन  के  पिताप्ो  की  जायदाद  में  हिस्सा
 देने  वाला  कामन  बना  है  तब  से  लेकर  झाज
 सक  कया  उन्होंने  जमीनो  के  बारे  में  जाच
 की  है  कि  हमारी  जमीने  थोडी-थोडी हैं  नौर इस इस
 कानून  से  आशय  समस्या  पर  ब्रा  असर  पडा
 है  क्योंकि  लभीजों  के  भौर  भी  टुकड़े
 हो  गयेहे  ee
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 Mr.  Speaker:  He  is  arguing  the  case.
 There  is  no  question,

 भीनती  अवायेन  शाहू :.  क्‍या  विधि
 मती  यह  बतलायेंगे  कि  यह  इजिप्ट,  पाकिस्तान,
 झादि  सिडिल  ईस्ट  मे  मुसलमान  औौरतो
 को  जितना  हक  दिया  गया  है  उतना  हक  देने
 के  आरे  म  वह  क्‍या  कदम  उठाना  चाहते
 हे  ?

 Shri  Govinda  Menen:  As  regards
 the  enactment  of  a  common  code  re-
 garding  succession,  marriage  etc  for
 all  the  communities  in  Indza_  as  con-
 templated  in  the  Constitution,  some
 steps  and  inquiries  were  made  one  or
 two  years  ago  and  the  mattef  has  not
 been  closed  Opinion  was  sought  to
 be  taken  from  the  communities  who
 will  be  affected,  the  opinion  invartably
 even  from  members  of  Parliament  be-
 longing  to  the  concerned  communities
 was  against  the  introduction  of  a
 common  code  for  all  the  communities
 in  India

 Shri  J.  B.  Kripalani:  Are  Muslim
 women  a  community  or  not?

 Shri  Govinda  Menon;  Acharya
 Kripalam  suggested  that  so  far  as
 polygamy  AS  concerned,  it  is  the
 opinion  of  the  women  that  should  be
 taken

 Shri  Hem  Barua:  Why  this
 partiahty?

 Mr,  Speaker:  That  is  Acharya
 Kripalani’s  suggestion,  not  the  Law
 Minister's

 Shri  Govinda  Menon.  No  such
 attempt  has  been  made  to  ascertain  the
 opinion  of  the  ladies  only

 Shri  J  B.  Kripalani:  Will  he  make
 an  attempt?

 Shri  Govinda  Menen;  Regard  being
 had  to  the  interest  the  House  35  show-
 ing  in  the  matter,  further  attempts
 will  be  made

 aft  बकाश  बीरशास्त्री:00  a  poimt  or  order.
 मेरी  व्यवस्था  झाप  से  यह  है  कि  भाप  मंत्षियों  करे
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 कमसे  कम  इस  प्रकार  का  निर्देश  अवश्य दें  कि
 प्रश्न  जिस  भाषा  में  किया  जाये  उस  का  उत्तर
 भी  उसी  भाषा  में  जाये  t  भाप  ने  शायद  झन्छे
 तरीके  से  सुना  होगा  कि  श्रीमती  जयाबेन  शाह
 का  एक  सीधा  भ्रश्न  यह  था  कि  इजिप्ट,
 पाकिस्तान  में  मुस्लिम  महिलाझो  को  जितनी
 सुविधा  प्राप्त  ह ैउतनी  सुविधा  क्या  भारत  वे
 में  भी  मिलेगी  ?  इस  का  उत्तर  झञाना  चाहिए
 था  लेकिन  भतरी  महोदय  ने  उस  का  उत्तर
 न  देकर  दूसरी  ओर  चले  गये  ।  में  झ्राप  से
 व्यवस्था  चाहता  हू  कि  इस  सम्बन्ध  में  कब
 से  मत्रियो  को  निर्देश  मिलने  वाला  है?

 Mr.  Speaker:  That  a  good  idea
 What  Pakistan  and  Egypt  has  done,
 are  we  prepared  to  do?

 Shri  Govinda  Menon:  That  will  be
 considered

 Allotment  of  Foodgrains  to  States
 following  the  West  Asian  Crisis

 +
 91057  Shri  P.  C.  Adichan:

 Shri  Vasudevan  Nair:
 Shri  Cc  Janardhanan.
 Shri  Onkar  Lal  Berwa:
 Shri  R.  Barua:
 Shri  D.  N.  Patodia:
 Shri  Ss.  Kundu:
 Shr  J.  Ahmed:
 Dr.  Surya  Prakash  Puri:
 Shri  Baidhar  Behera:
 Shri  Samar  Guha:
 Shri  Ram  Charan:
 Shr  M.  0.  Majhi:
 Shri  Sradbakar  Supakar:
 Shri  M.  L.  Sondhi:
 Shri  Rabi  Ray:

 फैल  Kameshwar  Singh:
 Shri  D.  C.  Sharma:
 Shri  K.  P.  Singh  Deo:
 Shri  Nihal  Singh:

 bri  D.  N.  Deb:
 Shri  Sheopujan  Shastri;

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Government  have  con-
 sulted  the  State  Governments  and
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 come  to  a  final  decision  about  the  allot-
 ment  of  foodgrains  to  States  following
 the  West  Asian  crisis;  and

 (b)  if  so,  the  allotments  for  the
 various  States?

 The  Minister  of  State  im  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde);  (a)  The  Chief
 Ministers  of  the  States  were  duly
 apprised  that  due  to  the  closure  of
 the  Suez  Canal,  arrivals  of  foodgrains
 will  be  considerably  delayed  and  sup-
 plies  will  be  smaller  There  was  no
 time  to  formally  consult  all  the  State
 Governments  before  deciding  the
 quantitie»  that  could  be  supplied  to
 the  various  States  during  the  mcnth.

 (b)  The  allotments  that  wer2  ori-
 ginallk  made  and  the  revisions  that
 became  necessary  after  the  closure  of
 the  Suez  Canal  during  the  month  of
 June  are  indicated  im  the  statement
 Jad  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No  Lt-976
 67]

 wi  प्रदिचन  क्‍या  मत्री  महोदय  यह
 बतलाने  की  कृपा  करेगे  कि  कर्ल  वासियों
 के  लिए  दूसरे  प्रान्तों  मे  कितना  चावल  जून
 और  जुलाई  के  महीने  में  भेजा  गया  ?

 Shri  Kanwar  Lai  Gupta:  He  should
 reply  to  the  question  in  Hindi

 Mr.  Speaker:  I  cannot  compel  any
 Member  It  is  the  choice  of  the  indi-
 vidual  Member.

 Shri  Kanwar  Lal  Gupta:  It  )s  a  re-
 quest  through  you  to  him

 श्री  भ्रप्नासाहिब  दिन्दे  :  केरल  में
 62,  000  टन  चावल  भेजा  गया  ।
 Shri  R.  Barua:  Assam’s  quota  of

 wheat  was  reduced  from  30,000  tonnes
 per  month  to  5,000  tonnes  per  month.
 Out  of  that  also,  in  May  and  june  the
 full  quota  was  not  gives  What  is  the
 position  at  the  present  moment?

 Shri  Annasahib  Shiade:  Now,  we
 have  allotted  15,000  tonnes  to  Assam.
 Of  course,  there  are  floods  and  other
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 difficulties,  but  our  intention  is  to  see
 that  the  allotted  quantity  is  made
 available  to  the  State.

 Shri  D.  N.  Patedia:  The  hon.  Mins-
 ter  has  given  us  figures  for  June.  How
 much  3s  the  total  requirement  assessed
 for  July  and  how  much  is  likely  to
 be  available  for  that  month?

 Shri  Annasahib  Shinde:  According
 to  present  arrangements,  we  expect
 that  about  792,000  tonnes  of  foodgrains
 would  be  available  to  the  State  Gov-
 ernments

 Shri  Ranga:  What  is  the  total  re-
 quirement?

 Shri  Annasahib  Shinde:  That  is  very
 difficult  to  say  because  man)  of  the
 States,  most  of  the  deficit  States,  want
 more  and  more  quantity

 Shri  Ranga;  That  is  not  the  ques-
 tion  They  must  have  had  a  budget
 madc  here  as  to  how  much  tuey  have
 to  supply  He  is  only  saying  how
 much  they  have  allotted  They  should
 be  able  to  know  what  is  the  total  re-
 quirement  from  the  budget  they  mu.t
 have  prepared

 Shri  Annasahib  Shinde:  In  the  s  ate-
 ment  laid  on  the  Table,  figures  are
 given  of  the  quantity  actually  allotted
 and  dclivered

 Shri  S.  Kundu:  When  the  food  pro-
 blem  is  so  acute  and  we  are  living  on
 a  ship-to-mouth  basis  and  when  the
 Orissa  Government  are  prepared  to
 give  more  paddy  7  lieu  of  wheat,  why
 was  the  original  allotment  of  10,900
 tonnes  of  wheat  to  the  State  reduced
 to  10,800  tonnes?

 Shri  Amnasahib  Shinde:  Last  month,
 we  had  considerable  difficulty  in  mak-
 ing  the  allotted  quantities  available
 to  the  State  Governments  But  our
 effort  has  been  to  see  that  whatever
 the  understanding  between  the  State
 Governments  and  the  Centre,  those
 commitments  are  fulfilled  if  factors
 beyond  our  control  do  not  intervene

 Shri  8,  Kundu:  He  does  not  under-
 stand  my  question.  When  Orissa  is
 prepared  to  give  more  paddy  in  leu
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 of  wheat,  why  should  they  instead  of
 increasing  the  quota  of  wheat  to  the
 State  decrease  it?

 Shri  Jagjivan  Ram:  I  take  it  from
 the  hon  Member  that  the  Orissa
 Government  are  prepared  to  give  an
 unlimited  quantity  of  paddy  in  heu
 of  wheat.  I  welcome  that  suggestion.
 But  in  June,  as  the  House  is  aware,
 a  special  situation  arose  and  we  had
 to  reduce  the  quota.

 Shri  S.  Kundu;  What  was  the  special
 situation?

 Shri  J.  Ahmed:  Assam  does  not  re-
 quire  much  rice,  they  want  some  more
 wheat  May  I  know  from  the  Miuister
 how  much  wheat  has  been  allotted  to
 Assam?

 Shri  Annasahib  Shinde:  I  have  al-
 ready  replied  We  are  try:ng  to  make
 available  15,000  tons  of  wheat  to
 Assam

 SHORT  NOTICE  QUESTION

 Expansion  of  Durgapur  Steel  Plant

 +
 S.N.Q.  27.  Shri  Chintamani  Panigrahi:

 Shri  N  K  Sanghi:
 Shri  Shambhy  Nath:
 Shri  Onkar  Lal  Bohra:

 Will  the  Minister  of  Steel,  Mines  and
 Metals  be  pleased  to  state  whether  any
 final  decision  has  been  reached  in  re-
 gard  to  the  third  stage  expansion  of
 the  Durgapur  Steel  Plant?

 The  Minister  of  Steel,  Mines  and
 Metals  (Dr.  Cheana  Reddy):  It  has
 been  decided,  for  the  present,  to  pust-
 pone  the  expansion  of  Durgapur  from
 I6  to  34  mullion  tonnes.  This  de-
 cision  has  been  taken  m  view  of  a
 slower  growth  than  earlier  an‘icipated
 in  the  demand  for  steel  and,  in  parti-
 cular,  for  flat  products;  the  estimated
 cost  of  the  Project  and  its  foreign
 exchange  component  being  in  excess
 of  the  available  resources;  and  the
 prior  need  of  attaining  normal  pro-
 duction  at  the  l  million  tonne  plant
 ang  the  .6  million  tonne  expansion.
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 hri  Chintamani  Parigrahi:  May  I
 know  whether  the  British  consortium
 which  gave  extension  of  time  for  this
 third  stage  expansion  of  the  Durgapur
 steel  plant  have  withdrawn  their
 tender  Whether  the  Government  has
 asked  the  British  Government  not  to
 the  the  British  credit  of  £60  million  to
 this  expansion  programme?

 Dr.  Chenma  Reddy:  The  tender
 Offered  by  the  consortium  organisation
 of  the  British  firms  was  valid  till  3000
 June  of  this  year  The  question  of
 their  withdrawa]  did  not  arise  The
 team  led  by  Sir  Henry  Hartman  on
 behalf  of  the  British  Government  came
 here  and  discussed,  and  m  view  of  the
 situatiqn  as  explained  above,  Govern-
 ment  decided  to  postpone  the  expan
 sion

 Shri  Chintamani  Panigrahi:  May  I
 know  whether  the  Minister  is  aware
 that  the  capacity  created  in  the  Heavy
 Engineering  Plant  at  Ranchi  for  meet-
 ing  the  requirements  of  othe:  ex-
 pansion  programmes  of  the  steel  plants
 3s  going  to  remain  idle  because  al!  tic
 expansion  programmes  are  Joing  to  be
 stopped,  and  what  is  that  capacity”

 Dr  Chenna  Reddy  The  capacities
 of  the  Heavy  Engineering  Corporation
 are  beimg  examined  with  a  view  to
 mobilise  them  for  the  use  of  different
 programmes  that  we  are  undertaking
 As  far  as  the  Durgapur  expansion  is
 concerned  it  does  not  immediately
 ये  directly  affect  the  capacities  of

 th  Heavy  Engmeering  Corporation
 Shri  ्,  K.  Sanghi;  By  dropping  the

 e*  ransion  of  the  Durgapur  steel  plant
 will  the  country  not  have  to  deperd
 on  increased  imports  m  future  years?
 Also  by  dropping  this,  will  not  tle
 steel  plant  capacity  remain  more  idle
 in  future  than  it  is  now,  and  thus  2n-
 crease  the  production  cost  of  steel  m
 the  country?

 Dr  Chenna  Reddy:  The  question  of
 capacity  bemg  idle  would  not  arise
 because  already  the  expansion  has
 gone  up  to  6  millon  tonnes,  and  that
 is  how  we  are  trying  to  streamline  the
 entire  production  capacity  Regarding
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 requirements  of  steel,  the  estimates
 have  been  recently  entrusted  to  the
 National  Counal  of  Applied  Economic
 Research,  and  their  findings  are  that
 as  against  our  original  estimate  of  0
 millon  tonnes,  it  will  be  84  million
 tonnes  Therefore,  the  entire  picture
 has  been  taken  into  consideration,  and
 there  would  not  be  much  of  disloca-
 tion

 Shri  Umanath:  May  I  know  whether
 it  35  a  fact  that  the  team  of  British  ex-
 perts  visited  this  plant  some  time  back,
 and  they  expressed  the  opinion  (a)
 that  the  present  strength  of  workers
 must  be  reduced  from  14,000  to  8,000,
 (b)  that  the  consultants  or  the  British
 representatives  whoever  it  18,  must
 be  permitted  to  have  some  share  m
 the  management,  and  (c)  that  they
 doubted  the  feasibility  of  the  expan-
 sion  programme  I  would  hke  to
 know  whether  this  obstructive  attitude
 and  pressure  by  this  British  team  of
 experts  has  been  responsible  for  the
 Government’s  postponing  this  expan-
 sion

 Dr  Chenna  Reddy.  The  question  of
 obstructive  tactics  or  pressures  broug!:t
 by  the  British  Government  3s  not
 correct,  because  they  did  uct  show
 any  reluctance  The  only  ‘hing  ts  that
 in  view  of  our  present  econamic  situa-
 tion  and  our  commitments  to  various
 plants  particularly  Bokaro  the  Gov-
 ernment  thought  this  year  they  could
 not  provide  the  necessary  funds

 Shri  Umanath  I  do  not  mean  the
 British  Government  I  mean  the  Bri-
 tish  experts  whether  they  have
 expressed  these  opinions

 Dr  Chenna  Reddy:  They  did  not
 express  specifically  these  opinions
 They  did  visit  the  plant  and  in  our
 discussions  some  of  these  paints  about
 overstaffing  etc,  were  certainly  made,
 and  we  are  also  conscious  and  we  are
 at  it  The  expansion  has  been  post-
 poned  only  for  the  reasons  I  have
 mentioned

 Shri  Kartik  Oraon:  I  would  like  to
 know  from  the  Minister  whether  the
 rated  capacity  of  production  has  been
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 reached  for  the-  second  stage  of  cons-
 truction;  if  so,  what  was  the  target,
 and  what  is  the  achievement?

 Dr.  Chenna  Reddy:  I  can  say  straight-
 way  that  the  rated  capacity  for
 the  second  stage,  which  is  .6  million
 tonnes,  has  not  been  reached.  The
 exact  production  that  has  been  achi-
 eved,  I  am  sorry  at  the  moment  I  do
 not  have.

 Shri  च,  Krishnamoorthi:  The  cost
 of  transport  of  steel  from  lhese  areas
 to  the  South  is  about  Rs,  50  to  Rs.  60
 per  tonne.  Before  allowing  expan-
 sion,  and  in  order  to  meet  the  aspira-
 tions  of  the  Southern  States,  will  the
 Government  consider  the  starting  of
 three  plants  at  Salem,  Vizag  and  Hos-
 pet,  before  expanding  ail  these  steel
 mills?

 Dr.  Chenna  Reddy:  I  am  afraid  this
 question  would  not  arise  out  of  tnis.

 aft  कामेश्वर  सिंह  :  में  जानना  चाहता
 हैं  कि  दुर्गपुर  इस्पात  कारखाने  के
 एक्स्पैन्शन  का  जो  प्रोग्राम  है  उस  में  क्‍या  झ्ाप
 कंटिनुअस  स्टील  प्रोडक्शन  को  जो  लेटेस्ट
 टेब्नालोजी  है  उस  के  ग्रनुसार  विस्तार
 करेंगे  या  जो  पुरानी  टेक्नालोजी  है  उस  के

 अनुसार  करेंगे  ?  जो  कंटिनुअस  स्टील  प्रोडक्शन
 की  टेक्सालोजी  है  उस  से  जैसे  ही  लोहा
 बनाता  है  वैसे  ही  फिनिश्ड  गुड्स  तैयार  होने
 लगते  हैं  1  यह  पुराने  मेघड  से  सस्‍तो  पड़ती
 है।

 ह. | ह  ा  रेंड्रो  :  जिस  टे।नालोजी
 को  माननीय  सदस्य  जिक्र  कर  रहें  है  उस  के
 बारे  में  तो  म ेइस  वक्‍त  खास  तौर  से  नही  कह
 सकूंगा  ।  लेकिन  आम  तौर  से  यह  कह  सकूंगा
 कि  जहा  भी  नई  टेब्नालोजी  प्रवेलेबल  हो
 उस  का  इस्तेमाल  करना  प्लैनिंग  कमिशन
 का  पहला  फर्ज  होगा  |

 श्री  झंचल  सिह  :  जो  मजूदा  कारखाने
 उन  में  इतना  ज्यादा  प्रोडक्शन  है  कि  इस

 बक्त  मार्कट  काफ़ी  डाउन  हो  गया  है।
 मं  जानना  चाहता  हूं  कि  ऐसी  स्थिति  में
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 werd  care  को  बनानें  की  क्या  जरूरत
 है  ?

 डा०  अत्ना  देही :  बोकारो  प्लान्ट
 को  बनाने  की  जरूरत  है  और  इस  के  ऊपर
 हम  विचार  कर  रहे  हैं  ताकि  970-71  तक
 जो  हमारी  अभल्टिमेट  डिमान्ड  है  उस  को  प्रा
 करने  में  हमे  मदद  मिल  सके  ।
 Shri  9.  N,  Patodia:  The  considera-

 tions  that  the  hon.  Minister  has  ap-
 plied  for  postponement  of  expansion of:the  Durgapur  steel  plant  more  or
 less  generally  apply  to  all  the  stcel
 plants.  Will  the  Government  consi-
 der  postponing  all  further  expansions in  respect  of  all  the  steel  plants  in
 India  until  the  economy  umproves  and
 consumption  goes  up?

 Dr.  Chenna  Reddy:  Within  lizats  it
 is  possible  to  provide  the  necessary funds  Bokaro  has  been  taken  up
 and  it  ४४  bemg  pursued.  After  that
 Government  feels  we  are  not  able  to
 provide  the  necessary  funds,  «and
 therefore  the  other  expansion  has
 been  postponed

 Shri  Bal  Raj  Madhok:  In  view  of  the
 fact  that  the  installed  capacity  in
 Durgapur  ts  not  being  fully  utilised
 and  in  view  of  the  fact  that  the
 Forge  Foundry  plant  there  whith  has
 a  capacity  of  2,000  tonnes  a  month
 produces  only  200  tonnes  a  :nonth,
 may  I  know  whether  the  Government
 will  first  concentrate  on  making  full
 use  of  the  installed  capacity  before
 starting  any  other  plant  or  taking  any
 step  to  expand  any  stee]  plant.

 डा०  सा  रेडी :  यह  सही  है  कि
 इन्स्टाल्ड  कंपैसिटो  को  इस्तेमाल  में  लाने
 की  हम  पूरी  कोशिश  कर  रहे  है  +  ग्रान्सर  में
 भी  इस  बात  का  जिक्र  किया  गया  है  t

 Shri  Ranga:  Already  Mr.  Rama-
 murthi  has  made  a  very  useful  sug-
 gestion.

 An  hon.
 moorthi,

 Mr.  Speaker:  It  is  the  same  avatar.

 Member:  Mr.  Krishna-
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 Shri  Ranga:  Anyway,  the  Mumuster
 was  pleased  to  say  that  it  did  not
 arise  out  of  this  question  Whether
 it  arises  or  not  I  do  not  wish  to  dis-
 cuss,  it  By  for  you,  Mr.  Speaker,  to  be
 good  enough  to  say  that  it  is  a  sug-
 gestion  for  action,  it  is  for  the  Gov-
 ernment  to  consider  it  I  would  like
 the  Government  to  consider  that  sug-
 Sestion  as  well  as  the  other  sugges-
 tien,  instead  of  being  stuck  uo  with
 the  Bakaro  plant  just  because  they
 were  good  enough  to  take  a  decision

 hri  Sradhakar  Supakar:  The  Pande
 Committee  made  a  suggestion  in  re-
 gard  to  the  shortfalls  and  idle  capa-
 city,  what  steps  have  the  Government
 taken  7  the  meantime  to  :mprove  the
 position  regarding  the  shortfalls  to
 which  the  Pande  Committee  nade  a
 pointed  reference?

 Dr.  Chenng  Redday:  The  Fande
 Committee’  main  stress  has  been  on
 the  neglect  in  the  maintenance  of  the
 Durgapur  plant,  and  they  have  been
 trying  to  fix  the  responsibility  for  ‘t
 at  different  levels  The  Ministry,  m
 consultation  with  the  HSL,  has  ¢xa-
 mined  the  detals  and  38  trying  to
 take  the  necessary  action  in  this
 regaid

 शी  tro  ना!  तिवारं।  :  क्‍या  यह  सही
 नही  है  कि  दुर्गापुर  मे  जो  प्रस्त-व्यस्तता
 और  गडबडिया  हैं,  उनक  रहते  हुए  भ्रगर
 इस  वक्‍त  कोई  एक्सटेंशन  का  काम  किया
 जायेगा,  तो  वह  व्यर्थ  होगा  श्र
 इस  लिए  क्‍या  यह  श्रच्छा  नहीं  होगा
 कि  पहले  वहा  सुधार  कर  के  स्थिति  को  ठीक
 कर  लिया  जाये  और  फिर  बोफ़रों  को
 बढावा  दिया  जाये,  ताकि  लोहे  का  प्रे  डकक्‍शन
 कम  न  हो  ?

 डा०  झा  रेड्ठी :  यह  सही  है  भौर
 हम  इन्ही  लाइन्ज  पर  काम  कर  रहे
 हूँ  1

 Shri  S.  Kandappan:  There  have  been
 reports  in  the  newspapers  to  the
 effect  that  there  have  been  enquiries
 from  certam  quarters  for  Indian
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 steel  I  would  hke  to  know  ‘whether
 the  Government  has  enquired  into
 the  possibility  of  export  of  Indian
 steel  to  foreign  countries

 Dr.  Chenna  Reddy:  As  the  hon.
 House  8  aware,  we  have  been  trying
 to  do  our  best,  and  that  has  been  one
 of  our  mam,  priority  items  m_  the
 steel  industry  Last  year,  the  cxports
 reached  over  Rs  28  crores  and  _  this
 year,  in  the  target,  we  have  fixed
 about  Rs  50  crores

 Shrimati  Lakshmikanthamma:  What
 percentage  of  steel,  that  35  required,
 are  you  able  to  meet  from  within  the
 country,  and  when  do  you  expect  us
 to  be  self-sufficient  in  steel,  and  may
 I  know  whether  the  Government  have
 considered  this  aspect  of  the  ..atter,
 namely  once  they  go  on  increasing
 the  desires  of  the  people,  rouse  them
 to  such  a  pitch  and  then  pull  them
 down,  and  having  done  that  in  Andhra
 Pradesh  will  the  Government  along
 with  the  Bokaro  plant  take  up  now
 the  fifth  steel  plant  at  Visakhapatnam?

 Mr.  Speaker:  That  had  been  raised
 already

 hrimati  Lakshmikanthamma:  I
 want  a  reply,  Sir

 Dr  Chenna  Reddy:  The  question  of
 self-sufficiency  in  steel  is  a  general
 item,  because  in  most  of  the  catego-
 ries  of  steel,  even  today  we  are  self-
 sufficient  in  certain  other  categories,
 such  as  special  steel  and  alloy  steel,
 etc,  we  cannot  say,  and  it  takes  some
 time  to  get  really  self-sufficient  in
 them  and  perhaps  for  ever  the  main
 items  may  have  to  be  imported  by  us.

 WRITTEN  ANSWERS  TO
 QUESTIONS

 Foodgrains  Supply  to  States
 #2053,  Shri  Sidheshwar  Prasad:  Will

 the  Minister  of  Feod  and  Agriculture
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 per  capita  quantity  of  foodgrains  sup-
 plied  to  each  State  is  not  uniform;
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 (b)  if  so,  the  reasons  therefor;  and
 (c)  the  steps  being  taken  to  remove

 the  said  disparity?
 The  Minister  of  State  in  the  Minis-

 Annasshib  Shinde):  (a)  to  (e).  Cen-
 ‘tral  supply  of  foodgrains  to  different
 States  cannot  be  based  on  the  vopula-
 ‘tion  of  each  State  and  a  uniform  stan-
 ‘dard  of  quantity  to  be  supplied  per
 person  For  a  particular  year,  some
 ‘States  rroduce  more  than  the  quantity
 that  is  required  for  consumption  with-
 in  the  State  and  the  others  produce
 a  part  of  the  requirements.  The  part
 again  varies  from  State  to  State.  Cen-
 tral  allotment  foodgraing  to  the
 different  States  is  based  on  the  over-
 all  availability  with  the  Centre  and
 the  relative  needs  of  each  State  taking
 material  factors  into  consideration.

 Production  of  Jute  in  Assam

 91058,  Shri  RK.  Barua:  Wiil  the
 Minister  of  Food  and  Agricultuie  be
 Pleased  to  state:

 (a)  whether  there  has  been  a  gref_ual
 fall  in  the  production  of  jute  in  A.sam;

 (b)  if  so,  how  does  it  affect  our  jute
 industry  in  regard  te  availabivily  of
 fine  varieties  of  jute,

 (c)  whether  any  steps  have  ocel
 taken  to  increase  the  iute  production
 in  Assam  and,  if  so,  the  details  there-
 of;  and

 (d)  whether  ony  steps  have  been
 taken  to  check  fall  in  jute  prices  Delow

 ‘the  Assam  bottom  price  in  Calcutta?
 The  Minister  of  State  in  the  Min'stry

 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co-operation  (Shri  Anua-
 ‘aahib  Shinde):  (a)  No.  The  yield  in
 1966-67  was  better  than  in  the  previcus
 year  So  far  the  crop  is  good.

 (b)  Does  not  arise.

 (c)  Yes.  A  statement  giving  the
 details  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-977/67.]  This  will  indicate  the
 ‘efforts  to  push  up  production.

 (9)  The  current  price  is  abcve  the
 minimum  support  prico  fixed  by  che
 Government  for  Assam  Bottom  at
 Calcutta.

 Construction  of  New  Acrodromes
 #1059.  Shri  Baburao  Patel:  Will  the

 Minister  of  Tourism  and  Civil  Avia‘ion
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Govern-
 ment  have  planned  to  rebuild  several
 new  aerodromes,  anc  if  so,  where,  at
 what  cost  and  within  what  period;

 (b)  the  amount  of  foreign  exchan7e
 required  for  constructional  fittings  and
 providing  other  modern  amenities;

 (c)  whether  this  huge  expenditure
 is  considered  essential  when  the  exist-
 ing  aerodromes  can  meet  all  the  re-
 quirements;  and

 (a)  if  not,  the  reasons  for  taking  up
 construction  of  the  new  aerodromes?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr,  Karan  Singh):  (a)  to  (d).
 The  question  presumably  refers  to  the
 plans  for  improving  the  existing  air-
 ports  and  for  taking  up  constructior.
 of  new  airports.  As  regards  the  for-
 mer,  a  high-powered  Committee  is  being
 set  up  to  work  out  the  details  of  the
 requirements  of  the  four  international
 airports,  keeping  in  view  the  introduc-
 tion  of  very  large  subsonic  and  super-
 sonic  aircrafts  in  the  70s  It  is  not
 correct  to  say  that  the  existing  arr-
 ports  can  meet  all  the  requirements.
 In  fact,  the  terminal  facilities  available
 at  the  international  airports  are  proviug
 inadequate  even  at  present.  It  is,
 therefore,  necessary  to  go  in  for  plau-
 ned  and  large  scale  programme  of  im-
 provement  of  these  airports  to  mest
 the  vastly  increased  requirements  of
 air  traffic  in  the  next  decade.  This  will
 necessarily  involve  some  foreign  ex-
 change  liability,  but  it  is  not  possible
 at  this  stage  to  give  any  detail  urtil
 the  report  of  the  Committee  is  reccived

 As  regards  other  existing  airports,
 and  also  construction  of  new  airpurts,
 these  are  undertaken  as  a  continuous
 process  as  and  when  necessary  to  meet
 the  traffic  requirements  of  the  Indian
 Airlines  Corporation.
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 Distribution  of  Foodgrains  in  Drought-
 Mit  Areas

 41060  Shr  D  N  Patodia-
 Shri  R  Barua.

 Will  the  Minister  of  Food  and  Agri
 culture  be  pleased  to  state

 (a)  whether  the:e  have  been  incrcas-
 ing  complaints  about  the  discriminatory
 distribution  of  foodgrains  in  the
 drought-hit  areas

 (b)  ४  so,  whether  anv  kind  of  supe.-
 vision  has  been  de\iscd  by  the  Cer.'-al
 Government  to  st-eamline  the  (ists
 bution  pattern  there  and

 (c)  whether  any  spevial  directicns
 have  been  issued  by  the  Central  Gcv-
 einment  to  State  Governments  on
 cerned  in  this  regard”

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Cummunity  Deve.
 lopment  and  Co-operation  (Shri  Anna
 saheb  Shinde)  (a)  The  Government,
 of  the  scarcity  affected  States  of  Bihar
 Gujarat  Madhya  Pradesh,  Rajastnan
 Uttar  Pradesh  and  West  Bengal  we.e
 addressed  in  the  matter  The  Govern
 ments  of  ‘Bihar  Gujarat,  Rajasthan
 Uttar  Pradesh  and  West  Bengal  have
 stated  that  no  specific  complaints  re-
 garding  discriminatory  0  stribution  of
 foodgrains  have  been  received  A
 reply  from  Madhya  Pradesh  is  awaited

 (b)  and  (c)  The  distribution  of
 foodgrains  is  entirely  the  responsibihty
 of  the  State  Governments  and  no  super-
 vision  is  exercised  by  the  Central
 Government  However  any  defects  in
 the  public  distribution  system  cuo.niug
 to  the  notice  of  the  Central  Government
 are  brought  to  the  notice  of  the  State
 Governments

 Tra@ie  on  Ganga  and  Brahmaputra
 *1061  Shri  Eswara  Reddy.  Will  the

 Minister  of  Transport  and  Shipping
 be  pleased  to  state

 (a)  whether  the  Transport  Research
 Direstorate  has  made  anv  study  of  tne
 poteatial  of  riverine  traffic  cn  ta
 Gange  and  Brahmaputra,

 (b)  if  so,  the  findings  of  the  study,
 (c)  whether  Inland  Water  Tranoport

 Directorate  has  amy  scheme  to  handle
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 the  projected  Inland  Water  Transport.
 Traffic,  and

 (d)  whether  the  scheme  would  cove:
 the  full  utilsation  of  Push  Tugs  and
 barges  (and  not  barrages  as  appeariug
 40  the  Question)  of  the  Ganga  Brabma-
 putra  Water  Transport  Boatd

 The  Minister  of  Transport  and  Shiv
 Bing  (Dr  V  K  R  V  Rao)  (a)  to  (d)
 A  statement  ts  laid  on  the  Table  of
 the  House  [Placed  im  Library.  See
 No  LT  978/67  |

 Sugar  Industry  in  UP

 *1062  Shri  Marandi
 Shri  Kamesifwar  Singh

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  io  state

 (a)  whether  it  is  a  fa  t  that  in  Uttar
 Pradesh  sugarcane  areas  are  likely  ६०
 be  brought  under  foodgrains  prouauct.on
 from  the  kharif  season,

 (b)  if  so  the  reasons  therefor  and
 the  total  land  to  be  sc  brought  uncer
 cultrvation

 (c)  whether  it  is  alsc  a  fact  taat  the
 experts  have  pomted  out  that  this  will
 greatly  affect  the  sugar  productiun  m
 Uttar  Pradesh  and

 (d)  af  so,  the  steps  being  taken  mn
 this  regard?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve.
 lopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde):  (a)  and  (b)  The  in-
 formation  35  not  available  with  us

 (c)  No  such  report  from  any  expert
 has  been  received  50  far

 (d)  Does  not  arise

 Alleeation  of  Fertiliser  to  Madras

 1063,  Shri  S  Kandappan.  Will  the
 Minister  of  Food  and  Agricuiure  be
 pleased  to  state-

 (a)  whether  it  is  a  fact  that  the
 fertiliser  allocated  to  Madras  for  ‘1967
 68  is  only  half  of  what  the  State  Gow
 ernment  have  asked  for;
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 (b)  whether  Government  are  aware
 of  the  herculean  efforts  being  made
 in  Madras  to  substantially  boost  ‘he
 output  of  foodgrains  within  a  short
 span  of  one  year,  and

 (c)  if  so,  whether  the  promised  quota
 of  fertiliser  will  be  made  available  to
 them  at  the  right  time?

 The  Miuister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co  operation  (Shri  Anna-
 sahib  Shinde):  (a)  No,  Sir

 (b)  Yes,  Sir  An  additional  alict
 ment  of  0000  tonnes  of  Nitrogen  has
 been  made  to  Madras  State  for  the
 period  July  to  September,  967  to  meet
 the  needs  of  additional  areas  orought
 under  the  High-Yielding  Varieties
 Programme  in  that  State

 (c)  Yes,  Sir

 Re-Routing  of  Suez  Bound  Ships
 #1064  Shri  Kameshwar  Singh.

 Shri  Sequeira  :

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state

 (a)  whether  any  steps  have  veen
 taken  by  Government  to  see  that  the
 re-routing  of  Suez  bound  ships  does
 not  disrupt  unloading  due  to  congestion
 in  our  ports,  with  special  reference  to
 food  shipments,  and

 (b)  if  so,  the  week-wise  arrivals  of
 foog  shipments  expected  at  each  of  the
 major  ports  in  the  next  emght  weeks
 and  the  steps  taken  to  ensure  speedy
 and  regular  unloading?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Commanity  Deve-
 lopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde):  (a)  and  (b)  Because
 of  the  closure  of  the  Suez  Canal  and
 delay  in  the  arrival  of  vessels  rn  the
 high  seas  which  had  to  be  re  routed
 via  the  Cape  of  Good  Hope,  bunching
 of  vessels  at  the  various  ports  is  ex-
 pected  particularly  during  the  second
 week  of  July  967  Tims  was  une
 avoidable  The  total  handling  capacity
 at  our  different  ports  even  during  the
 monsoot!  months  befng  between  8  lakhs
 and  9  lakhg  tonnes  of  foodgrains,  &
 few  vessels  may  experience  delays  in
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 berthing.  No  insurmountable  difficul-
 ties  m  handling  the  major  portion  of
 these  arrivals  are,  however,  anticipated
 Steps  will  be  taken  to  secure  nore
 berths  for  foodgrains  vessels  at  the
 major  ports  and  also  to  take  up  over-
 side  and  mid-stream  discharge  of  .ome
 of  the  foodgrains  vessels  in  order  ‘o
 step  up  the  handling  capacity  at  the
 ports  Almost  all  the  ports  in  the
 country,  where  foodgrains  vesseis  can
 be  handled  even  during  the  monsoons,
 will  be  fully  utilised  A  statement  ‘s
 laid  on  the  table  of  the  House  showing
 the  expected  week-wise  arrivals  of  food
 shipments  at  each  of  the  ports  turing
 the  month  of  July  967  [Placed  ना
 Library  See  No  LT-979/67)  Such
 information  about  the  arrivals  during
 the  month  of  August  967  s  not  fully
 available  a  yet

 Purchase  of  Wheat  from  Australi

 *1065  Shri  Shiva  Chandra  Jha:
 Shri  (ज  S  Kushwah:
 Shri  Y.  A,  Prasad  :
 Shri  D  C  Sharma:
 Shri  Prakash  Vir  Shastri.
 Shri  Shiv  Kumar  Shastri:
 Shri  Ram  Avtar  Sharma:
 Shri  Hukam  Chand  Kaeliwai  :
 Shri  Atam  Das:
 Shri  Raghuvir  Singh  Shastri:
 Shri  Arjan  Singh  Bhadoria  :
 Shri  Ramji  Ram:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  Govern
 ment  have  decided  to  purchase  wheat
 from  Australia,

 (b)  af  so  the  quantity  thereof  and
 the  terms  of  the  purchase,  and

 (c)  when  the  wheat  will  arrive  m
 India?  °

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve.
 lopment  and  Co-operation  (Shri  Anus-
 sahib  Shinde):  (a)  to  (c)  Govern-
 ment  have  purchased  during  this  year
 so  far  83  tHousand  tons  of  wheat
 commercially  from  Australia  on  short



 Written  Answers  JULY  Mu,  ‘1967  Written  Answers  70482

 Stravation  Death  in  Gwalior  (M.P.)
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 term  credit  of  one  year.  The  wheat
 is  expected  to  arrive  ®  India  by
 August,  1967.

 महाराष्ट्र  में सथन  कृषि  कार्यक्रम

 *  भी  देवराज  पाटिल  :
 शी  रा०  ढ्ो०  भण्डारे  :

 क्या  wre  तथा  कृषि  मंत्री  यह  बताने  की

 कृपा  करेगे  कि  :

 (क)  कया  महाराष्ट्र  सरकार  ने  कुछ

 कुछ  समय  पहले  सघन  कृषि  के  लिये  'जोरदार
 कार्यक्रम  बनाया  था  ;

 ख)  क्या  वह  कार्यक्रम  स्वीकृति
 तथा  वित्तीय  सहायता  के  लिये  केन्द्रीय  सरकार
 #  पास  भेजा  गया  था  ,

 (ग)  क्‍या  यह  कार्यक्रम  किसी  रूप
 में  क्रियान्वित  किया  गया  है  ,  और

 (घ)  यदि  हा,  तो  क्या  इसकी  क्रिया-
 न्विति  के  बाद  कोई  समुचित  परिणाम  प्राप्त

 हुए  है  तथा  इस  कार्यक्रम  पर  कितना  व्यय  किया
 गया  है  7

 खाद्य,  कृषि,  सामुदायिक  विकास  तथा

 सहकार  मंत्रालय  में  राज्य  मंत्री  (भी  भन्ना-

 साहिब  किन्दे)  :  (क)  सघन  कृषि  तथा
 “कैश  कार्यक्रम”  सम्बन्धी  कोई  प्रस्ताव
 अभीतक  महाराष्ट्र  सरकार  से  प्राप्त  नही
 हुआ  है  |  हा  भ्धिक  उगने  वाली  किस्म
 कार्यक्रम  ,  लघु  सिंचाई  भ्रादि  जैसी  सामान्य
 प्लान  योजनायें  समय  -समय  पर  प्राप्त  की
 की  जाती  हैँ  भौर  उनपर  विचार  किया
 जाता  है  ।

 (थ)  से  (घ)  :  प्रश्त  ही  नहीं  होता  ।

 #1067.  Dr.  Ram  Manohar  Lehia;
 Shri  Kameshwar  Singh:
 Shri  Molahu  Prasad  ;

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state

 (a)  whether  Government  are  aware
 of  the  fact  that  at  2  pm  on  the  i6th
 June,  ‘1967,  an  old  woman  named
 Gomati  Bai  died  in  Gwalior  due  to
 starvation,

 (b)  whether  the  dead  body  was  sent
 for  post-portem  examination,

 (९)  if  80,  the  result  thereof,

 (d)  whether  Central  Government
 have  taken  any  steps  to  collect  correct
 and  detailed  infermation  in  this  regard;
 and

 (९)  the  permanent  steps  being  caxen
 by  Government  to  prevent  starvation
 deaths’

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde):  (a)  to  (०)  It  is  a  fact
 that  a  woman  named  Gomati  Bal,  aged
 seventy  years,  died  on  the  afternoon
 of  i6th  June  4967  near  Bada  Market,
 Gwahor  As_  starvation  death  was
 alleged,  her  body  was  sent  for  oost-
 mortem  examination  which  revealed
 that  death  was  due  to  Tuberculosis

 (a)  Yes,  the  information  is  as  given
 in  reply  to  parts  (a)  to  (०)

 (e)  Government  are  engaged  on  deve-
 lopment  programmes  through  various
 Five  Year  Plans  to  increase  agricultural
 production  and  in  general  to  improve
 the  economic  well-being  of  the  people.
 It  is  Government’s  hope  that  these  will
 eliminate  the  widespread  malnutrition
 which  is  no  doubt  prevailing  amongst
 large  sections  of  the  Indian  people.
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 Less  ef  Foreign  Exchange  to  Alr-India
 by  Strike

 #1068,  Shri  Virendrakumar  Shah
 Shri  Ram  Kishan  Gupta
 Shri  Y  5.  Kushwah:
 Shri  Raghuvir  Singh  Shastri:

 Shastri

 bri  Shiv  Kumar  Shastri:
 Dr  Surya  Prakash  Puri;

 hri  Sradhakar  Supakar
 Shri  Hem  Barua:

 Will  the  Minister  oof  Tourism  and
 Civil  Aviation  be  pleased  to  state

 (a)  whether  the  Air-India  is  suffering
 tremendous  loss  of  foreign  exchange
 day-by-day  owing  to  the  strike  by  the
 Arr  India  Pilots,

 (b)  if  so,  the  total  foreign  exchange
 fest  on  this  account  so  far,

 (c)  the  number  and  details  of  the
 Alr-India  Services  cancelled  and  de-
 Yayed,  and

 (a)  how  the  emoluments  of  the  Air-
 India  Pilots  compare  with  those  cf
 other  International  Airlines  category-
 wise?

 The  Minister  of  Tourism  ang  Civil
 Aviation  (Dr  Karan  Singh)-  (a)  The
 Ajr-India  suffered  a  net  loss  of  approx!-
 mately  Rs  500  lakhs  in  foreign  ex
 change  per  day  on  account  of  he  strike
 of  its  pilots

 (b)  The  estimated  foreign  exchange
 loss  during  the  4  days  of  the  strike  is.
 Rs  2000  lakhs

 (c)  A  statement  is  laid  on  the  Table
 of  the  House  [Placed  in  Ltbrary
 See  No  LT-980/67  ]

 (d)  Information  regarding  the  emolu-
 ments  of  pilots  of  other  Airlines  is  not
 readily  available

 Modernisation  of  Agriculture
 °069,  Shri  D.  C.  Sharma:

 Shri  Yashpal  Singh:
 Will  the  Minister  of  Food  and  Agri-

 culture  be  pleased  to  state
 (a)  whether  any  comprehensive  plan

 hag  been  drawn  up  to  modernise  agii-
 culture  in  the  country  on  a  national
 basis;
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 (b)  if  not,  the  reasons  therefor,
 (c)  whether  the  need  for  the  same

 has  been  examined  and
 (d)  if  so,  with  what  results?
 The  Minister  of  State  in  the  Ministry

 of  Food,  Agriculture,  Community  Deve.
 lopment  and  Co-operation  (Shri  Anna-
 saheb  Shinde):  (a)  A  statement  3s
 lad  on  the  Table  of  the  House
 [Placed  in  Library  See  So  LT-08l/ 67

 (b)  to  (c)  Do  not  arise
 Purchase  of  Wheat  from  U.S.A

 #1070  Shri  M.  L.  Sondhi:
 Shri  Marandi

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state

 (a)  whether  it  38  a  fact  that  Goverr.-
 ment  have  postponed  major  purchases
 of  wheat  from  USA  on  account  of
 increase  in  freight  as  a  result  of  the
 Closure  of  the  Suez  Canal  and

 (b)  7  so  the  quantity  involved  and
 how  the  requirements  of  food  are  to
 be  met  as  a  result  of  the  above  post
 Ponement

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co-operation  (Shri  Anua-
 saheb  Shinde):  (a)  No  Sir

 (b)  Does  not  arise

 Crash  Food  Programme  in  Jammu  and
 Kashmir

 #4071  Shri  Madhu  Limaye-
 ShriS  M.  Banerjee
 Shri  George  Fernandes:
 Dr  Ram  Manohar  Loha.

 Will  the  Minister  of  Food  amd  Agri.
 culture  be  pleased  to  state

 (a)  whether  the  Kashmir  Gover
 ment  have  asked  for  an  annual  subsi¢
 of  Rs  8  crores  for  its  ‘Crash  Foo
 Production  Programme”,

 (b)  whether  Government  have  acce-
 ded  to  this  request,  and

 (c)  whether  Government  have  given
 priority  to  such  a  request  over  the
 requests  of  the  famine-stricken  areas
 of  UP  and  8087९
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 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde):  (a)  No  Sir

 (b)  and  (c)  Do  not  arise
 Indian  Airlines  Corporation

 ¥*1072.  Shri  Baburao  Patel;  Will  the
 Minister  of  Tourism  and  Civil  Aviation
 be  pleased  to  state

 (a)  whether  Government  are  aware
 that  the  TWA,  Alitalia  BOAC,
 Lufthansa  Air  India  airlines  show
 consistent  profits  every  year  even
 though  they  face  severe  competition
 and  are  run  on  commercial  lines,  anu

 (b)  7  so,  why  the  Indian  Airlines
 Corporation  does  not  mohe  any  profits
 in  spite  of  the  fact  that  it  carries  over
 00  per  cent  load  regularly  and  iuus
 as  a  monopoly  concern  without  com
 Petition’

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr  Karan  Singh)  (a)  Yes,
 Sir

 (b)  The  Indian  Airlines  Corporation
 had  made  profits  during  the  years  1999-
 60  to  1965-66,  However,  they  incurred
 a  loss  during  the  year  1966-67  which
 was  due  largely  to  the  effect  of  de-
 valuation  and  increased  wage  bill

 Ration  System  in  Drought-Hit  States
 *1073,  Shri  D  N  Patodia.

 Shri  R  Barua
 Shri  Marartlt

 Will  the  Minister  of  Food  and  Agri.
 culture  be  pleased  to  state

 (a)  whether  Governments  attention
 has  been  drawn  to  the  press  reports
 that  the  ration  system  in  foodgrains  in
 the  drought-hit  States  is  on  the  verge
 of  break  down  due  to  the  non-avall-
 abihty  of  the  requisite  quantity  ot  the
 commodities  there,  and

 (b)  the  steps  taken  by  Government
 to  supply  to  those  States  the  minin.um
 quantity  of  the  foodgrains  to  maintain
 the  minimum  ration  supply  there?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Cooperation  (Shri  Anna-
 sahib  Shinde):  (a)  Yes,  Sir  Govern-
 ment  have  seen  the  press  reports  re
 lating  to  Bihar.
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 (b)  The  Central  Government  are
 arranging  supplies  of  foodgrains  to  the
 drought-hit  States  to  the  maximum
 extent  possible  within  the  limited  avail-
 ability,  keeping  in  view  the  minm  um
 needs  of  others

 Directive  to  Drought-affected  States
 to  Write  off  Loans  Out-Standing

 against  Farmers

 1074  Shri  R  Barua:
 Shri  D  N  Patodia.

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state

 (a)  whether  the  Central  Government
 have  asked  the  State  Governments  ५०
 write  off  loans  outstanding  against  the
 farmers  for  purchasing  seeds  and
 fertilisers  in  the  areas  where  severe
 drought  conditions  are  prevaliing,  and

 (b)  af  so  the  reaction  of  the  State
 Governments  thereto?

 The  Minister  of  State  in  the  Ministiy
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co-operation  (Shri  Anna
 sahib  Shinde)  (a)  No  such  direction
 has  been  given  by  the  Central  Gov-
 ernment  to  the  drought-affected  States
 The  question  of  writing  off  of  the  out
 standing  loans  against  the  farmers  is
 primarily  a  matter  for  considerotion  of
 the  respective  State  Governments

 (b)  Does  not  arise

 Punjab  Government’s  Offer  of  Surplus
 Wheat  for  Scarcity  Areas

 #1075  Shri  Marandi-
 Shri  Kameshwar  Sioga  :
 Shri  Prakash  Vir  Shastel’
 Shri  Shiv  Kumar  Shastri:
 Shri  Ram  Avtar  Sharma:

 hri  ¥Y  S,  Kushwah  :
 Shri  Hukam  Chand  Kachwat
 Shri  Atam  Das:
 Shri  Ragtuvir  Singh  Shastri:
 Shri  Arjun  Singh  Bbadoria  :
 Shri  Ramji  Ram:
 Shri  J.  Sundar  Lal:
 Dr.  Surya  Prakash  Puti  :

 Witt  the  Minister  of  Food  and  Agti-
 culture  be  pleased  to  state.

 (a)  whether  Government's  attention.
 has  been  drawn  to  the  fact  that  Punjab
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 Government  have  offered  to  supply
 surplus  food  stocks  to  the  scarcity
 areas  of  Bihar,  Himachal  Pradesh  and
 West  Bengal,

 (b)  if  so,  the  quantity  thereof  and
 whether  the  Centre  has  agreed  and
 asked  the  Punjab  Government  to  ‘io  30,
 and

 (c)  if  not,  the  reasons  therefor”

 The  Minister  of  State  in  the  Ministry
 af  Food,  Agriculture,  Community  Deve-
 fopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde):  (a)  and  (b)  Punjab
 Government  have  promised  to  supply  6
 lakh  tonnes  of  foodgrains  fo-  deficit
 States  during  the  current  year  As  and
 when  quantities  of  different  foodgrains
 become  actually  available  and  are
 offered  for  immediate  export,  alio-
 cations  are  issued  Allocations  made
 so  far  to  Bihar  Himachal  Pradesh  and
 West  Bengal  are  as  follows

 (Figures  in  tonnes)

 Bihar  Hima-_  West
 chal
 Pradesh

 Ruce  (whole)  3,000  95200
 Broken  nice  I,I00  10,000,

 Wheat  10,000,  20,000

 Barley  0  000  2,500
 4Gram  &  Gram

 dhal  700  25  70850

 (c)  Does  not  are

 Monthly  Quota  of  Foodgrains  for  UP

 *1076  Shri  Yashpal  Singh-
 Shri  Marandi  :
 Shri  Sarjoo  Pandey  :

 Will  the  Minister  of  Food  and  Agri-
 ulture  be  pleased  to  state

 (a)  whether  the  Food  Muster  of
 Uttar  Pradesh  has  met  him  for  an  in
 crease  in  its  monthly  quota  of  imported
 grain  from  120,000  tonnes  at  present
 to  200,000  tonnes,  and
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 (b)  if  so,  the  action  proposed  to  oe
 taken  on  the  request?

 The  Minister  of  State  in  the  Minister
 of  Food,  Agriculture,  Community  Deve.
 lopment  and  Co-operation  (Shri  Aana-
 sahib  Shinde):  (a)  The  Food  Minister
 of  Uttar  Pradesh  did  meet  the  Union
 Minister  for  Food  and  Agriculiure  and
 asked  for  an  increase  in  the  monthly
 quota  of  imported  foodgrains

 (b)  Some  increase  in  the  quotg  ori-
 ginally  allotted  for  July  is  being  made

 Diversion  of  Food  Carrying  Ships

 *1077  Shri  Kameshwar  Singh
 Shri  Sequeira
 Shri  D  C  Sharma:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state

 (a)  whether  Government  have  re-
 quested  the  supplying  countries  to
 divert  to  India  from  other  buyers,  fcod-
 carrying  ships  on  the  high  seas  to
 bridge  the  supply  gap  arising  out  of
 the  West  Asia  situation,  and

 (b)  the  names  of  the  countries  to
 whom  such  requests  were  made  with
 the  date  of  each  request  and  their  re-
 action  thereto?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co.operation  (Shri  Anna-
 sahib  Shinde):  (a)  and  (b)  A  request
 was  made  to  Australia  on  the  9th  June,
 967  for  diversion  to  India  of  two
 wheat  ships  on  the  high  seas  anv  two
 ships  which  were  loading  wheat  for
 other  destinations  The  Government
 were  subsequently  informed  that  the
 proposed  diversions  were  not  possible

 Artificial  Rain  Making

 #1078.  Shri  Shiva  Chandra  Jha:  Will
 the  Minster  of  Tourism  and  Civil
 Aviation  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  tne  ex-
 periments  conducted  by  the  National
 Physical  Laboratory  in  artificial  rain
 making  have  shown  “encouraging
 results”,

 (b)  xf  so,  the  results  achieved,
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 (c)  whether  Government  are  aware
 that  Australia  has  made  very  successful
 experiments  in  “seeding’  clauds  by
 which  rainfall  increased  24  pe:  cent
 higher  than  the  adjoining  “unseeded”
 wheat  growing  region  in  Victoria;  and

 (d)  whether  Government  are  plann-
 ing  to  come  to  an  agreement  with
 Australia  for  having  technical  know-
 how  on  this  score

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  Yes,
 Sir.

 (b)  The  experiments  indicated  an
 increase  of  20  per  cent  of  rain  or
 “seeded”  days

 (6)  The  Austialian  experiments
 showed  v.rying  results  at  different
 places

 (d)  No,  Sir  The  Australian  tech-
 nique  of  cloud  seeding  is  not  con-
 sidered  suitable  for  the  Indian  rections.

 Improved  Variety  of  Quick-Yieldiug
 Wheat  Seeds

 #1079,  Shri  Madha  Limaye:
 Shri  8.  M.  Banerjee  :
 Dr.  Ram  Manohar  Lohia  :
 Shri  George  Fernandes

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 {a)  whether  it  is  a  fact  that  the
 Indian  Agricultural  Research  Institute
 has  produced  an  improved  variety  of
 quick-yielding  wheat  seeds,

 (b)  whether  the  new  seeds  will  be
 made  available  to  the  farme's  ‘or
 sowing  in  the  next  rabi  season,

 (c)  |  so  the  total  targeted  area
 under  the  new  seeds,  and

 (9)  the  prire  at  which  the  new  seeds
 will  be  sold  to  the  farmers?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve.
 fopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde):  (a)  Yes  The  Indian
 Agricultural  Research  Institute,  New
 Delhi,  has  selected  a  high  and  quick-
 yielding  wheat  variety  ramed  Sonora
 64  from  among  the  dwarf  material
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 received  from  Mexico.  This  variety
 matures  in  90—l20  days  depending
 upon  the  locations  and  time  of  saving.
 The  red  colour  of  the  Sonora  64  has
 now  been  changed  through  the  tech-
 nique  of  algeny  (transmutation  of  genes
 through  radiations).  This  new  variety
 has  been  named  as  Sharbati  S  nora.
 It  has  bold  amber  grains  and  2a  per
 cent  more  protein  than  the  Parent
 variety

 (b)  Small  quantities  of  seeds  of
 Sharbat:  Sonora  will  be  available  for
 distribution  among  farmers  during  rabi
 this  year  Adequate  quantities  of
 seeds  of  Sonora  64  are  available.

 (९)  Seeds  may  be  available  for
 Planting  over  200,000  acres  with  Sonura
 64  and  about  000  acres  with  Sharbati
 Sonora,

 (d)  The  price  of  seeds  is  fixed  by
 the  different  State  Departments  of
 Agriculture  in  the  respective  territories.

 International  Tourist  Year

 1080.  Shri  Marandi:  Wil}  the  Minister
 of  Tourism  and  Cixil  Aviation  be
 Pleased  to  state

 (a)  whether  Governments  attention
 has  been  drawn  to  the  Press  Reports
 that  the  well  meaning  plans  drawn  for
 the  International  Tourist  Year  have
 come  to  an  end  before  the  half-year  is
 out,

 (b)  if  so,
 thereto,

 Government's  reaction

 (c)  whether  the  foreign  tourists  have
 shown  dissatisfaction  about  the  arfange-
 ments  made  by  Government,  and

 (d)  if  so,  the  steps  taken  to  ‘mbiove
 the  facilities  to  the  tourists?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b)  A  Press  Report  of  this  nature  has
 come  to  the  notice  of  Government,  but
 Government  do  not  accept  the  Report
 as  correct.

 (०)  No,  Sir.  Generally  speaking,
 foreign  tourists  have  expressed  no  dis-
 satisfaction  with  International  Tourist
 Year  arrangements.
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 (a)  It  ४  the  constant  endeavour  of
 the  Department  of  Tourism  to  review
 and  to  tmprove  the  facilities  available
 to  tourists.

 Allotment  of  Foodgrains  to  M.P.
 5i47.  Shri  Nitiraj  Singh  Chaudhary  :

 Shri  G.  8.  Mishra  :
 Will  the  Minister  of  Food  and  Agrt-

 culture  be  pleased  to  state:
 (a)  the  quantity  of  wheat,  jowar,

 bajra,  milo  ang  sugar  demanded  each
 month  during  this  year  by  the  Madhya
 Pradesh  Government  from  the  Centre;

 (b)  the  quantity  of  the  above  allotted
 each  month  to  Madhya  Pradesh  and
 the  quantity  actually  lifted  and  the
 quantity  that  lapsed  each  month;

 (c)  whether  sugar  quota  had  beer
 lifted  by  trucks  because  of  late  allot-
 ments;

 (d)  whether  some  part  of  the  above
 quota  lapsed  in  spite  of  the  arc¢ange-
 ment  referred  to  in  part  (c)  above

 (९)  whether  Ihfting  of  sugar
 trucks  causes  increase  of  rates;  and

 by
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 (ft)  if  80,  the  steps  proposed  to  be
 taken  to  avoid  lapses  of  quotas,  lifting
 thereof  by  trucks  and  consequential
 rise  in  prices?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture  Community  Deve-
 lopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde):  (2)  The  Government
 of  Madhya  Pradesh  have  not  placed
 any  demand  for  jowar  and  bajra,  they
 have  also  not  reported  their  demand
 for  sugar  monthwise.  On  the  baSis  of
 communications  received  at  various
 times  the  monthwise  demand  of  wheat
 and  milo  works  out  as  follows  ‘—

 Month  Figures  in  १000  tonnes)
 gerd  wheat  and  milo

 January  !67  7S  0
 }cbruary  ’67  75  0
 March  ’67  75  0
 April  १67  8r.0
 May  हैप  530
 June  ह  53  0

 (b)  The  quantities  of  wheat,  milo  and
 sugar  allotted  each  month  to  Madhya
 Pradesh  and  the  quantities  actually
 despatched/delivered  are  given  below:

 Qty.  allotted  Qty.  despatched!  Quantity  lapsed
 Month  delivered

 Wheat&  Sugar
 Milo  Wheat  &  Sugar  Wheat  &  Sugar

 Milo  Milo

 fanuary  7967  .  40:0  74.6  4u8  ‘132  (*)  4I4  tonnes
 ebruary  7967  40°0  4°6  29°7  I4'5  (*)  23  oe

 March  7967  35°0  II-o  24°3  I3‘!  (*)  II  roe
 April  7967  3I°5  Ilo  272  8-9  (*)  57  »”
 May  7967  30°5  2  30°r  Not  (*)

 available
 June  7967  उ'2  oz  28  4  Do.  (*)

 (*)  Undespatched/undeclivered  quantiues  of  wheat  and  milo  do  not  lapse.

 (c)  and  (d)-  No  information  ‘s  avail-
 able  with  regard  to  the  quantity  of
 sugar  lifted  by  trucks  Lapsing  of
 quantity,  if  any,  was  not  due  to  late
 allotments.  The  allotmenf  orders  sti-
 pulated  that  the  nominees  of  the  State
 Government  coultl  lift  the  allotted
 sugar  ex-factory  or  could  ask  the  fac-
 tory  to  despatch  the  allotted  sugar  by
 rail.  There  was  no  delay  in  making
 allotments.  The  allotments  were  made
 weil  before  the  date  of  commencement

 of  delivery  specified  in  the  allotment
 orders  and  the  delivery  could  be  taken
 within  45  days  from  such  date  of  com-
 mencement.

 (e)  Despatch  of  sugar  by  trucks  ig
 generally  more  costly  than  despatch  by
 rail  but  no  definite  information  is  avail-
 able  in  this  regard.

 (f)  It  is  for  the  State  Governments
 to  take  steps  to  avoid  lapsing  of  quotas
 or  to  decide  whether  the  quotas  should
 be  lifted  by  rail  or  by  trucks.
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 Rigs  and  Drilling  Equipment  in  M.P.

 5l48  Shri  Nitiraj  Singh  Chaudhary  :
 Shri  G.  8  Mishra:

 ‘Will  the  Minister  of  Food  and  Agri-
 aulture  be  pleased  to  state

 (a)  the  number  of  gs  and  dril.ing
 equipment  operating  or  available  for
 use  at  present  in  Madhya  Pradesh  and
 the  rates  charged  for  their  use

 (b)  whether  these  have  iemained
 idle  for  want  of  demand,

 (c)  if  so,  the  reasons  therefor,  and

 (d)  whether  Government  propose  to
 consider  the  desirability  of  providing
 rigs  and  drilling  equipment  for  use  in
 Madhya  Pradesh  at  subsidized  rates
 specially  because  of  acute  water  short-
 age  there?

 The  Minister  of  State  in  the  Mumistry
 of  Food,  Agriculture,  Community  Dev: -
 lopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde)  (a)  to  (d)  The  re-
 quired  information  75  being  colle-ted
 from  Madhya  Pradesh  Government  a  'd
 will  be  placed  on  the  Table  of  the
 Sabha  ag  soon  as  it  25  received

 Minor  Irrigation  Works  in  Goa  Daman
 and  Diu

 5249  Shri  Shinkre  Will  the  Mi  uster
 of  Food  and  Agriculture  be  pleas  ३  to
 state-

 (a)  Whether  the  Government  of  ‘he
 Union  Terntory  of  Goa,  Daman  and
 Diu  have  finalised  any  scheme  re,atu-
 ing  minor  Irrigation  works  and  have
 approached  the  Central  Government  for
 sanction,  and

 (9)  if  so,  the  details  thereof?

 JULY  ii,  3967  Written  Answers  074

 The  Minister  of  State  in  the  Ministry

 Annasshib  Shinde):  (a)  Yes

 (b)  During  1966-67,  minor  irrigation
 schemes  amounting  to  Rs  3°39  lakhs
 were  approved  A  Statement  giving
 the  details  of  these  schemes  is  placed
 on  the  Table  of  the  House  [Placed  in
 Library  See  No  LT-982/67]  For
 1967-68,  the  plan  outlay  is  Rs  2  lakhs.

 Indian  Central  Cotton  Committee

 8590  Shri  R  Singh  Deo.
 Shri  9  N  Deb

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state

 (a)  whether  it  is  fact  that  the  .ndian
 Central  Cotton  Committee  was  abo-
 lished  on  the  advice  of  two  USA
 experts

 (9)  मे  so  the  nature  of  the  advice,
 and

 (०)  af  reply  to  part  (a)  above  be  in
 the  negative  the  reasons  for  its  aboli
 tion  ?

 The  Minister  of  State  in  the  Ministry
 of  fkood,  Agriculture,  Community
 Development  and  Cooperation  (Suri
 Annasahib  Shinde):  (a)  to  (c)  A
 statement  giving  the  required  i”
 formation  is  laid  on  the  Table  of  the
 House  [Placed  ४  Library  See  No.
 LT  982/67)

 Contest  in  the  Last  Elections  by
 Scheduled  Caste  Candidates

 55l  Shri  9  R.  Parmar:
 Shri  है,  K.  Amin:

 Will  the  Minister  of  Law  be  pleased
 to  state

 (a)  the  number  of  seheduled  cactes
 candidates  who  contested  she  jest
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 (०)  the  pumber  out  ef  them  who  won
 the  elections  with  details  State-wise
 together  with  their  political  affiliations  ?

 The  Deputy  Minister  in  the  Ministry
 of  Law  (Shri  D.  R.  Chavan):  (a)
 and  (b).  The  information  is  being
 collected  and  will  be  laid  on  the  Tuble
 af  the  House  as  soon  as  possible.

 New  Agricultural  Proposal  in  Gujarat

 5i52  Shri  Narendra  Singh  Mahida:
 Will  the  Minister  of  Food  and  Asgrical-
 ture  be  pleased  to  state:

 (a)  the  schemes  which  will  be  imple-
 mented  in  Gujarat  under  the  new
 agricultural  stategy  fomulated  bv  ihe
 Central  Government

 (b)  the  amount  allotted  to  ७  rat
 for  this  purpose  in  1967-68,

 (c)  the  allocations  made,  acheme-
 wise,  and

 (a)  the  agricultura)  target  fixed  for
 Gujarat  under  this  new  agrieultural
 strategy”

 Annasahib  Shinde):  (a)  to  (a).  A
 statement  is  laid  on  the  Table  of
 the  House  [Placed  in  Library.  See.  No.
 Lt  r904/67).
 3274  (Ai)LSD—8.

 Caltivable  Land  in  Gujarat

 ‘5153.  Shri  Narendra  Singh  Mahia: Wilt  the  Minister  of  Feed  and  कै इलडडान dure  be  pleased  to  state’
 =

 (a)  the  tota}  of  land  which  is

 —
 under  cultivation  in  Gujarat

 (b)  the  total  cultivable  land  which  is
 lying  uncultivate  for  the  last  several
 years  in  Gujarat;  and

 (c)  whether  the  matter  of  bringing this  uncultivated  land  under  cultivation
 has  been  taken  up  with  the  Government
 of  Gujarat  in  the  context  of  the  foud
 deficit  in  the  country?

 The  Minister  of  State  in  the  Ministry

 Annasahib  Shinde):  (a)  An  area  of  250
 lakh  acres  is  under  cultivation  in
 Gujarat  State.

 (b)  An  area  of  approximately  25
 lakh  acres  of  cultivable  land  is  reported
 to  be  lying  unutilized

 (c)  The  question  of  bringing  the  un-
 cyltivated  lang  under  cultivation  has
 been  constantly  engaging  the  attention
 of  Government  and  suitable  schemes
 have  been  included  in  the  State’s  Plan.
 However,  the  whole  of  the  cultivable
 wasteland  cannot  be  brought  under
 cultivation  due  to  lack  of  irrigation
 facilities  and  other  problems  such  a3
 salinity  and  inundation  from  sea,  as  in
 case  of  large  parts  of  the  Rann  of
 Kutch  and  the  coastal  belt.
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 for  Agricultural  Develop-
 ment  in  Gujarat.

 Assistance

 5154.  Shri  Narendra  Singh  Mahida:
 Will  the  Minister  of  Food  and  Agricul-
 tare  be  pleased  to  state:

 (a)  whether  any  assistance  is  pro-
 posed  to  be  given  to  Gujarat  during
 ‘1967-68  for  the  development  of  (i)  hor-
 ticulture;  (ii)  animal  husbandry;  (iil)
 dairy  farming;  (iv)  grow  more  food
 campaign;  and  (v)  fisheries;

 (b)  if  so,  the  extent,  thereof,  sepa-
 rately,  for  each  category;  and

 (c)  if  not,  the  reasons  therefor  ?

 The  Minister  of  State  in  the  Ministry
 ef  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  to  (c).  The
 following  plan  outlay  for  the  Agricul-
 tural  Programme  in  Gujarat  for  1967-68
 bag  been  approved  by  the  Planniug
 Commission  :

 Head  of  Development  Outlay

 (Re tabs)

 है,  Agricultural  production  247

 2.  Minor  Irrigation  480

 3.  Soil  Conservation  356

 be  Ayacut  Development  Pro-
 gramme  I  Ir

 5.  Animal  Husbandry  नि  73

 6.  Dairying  &  Milk  Supply  IIo

 7  Forests  I  56

 है.  Fisheries  70

 9.  Warehousing  &  Marketing  20

 3223
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 Anasahib  Shinde):  (a)  and  (b.
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 The  schemes  for  Horticulture.  are
 covered  under  the  Development  Head
 Agricultural  Production,  and  the
 schemes  for  Grow  More  Food  Campaign
 are  covered  by  the  Heads  Agricultural
 Production  and  Minor  Irrigation.

 The  quantum  of  central  assistance  to
 the  State  Governemnt  against  the  Plan
 outlays  indicated  above  has  not  been
 finalised  so  far.

 Scarcity  of  Gram  in  Gujarat

 §55.  Shri  Narendra  Singh  Mahida:
 Will  the  Minister  of  Foed  and  Agricul-
 ture  be  pleased  to  stata:

 (a)  whether  Government  are  aware
 of  the  serious  scarcity  of  gram  in
 Gujarat;

 (b)  if  so,  the  steps  taken  to-  meet  the
 State’s  requirements  in  this  respect;

 (०)  the  total  requirements  of  gram  in
 Gujarat;

 (a)  the  varieties  of  gram  required
 by  the  State  Government:  and

 (e)  the  total  quantity  of  each  variety
 of  gram  sent  to  that  State  in  ‘1967-68
 so  far?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri

 The
 inter-State  movement  of  gram  being
 banned,  Gujarat,  which  used  to  import
 gram  from  other  States,  is  feeling  2
 shortage.  Government  of  India  have
 asked  the  gram  surplus  States  to
 declare  maximum  =  surpluses  to  the
 Central  Pool  and  whatever  quantities
 are  being  so  declared  are  being  allotted
 to  the  gram  deficit  States  on  as  equita-
 ble  a  basis  as  possible:

 (९)  and  (d).  Gujarat  Government
 have  asked  for  an  allotment  of  150,000
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 tannes  of  gram  gramdai  for  the
 current  year.  They  have  not  men
 tioned  any  variety-wise  details.

 (e)  Gujarat  bas  been  allotted  so  far
 5,600  tonnes  of  gram.

 Subsidy  Amount  borne  by  Government

 ‘5156.  Shri  Sexhiyan:  Will  the  Minic-
 ter  of  Foed  and  Agriculture  be  pleased
 to  state  the  amounts  of  subsidy  horne
 by  Government  year-wise  during  the
 Past  ten  years  for  the  import  or  pur-
 chase  and  sale  of  (i)  wheat  and  wheat
 Products  and  (ii)  rice?

 The  Minister  of  State  in  the  Ministry
 ef  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annaszhib  Shinde):  A  statement  show-
 img  the  amounts  of  subsidy  borne  by
 the  Government  of  India  in  the  pur-
 chase  and  sale  of  wheat  and  rice
 during  the  past  ten  years  is  laid  on  the
 Table  of  the  House.  {Placed  77  Library.
 See  No.  LT-985/67]  No  wheat  pro-
 ducts  were  imported  and  purchased/
 gold  by  the  Government  at  subsidized
 rates  during  the  period

 Air  Hostesses

 ‘5157.  Shri  Baburao  Patel:  Will  the
 Minister  of  Tourism  and  Civil  Aviation
 be  pleased  to  state:

 (a)  the  number  of  Air  Hostesses
 employed  by  the  Air  India  as  on  the
 3ist  March,  1967;

 (b)  their  salaries  and  grades;

 (९)  the  total  amount  spent  annually
 on  them,

 (8)  the  basis  on  which  Air  Hostesses
 ate  selected  for  their  jobs:

 “(e)  whether  the  Alr-Hostesses  are

 50800

 permitted  to  marry  while  bein
 employed,  a

 @  whether  Government  sre  aware
 that  several  foreign  operators  now
 permit

 their  Air  Hostesses  to  marry;
 an’

 (g)  if  so,  the  names  of  these  opera-
 tors?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  59

 (b)  Rs.  485—25—660—40—-720  -50-
 770  plus  allowances.

 (c)  Rs.  20,40,924.

 a)  The  posts  are  advertised  sndicat-
 ing  the  qualifications  prescribed  whuh
 inter  alia  include  minimum  educationa!
 qualification,  viz.,  matriculation  of
 equivalent  age  between  i9  and  25
 years,  attractive  persnality,  and  single
 unmarried  stutus  Selection  is  made  by
 a  Committee.

 (e)  Air  Hostesses  are  not  permitted
 to  marry  while  in  service

 (f)  and  (g)-  Some  foreign  airways
 are  permitting  Air  Hostesses  to  murry-
 They  are  Alitalia,  Sabena,  Malaysian
 and  Singapore  Airways,  British  Euro-
 pean  Airways,  Lufthanza,  Pan  Ameri-
 can  and  Trans  World  Airlines.  B.O.A-C
 sometimes  take  married  air  hostesses
 who  were  previously  in  their  employ
 for  flying  duties  during  summer  season.

 अध्य  प्रदेश  को  भ्रनाज  भेजने  में  कठिनाइयां

 5158.  थी  ह (  Wo  दोक्षित  :
 wr

 were  तथा  हथि  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि.

 (क)  क्‍या  यह  सच  है  कि  नाज  की

 दुलाई  की  व्यवस्था  ठीक  म  होने  के  कारण
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 केन्द्र  द्वारा  बध्य  प्रदेश  को  नियत  किया  क्या
 अनाज का मासिक का  मासिक  कोटा  उन्हें समय  पर  नहीं
 पहुंच  रहा  है  जिससे  विभिन्न  क्षेत्रों  में
 श्रनाज  का  वितरण  करने  में  मम्य  प्रदेश

 सरकार  को  बहुत  कठिनाई  हो  रही  है
 ॥

 र्‌

 (ख)  यदि  हा,  तो  दुलाई  की  इन
 कठिनाइयों  को  दूर  करने  के  लिये  क्या  कार्यवाही
 की  जा  रही  है  ?

 लाय,  कृषि,  सामुरायिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्री  (भी  झा
 साहिब  सिन्‍्बे)  :

 (क)  जा  नही  ।

 (ख)  प्रश्न  ही  नही  उठता।

 Promotion  of  Aviation

 ‘5159.  Shri  R.  8.  Singh  Deo:
 Shri  D.  N.  Deb:
 Shri  D.  Amat:

 Will  the  Minister  of  Tourism
 Civil  Aviation  be  pleased  to  state

 and

 (a)  the  steps  taken  by  the  Gcvern
 ment  for  the  training  of  commerci:!
 pilots  and  for  encouraging  hobby  fliers
 with  a  view  to  promote  aviation  in
 India;

 (b)  the  rate  of  subsidy  per  flying
 hour  given  to  the  flying  clubs  in  India
 and  *

 (०)  whether  Government  have
 allowed  any  increase  in  the  subsidy
 per  flying  hour  during  the  last  0  years
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 शह  ह. उ  rates  of  oil,  fuel  and  spares  huve
 gone  up  considerably  ?

 The  Minteter  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  ह*/. .! ह
 1963,  a  Civil  Aviation  Training  Sctiwol
 functioned  at  Allahabad.  With  the
 closure  of  this  School  on  account  of
 Emergency  two  ad-hoc  schemes  were
 organized  for  training  pilots  upto  Com-
 mercial  Pilots  Licence  standard.  ह.
 posals  are  under  consideration  for  a
 regular  training  school  for  training
 Commercial  Pilots.

 Hobby  fliers  can  avail  themselves  of
 the  facilities  provided  by  the  Flying
 Clubs  of  which  there  are  2]  at  present
 in  the  country.  These  Flying  Club-
 are  subsidised  by  the  Government  of
 India

 (b)  The  existing  rates  ot  fixed  sub-
 sidy  and  flying  subvention  given  to  the
 Flying  Clubs  in  India  are  given  in
 Appendix  ‘A’  [Placed  in  Library.  See
 No  LT-986/67]  These  rates  were
 introduced  with  effect  from  the  let
 March,  963

 (c)  The  rates  of  fixed  subsidy;  and
 flying  subvention  which  were  in  force
 prior  to  ist  March,  i963  are  given  in
 Appendix  ‘B’  from  which  it  wil}  be
 seen  that  Government  have  increased
 the  financial  aid  in  the  form  of  sub-
 sidy  and  subvention  from  Ist  March
 963  [Placed  in  Library.  See  No  LT-
 986/67]  Further,  an  additional  sub
 vention  of  Rs  4°25  per  hour  has  al.>
 been  sanctioned  from  the  same  date.
 to  compensate  for  in  ते  cost  of
 petrol,  oil.  ete

 Cambay  Port

 5160.  Sbri  है,  K.  Amin:  Will  the
 Minister  of  Transport  and  Shipping  be
 Pleased  to  state’

 (a)  the  total  expenditure  sn  far
 incurred  by  the  State  as  well  ay  the
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 Central  Governemnts  for  the  deveiop-
 ment  of  port  of  Cambay  (Gujurat
 Mate);  and

 (b)  whether  there  is  any  propesal
 with  the  State  or  Central  Governme:.t
 to  allow  private  enterprise  to  develup
 the  port

 The  Minister  of  Transport  and
 Shipping  (Dr.  झ,  K.  B.  V.  Bao):  (a)
 Ports  other  than  major  ports  figure  in
 the  Concurrent  List  of  the  Constitu-

 The  executive  responsibility  for
 their  development  vests  in  ‘e  State
 Governments  concerned.  The  Govern-
 ment  of  Gujarat  have  report  that  no
 expenditure  was  incurred  on  the
 development  of  Cambay  Port  during
 the  Third  Plan.  During  the  Second
 Plan  the  undermentioned  works  were
 executed  by  the  State  Government.—

 wo  Special  repairs
 to  jetty  Rs.  80,988/— /—

 (ii)  Improvement of  landing  faci
 lities.  Rs.  /§:03,530'—

 (b)  There  is  no  such  proposal  pend-
 ing  with  the  Central  Governemnt.  It
 is  understood  from  the  State  Govern-
 ment  that  a  private  firm  had  appr2a-
 ched  them  for  permission  to  develop
 the  port.  There  has  been  heavy  silting
 in  the  Gulf  of  Cambay,  and  indeed
 the  traffic  at  the  Port  has  been  reduced
 to  zero  in  1966-67  The  State  Govern-
 ment  therefore  informed  the  firm  that
 the  question  of  giving  such  permission
 could  be  considered  only  after  the
 possibility  of  developing  the  port  was
 established  on  the  basis  of  the  results
 of  an  unto  date  hydrographic  .urvey.
 It  has  not  so  far  been  possible  to
 undertake  this  re-survey-

 Cambay  Port

 $i¢i.  Shri  R.  K.  Amin:  Will  the
 Minister  of  Transport  and  Shipping
 be  pleased  to  state:

 (a)  whether  Government  are  ware
 of  the  necessity  of  early  devel  ५०४७४  the
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 port  of  Cambay  as  an  intermediate
 port  in  view  of  the  large-scale  develor
 ment  of  petro-chemical  industrie~
 contemplated  in  the  area  between
 Baroda  and  Cambay;

 (b)  if  so,  the  details  of  the  Plan  for
 the  development  of  the  port;  and

 (¢)  if  not,  the  reasons  the.efor  7

 The  Minister  of  Transport  and  Shiv-
 ping  (Dr.  ९.  हू.  झ,  Rao):  (a)  to  (c)
 The  executive  responsibility  for  thc
 development  of  Cambay  port,  which  is
 not  a  major  port,  vests  in  the  Stafc
 Government.  The  State  Government
 have  reported  that  there  is  no  proposa!
 under  consideration  for  the  cevelop-
 ment  of  Cambay  as  an  intermediate
 port.  The  development  of  port  facili-
 ties  at  Cambay  will  be  convenient  to
 the  petro-chemical  plants  andjacent  to
 the  Baroda  Refinery.  But  the  possibi-
 lity  and  scope  of  development  of  the
 port  can  be  determined  only  after
 ascertaining  the  existing  marine  con-
 ditions  of  the  Gulf  of  Cambay  bv
 carrying  out  a  fresh  hydrographc
 survey.  This  is  considered  aecessary
 as  the  Gulf  has  silted  heavily.  Only
 a  resurvey  of  the  approaches  to  Bhav-
 nagar  and  Dahej  Ports  in  the  Gulf  of
 Cambay  has  so  far  been  carried  out.
 The  approaches  to  Cambay  Port  have
 yet  to  be  re-surveyed.

 Agricultural  University  for  North
 Gujarat

 5162.  Shri  BR.  K.  Amin:  Will  tbe
 Minister  of  Food  and  Agriculture  te
 pleased  to  state:

 (a)  whether  any  proposal  for  estah-
 lishing  an  Agricultural  University  ir
 North  Gujarat  has  been  received  by  th:
 Central  Government;  and

 (b)  if  so,  the  Government's  reaction
 thereto  ?

 The  Minister  of  State  in  the  Mimstry
 of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shb::
 Annasahib  Shinde):  (a)  A  communita-
 thon  with  regard  an  Enquiry  proposed
 to  be  set  up  for  an  Agricultural  Uni-
 versity  in  North  Gujarat  has  recently
 been  received  from  the  North  Gujarat
 Educational  Society.
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 (b)  The  Government  would  welcome the  establishment  of  an  Agricultural
 University  in  the  State  of  Guyarat  and
 will  take  necessary  action  on  the
 Government  of  Gujarat  having  taken
 a  final  view  in  the  matter

 Cooperative  Societies  in  Goa

 5163.  Shri  Shinkre:  Will  the  Minister
 of  Food  and  Agriculture  be  pleased  10
 state

 (a)  the  category-wise  number  of  Co-
 operative  Societies  in  Goa,  their  capi-
 tal  and  total  membership,

 (b)  the  number  of  societies  which
 have  made  profits  and  the  amount  of
 profits;

 (c)  the  total  amount  paid  to  society
 members  on  account  of  dividend,  on
 their  shares,

 (a)  whether  Government  are  aware
 of  the  fact  that  some  of  the  societies
 have  incurred  heavy  losse  ‘nd  in  sunie
 of  them  a  number  ot  cases  ot  mis
 appropriation,  fraud  and  other  mal
 Practices  were  detected

 (e)  whether  Government  are  satis
 fied  on  the  whole  with  the  working  of
 societies  in  Goa,  and

 (f)  if  the  answer  to  part  (९)  be  an
 the  negative  whether  Government  nave
 any  scheme  under  consideration  to
 help  local  Government  to  enable  them
 to  make  progress  in  the  field  of  Co-
 operative  movement  ?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,

 M,  8.  Gurupadaswamy):

 he  placed  on  the  Table  of  the  House
 Cultivation  of  ‘Khar’  Lands  in  Goa
 5i64.  Shri  Shinkre  wil!  the  Minisier

 of  Food  and  Agricaitare  be  pleased  to
 state:

 (a)  whether  Government  are  aware
 that  in  Goa  there  are  extensive  “Khar”
 lands  which  can  be  brought  under
 paddy  cultivation;

 b)  whether  Government  are  aisc
 aware  of  the  fact  that  Io-a]  Govern-
 ment  {s  mot  in  a  position  to  go  ahead
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 with  necessary  schemes  to  bring  under cultivation  these  “Khar”  lands  in  view of  the  limited  resourees  at  their  dis-
 posal;  and

 (c)  whether  Government  propose  to
 provide  substantial  funds  and  technica?
 know-how  to  the  local  Government  se
 that  they  can  do  the  needful  in  the
 matter  ?

 The  Minister  of  State  in  the  Ministry of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasabib  Shinde):  (a)  Yes,  Large
 areas  of  khar  lands  are  already  put
 under  paddy  cultivation  These  lands
 are  being  progressively  reclaimed  for
 cultivation

 (b)  No  such  reference  3६  received
 irom  the  Administration

 (c)  In  the  Third  Plan  over  Rs  32
 lakh.  were  utilised  for  protecting  an
 area  of  about  6  500  acres  of  khar  and
 khazan  lands  for  paddy  cultivation.
 The  programme  for  the  Fourth  Plan
 is  expected  to  be  substantially  larger
 than  that  In  the  Third  Plan

 Cultivation  of  ‘Khazan’  Lands  in  Goa
 5365  Shri  Shinkre:  Will  the  Minis-

 ter  of  Food  and  Agriculture  be  pleased
 to  state

 (a)  whether  Government  are  aware
 ot  the  fact  that  ‘Khazan’  lands  in  Goa
 are  very  fertile  in  view  ot  their  allu-
 vial  soil,

 (b)  whether  Government  are  alsc
 aware  of  the  fact  that  the  Local
 Government  have  finalised  plans  to
 get  two  crops  from  these  lands  but
 have  not  been  successful  in  view  of
 limited  funds  at  their  disposal;  and

 (ey)  whether  Government  propose  to
 provide  funds  to  the  Local  Government
 so  that  they  can  bring  those  ‘Khazan’
 lands  under  cultivation  ?

 The  Minister  of  State  in  the  Ministry
 ef  Food,  Agricultare,  Community
 Development  and  Cooperations  (Shri
 Annasabib  Shinde);  (a)  Yes.

 (b)  No  such  plan  ta  received  trom
 the  Administration.
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 (०)  In  the  Third  Plan  over  Rs,  32

 lakhs  were  utiliseg  for  protecting  an
 avea  of  about  26.500  acres  of  khazan
 and  khar  lands  for  paddy  cultivation.
 ‘The  Programme  for  the  Fourth  Pian  is
 expected  to  be  substantially  larger  than
 that  of  the  Thirq  Plan

 मध्य  प्रदेश  के  लिये  प्रल्वषकालोग  तथा
 अध्यकासीनत  ऋण

 $166.  शी गे०  Wo  दोक्षित  :  क्‍या
 खाद  तथा  कृषि  मती  यह  बताने  की  कृपा
 करेगे  कि  मध्य  प्रदेश  को  1967~68  के  लिये
 कितनी  कितनी  राशि  के  अल्पकालीन  श्रौर
 मध्यकालोन  ऋण  मंजूर  किये  गये  ?

 खाद्य,  कृषि,  सामुरायिक  विकास  तथा
 सहकार  मस्ज्रालय  सें  राज्य  मंत्री  (भी  ‘RT
 साहिब  झ्िप्दे)  :  जहां  तक  सहकारी
 ऋण  का  मम्बन्ध  है  किसी  राज्य  के  लिये
 “निर्धारण''  का  प्रश्न  ही  नहीं  होता  ।  लक्ष्य
 निर्धारित  किये  जाते  है  श्रौर  भ्रावश्यक  ससाधन
 सहकारी  समितियों  के  नय्पने'  फंडो  से  जुटाये
 जाते  हैं  जिनको  ऋण  सीमा  सम्बन्धी  पातता
 के  निर्धारित  स्तरों  के  अनुसार  रिजर्व  ढेक
 द्वारा  सहायता  दी  जाती  है  इन  लक्ष्यों  के
 झनुसार  सम्भावना  है  कि  मध्य  प्रदेश  मे
 सहकारी  ऋण-संस्थायें  ‘1967~68  के  दौरान
 कृषि  उत्पादन  के  लिये  निम्नलिखित  ऋण-
 कार्यक्रम  शुरू  करेगी

 करोड़  रुपये
 अल्पकालीन  32
 मध्यकालीन  8

 कुल  40

 इसके  अतिरिक्त  उर्वरकों,  बीजों  तथा
 कोटनाशक  श्रौषधियों  की  खरीद  तथा  वितरण
 के  लिए  अल्पकालीन  सुविधा  देने  हेतु  केन्द्रीय
 सरकार  ने  चालू  वर्ष  में  मध्य  प्रदेश  को  208
 लाख  रुपये  स्वीकृत  किये  है

 Foreign  Tourists
 5I67.  Shri  Yashpal  Singh:  Wil!  the

 Minister  of  Tourism  and  Civil  Aviation
 be  Pleased  to  state:

 (a)  whether  Government’s  attention
 has  been  drawn  to  the  “three  steps’
 suggested  by  the  U.S.A.  Ambassador
 to  attract  “well  heeled”  tourists,  which
 were  published  in  the  American
 Reporter  sometime  in  April,  ‘1967,  and

 (b)  if  so,  Government’s  reaction
 thereon  ?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  Yes,
 Sir.

 (b)  Government  have  been  aware
 of  the  need  to  take  steps  on  the  lines
 suggested,  and  have  in  fact  been  tak-
 ing  such  steps  to  the  extent  possible.
 Over  the  last  few  years  there  have
 been  conserted  efforts  to  create  an
 interest  in  tourlsm  abroad  throurh  our
 offices  located  there,  and  to  develop  and
 promote  tourism  in  this  country.  These
 measures  are  reflected  in  the  Fourth
 Five  Year  Plan  on  Tourism,  which
 will  go  a  long  way  towards  creating
 the  conditions  required  for  a  rapid
 increase  in  our  foreign  exchange
 earnings  through  tourism

 Bhubneswar  Airfield
 5168.  Shri  Chintamani  Panigrahi:

 Will  the  Minister  of  Tourism  ané@
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  there  is  any  scheme  for
 the  expansion  or  improvement  of
 Bhubaneswar  airfield  in  the  Fourth
 Plan;

 (b)  if  so,  the  broad  features  there-

 (c)  the  estimate  for  the  same;  and
 (a)  the  amount  spent  during  :966-67

 for  such  expansion/improvement.
 The  Minister  of  Tourism  ang  Civil

 Aviation  (Dr.  Karan  Singh:  ‘a)  :o  (c).
 A  proposal  for  widening  and  streng-

 thening  the  apron  and  taxi-track  at
 Bhubneswar  aerodrome  at  an  estimated
 cost  of  Rs  322  lakhs  during  the
 Fourth  Plan  period  is  under  examina-
 tion
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 a)  Does  not  arise.

 Desilting  Operation  of  Palts  Water
 Works,  Calcutta  Port

 ees,  Suri  ह  Chatterjee:
 Gari  है.  C.  Samanta:
 Shei  9  K.  Kante:
 ‘Shri  Yashpal  Singh:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Calcutta  Port  Commissioners  have
 objected  to  the  Calcutta  Corporation’s
 Scheme  for  desilting  operations  at  the
 &.... है  Water  Works;

 (b)  if  so,  the  reasons  put  forward;
 (c)  whether  it  is  also  a  fact  that

 some  Dutch  firm  is  interested  in
 supplying  a  drédger  free  of  charge  by
 desilting  operations;  and

 (a)  if  60,  whether  the  firm  was
 *pproached  for  the  purpose  and,  if  not,
 what  are  the  interests  of  the  firm?

 The  Minister  of  Transport  and
 Shipping  (Dr.  द  है.  8,  द  Rao):  (a)
 and  (b).  The  Calcutta  Corporation’s
 Water  Works  at  Palta,  situated  about
 20  miles  up  stream  of  Calcutta,  take
 water  from  the  River  Hooghly  for
 supply  of  filtered  water  to  Calcutta.
 The  water  is  taken  in  from  the  River
 into  pre-settling  tanks  where  silt  3s
 mostly  settled.  About  30  million  cubic
 feet  of  silt  has  accumulated  in  the
 pre-settling  tanks.  The  Corporation
 proposed  to  engage  a  contractor  for
 removing  35  million  cubic  feet  of  silt
 in  one  year,  through  a  hydraulic  dred-
 ger  which  would  discharge  a  mixture
 containing  I5  to  20%  silt  Inside  che
 river.  The  Calcutta  Port  Commis-
 stoners  objected  to  it  as  it  was  leared
 that  heavy  silting  would  occur  in  the
 river  which  already  requires  extensive
 dredging  to  keep  it  navigable.  ‘This
 objection  was  upheld  by  a  Technical
 Advisory  Committee  consisting  of  the
 Director,  Calcutta  Metropolitan  Water
 Suppiv  Authority,  the  Chief  Engineer,
 Caleutta  Port  Commissioners.  the  Chief
 Engineer,  Calcutta  Corporation  and  he
 Chief  Engineer,  Irrigation  Waterways
 Directorate,  Government  of  West
 Bengal.
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 (९  ह. ह  4a):  A  Duteb  firm  made  an
 offet  to  the  Corporation  in  Mareh,  1967,
 ह.  supply  a  dredger  with  ancillary
 equipment  free  of  charge  fer  the  per-
 pune,  provided  the  Corporation
 arranged  for  supply  of  electricity,  free
 of  charge,  but  withdrew  the  >ffer  in
 May,  1967.  The  interests  of  the  firm
 m  making  the  offer  are  not  known.

 Food  Reauirements  of  the  Coantry
 §78.  Dr.  Karni  Singh:

 Shrimati  Niv-lep  Kaaer:
 Will  the  Minister  of  Feed  and  Agri.

 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 National  Sample  Survey  figures  indi-
 cate  that  about  24  million  people  in
 the  country  were  subsisting  on  Just  one
 meal  a  day,  that  another  about  425
 million  had  to  go  without  a  meal  every
 alternate  day  and  that  about  35  per
 cent  of  the  population  was  nder-
 nourished;  and

 (b)  if  ,so  the  steps  Government  pro-
 pose  to  take  tor  providing  a  Square
 meal  to  every  citizen  in  the  country”

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture.  Community

 Anaceahib  Shinde):  (a)  The  National.
 Sample  Survey  only  gives  figures  of
 expenditure  of  the  different  ‘ncome
 groups  of  persons  on  cereais  and  other
 items  of  food  as  also  on  non-food
 items  The  deductions  suggested  in
 the  question  from  these  figures  must
 be  based  on  certain  assumptions  of
 which  the  Goverrment  are  not  iware.

 (b)  Government  is  taking  all  steps
 to  increase  the  internal  production  of
 food  within  the  country  and  to  supple-
 ment  the  internal  production  ०१
 importing  as  large  quantities  from
 abroad  as  possible.

 दिल्‍ली  सें  पशुप्रों  के  हिये  चने  की  सप्लाई

 5171.  श्रो  कंत्रर  लाल  एप्स  :  क्‍या

 लाय  तथा  पि  मतों  यह  बताने  की  कृपा  | 5२ ट
 कि  दिल्ली  में  दुग्धशालाग्रों  के  म.लिकों  तथा
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 att  चालकों  को  उनके  पशुओं  तथा-भोड़ों
 के  लिए  सश्ते  दामों  ष  चना  उपलब्ध  कराने
 के  लिये  ससस्‍्कार  में  क्‍या  प्रदशा  किये  हैं  ?

 का  1, ि  सामुदायिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंडी  (थी
 अ्ताताहिद  सिष्दे):  दुष्खशालापों  के  मालिको
 और  तांगा  चालकों  को  सस्ते  दामों  पर  बना
 देने  के  लिपे  कोई  प्रबंध  नहीं  किया  गया  है  ।
 दिल्लो  में  लाइसें  पशुदा  थोक  खाद्यान्न  व्यापारियों
 को  “दाना”  (भर्वेशियों  ग्या  धोड़ों  के  लिये

 खुराक)  निर्माताभों  को  एक  दिन  में  50
 बौरियां  तक  चना  बेचने  के  प्रनुदेश  दिये

 हुए  हैं  1  दना  निर्माताओं  को  भी  ये  भ्रनुदेश
 दिये  गये  हैं  कि  वे  प्रपनी  खरोद  कीमत  में  दिल्ली
 प्रशासन  द्वारा  दाना  बनाने  के  सर्त  ब्रौर  लाभ
 के  लिये  निर्धारित  राशि  को  जोड़न  क  बाद
 उस  दाने  की  बेचें  ।  हाल  ही  में  हरियाणा  से
 दिल्ली  को  चने  के  संवलन  के  बारे  में  कुछ
 कठिताईं  पैदा  हुई  हैं  जिसकी  जांच  की
 जा  रही  है  1

 Distribution  of  509  and  Maida  in
 Delhi

 ‘5172,  Shri  Kanwar  Lal  Gupta:
 Shri  Hardayal  Devgun:

 Will  the  Minister  of  Feed  and  Agri-
 calture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  ‘hat  suji
 and  maida  are  distributed  in  Delhi  by
 the  Food  Corporation  of  India;

 (b)  whether  it  is  also  a  fact  that
 hundreds  of  persons  from  all  corners
 of  Delhi  have  to  go  to  its  office  situat-
 ed  at  Hardinge  Bridge,  New  Delhi  to
 take  the  permits  for  Maida  and  Suji
 for  the  marriages  etc.;

 (c)  the  reasons  for  taking  over  their
 distribution  from  the  Delhi  Admunis-
 tration;  and

 (d)  whether  Government  have  receiv-
 ed  any  representation  in  this  connec-
 tion?

 The  Minister  of  State  in  the  Minls-
 tev  of  Food,  Agriculture,  Community
 Development  and  Cooperation
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 (Shri  Anfasahib  Shinde):  (a)  and
 (b).  Yes,  Sir,  But  from  ‘12th  July  3967
 Maida  and  Suji  are  being  brought  on
 the  ration  in  Delhi  and  from  that  day
 permits  for  Maida  ang  Suji  will  be
 issued  by  the  rationing  authorities.

 (e)  Since  Suji  and  Madia  were  de-
 rationed  in  Delhi  with  effect  from
 27th  July  1988,  the  responsibility  ot
 the  Rationing  Department  of  Delhi
 Administration  to  regulate  their
 rationed  distribution  came  to  un  end
 The  Food  Corporation  took  over  the
 work  of  supply  of  imported  vheat  to
 roller  flour  mills  in  Delhi  from  Ist
 July,  3966  for  production  of  wheat
 products  by  these  mills  on  the  pay-
 ment  of  milling  charges.

 (d)  No,  Sir.

 Supply  of  Wheat  to  Haryana
 5173,  Shri  Ram  Kishan  Gupta:  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  the  quantity  of  imported  whest
 supplied  to  the  Haryana  Government
 during  1966-67;  and

 (b)  the  quantity  of  wheat
 supplied  during  1967-687,

 to  be

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Commanity
 Development  and  Cooperation  (Shr
 Annasahib  Shinde):  (a)  About  30,000
 tonnes.

 (b)  It  is  not  possible  at  this  stage  to
 give  any  indication  about  the  quantity
 of  imported  wheat  that  will  be  supph-
 ed  to  Haryana  during  ‘1267-68,

 tire  नबी  पर  पुल

 $174.  भी  विमूति  मिश्र  :
 की  wo  माठ  तिवाशे  :

 क्या  रश्थिहर  लया  ने  वहन  मंत्री  यह
 बताने  को  कृपा  दर  गे  कि

 (क)  कया  प०  संत  है  कि  राष्ट्रीय
 राजपथ  पर  हु ि  ग्घाट  (विहार)  में  मंडवा
 नदी  पर  पुल  बताने  वा  काम  निश्चित  कार्यक
 से  पीछे  रह  गया  है  ;  और
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 (a)  यदि  हा,  तो  इसके  क्‍या  कारण
 है?

 परिषहन  तथा  नौशहन  मंत्रालय
 में a  welt  (सी  भक्त  दर्शत)  :  (क)  भौर
 (ख).  पुल  के  नियामक  बांध  तथा  न्य  रक्षित

 निर्माणे  कार्य  व्यवहा रत  पूर्ण  हो  गये  हैं  भौर
 उन  पर  सन्तोषजनक  प्रगति  हो  रही  है  ।

 मुख्य  पुल  के  मामले  में  प्रगति  सन्तोष-
 जनक  नहीं  है  ।  धोमी  प्रगति  का  का रण  सख्त
 तलहटी  के  कारण  कुझों  को  बैठाने  में  कठि-
 नाइयों  का  आना  और  स्थान  पर  फर्म  के  पास
 पर्याप्त  घंसाई  के  उपस्करों  का  न  होना  है  ।

 झषिनियम  लया  विधियां

 5i75.  श्री  विमूति  मित्र  :
 शो  oo  Mo  तिवारो  :

 ब्या  विधि  मंती  यह  बताने  की  कृपा
 करेगे  कि

 (क)  क्या  यह  सच  है  कि  स्वतन्तता
 प्राप्ति  के  बाइ  से  केन्द्रीय  सरकार  ने  अनेक
 झधिनियम  बनाये  हैं  ;

 (ख)  गदि  हां,  तो  क्या  यह  भी  सच  है
 कि  इतनी  बडी  सल्या  में  प्रधिनियमों  तथा
 विधियों  का  न्यायालयों  सें  प्रयोग  करने  में
 वकीलों  को  कठिनाई  अनुभव  हो  रही  है  ;
 और

 (१)  यदि  हा,  तो  क्या  सरकार  समेकित
 विधान  पेश  फरने  का  विचार  कर  रही  है  ?

 विधि  मंत्रालय  में  उप  मंत्री  भो  Ro
 to  wart)  :  (क)  यह  सच  नहीं  है  कि
 स्‍्वतन्वता  प्राप्ति  के  पश्चात्‌  से  कॉस्वीय
 सरकार  द्वारा  कोई  अधिनियम  बनाए  गए  हैं;
 किन्तु  सत्र  यह  है  कि  तब  से  संपद्‌  द्वारा  बहुत-
 से  ग्रधिनियम  पारित  किए  गए  हैं
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 (ख)  इस  उपधारणा  पर  भी  कि
 स्वतखता-प्राप्ति  के  पश्चात्‌  से  संसद  द्वारा
 पारित  झधिनियमों  की  संख्या  बड़ी  है  केन्द्रीय
 सरकार  को  यह  ज्ञात  नहों  है  कि  प्लीडर,
 त्थायालयों  में  क्‍्रधिनियमों  शौर  विधियों  की

 इस  बड़ी  कँख्या.  का  उपयोग  करने  में  कठिनाई
 का  अनुभव  कर  रहे  हैं।

 (7)  प्रश्न  ही  नहीं  उठता  |

 Bombay  Sailors

 ‘5178,  Shri  Ram  Singh  Ayarwal:
 Shri  Hukam  Chand  Kachwai:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 sailors  in  Bombay  Port  demonstrated
 before  the  office  of  the  Director  Gene-
 ral  of  Shipping  on  Sth  April,  967  in
 support  of  their  demands;

 (b)  if  so,  the  details  of  their  de-
 mands;  and

 (c)  the  action  taken  by  Government
 in  this  regard?

 The  Minister  of  Traasport  and  Ship-
 Ping  (Dr.  V.  हू.  R.  दि  R&o):  (a)  to  (ec).
 Some  seamen  staged  a  demonstration
 before  the  Direetorate  Gencral  of
 Shipping,  Bombay,  on  the  4th  April,
 1967.  The  demands  made  by  the
 National  Union  of  Seafarers  of  India
 are:

 (ly  The  present  Government
 medical  examination  should
 be  discontinued.

 (2)  Only  new  entrants  to  the
 foreign-going  sector  should
 be  sent  to  the  Medical  Officer,
 Seamen’s  Medical  Examina-
 tion  Organisation,  for  medi-
 cal  examination.  But  once
 the  new  entrants  have  been
 examined  and  declared  ft
 they  should  not  be  subjected
 to  periodic  examination  by
 the  Medical  Officer,  Seamen’s
 medical  Examination  Organi-
 sation.
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 There  should  be  medical  exa-
 mination  only  by  Company's
 medical  officer.  In  case  there
 is  any  grievance  agaist  the
 opinion  of  the  Company's
 medical  officer,  the  Union  will
 take  up  the  matter  with  the
 Company  for  immediate
 settlement,  and  i¢  30  desired
 by  the  Union  the  seamen  will
 be  examined  by  a  doctor  ac-
 ceptable  to  the  Company  as
 well  as  the  Union  whose  deci-
 sion  will  be  binding  on  both
 the  parties.
 The  system  of  medical  exa-
 mination  and  check  up  should
 be  centralised  and  operated
 in  such  a  manner  that  all  the
 investigations  arc  over  ia  2
 days  time  unless  and  other-
 wise  the  investigation  >toelf
 requires  more  time,
 There  should  be  Health  Insu
 rance  Scheme  on  the  lines  of
 the  Employees  State  Insu-
 rance  Scheme  under  which
 free  medical  treatment  should
 be  made  available  both  to  the
 members  of  a  seaman’s  family
 and  also  the  seaman  himself
 when  he  is  unemployed.
 Free  medical  treatment  and
 half  the  wage  should  be  avail-
 able  to  the  seamen  during  the
 period  of  temporary  unfitness
 as  well  as  the  period  of  inves-
 tigation  and  check-up.
 If  a  seaman  is  declared  unfit
 permanently  for  seafaring
 profession,  he  should  be  given
 adequate  lumpsum  payment
 depending  on  the  =  service
 under  the  Health  In«wance
 Scheme  reefrred  to  above.
 For  rehabilitating  s:amen
 who  have  been  declared  per
 manently  unfit  for  seafaring
 Profession,  the  Government
 should  undertake  measures
 such  as  providing  employment
 in  shore  establishments,  faci-
 lities  for  vocational  training
 etc,
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 Certain  proposals  have  (en  for-
 mulated  as  a  result  of  discussions  bet-
 ween  representatives  of  the  National
 Union  of  Seafarers  of  India,  the  offi-
 cers  of  the  Directorate  General  of
 Shipping  and  the  Seamen's  Medical
 Examination  Organisation.  These  pro-
 posals  have  been  referred  to  the
 various  organisations  of  shipowners
 and  seafarers  for  consideration.  After
 their  views  have  been  ascertained,  it
 will  be  possible  to  take  a  view  of  the
 matter  in  all  its  aspects.

 Anti-Bigamy  Law

 5i77.  Shri  Baburao  Patel:  Will  the
 Minister  of  Law  }«  fl:  8820  {>  state:

 (a)  whether  Government  873  awate
 ot  the  fact  that  owing  to  the  anti-
 bigamy  law  which  apples  only  to  the
 Hindus,  more  and  more  Hindus  are
 converting  themselves  to  Islam  to  take
 advantage  of  the  polygamy  permitted
 by  Islam;  and

 (b)  if  so,
 thereto?

 Government’~  7९१५  ०

 The  Deputy  Minister  in  the  Minisiry
 of  Law  (Shri  D.  R.  Chavan):  (a)  No.
 Sir.

 (b)  Does  not  arise

 Import  of  Foodgrains  under  PL  £80

 ‘5178,  Shri  Prakash  Vir  Shastri:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  some  part  of  foodgrains
 imported  under  P.L.  480  from  U.S.A.
 is  also  given  to  Voluntary  Christian
 Organisations;

 (b)  whether  there  is  any  provizion
 for  this  in  the  terms  of  P.L.  480;

 (c)  whether  it  is  also  a  fact  that
 the  Christian  Organisations  are  utilis-
 ing  these  foodgrains  for  religious  con-
 version;  and

 (d)  if  so,  the  arrangements  proposed
 to  be  made  to  prevent  it?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
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 Annasahib  Shinde):  (a)  atid  (b).  No
 foodgrains  imported  by  the  Govein-
 ment  of  India  under  PL-480  Agree-
 ment  are  given  to  any  voluntary
 Christian  organisation.  Some  such
 organisations  are,  however,  themselves
 importing  foodgrains  under  PL-480  for
 their  feeding  programmes.

 (c)  and  (da).  Attention  ia  iavited  to
 the  answer  given  in  the  Sabha  on  the
 34th  June,  1967,  by  the  Minister  in
 the  Ministry  of  Home  Affeirsa,  to
 Starred  Question  No.  431.

 Wastage  of  Fruit  duc  to  Faulty
 Storage

 5l79.  Shri  Onkar  Lal  Berwa:
 Shri  Meetha  Lal  Meena:
 Bhri  है,  ह न  Pandey:
 Shri  Rane:

 Will  the  Minister  of  Feod  and  Agsi-
 culture  be  pleased  to  state:

 a)  whether  one  million  tonnes  of
 fruit  is  wasted  away  every  year  due
 to  the  faulty  storage  arrangements,
 and

 (b)  the  steps  taken  to  avoid  thie
 wastage?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Amaasahib  Shinde):  (a)  It  is  estimat-
 ed  that  about  l5—25  per  cen  of
 Fruits  produced  in  the  country  .  re  7०
 available  for  consumption  due  to
 spoilage  and  other  causes—Accurate
 information  is  however  not  available.

 (b)  The  steps  being  taken  by  Gov-
 ernment  in  this  regard  include:—

 (i)  Development  of  ‘ohi  storages
 in  cooperative  as  wel)  as
 public  sector  dtumng  the
 Fourth  Five  Year  Plan  penod;

 (ii)  Establishment  of  fruit  pre-
 servation  and  community  cat-
 ning  centres  with  a  view  to
 promoting  the  preservation  oi
 perishable  fruits  and  vege-
 tables  and  also  spreading  the
 consumption  of  such  process
 ed  and  preserved  foods;
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 (ill)  Tatroduction  of  prepackug-
 ing  and  other  tretitments  to
 reduce  spoilage  during  trans-
 port  and  handling;

 (iv)  Use  of  wax-emulsion  treet-
 ment  to  fruits  to  prolong  their
 storage  life;

 (v)  promotion  of  preservation  af
 fruits  by  processing  and  dr-
 hydration;

 Fruit  Products  Order,  2955  has  bec:
 introduced  to  enforce  quality  control
 in  processing  and  dehydration  of
 fruits  and  vegetables.  Cold  Storage
 Order,  i£64  has  also  been  introduced
 to  regulate  storage  conditions  of  pert-
 shable  foodstuffs.

 Motels

 5180.  Shri  Ram  Kiskan  Gupta:
 Shri  R.  K.  Sinha:

 Will  the  Minister  of  Tourlsm  and
 Civil  Aviation  be  pleased  to  state

 (a)  whether  the  scheme  to  set  up
 motels  during  the  Fourth  Plan  persod
 has  been  finalised;  and

 (b)  if  so,  the  details  .hereof?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  anit
 (b).  The  India  Tourism  Development
 Corporation  Ltd.,  a  public  scctur  un-
 dertaking,  has  plans  to  construct
 motels  along  the  National  Highways.
 The  first  to  be  taken  up  will  be  the
 Delhi-Bombay  route.  The  details  have
 yet  to  be  worked  out.

 New  High-ylelding  Variety  of  Rie

 §38].  Shri  C.  K.  Bhattacharyya.
 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  his  attention  has  been
 drawn  to  the  production  of  a  new
 strain  of  rice  noted  fur  its  leh  yield-
 ing  quality  by  the  International  Rice
 Research  Institute  in  Los  Banos,  Phik-
 ppines,  s-ientifically  known  as  IRns-
 288-3;  and

 (b)  whether  it  is  proposed  to  intre-
 duce  it  in  India?
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 Development  Ceqgeratien
 Annasahib  Shinde):  (६)  and  (b).  The
 Hon'ble  Member  is  presumably  refer-
 ring  to  paddy  variety  IR-8-288-3  bred
 at  the  International  Rice  Research
 ingti~ute  in  the  Philippines.  This
 varisty  has  already  been  approved  by
 the  Central  Variety  Release  Com-
 mittee  at  its  meeting  held  in  Decem~
 her,  4966  and  given  the  name  ‘IR-8’
 The  areas  in  which  it  has  been  recom-
 mended  for  cultivation  are  ag  under:—

 (I)  Single  crop  areas  where  water
 supply  is  assured:

 (4)  Punjab  and  Western  U.P.
 (2)  Eastern  U.P.  and  Bihar.
 (3)  Assam.
 (4)  West  Bengal  and  Orissa.
 (5)  Madhya  Pradesh.

 (I)  Multiple  Crop  Areas
 reo)  Frist  crop  in  Coastul  Andhra

 Pradesh.
 (2)  Second  crop  in  the  Thanjavin

 deltas  in  Madras  State.
 (3)  First  crop

 Kerala.
 mn  Mysore  and

 This  variety  was  grown  :  certain
 parts  of  the  country  duriny  last  Rab.-
 summer,  A  large  area  i»  expected  to
 oe  under  this  variety  in  severa}  States
 luring  the  current  Khar'f.

 Export  of  Sugar

 ‘3182,  Shri  Vishwa  Nath  Pandcy
 Shri  D.  C.  Sharma:
 Shri  s  A.  Agadi:
 Shri  Bedabrata  Barua:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Government  have  en-
 tered  into  agreements  with  the  foreign
 countries  for  the  export  of  sugat;  and

 (a)  af  so,  their  broad  details  and
 the  total  amount  of  foreign  exchange
 to  be  eatned  thereby?
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 Agnasshib  Shinde):  (a)  The  lagian
 Sugar  Milig  Association,  Calcutta,  on
 authorisation  by  the  Central  Govern
 ment,  have  entered  into  contracts  for
 export  of  2.38  lakh  tonnes  of  sugar
 during  3987  ह... उ  uader:—

 Country  Quantity
 QGakh  tonnes)

 U.S.A.  9.69
 Ux.  0.78
 Canada  0.72

 Total:  218

 (०)  Export  to  U.S.A.  will  be  on  the
 basis  of  the  average  of  th  contract
 No.  0  spot  quotations  of  New  York
 Coffee  and  Sugar  Exchange  Inc,  dur-
 ing  a  specified  period.  Export  of  0.25
 lakh  tonnes  fo  U.K.  will  be  3६  the
 negotiated  price  under  the  Common-
 wealth  Sugar  Agreement,  which  78
 £  47.50  per  long  ton.  The  balance
 exports  to  U.K  will  be  on  weighted
 average  of  the  London  Dady  Price  on
 call  basis  and  preference.  Expurt  to
 Canada  is  on  price  fixing  basts  Lnked
 to  the  average  of  London  Daily  Price
 during  a  specified  period  and  pre-
 ference.  Foreign  exchange  earuing
 will  depend  on  the  level  of  interna-
 tronal  price  of  sugar  during  the  pric-
 ing  periods

 Central  Assisianse  te  Pant  Nagar
 Agricultural  University  in  U.P.

 ‘$183.  Shri  Vishwanath  Pasdey:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  the  nature  and  extent  of  the
 central  assistance  given  to  the  Agri-
 cultural  University,  Pant  Nagar,  Naini-
 tal  (Uttar  Pradesh)  during  1968-67;
 and

 (७)  whether  the  amourt  was  ‘fully
 spent  by  that  University  during  the
 above  period?



 (Shzi
 Annasahibd’  Shinde):  (a)  A  cash  grant
 of  Rs,  22,04,000  (Rupees  twenty-two
 lakhs  and  four  thousands  only)  was
 released  direct  to  the  U.P.  Agricul-
 tural  University,  Pant  Nagar  in  U.P.
 during  the  year  1966-67  as  Centre’s
 share  towards  items  of  developmental
 sature  vic.  Girls  hostel,  staff  quarters
 for  academic  staff,  Health  Centre,
 equipment  and  books,  Besides  the
 above  grant,  a  sum  of  Rs.  9,787
 (Rupees  nine  thousands,  seven  hun-
 dred  and  fifty  seven  only)  was  paid
 to  the  Government  of  U.P.  as  Centre's
 share  towards  the  actual  additional
 expenditure  incurred  an  aecaunt  af
 adoption  of  the  UGC’s  Third  Plan
 seales  of  pay  for  the  teaching  staff  sn
 the  U.P.  Agricultural  University,  Pant-
 nagar  for  the  period  from  Ist  January,
 १965  to  3ist  March,  1966.

 (b)  The  information  is  still  awaited
 from  the  U.P.  Agricultural  University.
 Pant-Nagar

 Insecticides

 ‘5184.  Shri  Vishwa  Nath  Pandey:  wW:ll
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  the  percentage  of  total  acreage
 ot  land  under  plough  in  different
 States  covered  by  spraying  insectic  ule.
 for  plant  protection  for  different  crops
 during  last  year;  and

 (by  the  quantity  of  insecticides  um-
 ported  during  the  above  period?

 The  Minister  of  State  in  the  Minis-

 Annasahib  Shinde):  (a)  The  coverage
 under  plant  protection  measures  35
 estimated  at  59  million  acres  during
 1966-67.  The  figures  for  cultivated
 area  in  1986-67  are  not  yet  available
 but  gross  cropped  area  in  1964-65  was
 estimated  at  390  million  acres.

 (9)  During  the  year  nearly  4,400
 metric  tonnes  of  various  pesticides  in
 technical  grades  and  ready-to-use
 forms  were  imported.
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 LAX.  Services

 5185,  Shri  Onkar  Lal  Berwa:
 Shri  Onkar  Singh:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (8)  whether  the  Indian  Airlines
 Corporation  Services  were  delayed  at
 Cajcutta  on  the  7695  May,  987  owing
 to  8  strike  by  the  employees  of  the
 Corporation;  and

 b)  if  so,  the  demands  of  the  Indfan
 Airlines  Corporation  Employees  and
 action  taken  to  fulfil  them?

 he  Minister  of  Tourism  and  Civib
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (by).  $  meeting,  which  was  convened
 by  the  Chief  Engineer  at  Calcutta
 with  the  representatives  of  Air  Cor-
 poration  Employees  Union  on  che  360
 May,  799  to  discuss  certain  iocat
 problems,  had  to  be  postponed  due  to
 unruly  behaviour  of  certain  members
 This  postponment  was  misunderstood
 by  the  Union,  who  advised  some  of
 the/r  members  to  go  on  strike.  As  u
 result  of  this  stoppage  of  work  some
 of  the  services  ex-Calcutta  were  de-
 layed  on  the  77५  morning.  The  strike
 was  called  off  on  the  l7th  after  the
 Chief  Engineer  had  given  an  assurance
 to  nold  the  postponed  meeting  on  the
 i8th  May,  1967.

 Co-operative  Sugar  Mills,  Batata

 5186.  Shri  K.  Anirndhan:
 Shri  Umanath:
 Shri  P.  P.  Esthose:
 Shri  K.  M.  Abraham:

 Shri  Vishwanatha  Menon:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  the  attention  of  Govern-
 ment  has  been  drawn  to  certain  cases
 of  corruption  in  the  Co-operative
 Sugar  Mills,  Batala.  Punjab  State;

 (9)  if  so,  whether  the  matter  was
 investigated  by  the  authorities:

 (c)  the  findings  thereof:
 a  whether  the  Central  Vigilance

 Commission  has  recommended  trans-
 fer  of  the  Genera]  Manager;  and
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 (३)  the  steps  taken  by  the  Gove: n-
 ment  in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cosperation  (Shri
 M.  S.  Gurapadaswamy):  (a)  and  (b)
 A  complaint  making  allegations  abvut
 the  mis-management  of  Batala  Co-
 operative  Sugar  Mills  Ltd,  and  cor-
 ruption  against  the  General  Manager
 of  the  Mills  was  received  and  was  for
 warded  to  the  erstwhile  Government
 of  Punjab  for  necessary  actcn  m
 January,  1966.

 (c)  Information  awaited  from  the
 State  Government

 (d)  The  Central  Vigilance  Comm)s-
 sion  has  not  investigated  in  the  mat-
 ter,  hence  the  question  of  their  r2com-
 mending  the  transfer  of  the  General
 Manager  does  not  arise

 (e)  Question  does  not  arise

 Food  and  Fertilizer  Subsidies

 587  Shri  Sradbakar  Supakar  Wil’
 the  Miruster  of  Food  and  Agriculutre
 be  pleased  to  state

 (a)  the  amount  of  fertilizer  subsidy
 miven  to  each  State  ४४  the  vear  ending
 the  30th  June,  987  and

 (b)  whether  any  assessment  of  the
 effect  of  subsidies  of  food  and  fert
 lizera  on  the  prices  and  production  of
 foodgrains  has  been  made”

 The  Minister  of  State  in  the  Manis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde).  (a)  Devaluation
 of  Rupee  resulted  in  an  increase  in
 the  CIF  cost  of  imported  fertilizers
 and  fertiliser  raw  materials  by  575
 per  cent  However  prices  of  ool
 fertilisers  were  maintained  a*  pre-
 devaluation  levels,  in  2986  6  by  a
 suitable  subsidy  Subsidies  were  also
 paid  directly  by  the  Central  Govern-
 ment  to  indigenous  manufacturers
 ugng  imported  raw  materials  to
 moderate  the  increase  In  prices  of
 fertilisesrs  produced  within  the  country
 The  cost  of  these  subsidies  is  refiect-
 ed  entirely  in  the  Central  Budget  and
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 the  question  of  any  payments  to  the
 States  did  not  arise,

 The  following  susbidy  schemes  were
 operated  through  the  State  Govern-
 ments
 (i)  Subsidy  on  phosphatic  fertilisers

 A  subsidy  not  exceeding  25  per  cer!
 of  the  sale  price  of  phosphatic  fert.h
 sers,  the  cos!  of  subsidy  to  be  .hared
 equally  by  the  Central  and  State
 Governments  wes  admissible  upto
 3lst  March,  967  The  option  to  allow
 this  subsidy  or  not  was  left  to  the
 State  Governments  who  had  to  share
 the  cost  This  subsidy  has  been  का
 drawn  from  ist  April,  967
 (ii)  Special  subsidy  in  Backward  Union
 Territories

 A  subsidy  of  25  per  cent  cf  ti
 retail  price  of  nitrogendus  fertilisers
 and  50  pe:  cent  of  the  retail  price  vot
 phosphatic  fertilisers  was  in  forre  in
 the  Union  Territories  of  Manipur
 Tripura,  Andaman  and  Nicobar  Is'and.
 and  Laccadive  and  Minicoy  Islands
 which  were  considered  to  be  ack
 ward  areas  The  rate  of  subsidy  has
 been  reduced  to  20  per  cent  and  40
 per  cent  recpectively  from  Ist  April
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 (iii)  Subsidy  on  cost  of  transport  of
 jertiisers  im  hilly  ang  imaccesidlc
 areas

 The  extra  cost  (over  <nd  above
 normal  tiansport  cost  in  other  areas)
 of  transporting  fertilisers  from  the
 nearest  rail  head  to  the  consuming
 centres  is  met  by  Government  and  the
 cost  is  shared  by  the  Central  and
 State  Governments  on  a  50  50  basis

 These  are  centrally  aided  Plan
 schemes  and  the  Central  assist  ince  for
 these  is  included  in  the  overall  Jump
 sun  grants  to  States  form  Plan
 Schemes  and  no  separate  scheme-wise
 account  w  maintained  Therefore,  the
 figures  of  amounts  paid  to  the  State
 Governments  on  account  of  fertiliser
 subsidies  alone  are  not  available  No
 formal  assessment  has  been  made  re-
 garding  the  effect  of  subsidies  on
 prices  and  Production  of  Food-grains.
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 (०)  Hitherto  subsidies  helped  in
 promoting  increased  use  of  fertilisers
 in  those  areas  where  its  use  was  not
 very  popular.  Fertiliser  we  bes  had
 substantial  impact  on  increasing  Food
 production.  With  the  devaluation  and
 the  present  supply  position  being  less
 than  the  demand,  the  question  uf  witb-
 drawal  of  subsidies  was  considered  by
 the  Government  in  consultation  with
 Agricultural  Prices  Commission.  The
 Commission  was  of  the  view  that  the
 gap  between  the  current  level  of  de-
 mand  and  the  available  supply  of
 tertilisers  is  such  that  it  is  most  un-
 likely  that  an  increase  in  prices  paid
 vy  the  actual  users  would  have  any
 varticulur  inhibitary  effect  on  ferti-
 user  use.  us  long  as  the  order  of  in-
 ‘Tease  Wa,  not  of  a  run-away  nature
 The  Commission  also  felt  that  the
 vee  in  Fertiliser  Prices  consequent  to
 the  removal°of  subsidy  should  not
 materially  affect  ihe  level  of  applica-
 tion  of  fertilisers  and  the  programme
 of  augmenting  agricultural  production
 The  commission,  therefore,  favoured
 the  withdrawal  of  subsidies  in  stages
 AN  increases  in  costs  of  production
 meluding  those  due  to  fertilisers  are
 taken  into  account  by  the  Commission
 while  making  recommendations  on
 prices  of  agricultural  produce.

 The  purpose  of  issuing  foodgrains  at
 subsidised  rates  is  to  have  a  stabilis-
 mg  effect  on  the  market  prices  of
 foodgrains  and  to  cater  to  the  needs
 of  vulnerable  sections  of  the  pupula-
 tion

 aqua  प्रदेश  में  पर्यडन  काष

 5188.  भोगं०  Wo  दीलित  :

 चो  नोतिराज  त्ति  चौभरो  :

 की गा०  te  fra  :

 क्या  क्‍्यटन  तथा  अतनिक  ह  मत्री

 यह  बताने  की  कृपा  करेंगे  कि

 (क)  पिछते  पाच  वर्षों  में  मध्य  प्रदेश  मे

 पप्रेटकों  के  लिये  ब्राकइक  स्थानों  को
 बने  के  लिये  प्रधिक  संदता  में  पर्यटकों को
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 अआकादत  करने  के  लिये  कैनदीन  सरकार

 तथा  राज्य  सरकार ने  कितनी  राति  खर्च  की  ;
 झर

 (4 / ह  भालू  वर्ष  में  महय  कश  में  भवन
 निर्माण  कला  तभा  ऐतिहासिक  महत्व  वाले
 स्थानों  a  पर्यटरों  करें  भार्कादत  करते  के
 लिये  कया  कार्यवाही  की  गई  है  ?

 पर्यटन  तथा  प्रश्ेनिक  उद्बन  मेथी

 (डा०  कर्म  सिह)ः  (क)  पिछले  पांच  बवों
 में  मध्य  प्रदेश  में  पर्यटन  सुविधान्ों  क ेविकास
 पर  किया  गया  व्यय  8,  68,  5  0  रुपया  बा--
 इसमे  राज्य  सरकार  द्वारा  किये  गये  व्यय
 की  राशि  ्भौ  शासित  है  t

 (@)  बज्राहों  में  पर्येटन  सुविधाश्ोो
 के  समेकित  विकास,  शिवपुरों  के विकास  तथा

 कान्हा-किसली-जबलपुर  काम्पलेक्स  क ेविकास
 वी  योजनाभो  पर  कार्यवाही  हो  रही  है  1

 राजस्थान  से  चने  का  चोरी  छिपे  ले  जाया
 जाना

 8189.  भी  प्रकाशबोर  शास्त्री  :

 मो  रामावतार  कर्मा  :

 शी  हुकूम  अन्द  ee  :

 क्या  खाद्य  तथा  कृषि  मंत्रों  थह  बताने

 की  कृपा  करेंगे  कि

 (क)  क्‍या  सरकार  को  पता  हैं  कि

 राजस्थान  सीमा  पर  तैनात  पुलिस  कर्मचारी

 'संजस्थान  के  गाबो  से  शोरी  छिपे  चना  ले

 जाने  में  सहायता  कर  रहे  हैं  ,

 ु)  क्‍या  सरकार  को  इस  बारे  में

 कुछ  लिकायते  भी  प्राप्त  हुई  हैं  ;  भौर

 ग)  दि  द्,  तो  इस  तस्करी  को

 रोकने  के  लिमे  तरकार  हारा  कसा  (इ
 की  गई  है  ?
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 साख,  कृषि,  साबुरायिक  विकात  तथा

 सहकार  मंत्रालय  में  राज्य  मंत्री  (भी  झा
 साहिब  हिन्दे) :  (क)  भौर  (ख)०  दो
 जिलों  के  सम्बन्ध  में  शिकायते  मिली  थी  ।

 (ग)  सम्बन्धित  पुलिस  प्रधिकारियों  को
 सेवा  से  निलम्बित  कर  दिया  गया  है।  निरन्तर
 छापे  मार  कर  शौर  स्टाफ  की  प्रदला-बदली
 करके  इस  मामले  पर  बडी  निगरानी  रखी
 जा  रही  है

 Construction  of  Airports

 5190,  Shri  Yashpal  Singh:
 Shri  Ram  Gopal  Shalwale

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state

 (a)  whether  India  35  still  dependent
 on  the  foreign  know-how  whenever
 airports  have  to  be  designed,  cons-
 wructed  and  renovated,  and

 (9)  if  so,  the  step;  taken  to  train
 our  own  architects  for  the  purpose”

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b)  While  we  are  not  dependent,  t
 is  true  that  Indian  architects  have
 not  had  many  opportunities  for  design-
 ing  airport  terminals  It  may  therefore
 be  necessary  to  send  some  irchitects
 abroad  so  that  they  can  take  advant-
 age  of  latest  international  develop-
 nents  in  this  field

 झषिक  झताज  'उपजाधों  क्‍भियान  के  लिए
 मध्य  प्रदेश  को  झमुदान

 59i.8%  to  wo  दोक्षित  क्‍या

 खास  तथा  कृषि  मत्री  यह  बताने  की  कृपा
 करेगे  कि  ot

 (क)  वर्ष  i96667  में  पभ्रधिक
 झनाज  उपजाभो  भभियान  के  लिए  मध्य  प्रदेश
 को  बस्तुत  कितनी  राशि  का  पझनुवान  दिया
 गया  था  ;  भौर
 3274  (Ai)  LSD—4.
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 (ख)  उस  राज्य  +।  इस  कार्य  के  लिए
 1967-68  में  कितनी  राशि  का  प्रनुदान

 देने  का  विचार  है  ?

 खारा,  कृषि,  सामुदायिक  विकास  तथा
 सहफार  मत्रालय  मे  राज्य  मंत्री  (श्रो
 अन्नासाहिब  चिन्वे)  :  (क)  राज्य  को  अधिक
 अन्न  उपजाझो  अभियान  के  लिए  दिया  जाने
 वाला  प्रनुदान  निम्न  विकास  शीर्षक  के
 प्रन्तगंत  दिया  जाता  है  ,  कृषि  विकास  (1)
 कषि  उत्पादन  (भमि  सुधार  सहित)  तथा  (2)
 लघु  सिचाई  1  इन  विकास  शीर्षको  के  भ्रन्तगंत
 आने  वाली  योजनाओं  की  क्रियान्विति  के  लिए
 मध्य  प्रदेश  सरकार  को  966-67  में
 232  93  लाख  रुपए  दिए  गए  थे।

 (ख)  झमी  यह  निदचय  नहीं  क्या
 गया  कि  967  68  में  राज्य  सरकार  को
 अलग  प्लग  विकास  शीर्षको  के  अन्त गंत
 जितनी  केन्द्रीय  वित्तीय  सहायता  दी
 जायेगी  t

 Air  Services  between  Trivandrum  and
 Colombo

 si92.  Shri  0.  K.  Chakrapani:
 Shri  ह  Gopalan:
 Shri  E.  K.  Nayanar:
 Shri  Nambiar:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state

 (a)  whether  Government  have  any
 proposal  for  having  airline  connection
 between  Trivandrum  and  Colombo,  and

 (b)  if  not  the  reasons  therefor?

 The  Minister  of  Tourism  ind  Civil
 Aviation  (Dr.  Karan  Singh)  (a)  Yes,
 Sir  The  Indian  Arrlines  have  plans
 to  operate  from  Trivandrum  to
 Colombo  on  a  weekly  frequency  from
 August,  967

 (b)  Does  not  arise,
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 Trivandrum  Airport

 Strri  A.  K.  Gopalan:
 Shri  C.  K.  Chakrapant:
 Shri  ४,  K.  Nayanar:
 Shri  P.  Gopalan:
 Shri  Nambiar:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state

 (a)  whether  it  35  a  fact  that  the
 Customs  Office  at  Trivandrum  airport
 is  housed  in  attached  hut,  and

 (b)  if  so,  the  steps  taken  to  provide
 a  building  for  housing  the  “Customs
 Checking  Office?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh)  (a)  and
 (b)  Yes,  Sr  This  is  a  tempoiury
 arrangement  9  is  proposed  to  under-
 take  additions  and  alterations  to  thc
 building  at  Trivandrum  aerodrome  to
 provide  accommodation  for  Customs
 and  other  facilities

 Cochin  Airport

 594  Shri  Nambiar:
 Shri  0  K.  Chakrapam:
 Shri  P  Gopalan:
 Shri  E,  K.  Nayanar-

 Will  the  Mimster  of  Tourism  and
 Civil  Aviation  be  pleased  to  tate

 (a)  whether  it  As,  a  fact  that  the
 Kerala  Government  have  requested
 the  Centre  for  a  separate  civil  4९०0
 drome  at  Cochin;

 (b)  whether  it  35  also  a  fact  that
 the  authorities  concerned  inspected  the
 sites  n  966  for  this  purpose,

 (९)  whether  any  site  had  been  selec-
 ted,  and

 (d)  whether  this  scheme  has  heen
 included  in  the  Fourth  Plan?

 ‘Fhe  Minister  of  Tourism  and  Civil
 Aviation  (De,  Karam  Siegh):  (a)  Yes,
 Sir  The  Civil  Aviation  Department
 ३5  considering  such  a  proposal,

 (b)  Yes,  Sir,

 FULY  wy,  3967  Written  Answers  70839

 (c)  A  site  at  Edekattuvayal  has
 provisionally  been  selected  The  de-
 tails  of  the  survey  are  under  examina-
 tion

 (d)  No  Sir

 पंचायतों  द्वारा  राजस्थ  की  वसूली

 5i95.ef)  रधुबीर  सिह  ज्ास्त्री  :

 श्री  प्रकाशबोर  शास्त्री  :

 श्रो  शिवकुमार  शास्त्री  :
 शी  हुकम  चन्द  कछवाय  :
 श्री  राम  मोपाल  शालबाले  :
 श्री  रामावतार  ज्ञास्त्री

 श्री  धर्जुन॒  सिह  भड़ौरिया  :
 डा०  सय  प्रकाश  पुरी  :

 क्या  खाद्य  तथा  कृषि  मत्रो  यर॒बतान
 की  क्रपा  करेंगे  कि

 (+)  किन  किन  राज्या  मे  राजस्व
 वसूल  करने  का  काम  पंचायतों  का  सौपन
 का  निर्णय  किया  गया  ह  ,

 (ख)  क्या  इस  सम्बन्ध  में  केन्द्रीय
 सरकार  ने  राज्य  सरकारों  को  कोई  निदेश
 जारी  किया  है  ,  और

 (ग)  यदि  हा,  ता  उसका  ब्यौरा
 कया है *

 खाद्य,  कृषि,  सामुदायिक  विकास  तथा
 सहकार  सत्रालय  से  राज्य  स्त्री  (श्री
 एम०  एस०  ग्रुपदस्थामी  :  (क)  राज्यों
 से  जानकारी  एकत्रित  की  जा  रही  है  जौर  यथा
 समय  सभा  पटल  पर  रख  दी  जाएगी  |

 (ख)  जी  नहीं  ।

 (ग)  प्रश्न  नहीं  उठता  ।

 Loans  by  R.BI.  to  Central  Cooperative
 Banks

 ‘5196.  Shri  Nitiraj  Singh  Chaudhary.
 Will  the  Minister  of  Food  and  Agri-
 cultar  be  pleased  to  state

 (a)  whether  it  is  a  fact  that  the
 Reserve  Bank  of  India  does  not  ad-
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 vance  money  to  the  Central  Coopera
 tive  Banks  for  being  utilised  for  digg-
 ing  wells  and  purchase  of  pumping
 equipment,

 (b)  if  so  the  reasons  thercfor,
 (c)  the  reasons  for  which  the  Re-

 serve  Bank  insists  upon  a  ratio  cf  2!
 between  medium  and  short  term  loans
 and

 (d)  the  acuon  taken  by  Government
 in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Food  Acriculture  Community
 Development  and  Cooperation  (Shr  M
 S  Gurupadaswamy)  (a)  and  (b)  The
 Reserve  Bank  of  India  supplements  the
 Tespurces  of  cooperative  banks  for
 4  sue  of  medium  term  loans  to  culli-
 vators  for  agricultural  purposes  which
 can  be  serviced  through  a  me  Inim
 term  loan  of  3  to  5  years  The  finance
 from  the  Reserve  Bank  of  India  can  be
 utilised  for  issue  of  loans  for  digging
 wells  and  purchase  of  pumping  equ'p
 ment  in  those  cases  where  the  cultiva
 tors  have  the  necessary  capacity  to
 repay  the  loans  in  3  to  5  years

 (c)  No  such  ratio  hay  been  Jud
 down

 (d)  Does  not  arise

 विधि  पत्रिकाशों  का  प्रकाशन

 5197  श्रों  सिद्वेश्वर  प्रवाद  क्या

 विधि  मत्री  यह  बताने  की  क्रपा  करेगे  कि

 (क)  सविधान  की  आट्वी  श्रनसूची
 में  निर्दिष्ट  भाषाओरों  में  स ेकिन-किन  भाषाग्रो
 में  इस  समय  विधि  पत्निकाए  प्रकाशित  हो
 रही  है,  और  उन  पत्रिकाश्रों  के  नाम  क्‍या  है
 तथा  वे  कहा-कहा  स॑  प्रकाशित  होती  है  ,

 (ख)  यदि  भारत  सरकार  उनमे  से
 किसी  पत्रिका  को  वित्तीय  सहायता  देवी  है
 तो  उस  सहायता  की  राशि  कितनी  है  ,
 शौर

 (ग)  क्या  सरकार  ऐसी  पत्रिकाए
 प्रकाशित  कर  रही  है  प्रथवा  उसने  प्रकाशित
 करने  का  विचार  किया  है  ?

 70832

 विधि  मत्रासय  में  उ+  मत्री  फी  aT.
 Ho  ayer)  .  (व)  विधि  मत्नालय  को
 इस  विषय  में  कोई  जानकारी  नहीं  है  t

 (ख)  प्रश्न  ही  नहीं  उठता  1  '

 (ग)  भारत  सरकार,  हिन्दी  में  एक
 मासिक  विधि  पत्निका  प्रकाशित  करने  की
 साध्यता  पर  विचार  कर  रही,  जिसमे
 उच्चतम  न्यायालय  शौर  उच्च  न्यायालयों
 के  महत्वपूर्ण  निणया  के  हिन्दी  भाषान्तर
 झन्त्विष्ट  हागे  ।

 Food  for  India  Foundation,  Netherlands

 59§  Shrimati  Suseela  Gopalan
 Shri  Umanath:
 Shri  P  Gopalan
 Shri  C  K  Chakrapam

 Will  the  Minister  of  Food  and  Agri
 culture  be  pleased  to  state

 (a)  whether  an  organisation  nimec
 Food  for  India  Foundation  has  een
 forincd  in  Netherlands

 (b)  af  ५०  when  it  was  formed  and
 wno  ate  the  sponsors  of  this  organs?
 tion

 (c)  whether  the  attention  of  Govern-
 runt  has  betn  diawn  to  the  appeal
 issucd  by  the  organisation  while  seek
 {nz  help  and

 (d)  if  so  the  details  thereof?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde)  (a)  Yes

 (b)  It  wag  formed  on  28th  March
 i966  The  following  are  the  spensors
 of  this  Organisation

 «ty  The  Catholic  National  Found»
 tion  for  special  Needs  rnd
 Care  for  Refugees  “People  in
 Distress”  Netherlands
 The  Netherlands  UNICEF
 Committee  in  Hague  Nether
 lands

 (3)  The  Netherlands  Organisation
 for  Inte  national  Assistance,
 Novib  Hague  Netherlands



 70833  Written  Answers

 (4)  The  Committee  of  Inter-
 church  Aid  and  Service  to
 Refugees,  Utrecht,  Nether-
 lands.

 (8)  UNESCO  Centre  in  the
 Netherlands  Amsterdam,
 Netherlands

 (c)  and  (d)  An  extract  from  the
 appeal  broadcast  by  Dr  W_  Dre
 former  Prime  Minister  of  the  Nether-
 lands  while  inaugurating  the  drive  for
 help  as  laid  on  the  Table  of  the  House
 [Placed  in  Library  See  No  LT-987/
 67]

 The  Organisation  and  its  sponsors
 issued  a  number  of  features  .n_  the
 Press  and  over  the  radio  and  televi-
 sion  on  the  subject  and  these  also
 called  on  the  people  to  contribute

 सांचो  में  हवाई  झट

 5i99.  भ्री  सिद्धेश्वर  प्रसाद  :  क्‍या
 पर्वेटन'  तथा  प्रसेनिक  उद्डयन  मत्री  यह  बताने
 की  कृपा  करेगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  सयुकत  राष्ट्र
 सघ  के  महासचिव  पिछली  बार  अ्रपनी  भारत
 यात्रा  के  दौरान  जब  साची  गये  थे,  तो  उन्होने
 वहा  एक  हवाई  श्रद्ठा  बनाने  का  सुझाव  दिया
 था,  और

 (ख)  यदि  हा,  तो  इस  सम्बन्ध  में
 सरकार  द्वारा  लिये  गये  निर्णय  का  ब्यौरा
 क्‍या  हैं  ?

 पर्यटन  तथा  असेनिक  उद्डुयन  संत्री  (डा०
 कर्म  सह)  :  (क)  झौर  (ख)  मध्य
 प्रदेश  सरकार  से  हाल  ही  में  एक  सूचना
 प्राप्त  हुई  है  कि  संयुक्त  राष्ट्र  सघ  के  महा-
 सचिव  ने  साथी  के  निकट  एक  हवाई  भड्डा
 बनाने  का  सुझाव  दिया  था  ।  साथी  में
 झाथिक  दृष्टि  से  हवाई  प्रड्डा  बनाने  की
 व्यवहायेता  की  इस  बात  को  ध्यान  में  रचते

 हुए  जांच  की  जा  रही  है  कि  भोपाल  में  घुक
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 हवाई  मया  है  जो  कि  सांची  से  44  मील  लम्बी
 पक्की  सडक  के  जरिये  जुड़ा  हुआ  है  ।

 ग्रामीण  ऋण  के  बारे  सें  प्रस्तता  रिखब
 देक  हारा  सर्वेक्षण

 5200.  भी  शामचना  बौरप्पा :  क्‍या
 खाद्य  तथा  कृषि  मंत्री  यह  बताने  की  कपा
 करेगे  कि

 (क)  क्या  ग्रामीण  ऋण-द्रस्तता  के  बारे
 में  भारत  के  रिज  बैक  द्वारा  किये  गये
 नवीनतम  सर्वेक्षण  से  सरकार  सन्तुष्ट  है  ,
 श्रौर

 (ख)  यदि  हां,  तो  उसकी  विशेष
 बाते  क्या  है  ?

 खाद्य,  कषि,  सामुदायिक  विकास  तथा
 सहार  मत्रायय  नें  राज्य-मत्री  (भी  एम०
 एस ०  गुरुपदस्वामी)  (क)  ग्रामीण  ऋण-
 ग्रस्तता  के  बारे  मे  भारत  के  रिजर्व  बैंक  द्वारा
 किया  गया  नवीनतम  सर्वेक्षण,  भ्खिल  भारतीय
 ग्रामीण  ऋण  तथा  विनियोग  सर्वेक्षण,  :96I—
 62  है  1  इस  सर्वेक्षण  के  दोरान  एकत्रित

 की  गई  सामग्री  पर  अभी  रिज वें  बेक  द्वारा
 कार्यवाही  की  जा  रही  है  |  झ्राकडो  की  पूरी
 तरह  जाच-पडताल  तथा  परिणाम  प्रकाशित
 हो  जाने  के  बाद  ही  पूर्ण  विवरण  उपलब्ध
 होगा  ।  तथापि,  भारत  के  रिज ें  बैक  द्वारा
 अब  तक  प्रकाशित  भ्रस्थायी  निष्कर्षों  के
 झ्राधार  पर  भ्रसम,  बिहा र,  राजस्थान  तथा
 पश्चिमी  बगाल  की  राज्य  सरकारों  का  ध्यान
 राज्यों  में  ग्रामीण  झावादी  को  धन  सुलभ
 करने  भे  सहकारी  समितियों  के  अल्प  भाग
 की  झोर  दिलाया  गया  है  1  देश  भर  में
 कृषि  उत्पादन  हेतु  सहकारी  ऋण  की  उपलब्धता
 बढाने  के  लिए  कदम  उठाए  जा  रहे  हैं  ।

 (ख)  यह  सर्वेक्षण  ग्रामीण  परिवार
 क्षेत्र  में  ऋण,  उधार,  पूजी-निर्माण  आदि  का

 अनुमान  लगाने  के  उद्देश्य  से  किया  गया  था
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 Border  Roads  in  Barmer  Region

 §20l.  Shri  ss.  K.  Tapuria:
 Shri  Onkar  Lal  Berwa:
 Shri  N.  S.  Sharma:
 Shri  Onkar  Singh:
 Shri  Beni  Shanker  Sharma:

 Will  the  Minster  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  the  progress  in  the
 construction  of  important  border  roads
 in  the  Barmer  region  particularly  of
 the  Barmer  Shiv  Jaisalmer  road  33
 very  slow,

 (b)  the  reasons  therefor,  and

 (c)  the  steps  which  are  being  taken
 to  accelerate  the  progress?

 The  Deputy  Minister  in  the  Ministry
 of  Transport  and  Shipping  (Shri
 Bhakt  Darshan):  (a)  No,  Sir.

 (b)  Does  not  arise.
 (c)  Efforts  are  being  made  to  get

 additional  funds  to  accelerate  the  pro-
 gress  further.

 ware  तथा  कृषि  मंत्रालय  में  कर्मचारियों
 को  स्थायी  बनाना

 5202.  भो  हुकस  लन्द  कछवाय  :
 शो  रामगोपाल  शासवाले  :
 थी  रघुबोर  सिह  शास्त्री:
 थो  स्वतन्त्र  सिह  कोठारो:
 थी  शिवकुमार  शास्त्री  :

 भी  जगन्नाथ  राव  जोशो  :

 क्या  खाद्य  तथा  कृषि  मन्‍्त्री  यह  बताने
 की  कृपा  करेगे  कि

 (क)  विकेन्द्रीकण  के  (बाद  उनके
 मन्तालय  के  सभी  विभागों  मे  इस  समय  स्थायी,
 अस्थायी  शौर  श्रद्धस्थायी  कितने  कर्मचारी
 हैं;

 (ख)  अस्थायी  कमंचारियों  मे  से  ऐसे
 व्यक्ति  कितने  हैं  जो  इस  समय  स्थायी  होने
 के  भ्रधिकारी  हैं  भौर  उन  व्यक्तियों  की  सख्या
 क्या  है  जो  भव  तक  स्थायी  हो  चुके  है;  घौर
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 (ग)  भरस्थायी  कर्मचारियों  को  स्थायी
 बनाने  में  विलम्ब  के  क्या  कारण  हैं  ?

 शाथ,  कृषि,  सामुदायिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्री  (भी
 भ्रश्नासाहिब  दिन्दे):  (क)  से  (ग)  जानकारी
 इकट्ठी  की  जा  रही  हू  शौर  मिलते  ही  सभा
 पटल  पर  रख  दी  जायेगी  ।

 Managing  Director  of  Food  Corpora-
 tion  of  India

 5208.  Shri  George  Fernandes:
 Shri  Rabi  Ray:
 Shri  J.  H.  Patel:
 Shri  Madhu  Limaye:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  terms  and  conditions  »f  ser-
 vice  under  which  the  present  Managing
 Director  of  the  Food  Corporation  of
 India  has  been  appointed;

 (b)  special  experience  in  admuinustra-
 tion  and  management  he  possesses;
 and

 (९)  whether  he  continues  to  draw  2
 large  sum  of  monthly  allowance  from
 his  previous  employer?

 The  Minister  of  State  in  the  Minis.
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  The  terms
 and  conditions  of  service  of  the  pre-
 sent  Managing  Director  of  the  Food
 Corporation  of  India  who  has  been
 appointed  with  effect  from  lith  Octo-
 ber,  966  are

 Q)  a  salary  of  Rs.  3,500  per
 month  in  the  scale  of
 Rs  3000—125—3500;

 ()  provision  of  furmshed  ac-
 commodation  appropriate  to
 his  status  against  a  deduction
 of  0  per  cent  of  his  pay;

 (qm)  other  allowances  and  conces-
 sions  as  admissible  under  the
 rules  of  the  Corporation;

 iv)  the  appointment  is  for  a  period
 of  one  year  in  the  first  ins-
 tance  extendable  at  the
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 option  of  the  Government  for
 a  further  period  of  two  years

 (b)  Prior  to  his  appointment  as
 Managing  Director,  Food  Co:poiation
 of  India,  he  was  the  Chaninanot  M/s
 Vazir  Sultan  Tobacco  Co  Hyderabad
 and  has  considerable  experience  in
 marketing  ara  in  the  field  of  nanage-
 ment  He  was  a  member  of  the  Board
 ot  Andhra  Pradesh  State  Road  Trans-
 poit  Corporation  since  1964,  Vice-
 Piesident  of  Andhra  Pradesh  Produc-
 tavity  Council  and  a  member  of  the
 Andhra  Pradesh  State  Export  Promo
 tion  Board  He  has  attended  the
 Administrative  Staff  College  Hcnley
 UK  in  addition  to  having  undcituk  n
 scvcral  thaining  progiammes  Vw  India
 He  was  also  a  member  of  the  Direct
 ing  Staff  of  the  Staff  Admmustiative
 College  of  India  Hyderabad  and  an
 Honoraly  Faculty  Member  of  the
 Institute  ot  Public  Enterpriscs
 Hyderabad

 (c)  No,  Sir

 Headquarters  of  Food  Corporation  of
 India  in  Delhi

 5204  Shri  George  Fernandes
 Shri  Rabi  Ray.
 Shri  Madhu  Limaye
 Shri  J.  H.  Patel:

 Will  the  Minister  of  Food  and  Agnri-
 cumure  be  pleased  to  state  how  much
 money  has  been  advanced  to  ient  the
 premises  for  the  Food  Corporation  of
 India  in  Delhi  and  what  is  the  annual
 rent  of  these  premises’

 fhe  Minister  of  State  in  the  Mauis-
 try  of  Food,  Agriculture,  Communily
 Development  and  Cooperation  (Shri
 Awnasaheb  Shinde)  A  total  amount  ol
 rupees  two  anda  half  lakhs  was
 advanced  by  the  Food  Corporation  of
 India  in  two  mstalments  The  first
 instalment  of  rupees  one  and  a  half
 lakhs  was  made  towards  rent  und  35
 adjustable  over  a  period  of  six  months
 The  second  instalment  of  rupees  onc
 lakh  carrying  an  interest  of  seven  and
 a  half  per  cent  per  annum  and  rc
 fundable  in  three  equal  instalments
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 was  paid  towards  carrying  out  ultera-
 tions  and  improvements  to  the  build-
 ing  The  annual  rent  of  the  »yremises
 is  Rs  5,40,015,

 Requirements  of  Fertilisers  during
 1967-68

 7205  Shri  Vasudevan  Nair,
 Sbri  0  हू,  Janardhanan
 Sari  ।.  0  Adichan

 Will  the  Minister  of  Food  and  Agri
 culture  be  pleased  to  state

 (a)  whether  Government  have  made
 an  assessment  of  the  total  fertilisers
 needed  fo:  the  cultivation  of  high
 yielding  cereals  in  all  the  States  for
 1967-68

 (b)  if  so  the  bieak-up  for  the
 vious  States  and

 (०)  whethe:  Governinent  have  made
 arrangements  to  meet  the  demands  ५९
 all  the  States  ?

 The  Minister  of  State  in  the  Mmistrv
 of  Food  Agriculture,  Community,
 Development  and  Cooperation  (Shri
 Annasaheb  Shinde)  (a)  and  (b)  Yes
 Sir  A  \titement  is  laid  on  the  Table
 of  the  House  [Placed  का  Library  Sec
 No  LT  988  67]

 (c)  Yes

 are  तथा  कृषि  मत्रालम  में  झ्नुतृचित  जातियो

 श्रीर  अनुसूचित  ग्रादिम  जातियो।
 के  लिए  थ्रा  रक्षित  स्थान

 5206  श्री  रामयरण  :
 श्री  रामणो  राम

 क्या  लादा  तथा  क्ष  मनबर  यह  बताने
 बीड़पा  करेगे  कि

 (क)  उनके  मन्त्रालय  मे  पिछले  पांच
 वर्षो  मे  प्रथम,  द्वितीय  और  तृतीय  श्रेणियों
 के  कितने  तकनीनी  तथा  गैर-तकनीकी  पद
 बनाय  गये,

 (ख)  श्रेणीवार  भ्रमुसूचित  जातियो
 नथा  अनुसूचित  श्रादिम  जातियो  के  लिए
 कितने  पद  श्ारक्षित  किये  गये,  शौर
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 (ग)  श्रारक्षित  पदों  को  भरने  के  लिए
 क्या  कदम  उठाये  जा  रहे  है?

 खाद्य,  कृषि,  सामुदायिक  विकास  तथा

 सहकार  मंत्रालय  में  राज्य  मंत्री  (भरी
 श्रश्नासाहिब  शिम्वे):(क)  से(ग)  जानकारी

 इकट्ठी  की  जा  रही  हैं  भौर  मिलते  ही  सभा
 पटल  पर  रख  दी  जायगी  ?

 गुंइगांव  फे  निकट  दिल्ली  पुलिस  द्वारा
 खावल  के  ट्रक  का  पकड़ा  जाता

 5207.  क्री  o  सि०  मधुकर  :

 श्री  रामावतार  शास्त्रों  :

 श्री  कामेश्बर  सिह  :

 फ्य,  खाद्य  तथा  कृषि  मत्री  यह  बतान
 की  कृपा  करेंगे  कि

 (क)  क्या  अग्रेज्ी  कु  दैनिक  सभाचार
 पत्र/स्टेड्समेन'  के  8  जून,  967  के  अब
 में  प्रकाशित  इस  ग्राशय  का  समाचार  सही  है
 कि  दिल्‍नी  प्रलिस  ने  गड़गाव  के  निकट  एक
 ट्रक  पकड़ा  है  जिसमे  70  क्विटल  चावल
 था;

 (ख)  क्या  समय  समय  पर  होने  वाली
 इन  घटनाओं  के  पीछे  किसी  गिरोह  का  हाथ
 है  प्रथवा  यह  एक  छोटी  सी  घटना  थी,  और

 ग)  याद  इन  घटनाओं  के  पीछे  किसी
 गिराह  का  हाथ  है,  ता  सरकार  हारा  उसका
 पता  न  लगाये  जा  सकने  के  क्या  कारण  है  ?

 खाद,  कृषि,  सामुदायिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्री  (श्री
 झन्नासाहिब  शिन्दे  ):  (क)से  (ग)  सूचना  एक-
 बित  की  जा  रही  है  भर  प्राप्त  होते  ही  सभा  के
 पटल  पर  रख  दी  जाएगी।
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 बिहार  में  पम्पिग  सेटों  की  आवश्यकता

 5208.8  क०  सि०  सभुकर  :
 शी  राभावतार  शास्त्री  :

 श्री  कामेशवर  सिंह  :

 क्या  खाद्य  तथा  कृषि  मन्त्री  यह  बताने
 की  कृपा  करेगे  कि  :

 (क)  बिहार  में  उपयुक्त  सिचाई  व्यवस्था
 के  लिये  जिसके  लिये  कुछ  समय  पहले  केन्द्रीय
 सरकार  ने  एक  सर्वेक्षण  किया  था,  5  से  30
 तक  भ्रश्वशक्ति  के  कितने  पम्पिग  सैट  चाहिए;

 (@)  क्‍या  बिहार  में  इन  पम्पिग  सैटों
 की  कमी  की  और  बिहार  सरकार  ने  कभी  केन्द्र
 सरकार  का  ध्यान  श्राकवित  किया  है;  और

 (ग)  यदि  हा,  तो  इस  बारे  में  क्या
 कार्यवाही  की  गई  है?

 खाद्य,  कृषि,  सामुदायिक  थिकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्री  (श्री
 अ्र्नासाहिब  दिम्वे)  :  (क)  केन्द्रीय  सरकार
 द्वारा  कोई  विस्तृत  सर्वेक्षण  नहीं  किया  गया  है  t
 फिर  भी  सूखे  की  स्थिति  का  ग्रध्ययन  करने
 जौर  प्रतिकारी  उपायों  का  सुझाव
 देने  के  लिए  अक्तूबर,  i966  में  एक
 केन्द्रीय  दल  बिहार  राज्य  में  गया  जिसके
 आधार  पर  राज्य  में  पम्प  सैट  लगाने  के  लिये
 लक्ष्यों  में  मिम्न  प्रकार  सशोधन  किय।  गया  :

 मूल  संशोधित
 व्यक्तिगत  किसानों  द्वारा

 लगाये  गय॑  डीजल  पम्प
 बैद्म . .  200  6000

 व्यक्तिगत  किसानों  द्वारा
 लगाये  गये  बिजली  के
 पम्प  सैटस  .  6000  44000

 सरकार  द्वारा  लगाये  गये
 रिवर  पम्पिग  सैट्स  68  760

 (@)  जीहा।

 (ग)  प्रधिकाधिक  पम्प  सैट  उपलब्ध
 है  सके  इस  बात  को  दृष्टि  में  रखते  हुए  भारत



 30847  Written  Answers

 सरकार  ने  पम्प  सैटों  के  देशीय  निर्माताओं  के
 साथ  बैठक  का  प्रबन्ध  किया  ।  सप्लाई  की
 स्थिति  सन्‍्तोषजनक  थी  और  निर्माताशों  का
 विश्वास  था  कि  वे  बिहार  की  कुल  माग  को
 पूरा  कर  सकेगे।  अत.  राज्य  सरकार  को  सलाह
 दी  गई  कि  वह  प्रपनी  झ्रावश्वकायाओ।  का  बनु-
 मात्र  ल।ये  ।  छोटे  भ्र०व-शक्ति  पम्प  सटो  क॥
 लक्ष्य  काफी  भ्रधिक  था  किन्तु  उच्च  पअ्श्व-
 शक्ति  पम्प  सटो  की  सप्लाई  मे  कुछ  कमी  रही
 जिनकी  नदी  पम्पिग  योजना  के  लिए  राज्य
 को  आवश्यकता  थी  ।

 Transport  contract  by  FC.L
 5209.  Shri  A.  Sreedharan-

 Shri  Mangalathumadoem:
 Will  the  Minister  of  Food  and  Agn

 culture  be  pleased  to  state
 (a)  whether  Government  have

 received  any  complaint  regarding  the
 sanctioning  of  transport  contract  b.
 the  Kerala  Zonal  Branch  of  the  Food
 Corporation  of  India

 (b)  at  so,  whether  Government  have
 enquired  into  the  complaint,  and

 (c)  the  findings  thereof?
 The  Minister  of  State  in  the  Ministry

 of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasaheb  Shinde).  (a)  Yes,  Sir  A
 complaint  was  received  for  non-accep-
 tance  of  tender  by  the  Food  Corpora
 tion  of  India  in  respect  of  clearance
 cum-handling  work  at  Calicut

 ७)  and  (c)  The  party  has  filed  a
 writ  petition,  in  the  Kerala  High  Court
 and  the  matter  is  sub  judice

 Poultry  Farms  in  the  Country

 ‘5210,  Shri  Baburao  Patel.  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  number  of  Poultiy
 Farms  im  the  country  and  the  number
 of  eggs  they  produce  per  day”

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasaheb  Shinde):  Information  in
 respect  of  private  Poultry  Farms  is
 not  available  In  1965-66  the  aumber
 of  Government  Poultry  Farms  includ.
 {ng  Extension  Centres  was  405
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 Information  of  the  number  of  eggs
 produced  daily  is  not  available

 F.CJ.  Contracts  to  Private  Persons

 52il.  Shri  K.  Lakkappa:
 Shri  A.  Sreedharan:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state’

 (a)  whether  Government  have  laid
 down  clear  guide-lhnes  to  be  observed
 by  the  Food  Corporation  in  the  matter
 of  granting  contracts  to  private
 interests,

 (b)  ४  so,  the  details  thereof,  and
 (c)  if  not,  whether  Government

 would  lay  down  the  guide-lines  in  this
 regard  ”

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  to  (c)  Under
 the  Food  Corporations  Act,  the  general
 superintendence  and  ‘management  of
 the  affairs  and  business  of  the  Cor-
 poration  vest  in  the  Board  of  Directors
 ang  the  Central  Government  can  issue
 imstructions  to  the  Corporation  only  on
 questions  of  policy

 Gram  Panchayat  Elections  in  Middle
 Andaman  Islands

 §2i2.  Shri  K  R.  Ganesh:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state.

 (a)  whether  it  is  a  fact  that  in  the
 recent  Gram  Panchayat  Elections  to
 the  Rangat  Ward  in  the  Middle  Anda-
 man  Islands,  about  00  Tamil-speaking
 voters  were  deliberately  not  registered;

 (b)  whether  these  voters  were  regis-
 tered  as  electors  in  the  same  ward  in
 the  Parliamentary  [Elections  in
 February,  1967;

 (c)  whether  any  representation  was
 made  to  the  Deputy  Commissioner  in
 this  regard;  and

 (d)  if  so,  the  action  taken  thereon  ?
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 Development
 M.  8.  Gurapadaswamy):  (a)  to  (d).
 The  information  is  being  collected  trom
 the  Andaman  and  Nicobar  Administra-
 tion  and  will  be  laid  on  the  Table  of
 the  House  in  due  course.

 Border  Roads  Organisation

 $213,  Shri  Yajna  Dutt  Sharma;
 Shri  R.  8,  Vidyarthi:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  it  is  a  facf  that  the
 Border  Roads  Organisation  purchased
 jeeps,  trucks,  tractors  and  bull  dozers
 without  inviting  tenders,

 (b)  whether  these  vehicles  werr
 given  to  contractors  for  road  building
 in  the  border  areas  of  Rajasthan  on
 hire-purchase  basis,

 (c)  whether  it  ix  alsc  a  fact  that
 construction  has  lagged  behind  and
 whether  vehicles  are  being  used  by
 contractors  elsewhere  for  other  pur-
 poses,

 (d)  whether  Government  propose  to
 entrust  this  enquiry  to  the  Central
 Bureau  of  investigation;  and

 (e)  if  not,  the  reasons  therefor?

 The  Deputy  Minister  in  the  Ministry
 of  Transport  and  Shipping  (Shri
 Bhakt  Darshan):  (a)  The  Border
 Roads  Organisation  in  Rajasthan  pur-
 chased  Jeeps.  Trucks  and  Tractors,
 and  not  Bull  Dozers.  While  Jeeps  and
 Truckg  were  purchased  by  them  on
 rates  fixed  by  the  Directorate  General
 of  Supplies  and  Disposals,  the  tractors
 were  purchased  on  the  rates  approved
 by  the  Ministry  of  Industry.

 (b)  The  Government  of  Rajasthan
 sanctioned  loans  to  the  contractors  in
 the  shape  of  vehicles  out  of  their
 own  Departmental  Charges  under  the
 terms  and  conditions  approved  bv
 that  Government.

 (०)  The  progress  of  the  construc-
 tion  of  the  roads  has  been  according
 to  the  schedule  drawn  up  from  time

 to  time  by  the  Government  of  India;
 and  according  to  the  information
 supplied  by  the  Government  of
 Rajasthan,  the  vehicles  are  being
 used  on  the  works,  for  which  they
 were  purchased.

 (a)  &  (e).  As  the  matters  relating
 to  the  purchase  and  the  use  of  those
 vehicles,  concern  the  State  Govern-
 ment  of  Rajasthan,  it  is,  therefore,
 for  them  to  consider,  whether  any
 enquiry  is  necessary

 भारतीय  साध  निगम  के  गोदाम  (भोपाल  )
 से  चोरो

 52i4.  श्री  यशवग्त  सिह  कृशबाह  :
 क्या  खाद्य  तथा  कृषि  मन्‍्त्री  यह  बताने  की
 कृपा  करेगे  कि  :

 (क)  क्‍या  सरकार  को  पता  है  कि
 भारतीय  खाद्य  निभम  के  भोपाल  के  छोवा
 रोड  स्थित  बडे  खाद्य  गोदाम  से  हाल  में  भारी
 मात्रा  में  खाद्यान्न  चुराया  गया  था  ;  और

 (ख)  यदि  हां,  तो  उसका  व्यौरा
 क्या  है  और  इस  मामले  में  कया  कार्यवाही
 की  गई  है?

 खाद्य,  कृषि,  सामुदायिक  विकास  तथा
 सहुकार  मंत्रालय  में  राज्य  मंत्री  (भी  शन्ना-
 साहिब  वन्दे)  :  (क)  झौर  (थ).
 दो  भरे  बोरो  भर  दो  छोटे  पैकेज,  जिनमें
 कुल  मिलाकर  लगभग  3  क्विटल  मेह  था,
 को  चुराने  के  लिए  चोरो  ने  प्रयत्न  किया  था
 लेकिन  स्टाफ  की  सतकंता  से  व  उन्हें  कुछ
 गज  की  दूरी  से  भागे  न  ले  जा  सके  शौर  छोड़
 कर  भाग  गये।  इसकी  रिपोर्ट  थाने  में  दज़
 करा  दी  गई  है।

 Delhi  Milk  Scheme

 525  Shri  Ram  Charan:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  total  number  of  Officers  in
 the  Delhi  Milk  Scheme  on  deputation,
 who  have  been  appointed  on  the
 various  posts  with  the  commencement
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 of  this  project  upto  the  3ist  March,
 +1967,

 (b)  the  expenditure  incurred  on
 their  Deputation  Allowances  upto  the
 3ist  March,  1967,  and

 (ec)  the  reasons  toi  appointing
 Officers  on  deputation  in  the  Delhi
 Milk  Seheme?

 The  Minister  of  State  in  the
 Ministry  of  Food,  Agriculture,  Com-
 munity  Development  and  Coopera-
 tion  (Shri  Annasaheb  Shinde):  (a)  30

 (b)  Rs  660i7  55
 (ey  Delhi  Malk  Scheme  was  set  up

 mm  November,  959  Bemg  2  ww
 Organisation  it  was  considered  neces
 sa  y  in  the  publ  interest  that  com
 petent  una  experienced  officers  shou
 he  appointed  without  delay  With
 the  finalsahon  of  the  Reeruitment
 Rules  for  a  number  of  posts  the  uim-
 ber  of  such  officers  has  been  edurccd
 to  only  9  at  present

 Overtime  Allowance  in
 Dethi  Milk  Scheme

 ‘5216  Shr  Ram  Charan:  Wil  the
 Minister  of  Feod  and  Agticulture  be
 pieased  to  state

 (a)  whether  it  is  a  fact”  that  the
 Dah  Milk  Scheme  has  been  incur
 ring  expenditure  of  more  than  rupees
 sixty  thousand  annually  on  overtime
 atlowance  during  the  lust  five  years
 and

 (b)  ul  so  the  steps  adopted  to
 minimise  such  a  huge  expenditure  im
 the  छलाए  Milk  Scheme’

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasaheb  Shinde):  (a)  The  overtime
 allowance  paid  to  the  employees  of
 the  Delhi  Milk  Scheme  during  the  last
 flve  years  was  Rs  12,30,576 43  which
 on  an  average  works  out  to  Rs
 246.2i5  per  year

 (b)  The  Delhi  Milk  Scheme  autho-
 rities  have  been  irving  to  minimise
 the  expenditure  on  OT.A  Checks
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 are  carried  out  on  overtime  duties
 performed  Staff  is  deputed  on  over-
 time  only  when  this  is  unavoidable.

 प्रान्ध्र  प्रदेश  में  तम्थाक  का  सस्‍्टाक

 ‘5217.  श्री  यशचाल  सिंह  :
 श्री  रासगोपाल  ज्ञालचाले  :

 कवी  खाद्य  तथा  कृषि  मत्री  यह  बसाने
 की  कृपा  करेगे  कि

 (क)  क्या  यह  सच  है  कि  श्रान्ध  प्रदेश
 में  तम्बाकू  का  बडा  स्टाक  जमा  हो  गया  2,
 र

 (ख)  यदि  हा,  ता  इसकी  बिक्री  के  लिये
 क्या  कार्यवाही  करने  वा  विचार  है?

 खाद्य,  कृषि,  सामुवायिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्रो  (धी
 भ्रश्नासाहिब  शिन्वे)  जी  हा,  लगभग  30
 मिलियन  कि०  ग्राम  सन-कक्‍्यई  (नाटु)
 तम्बाकू  इकट्ठा  हो  गया  है  t

 (ख)  बिक्री  योग्य  मात्रा  तथा  किस्म
 बा  अनमान  लगाने  के  लिए  स्टाको  का  सर्वेक्षण
 किया  जाएगा।  सिग्रेट  निर्माताआ्रा  का
 बिक्री  याग्य  तम्बात्‌  का  कुछ  भाग  खरीदने
 के  लिए  प्रेरित  किया  जाएगा  ययू०  ए  श्ार०
 सीरिया  तथा  सुडान  को  निर्यात  करने  के  लिए
 भी  प्रयत्न  किए  जायेगे  क्योंकि  थे  देश  नाटू
 तम्बाकू  खरीदने  मे  दिलचस्पी  रखते  है।
 तम्बाक्‌  निर्यात  वृद्धि  परिषद्‌  को  कहा  गया
 है  कि  बह  इन  देशों  में  हमार  दूतावासों  को
 नमूने  भेजे।  इन  देशों  मे  सेह्न  टीम  भजने
 के  सम्बन्ध  में  एक  प्रस्ताव  पर  भी  विचार
 हो  रहा  है।

 मध्य  प्रदेश  में  पंजायतों  शौर  जिला  परिष्दों
 की  स्थापना

 5118.  श्री  यशवग्त  सिह  छुशबाह  :

 क्या  we  तथा  कृषि  मा  4 झ््रैल,  9678
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 भ्रतारांकित  प्रश्न  सख्या  494  के  उत्तर
 के  सम्बन्ध  में  यह  बताने  की  कृपा  करेगे  कि

 (क)  मध्य  प्रदेश  में  श्रवः  जनपद  पंचायतें
 तथा  जिला  परिपदे  स्थापित  न  करने  के  क्या
 कारण  हैं;  जब  कि  वहा  पर  1964,  में
 ग्राम  पच्रायतों  के  चुनाव  हो  चुके  थे,  और

 (ख)  उनके  कब  तक  स्थापित  क्यि
 जाने  की  सम्भावना  है  और  क्‍या  केन्द्रीय
 सरकार  ने  इस  सम्बन्ध  मे  मध्य  प्रदेश
 सरकार  की  कीई  सलाह  दी  हे  ?

 खाय,  कृषि,  सामुदायिक  विकास  तथा
 सहेफार  मत्रालय  में  राज्य  मश्री  (श्री  एव
 एस०  गुद्पदत्वार्म,)  :  (क)  व  (ख)  राज्य
 में  पचायते  दिसम्बर,  96  4-जनवरी,  965

 में  पुनर्गठन  वी  गई  थी  इसके  बाद,  राज्य
 सरकार  ने  जो  समय-पत्रतः  तैयार  फिया
 था  उनमें  जनवरी-मावं,  19610.  के  दारान
 जनपद  पचायते  तथा  जिला  परिषदे  स्थापित
 करने  की  परिकल्पना  की  गई  थी।  तथापि,
 राज्य  में  स्थानीय  निकायों  के  चुनाव  अ्रगस्त
 965  में  भारत-पाव  स्प  शुरू  हान  के

 परिणामस्वरूप  स्थगित  किए  गए  ये।  इस
 बीच  राज्य  सरकार  न॑  परचायती  राज  सस्थाध्ा
 की  स्थापना  के  लिए  राज्य  विधान  में  उपयुक्त
 सशांधन  करने  का  काम  भी  हाथ  में  ले  लिया  था,
 उन्होने  इस  मामले  का  ग्रध्ययल  करने  ने
 लिए  एक  अध्ययन  दल  स्थापित्त  किया  था।
 जैसी  कि  स्थिति  है,  प्रधनियम  मे  सशोधन

 हो  जाने  के  बाद  की  उच्च  स्तरीय  पश्थाए
 स्थापित  की  जानी  है।  राज्य  में  इन  उस्थात्ा
 की  शीघ्र  ध्यापना  किए  जाने  की  श्रावश्यकता
 पर  नीय  एरकार  निरन्तर  जार  देती
 रही  है।

 Raids  in  Delhi  to  Check  Hoarding  and
 Smuggling  of  Foedgrains

 ‘$219.  Shri  D.  C  Sharma  W:!)  the
 Minister  of  Food  and  Agriculture  be
 Pieased  to  state

 (a)  the  number  of  anti-hoarding  and
 anti  smuggling  raids  made  in  Delhi
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 during  the  last  three  months  to  check
 hoarding  and  smuggling  of  toodgta.ns,

 (b)  the  number  of  arrests  made,
 and

 (©)  the  steps  taken  or  proposed  to
 be  taken  to  check  thig  nerace

 The  Minister  of  State  in  the  Mimstrs
 of  Food,  Agriculture  Community  Deve-
 lopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde)  (a)  i4

 (७)  L02

 (द)  Hoarding  of  foodgrains  bcyond
 specified  limits  is  restricted  statutorily
 While  declaration  of  stocks  by  pro-
 ducers  35  obligatory  their  disposal  has
 been  regulated  Movement  of  fuvod-
 grams  on  private  aciount  cannot  take
 place  without  permit.  Check  pusts
 on  boirders  have  been  established  to
 keep  3  strict  watch  Special  squads
 aie  also  beng  formed  for  organising
 raids  against  hoarding  and  smuggling

 राजस्थान  में  क्‍ग्रायातिद  दार  का  प्रयोग

 522०  श्धोकार  लाल  बेंरवा  :
 श्री  बेमोशकर  दर्मा  :

 श्री  ना०  स्व०  शर्मा  :

 श्री  श्रोकार  सह  :

 क्या  खाद्य  तथा  कृषि  मत्री  य*  बताने
 की  कृपा  करेगे  कि

 (क)  क्‍या  य  रुच  है  कि  भ्रमरीका

 द्वार  चारे  के  रूप  में  दी  गई  ज्वार  का  राज-थान
 में  लोग  या  रहे  हैं,

 (ख)  यदि  ८,  तो  उनके  क्‍या  कारण

 है,

 (ग)  क्‍या  ऐसी  कोई  रिपोर्ट  मिली

 है  कि  इस  ज्वारकों  खाने  के  कारण  राजस्थान
 में  लोगो  की  मृत्यु  हुई  है,  और

 घ)  यदि  हा,  तो  जनता  को  इसकी

 एप्लाई  बन्द  न  करने  के  क्‍या  कारण  ह
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 खाद्य,  कृषि,  सामुदापिक  थिकास  तथा
 सहुफार  मंत्रालय  में  राज्य  भरती  (जी

 भ्रभनासाहिब  छिप्दे)
 :  (क)  जी  नहीं!

 (ल)  से  (घ)  .  प्रश्न  ही  नहीं  उठता  ।

 राजस्थान  में  सरकारी  बीज  फार्म

 $22i.  शी  भोकार  लाल  बेरवा  :
 शो  बेजीशंकर  ह्र्मा
 श्री  जाण  स्व०  शर्मा  :

 श्री  शोंकार  सिह  :

 क्या  wr  तथा  कृषि  मत्री  यह
 बताने  की  कृपा  करेगे  कि

 (क)  राजस्थान  में  सूरतगढह  तथा
 जेतार  मे  कितने  एकड़  भूमि  मे  सरकारी
 बीज  फामम  हैं;

 (ख)  वर्ष  i966-67  में  इस  फार्म
 में  कितना  उत्पादन  हुआ;  और

 (ग)  इस  पर  कितना  खर्च  भाया  है  ?

 खास,  कृषि,  सामुदायिक  विकास  तथा

 सहकार  मंत्रालय  में  राज्य  मंत्री  (भी
 अन्नासाहिब  चिन्वे) :  (क)  सूरतगढ़  फार्म
 30,351  एकड़  जेतसर  फार्म  2,3i9  एकड
 पख)  शौर  (ग)  फार्मों  से  जानकारी

 इक्टठी  की  जा  रही  है  और  यथा-शीघ्र
 सभापटल  पर  रख  दी  जायेगी।

 Co-eperative  Peasents  Multi-purpose
 Society,  Delhi

 5222.  Shri  Madhu  Limaye:
 Shri  George  Fernandes:

 Will  the  Minister  of  Food  and  हैडन
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Delhi  Administration  have  decided  to
 order  an  inquiry  into  the  irregularities
 of  the  Delhi  Co-operative  Peasants
 Multi-purpose  Society;

 JULY  1,  967  =  Written  Anewers  30856

 (b)  if  so,  the  nature  of  the  inquiry;
 and

 (९)  the  time-limit  for  completing
 the  inquiry?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve.
 lopment  and  Co-operation  (Shri  M.  8.
 Gurupadaswamy):  (a)  to  (c).An  en-
 quiry  has  been  ordered  The  details
 are  under  finalisation,

 Italian  Offer  of  Fertilizers
 5223.  Shri  ६.  K.  Tapuriah:  Will  the

 Minister  of  Food  ang  Agriculture  be
 pleased  to  stale

 (a)  whether  it  is  a  fact  that  Italy
 has  offered  to  India  a  credit  of  $  5
 million  for  the  import  of  fertilizers,

 (b)  if  so,  whether  the  offer  has  been
 accepted;  and

 (c)  the  terms  thereof?
 The  Minister  of  State  in  the  Ministry

 of  Food,  Agriculture,  Community
 Development  and  Co-operation  (Shri
 Annasahib  Shinde):  (a)  and  (b).  Yes
 Sir

 (c)  The  Supliers’  credit  from  Italy
 is  made  available  on  the  following  main
 payment  terms

 (a)  payment  of  5  per  cent  on
 order;

 (b)  payment  of  5  per  cent  on  com-
 pletion  of  shipment,

 (९)  the  balance,  namely  90  per  cent
 spread  over  in  equal  instal-
 ments,  annual  or  halt-yearly,
 over  a  period  of  ten  years  first
 instalment  commencing  one
 year  after  the  completion  of
 shipment,

 (d)  the  rate  of  interest  on  out
 standing  balances  of  the  princi-
 pal  including  credit  insurance
 charges,  if  any,  should  not
 exceed  6  per  cent  per  annum;
 and

 (e)  the  contract  should  be  for  the
 cif,  or  C  &  F  value  of  the
 supplies  to  be  financed  out  cf
 the  credit.
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 भारत  झौर  काहिरा  के  बीच  विमान  सेवा

 5224.  भी  रघुबोर  सिह  शास्त्री  :

 भो  शिव  कुमार  शास्त्र  :
 भी  रामावतार  शर्मा  :

 ही  प्रर्जुत  तिह  भरिया

 श्री  श्रात्म  दास  :

 श्री  यशबंत  तह  कुशवाह
 श्री  हुक्म  चन्द  कछवाय  :
 श्री  प्रकाश  बौर  शास्त्री  :

 श्री  me  सुन्दर  लाल  :
 डा०  सूर्य  प्रकाश  पुरी  :

 बपा  पर्षडन  तथा  झसैनिक  उद्डप्रन
 मंत्री  यह  बताने  की  कृपा  करेगे  कि

 (क)  क्‍या  यह  सच  है  कि  भारत  श्र
 काहिरा  के  बीच  सीधी  विमान  सेवा  पुनः
 झारम्भ  कर  दी  गई  है;  भर

 (ख)  उक्त  सेवा  के  स्थगित  रहने
 के  कारण  अनुमानत:  कितनी  वित्तीय  हानि
 हुई?

 पर्षटन  तथा  असेनिक  उद्डुयन  मंत्री  (  Bo
 कर्ण  सिह) '  (क)  जी,  नहीं ।

 (ख)  प्रपेक्षित  सूचना  इक्ट्ठी  की  जा
 रही  है  भौर  लोक  मभा  पटल  पर  रख  दी
 जायेगी

 jurvey  of  Uncultivated  Land

 5225.  Shri  Marandi:  Will  the  Minister
 of  Food  and  Agriculture  be  pleased  to
 state:

 (a)  whether  Government  propose  ६0
 conduct  a  survey  in  regard  to  the  un
 cultivated  land  which  can  be  utilised
 for  agricultural  purposes  in  the  country;
 and

 (b)  if  so,  how  much  such  land  has
 so  far  been  utilised  for  cultivation
 during  ‘1967-68?

 The  Minister  of  State  in  the  Ministry
 of  Feod,  Agriculture,  Community  Deve
 lopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde);  (a)  Detailed  surveys
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 have  already  been  carrieg  out
 of  the  culturable  wastelands  in
 the  country  with  a  view  to
 bringing  them  under  cultivation  and
 for  the  resettlement  of  landless  agri-
 cultural  workers.  Originally  the  Gov-
 ernment  of  India  appointed  a  Waste-
 lard  Survey  Committee  in  1959.  This
 Committee  restricted  the  scope  of
 survey  to  large  blocks  of  wastelands
 i.e,  250  acres  and  above  and  recom-
 mended  reclamation  of  2  23  lakh  acres
 in  3  States.  As  there  were  in  addition
 considerable  areas  of  wastelands  in
 small  scattered  blocks,  the  Government
 of  India  further  sponsored  a  second
 survey  of  wastelands  in  blocks  of  less
 than  250  acres  to  supplement  the  work
 done  by  the  Wastelands  Survey  Com-
 mittee.  This  survey  has  been  com-
 pleted  in  220  districts  and  is  currently
 fn  progress  in  the  rest  of  about  05
 districts.  Under  this  survey  approxt-
 mately  40  lakb  acres  of  wastelands
 have  so  far  been  located  as  suitable
 for  reclamation.  The  survey  is  likely
 to  be  completed  by  the  end  of  the
 Fourth  Five  Year  Plan.  A  provision
 of  Rs  625  lakhs  has  been  made  in  the
 Fourth  Plan  for  the  purpose.  The
 Central  subsidy  available  for  the
 scheme  is  upto  Rs  50,000  per  district.

 (b)  The  statistics  about  utilisation  of
 such  land  so  far  during  ‘1967-68  are  not
 yet  available.

 Tourist  Centre  in  Kerals

 5226.  Shrimati  Suseela  Gopalan  :
 Shri  A.  हू,  Gopalan  :

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  attention  of  Govern-
 ment  has  been  drawn  to  the  fact  that
 Kuttanand  in  Kerala  can  be  developed
 as  a  tourist  centre:

 (b)  whether  Government  have  re-
 ceived  any  scheme  for  this  from  the
 Kerala  Government;  and

 (०)  if  so,  Government's
 therto?

 reaction
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 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  Yes,
 Sir.

 (b)  A  proposal  to  construct  a  Tourist
 Bungalow  at  Kuttanad  has  been
 received  from  the  Kerala  Government.

 (९)  The  scheme  has  been  included  in
 the  Fourth  Five  Year  Plan  on  Tourism.
 The  ‘expenditure  will  be  shared  on
 50:50  basis  by  the  Central  and  State
 Governments.

 Agricultural  re-Finance  Corporation
 5227.  Shri  Eswara  Reddy:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  ti>  state:

 (a)  whether  the  Agricultural  Be-
 finance  Corporation  had  subscribed
 Rs.  3.5  crores  to  the  debentures
 floated  by  the  Andhra  Pradesh  Co-
 operative  Land  Mortgage  Bank  Lt-.,
 Hyderabad;

 (b)  whether  these  debentures  were
 floated  by  the  bank  for  raising  funds
 for  the  reclamation  of  land  in  the
 Nagarjunasagar  Ayacut  area;

 (c)  whether  there  had  been  any  com-
 plaint  that  the  funds  meant,  for  re-
 clamation  work  were  not  properly
 utilised  by  the  bank;

 (d)  whether  the  Corporation  had
 made  any  enquiry  into  the  working  of
 the  bank;

 (e)  if  so,  the  findings  thereof;  and
 (f)  the  action  taken  thereon?
 The  Minister  of  State  in  the  Ministry

 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co-operation  (Shri  Anna-
 sahib  Shinde):  (a)  to  (f).  A  statement
 is  laid  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No.  LT-989/
 67.)
 Employees  of  Ganga  Brahmaputra

 Water  Transport  Board
 5228.  Shri  S.  M.  Banerjee:

 Shri  Madhu  Limaye:
 Will  the  Minister  of  Transport  and

 Shipping  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a  memo-
 randum  has  been  submitted  on  the  20th
 June,  4967  on  behalf  of  the  Ganga
 Brahamaputra  Water  Transport  Board
 Employees  Union;
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 (b)  if  so,  the  action  taken  by  Gov-
 ernment  thereon;  and

 (c)  the  salient  features  of  the  memo-
 randum?

 The  Minister  of  Transport  and  Ship-
 ping  Dr.  V.  K.  R.  V.  Rao):  (a)  to  (०).  A
 memorandum  was  submitted  on  the
 20th  June,  967  on  behalf  of  the  Ganga
 Brahmaputra  Water  Transport  Board
 Employees  Union  urging  the  >lanned
 development  of  river  transport  services
 and  the  provision  of  some  form  of  job
 security  for  those  forme  employees  of
 the  Ganga  Brahamaputra  Water  Trans:
 port  Board  who  had  been  absorbed  in
 the  Inland  Water  Transport  Directorate
 and  the  field  organisations  under  its
 administrative  control.

 The  feasibility  of  operating  river
 services  on  a  commercial  basis  on  the
 Ganga  has  been  examined  870  the
 study  reveals  that  there  is  not  sufficient
 traffic  available  immediately  to  sperate
 such  services  on  an  economic  basis.  In
 view  of  the  development  of  alternative
 means  of  transportation  in  this  area,
 particularly  by  road  and  railway,  the
 possibility  of  traffic  by  river  developing
 to  any  appreciable  extent  in  the  future
 would  require  detailed  study.  The  com-
 pletion  of  the  Farakka  Barrage  will
 also  have  some  bearing  on  this  matter
 and  it  is  necesary  to  have  the  problem
 examined  on  a  long  term  and  integ-
 rated  basis.  This  will  take  some  time.

 The  question  of  conferring  quasi-
 permanent  status  on  personnel  whose
 services  are  required  on  a  long  term
 basis  and  who  are  otherwise  suitable
 is  under  consideration.

 राज्यों  में  खाद्यान्नों  का  उत्पादन

 5229.  श्री  रामावतार  शास्त्री  :

 श्री  भोगेन्द्र  AT  :

 श्रीक०  सि०  सधुकर  :

 क्या  खाद्य  तथा  कृषि  मंत्री  यह  बताने

 की  कृपा  करेंगे  कि:

 (क)  देश  में  कौन  कौन  से  राज्य

 आवश्यकता  से  अधिक  श्रनाज  का  उत्पादान

 करते  हैं,

 (ख)  इनमें  से  प्रत्येक  राज्य  की  जनसंख्या

 अलग  अलग,  कितनी  है;
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 (4)  इनमे  से  प्रत्येक  राज्य  की  शार
 झावश्यकता  कितनी  है,  शभ्ौर

 (भ)  पिछली  फल  मे  इनमें  से  प्रत्येक
 राज्य  ने  कुल  कितना  अनाज  पैदा  किया
 श्रौर  इस  फालतू  ध्नाज  का  उपयोग  किप  तरह
 किया  गया  ¢

 खाद्य,  कृषि,  सामुधायिक  बिकास  तथा

 सहकार  मत्रालय  मे  राज्य  मत्री  (श्री
 प्रछासाहिब  शिन्दे)  (व)  स्पष्टल  यह  कहना
 कटिन  हैँ  कि  देश  मे  खद्यान्नां  की  दृष्टि  से
 हमेशा  के  लिए  कौन  से  राज्य  प्रधिशेष  है।
 कोई  राज्य  अधिशप  हे  श्रथवा  नही  यर  उनकी
 उत्पादन  और  खपत  4म्बन्धी  ग्रावश्यकत्तागओा
 पर  निभर  करता  7)  उत्पादन  मे  प्रत्येक
 वर्ष  भिन्नता  रहती  >  और  खपत  कुछ  एक
 तथ्या  जिनमे  जनसख्या  की  बद्ध  खपत  +
 न्गा  में  परिवतन  आय-स्तर  झ्ादि  शामिर
 है  पर  निभर  करती  है।  तथापि  गत  कुछ
 वर्षों  म  खाद्यान्नी  री  रबारी  वितरण
 व्यवस्था  के  आधार  पर  उत्पादन  वे  सामान्‍य
 वर्ष  मे  आध्र  प्रदेश  मभ्य  प्रदेश  उडीता
 और  चजाब  राज्या  वा  अधिशेष  राज्या  वे
 रूप  म॑  वर्गीकरण  क्या  जा  सत्रता  हे  ।

 (ख)  उपग्रू क्‍्त  उल्लिखित  राज्या  वी
 4967  के  मध्य  बष  म  अ्रनुमानित  जनमख्या

 सलग्न  विवरण  भें  दी  गगी  है।

 (ग)  भ  तम  प्रय  तब  खाद्यास्ता  डा
 खपत  7  बारे  ने  कज  बैज्ञानिय  एवं  व्यापक
 गर्वे्ण  नहा  हुआ  हैं  7  खाद्यनों  को  उपल
 ब्घि  तया  अन्‍य  वैरल्पिफ  खाद्य  पदार्थ  उनके
 तुलनात्मक  मूल्य  श्राय-स्तर  श्रादि  पर  निभर
 करते  हुए  कुछ  हद  तक  खाद्यान  की  आावश्य-
 ता  भी  लचोलाहाता  हैं।  आग  ब्य
 राज्य  की  खा  जनों  की  ठोक  ठीक  आवश्यकता
 बत  ता  रॉम्भव  नहीं  है  ।

 (घ)  गत  व्ष  अर्थात  1966-67  ्
 खाखरी  के  उत्पादन  का  श्रन्तिम  श्रनमान
 भी  उपलबध  नहीं  है  |

 विवरण

 967  के  मध्य  वर्ष  में  प्रनुमालित  जनसंख्या

 (प्राकड़े  हजार  में)
 आन्ध्र  प्रदेश  4072
 मध्य  प्रदेश  37864

 उडीसा  20202

 पंजाब  24634

 Bombay-Indore  Bhopal  Air  Service
 323  Shri  Jagannath  Rao  Joshi

 Shri  Yajna  Datt  Sharma
 Will  the  Minister  of  Tourism  and

 Civil  AviatiOn  be  pleased  to  stat.
 (a)  whether  there  is  any  propo  al  ta

 extend  the  air  service  from  Bombiy,  to
 Indore  ind  then  to  Bhop?)  and

 (b)  if  so  when  the  same  is  Itkely  lo
 omirence?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr  Karan  Singh)  (०)  ind
 a)  There  is  no  proposal  at  prcwnt  to
 extend  the  existing  Dakota  air  service
 operating  between  Bombay  and  'dore
 to  Bhopal  Bhopal  is  however  con
 nected  by  ur  to  Delhi  and  Nagpur

 झायातित  स्प्रे  मर्श,न

 5232  डा0  रास  मनोहर  लोहिया
 श्री  गुणाननद  ठाकुर
 श्री  रवि  राय

 क्या  खाद्य  तथा  कृषि  मंत्री  यह  बताने  की
 क्या  करेगे  कि

 (क)  क्‍या  इगलंड  मे  बनी  विजियर  तथा
 ऐलम॑न  स्प्रे  मशीनों  की  अ्नुपयोगिता  के  बारे  मे
 सरकार  को  हाल  में  शिकायते  मिली  है,
 श्रौर

 ख)  यदि  हा  तो  इस  सम्बन्ध  में
 सरकार  ने  क्‍या  कार्यवाही  की  है  ?

 लाद्य,  कृषि,  सामुदायिक  विकास  तथा
 सहुकार  मत्रालय  से  राज्य  मती,  (श्री  प्रभासाहिद
 बिस्दे)  (क)  और  (ख)  विलियर्स
 स्प्रे  मणीन  नहीं  बनाते  ।  विनियस  इजन  जा
 श्रब  देश  में  ही  बनाये  जा  रहे  है  स्प्रेयर  निर्माताओं
 द्वारा  प्रयोग  मे  लाये  जा  रहे  हैं।  इन  इजनो
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 के  संचालन  के  सम्बन्ध  में  कुछ  शिकायतें
 मिली  हैं।  महानिदेशक  तकनीकी  विकास  से
 अनू रोध  किया  गया  है  कि  वे  इन  शिकायतों
 की  जांच  करें  क्योंकि  कम  उनके  यहां  ही  रजिस्टर
 की  गई  है।  झत:  जांच  के  प्राधार  पर  वे  उचित
 कार्यवाही  करेंगे  |

 देश  में  इस्तेमाल  होने  वाले  ग्रायातित
 अल्मान  स्प्रेयर्स  की  कार्यपद्धति  के  बारे  में  कुछ
 रिपोर्ट  मिली  थी  जिन  पर  फम  ने  तुरन्त  ध्यान
 दिया।  मशीनों  को  सक्तिय  रूप  से  प्रयोग  में
 लाया  जा  रहा  है!

 Development  of  Chandipur
 5282.  Shri  s.  Kundu:

 Shri  K.  P.  Singh  Deo:
 Shri  Baidhar  Behera  :

 hri  Srinibas  Misra  :
 Will  the  Minister  of  Tourism  and

 Civil  Aviation  be  pleased  to  state:
 (a)  whether  Government  have  any

 plans  under  consideration  to  attract
 tourists  to  Chandipur  on  the  sea  coast
 in  the  District  of  Balasore,  Orissa;  and

 (b)  if  so,  the  nature  of  the  plan  and
 the  amuunt  to  be  spent?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  No,
 Sir.

 (b)  Does  not  arise.
 Landless  Agricultural  Families  in  South

 Andaman
 5234.  Shri  K.  R.  Ganesh:  Will  the

 Minister  of  Food  and  Agriculture  be
 Pleased  to  state:

 (a)  the  number  of  agriculturist  fami-
 lies  among  the  original  settlers  in  the
 South  Andaman  Island  whu  are  land
 less;

 (b)  the  average  agricultural  holding
 among  the  original  settlers  in  the  South
 Andaman  Island;

 (९)  the  number  of  agricultural  fami-
 les  who  have  hilly  land  for  the  horti-
 culture  purposes;  ang

 (a)  whether  Government  have  aly
 acheme  to  grant  paddy  land  to  the  Jand-
 less  agrieulturists  and  hilly  iand  to
 others?
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 The  Minister  of  State  tn  the  Ministry
 of  Food,  Agricultare,  Community  Deve-
 lopment  and  Co-operation  (Shri  Anua-
 saheb  Shinde):  (a)  The  term  ‘origina?
 settlers’  is  taken  to  mean  ex-convicts
 and  their  descendants.  No  record  to
 show  the  number  of  ‘Original  settlers”
 and  its  further  break-up  into  agri-
 cultural  and  non-agricultural  or  land-
 less  families  is  available.  It  is,  there-
 fore,  not  posible  to  furnish  information
 relating  to  the  number  of  original  agri-
 culturist  settlers  in  South  Andaman  and
 the  number  of  agriculturist  families
 among  them  who  are  landless,

 (b)  Size  of  an  average  agricultural
 holding  in  South  Andaman  is  about

 64  hectares  or  4  Acres.  Government
 Plantations  held  under  long  term
 grants  have  been  excluded  from  the
 total  area  while  determining  size  of  an
 average  holding.

 (c)  Eleven  hundred  and  four  agri-
 culturist  families  are  having  hilly  jand
 for  horticultural  purposes  in  South
 Andaman

 (d)  No  specific  scheme  has  been  for-
 mulated,  but  lands  under  reclamation
 in  neighbouring  islands  after  clearance
 of  commercial  timber  are  likely  to  be
 available  for  agricultural  purposes  in
 due  course
 Cultivators  without  Plough  Animals

 in  the  Andaman  Islands
 ‘5235.  Shri  K.  है.  Ganesh:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  Government  are  aware
 that  a  large  number  of  cultivators  in
 the  Andaman  Islands  are  without
 plough  animals  and  are  thus  unable
 to  start  their  agricultural  operations;

 (b)  if  so,  the  effect  of  this  on  agri-
 cultural  production;

 (c)  whether  Government  have  any
 proposal  to  grant  them  loan;  and

 @)  whether  Government  have  any
 scheme  by  which  the  said  loan  can  be
 recovered  from  their  crops?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Seve-

 sahib  Shinde):  (a)  and  (b).  Most  of
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 the  cultivators  get  their  lands  ९००४७
 vated  by  sub.tenants  on  share  cropping
 basis:  These  sub-tenants  undertake
 cultivation  with  the  help  of  .heir  own
 plough  animals  or  by  hired  labour  with
 borrowed  plough  animals.  As  such
 cultivation  of  lands  is  not  affected.

 ६९)  Takavi  and  other  loan  Cacilities
 exist  for  assisting  needy  cultivators  for
 Purchase  of  plough  animals,  subject  to
 tepaying  capacity  of  the  borrower—
 cultivators.

 (d)  Government  intend  to  introduce
 the  crop  loan  system  through  the  Co-
 operative  Credit  Structure.  The  An-
 damans  State  Co-operative  Bank  Ltd.,
 Port  Blair  has  been  recently  establish-
 ed  and  the  scope  for  introducing  the
 Crop  Loan  System  in  the  Islands  is
 seing  examined.

 Mangiutas-Mayashahr  Road
 5236.  Shri  M.  Amersey  :

 Shri  K.  P.  Singh  Deo:
 Will  the  Minister  of  Transport  and

 Shipping  be  pleased  to  state:
 (a)  the  total  cost  of  Manglu.an-

 Mayashahr  Road  ७५१६  for  the  transport
 of  logs  of  Andaman  timber  industries;

 (b)  whether  the  road  is  being  used
 by  public;  and

 (c)  if  not,  the  reasons  for  spending
 such  a  heavy  amount  thereon?

 The  Deputy  Minister  in  the  Ministry
 ef  Transport  and  Shipping  (Shri  Bhakt
 Darshan)  :  (a)  This  road  was  yanction-
 ed  at  an  estimated  cost  of  Rs  3.36  laxhs
 in  August,  1958,  both  for  exploiting
 forest  produce  and  for  providing  com-
 munication  facilities  to  a  large  number
 of  settlers  settled  in  these  areas  It
 was  completed  in  4963  at  a  cost  of
 Rs.  3.73  lakhs.

 (b)  Yes.  Sir
 (c)  Does  not  arise

 Bridges  and  Culverts  in  Andamans

 5237.  Shei  M.  Amersey  :
 Shri.  K.  P.  Singh  Deo:

 Will  the  Minister  of  Transport  and
 ह... ड  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Govern-
 ment  have  deputed  a  Civil  Engineer  to
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 the  U.S.A.  for  special  training  ia
 making  bridges  and  culverts  over  the
 fresh  water  streams  of  Andamans;  and

 (b)  if  so,  when  he  is  coming  beck
 to  take  up  the  bridge  construction  work
 at  Burma  Nala,  Nayashabr,  Diglipur
 streams  which  are  awaiting  construc
 tion  for  over  7  years?

 The  Deputy  Minister  in  the  Ministry
 ef  Transport  and  Shipping  (Shri  Bhakt
 Darshan):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Shortage  of  Timber  in  Andamans

 Forest  Department
 5238.  Shri  KE.  P.  Singh  Deo:

 Shri  M.  Amersey  :
 Will  the  Minister  of  Food  and  Agri-

 culture  be  pleased  to  state:
 (a)  whether  huge  shortage  in  the

 stock  of  timber  in  the  Andamans
 Forest  Depot  has  recently  been  detected,

 (b)  if  so,  whether  an  enquiry  in  the
 matter  has  been  instituted;  and

 (c)  the  result  of  the  enquiry  and
 action  taken  thereon?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co-operation  (Shri  Anns-
 saheb  Shinde):  (a)  No,  Sir.

 (b)  and  (c).  Do  not  arise.

 Andamang  Forest  Department.
 5239.  Shri  K.  ह.  Singh  Deo:

 Shri  M  Amersey  :
 Will  the  Minister  of  Food  and  कैन

 culture  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  the

 Andaman  Forest  Department  has  con-
 tinuously  been  running  at  a  heavy  ces;

 (०)  if  so,  the  actual  loss  incurred  in
 964  65,  1965-66  and  1966-67;  and

 (c)  whether  Government  propose  to
 make  any  enquiry  in  this  matter  to  fix
 responsibility  for  such  losses?

 ‘The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co.operation  (Shri  Anna-
 sahib  Shinde):  (a)  No,  Sir.  The
 following  amounts  of  royalty  on  short
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 falls  are,  however,  recoverdtie  from
 Mis.  P.  ©.  Ray  &  Co.  for  the  yeors
 1986-85  and  1985-66.  Commercial  sc-
 count  fer  १३087  Is  yet  to  be  Anaiised.

 1008-08  U1,26,100
 toe5-08  Ll  (06,93,580

 (b)  and  (०),  Do  not  arise.

 Allotment  from  Central  Road  Fung  to
 Uttar  Pradesh

 5248,  Shrimati  Sushile  Rohatgi:
 द... ह  s.  M.  Banerjee:
 Shri  Sarjoo  Pandey  :

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  the  amount  allotted  out  of  the
 Central  Road  Fund  for  the  years  £66-
 87  and  96748  to  Uttar  Pradesh;  and

 (b)  the  schemes  for  which  the  funds
 kas  Seen  utilised  during  1986-87  aud
 Propesed  to  be  utillsed  during  967  68?

 The  Deputy  Minister  in  the  Ministry
 @  Transport  and  Shipping  (Shri  Bhakt
 Darshan):  (a)  A  sum  of  Rs.  7.77
 lakhs  was  allotted  during  1966-67,  The
 provision  in  the  budget  for  ‘1967-68  is
 Rs.  33.00  lakhs.  This  amount  will  be
 placed  at  the  disposal  of  the  State
 Government  as  soon  as  the  budget  is
 passed  by  the  Parliament.

 (७)  The  information  is  being  collect-
 ed  and  will  be  laig  on  the  Tablc  of
 the  Sabha,  when  received.

 सहकारी  लोगो  जिलें

 $24I.  थो  गायू  ™  अहित्वार  :

 क्या  are  तथा  कृषि  मंत्री  यह  बताने  की
 कृपा  करेंस  कि:

 (क)  ब्या  यह  सच  है  कि  सरकार
 कुछ  भौर  सहकारी चीनी  मिलों  को  बमाने

 की  योजना  पर  विचार  कर  रही  है;  भौर

 (थ)  वहि  हां,  तो  उनकी  संध्या  कितनी
 है  भौर  उन्हें  किन  राज्यों  में  स्थापित  किया
 ह... द 4
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 em,  git,  ह... ड  form  wet
 सहकार  मंत्रस्लथ  में  राज्यिन्यंगी  ु
 प्रभासाहिब  धिल्दे)  :  (क)  प्रौर  चि,
 डे  का  बीन  ऋण  मंजूर  करने के  लिये  धन  1:
 कमी  के  कारण  लाइसेंस  शुदा  नये  सहकारी
 चीनी  कारखाने  स्थापित  करने  में  कठिनाई हो
 रही  है।  इसीलिये  जब  तक  वित्त  उपलब्ध
 कहीं  होता  है  तब  तक  झौर  चीनी  कारणानों

 को  लाइसेस  देना  स्थगित  कर  दिया  गया  है।
 Publications  Divisien  Co-operative

 Credit  and  Thrift  Society  ’
 7:  Shri  Bhogendra  Jha:  Will  the

 Minister  of  Food  and  Agriculture  be
 Pleased  to  state:

 (a)  whether  the  Publications  Division
 Co-operative  Credit  and  Thrift  Suciety
 was  liquidated  in  March,  1966;

 (b)  whether  this  Soclety  owed  Ro»
 150,000,  advanced  by  the  Delhi  Stat
 Co-operative  Bank  and  Rs.  100,000  प
 deposits  by  the  employees  and  othe:
 and

 (e)  if  so,  the  steps  taken  by  Goverzu-
 ment  to  bring  the  culprits  to  book  anv! the  results  thereof?

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Deve-
 lopment  and  Co-operation  (Shri  M.
 Gurupadaswamy)  :  (a)  Yes,  Sir.

 (b)  The  Society  owed  Rs.  2,49,38.u6
 to  the  Delhi  State  Co-operative  Bank
 and  Rs,  +1,08,737.00  to  the  depositors.

 (९)  A  report  against  the  versons
 alleged  to  be  involved  in  the  defai-
 cation  of  funds  has  been  lodged  with
 the  Police  for  criminal  acticn  againdt
 them.  It  is  also  contemplated  to  invoke
 civil  Mabilities  against  them  for  resto~
 ration  of  the  funds  under  Section  90.5
 of  the  Bombay  Co-operative  Sociuties.
 Act,  952  as  extended  to  the  Union
 Territory  of  Dethi.

 Wheat  ह... .... ह  in  Punjab  for
 Allocation  to  other  States

 Shri  G.  8.  Dhillon:  Will  the
 Min{ster  of  Food  snd  Agriaifure  be
 pleased  to  state:

 (a)  the  total  quantity  af  whest procured  since  the  ist  April,  75
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 toate  in  Punjub  for  allocttion  and
 despatch  to  other  Wates;  and

 (b)  the  total  quantity  sent  to  West
 Bengal  so  far  out  of  this  procured
 wheat?

 The  Minister  of  State  in  the  Minis-
 fey  of  Food,  Agricultare,  Community
 Development  and  Cooperation  (Shri
 Annasaheb  Shinde):  (a)  97,616  tonnes
 upto  Ist  July,  1967.

 (b)  7,061  tonnes  upto  3rd  July,  3967

 Saw  Mills  in  Amfaman  and  Nicobar
 Tslands

 5244.  Shri  K.  R  Ganesh:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  small
 saw  mills  in  the  Andaman  and  Nicobar
 Islands  huve  stopped  working  due  to
 high  price  of  logs;

 (b)  whether  Government  have  re-
 ceived  any  representations  from  the
 smal]  saw  millers  to  reduce  the  price;
 and

 (c)  af  so,  the  decision  taken  on  their
 representations”

 The  Minister  of  State  in  the  Ministry
 ef  Food,  Agriculture,  Community  De-
 velopment  and  Cooperation  (Shri  Anna-
 saheb  Shinde).  (a)  No,  Sir.

 (b)  and  (c).  No  representation:
 have  been  receivetl  recently.  Requests
 made  in  the  representations  received
 in  the  past  could  not  be  acceeded  to

 उदयपुर  का  हवाई  चड्डा

 5245.  ी  झोंकार  लाल  बोहरा  :
 ब्य  पर्यदन  सभा  प्र  रैनिक  उदपन  मंत्री  यह
 बताने  की  श््पा  करेंगे  कि  :

 (क)  इस  बात  को  ध्यान में  रखते हुए
 कि  उदयपुर  प्रतर्राष्ट्रीय  महत्व  का  नयर
 बनता ज॑  रहा  है  उदयपुर के  हवाई  1. अ  के
 विकास  के  लिये  तैयार  की  गई  योजना  का
 ब्वीरा  क्या  है;

 (@)  कया  उदयपुर  के  लिंगे  राति
 विभोन  सेवा  आरम्भ  करने  की  कोई  'चौदना

 (ग)  दि  हां,  तो  कब  ?

 पर्यटन  हया  असेनिक  उदयन  मंत्री

 (शिन  कर्ण  सिह):  (क)  उदयपुर  के  हवाई
 ह! &  शका  एऊ-27  किस्म  के  धायुयानों  के
 परिचालन  के  लिए  पहले  से  गिकास  किय  जा
 चुका  है।  इससे  इंडियन  एयरलाइ-स  काश्पी-
 रेशब  की  वतंमान  भावश्यकताओं  की  प्लि
 हो  जाती  है।

 ख)  श्रौर  (ग).  जी  नहीं  1  ऐसी
 योजना  इस  समय  विचाराधीन  नहीं  है

 मुट्  के  मूल्य  में  बढ़े

 5246.  भी  भ्रोंकार  लाल  थं  हुए  )
 बया  खाद्य तर  कृषि  की  थह  बताने  की  कृपा
 करेंगे  कि

 (क)  गुड़  का  मूल्य  गत  वर्ष  के  मूल्य
 की  तुलना  में  तीन  या  चार  गुना  क्‍यों  बढ़
 गया  है  जबकि  चीमी  के  मूल्य  इतने  अधिक
 नही  बढ़े  हैं;  और

 (ख)  यदि  हां  तो  गुड़  के  मूल्य  में  इस
 वृद्धि  को  रोकने  के  लिये  सरका.  क्या  कार्यवाही
 कर  रही  है  ?

 साधा,  चि,  सामुशाप्कि  विकास  लथा
 सहँफार  संत्रालय  में  राज्य-मंधरो  (जी  अन्मा-
 साहिब  चिन्दे)  :  (क)  चीनी  के  डत्पादत  में
 कमी  होने  भौर  इसके  फलस्वरूप  युड़  की  मांग
 बढ  जाने  के  कारण  गुड़  के  मूल्य  ह उ  वृद्धि
 हुई है  ।  गुड़  के  मूल्य में  चीनी  के  यूल्य की
 अपेक्षा  भचक  वृद्धि होने  का  यह  कारण है  कि
 गुड़  के  मूल्य  और  उसके  वितरण  बर  कोई
 नियंत्रण  नहीं  है  जबकि  चीनी  के  गूल्य  भौर
 उसके  वितरण पर  नियंत्रण  है।
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 ज)  चौगी  का  संधिक  से  अधिक
 उत्पादन  बड़ाने  भौर  गुड़ के  मूल्य  को  उचित
 सीमा  में  बनाये  रखने  स  बन्धी  उपायों  पर
 सरकार  राज्य  सरकारों  के  परामशे  से  विवार
 कर  र  ही  है  शौर  इनकी  बोषणा  ध्रागामी  पिराई
 मौसम  के  शुरू  होने  ऐे  पूर्व  कर  दी  जायेगी

 शजत्यान  में  पंडन

 5247.  भरी  प्रॉकार  खाल  बेवा :
 क्या  पर्षडन  तथा  प्रतैनिक  उद्यत  मंत्री  यह
 बढाने  की  कृपा  करेंगे  कि  :

 (क)  राजस्थान  में  पर्यटन  के  विकास  के
 लिये  गत  वर्ष  की  तुचना  में  इस  वर्ष  कितनी
 रकम  नियत  की  राई  हूं;

 (ख)  इस  रकम  को  किस  प्रकार  ख़्चे
 करने  का  विचार  3;  ओर  ‘

 (4)  क्‍या  उद्यपु:,  चित्तौड़  जोधपुर,
 जैसलमे ,  रामझवर  और  शाबू  में  पर्यटकों
 के  लिये  होटल  तथा  यात्रा  सम्बन्धी  सुविधाओं
 की  व्यवस्था  करने  के  लिये  विशेष  रूप  से  कुछ
 रकम  नियत  की  गई  है  ?

 चर्गइन  तथा  अपैतिठ  उद्ढथन  मंत्रो
 (ड्रा०  ह्म  सितु)  :  (क)  1967-68  के

 दौरान  रायनघान  में  पर्यटन  सुविधा  के
 विकास  के  लिए  केन्द्रीय  योजता  ने  50  लाख
 रुपये  की  बजट  व्यवस्था  की  गयी  है  इसके
 मुकाबले  966-67  ने  राज्य  सरकार  रो
 उत्पदान  के  रूप  में  24,986  रुपये  दिये
 गये  t

 (ख)  2.  50  लाख  रुपये  की  राशि  को

 जयपुर  श्रौर  भरतपुर  मे  पर्यटन  योजनाझो
 पर  खच  करने  का  प्रस्ताव  है

 (ग)  जयपुर,  जैस गमेर,  बीकानेर,
 जोधपुर,  माउण्ट  आबू,  चित्तोड़गढ़,  भौर  प्रजम ेर
 में  पर्यटक  झावास  और/या  सुविधाशों  की
 व्यवस्था  करने  की  योजनाएं  हैं।  राज्य  सरकार
 से  इस  बात  की  पुष्टि  हो  जाने  के  बाद  कि  वें
 50  प्रतिशत  व्यय  वहन  करेंगे  उन्हें  श्रन्तिम
 रूप  दे  दिया  जायेगा।
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 नही  |...  को  प्रभात  का  नियतन  तथा  उसकी
 सप्लाई

 (5248.  भो  देवशल  पाटिल  :

 थी  रा०  ढ़ो०  भग्डारे  :

 क्या  साध  तथा  कृषि  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  कन्द  ने

 महा  राष्ट्र राज्य  को  जनवरी,  967  से  लेकर

 जून,  967  की  अवधि  में,  उसके  लिए  नियत
 अनाज  के  मासिक  कोटे  के  प्रनुसार  प्रनाज  की

 री  मात्रा  सप्लाई  नहीं  की  गई;  wate  दि.

 (ख)  यदि  हां,  तो  नियत  मासिक  कोटे
 की  मात्रा  क्या  थी  और  वस्तुत:  कितने  भनाज
 की  सप्लाई  की  गई;  और

 (ग)  अनाज  की  कितनी  कम  मात्रा
 सप्लाई  की  गई  और  इस  कटौती  के  क्‍या
 कारण  थे  ?

 खाद्य,  कृषि,  सामुशराथिक  विकास  तथा

 सहकार  मंत्रालय  में  राज्य  मंद्रो  (भी
 अ्रप्नासाहिब  शिम्दे)  :  (क)  से  (ग)  कुछ
 महीनों  में  कुछ  कम  सप्लाई  हुई  थी  जबकि
 श्रन्य  महीनों  में  ग्रधिक  सप्लाई  हुई  थी।

 महाराष्ट्र  को  जनवरी  से  जून,  967  तक
 आयातित  खाद्यान्नों  (गेहूं  श्रौर  माइलो)  के
 आवंटित  कोटे  और  उत  कोटों  के  प्रति  वास्तव
 में  की  गई  सप्लाई  इस  प्रकार  है  _—

 (हजार  मोटरी
 टन  में)

 आवंटित  सप्लाई
 कोटा

 97.7  95.2
 95.0  03.8
 $0.2  90.0
 80.0  67.2

 जनवरी,  67
 फरवरी,  67
 मार्च,  67
 अप्रैल,  67
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 मई,  67  «  80.0  83.9

 जून,  67  .  70  3  6I.7

 जोड़  ‘$13  2  50i.8

 सप्ल ई  में  कमी  लगभग  2  2  प्रतिशत  थी  |

 सप्लाई  ने  कमी  कम  प्रामद  होने  के  काब्रा

 हुई  थी।

 बंजाब  तथा  हरियाता  हारा  बिहार  को  नमाज
 का  बेचा  जाता

 8249.  थओो  रामावतार  शास्त्रों  :

 श्री पोगना  शा  :

 श्री क०  मि०  मचुकर  :

 कमा  खास,  तथा  कृषि  मत्रो  यह  बताने  को

 कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  को  हस  बात  की
 जानकारी  है  कि  बिहार  के  राजस्व  मंत्री

 गेहूं,  जो,  छी  तथा  चना  खरीदने  के  बारे  भे
 बातचीत  करने  के  लिये  पंजाब  श्र  हरियाना
 गये  थे;

 (छल)  क्या  दोनो  राज्यो  की  सरकारे

 बिहार  को  भनाज  बेचने  के  लिये  तैयार  हैं,
 यदि  उन्हें  केन्द्रीय  सरकार  से  इसकी  प्रनुमति
 मिल  जाये  भौर  उनके  मार्ग  में  भौर  कोई
 बाघाएं  न  भायें;  और

 (ग)  यदि  हां,  तो  क्‍या  केन्द्रीय  सरकार

 बिहार  सरकार  को  इन  दो  राज्यो  से  भ्रताज
 खरीदने  की  प्रनुमति  देने  के  लिये  सहमत  है
 झौर  यदि  नही,  तो  इसके  क्‍या  कारण  हैं  ?

 कास,  क््षि,  सामुदायिक  विकास  तथा

 सहकार  मंत्रालय  में  राज्य  मंत्री  (थी

 झजासाहिब  जिने)
 :  (क)  से  (ग).  सूचना

 एकल्लित की  जा  रही  है  भौर  सभा  के  पटल  पर
 रख  वी  जागेगी।

 Increase  in  Food  Output

 5280.  Shri  Merandi:  Will  the  Minss
 ter  of  Food  and  Agriculture  be  pleased
 to  state:

 (a)  whether  it  33  a  fact  that  Agricul
 tural  Prices  Commission  ha3  refute’
 the  official  claim  that  a  Ic  ;  term
 growth  rate  of  25  per  cent  to  3  pe
 cent  a  year  in  food  output  has  alread:
 been  reached;  and

 (b)  if  so,  the  grounds  therefor  am
 the  reaction  of  Government  thereto’

 The  Minister  of  State  in  the  Ministrs
 of  Food,  Agriculture,  Community  De
 velopment  and  Cooperation  (Shri  An
 nasahib  Shinde):  (a)  and  (b)  The
 Agricultural  Prices  Commission  have
 not  contested  the  compourd  rate  of
 growth  of  3i6  per  cent  per  arnain
 achieved  in  the  production  of  cereals
 over  the  period  1949-50  to  ‘1984-65,
 They  have  pointed  out  that  the  rate
 of  growth  comes  down,  if  the  pericd
 over  which  the  rate  is  ६0  be  measured
 is  reduced  from  5  years  to  smaller
 durations  ranging  from  0  to  i4  years.
 and  by  successively  bringing  forward
 the  base  year  of  estimation  from  1940
 50  They  have  also  referred  to  the
 exceptionally  poor  production  during
 the  drought  years  of  ‘1965-66  and  ¢86-
 67.  The  Commission  have,  therefore,
 expressed  that  “whatever  may  be  the
 achievements  in  individual  States  and
 with  individual  crops,  no  firm  asset-
 tions  can  really  be  made  about  the
 realised  rates  of  growth  at  the  national
 levels”

 High  Yielding  Crop  Programme  in
 Punjab

 S25l.  Shri  Yajna  Datt  Sharma:
 Will  the  Minister  of  Food  and  Agft-
 culture  be  pleased  to  state:

 (a)  the  acreage  and  the  credit  re-
 quirement  for  the  high  yielding  varicty
 crop  programme  in  Punjab  during  the
 year  1967-68;

 (b)  whether  the  entire  credit  re-
 quirement  will  be  made  available  by
 the  Reserve  Bank  of  India;  and
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 (ec)  if  not,  the  assistance  Govern-
 ment  propose  to  give  to  ensure  that
 the,  high-yielding  variety  crop  progrem-
 me  for  1967-68  becemes  successful?

 The  Minister  of  State  in  the  Ministry

 Apnasahib  Shinde):  (a)  It  is  plan-
 ned  to  cover  an  area  of  2°50  lakh
 acres  under  the  High-Yielding  varie-
 ties  Programme  in  Punjab  during  the
 kharif  season  and  9.00  lakh  acres
 during  the  rabi/summer  season  ‘1967
 68  The  cropwise  details  are  as
 under-—

 (Area  in  lakh  acres)

 Crop  Target  Ta
 for  fos  a

 Kberif  summer
 7967  1967-68,

 Paddy  T.  N.-7.  0°50

 Hybrid  Maize  000
 Hybrid  Bajra  700  नि

 Maxican,  Wheat  10°00

 2°50  ¥0°00

 Igfoxsmation  regarding  the  exact  re
 quirements  of  short-term  credit  in  res-
 pect  of  the  above  area  is  not  available

 (b)  No.  The  credit  requirements  of
 only  the  members  of  cooperative  so-
 ciettes  would  be  met  with  the  enhane-
 ed  credit  limits  to  be  sanctioned  by
 the  Reserve  Bank  of  India  for  ‘1967~
 68  programme.  The  credit  needs  of
 the  cultivators.  who  are  not  members
 of  cooperatives,  would  be  met  through
 Teeravi  loana  extended  by  the  State
 Gexernment.

 (ce)  To  supplement  the  cooperative
 eredit  to  be  made  available  for  the
 High  Yielding  Varieties  Peogramme,
 the  Government  of  India  grant  ‘ways
 and  means’  advances  to  the  State
 Govts  for  purchase  of  fertilisers,
 apeds,  pesticides,  etc.  A  sum  of  By.
 205  crores  is  Ukely  to  he  set  ह...
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 for  this  purpose  to  meet  the  require-
 ments  of  the  States  for  the  vastoui
 agricultural  production  prograwmes
 during  1967-68.  A  portion  of  this
 amount  will  also  be  made  available  to
 Punjab  Government  for  the  High  Yield-
 ing  Varieties  Programme  according  to
 their  needs  How  much  of  this  wild
 be  provided  to  the  Punjab  Goverr-
 ment  is  not  yet  known  and  will  he
 worked  out  on  the  basis  of  their  spect
 fic  requirement  so  that  the  programme
 does  not  suffer  for  want  of  iunds

 Special  Sugar  Quotas

 5252.  Shri  Virendrakumar  Shah:
 Will  the  Minister  of  Food  and  Apgri-
 culture  be  pleased  to  state:

 (a)  whether  any  special  suga”  quutas
 independent  of  the  quota  allotted  to
 the  States  are  allotted  by  the  Centre
 to  sugar  products  manufacturers  whose
 praducts  are  consumed  throughout  the
 country  like  the  Amul  Dairy,  Alembic
 and  the  like;  and

 (b)  if  ४०,  the  reasons  therefor?

 The  Minister  of  State  in  the  Mints-
 try  of  Food,  Agriculture,  Cummunity
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  und  9)
 Special  quotas  are  being  allotted  to
 certain  biscuits  and  confectionary
 manufacturing  units  who  5०१  ther
 products  net  only  within  the  States  of
 their  location  but  also  in  other  States,
 to  licensed  fruit  products  manu
 facturers  to  enable  them  to  utilise
 fruits  of  the  season;  to  manufacturers
 of  baby  food  and  condensed  mk  re-
 quired  for  vulnerable  sections  of  the
 community  and  to  certain  pharmc-
 ceutical  units  manufacturing  life  ssving
 drugs.

 Development  of  Places  of  Tourist
 interest  in  M.P.

 Shri  Manibhal  J.  Fatel:
 Shri  G.  C.  Dixit:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  there  is  anv  scheme
 under  consideration  of  Government  8
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 develop  seme  places  in,  Madhya  क  available  by  UNICED  for  trougist  selief
 dest:  te  atéxact

 (GY  if  i,  the  details  thereof,  and
 (c)  if  not,  the  reasons  therefor?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Baran  Singh):  (a)  to
 (ey:  During  the  Fourth  Five  Yeor
 Plan  period  the  Government  of  India
 have  pians  for  the  integrated  dcvelop-
 ment  of  Khajuraho,  the  airconditicn-
 ing  of  rooms  in  the  Tourist  Bungalows
 (Class  bh  at  Sanchi  and  Khajuraho,
 the  development  of  Shivpuri.  und  the
 development  of  the  Kanha-Kisl:  Jabal-
 pur  complex.

 Bhopal  Airport

 5254.  Shri  Yajna  Datt  Sharma:
 Shri  Jagannath  Rao  Joshi:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  the  Indian  Alrlines
 Corporation  has  decided  to  close  down
 the  Bhopal  airport;  and

 (9)  7  so.  the  reasons  therefor?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  No,
 Sir.  Indian  Airlines  Corporation  has
 no  plans  to  close  down  the  gir  service
 to  Bhopal.

 (b)  does  not  arise.
 UNLCEF.  Contribution  in  Famine

 Relief

 5255.  Shri  Shiva  Chandra  Jha:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (8)  whether  any  contribution,  dur.
 ing  the  present  famine  and  drought-
 affected  conditions  in  India,  hus  been
 made  by  UNICEF;  and

 (b)  if  so,  the  details  thereof?

 Phe  Minister  of  State  in  the  Ministry
 ef  Food,  Agricul‘ure,  Community  Deve-
 lopment  and  Cooperation  (Sh.i  An-
 aasaheb  Shinde):  (a)  and  (b).  Details
 of  the  supplies  and  equioment  made

 are  given

 No.
 S.  Commodity  Quantty  Vahncia

 Rupees

 a  Skim  milk  powder  402९7
 tonnes

 2.  Com-soya-Mitk  3,5T5°6 toanes

 5.  Drugs

 5873825290
 7क77,772

 5७495

 25:70,950

 Supplement sets  7763  rete  747
 6.  Hand

 Machine
 7.  Stainless  Steel

 Fillng

 Measuring  pumps
 8  Vehicles
 9.  (8)  Motor  Cycles

 (b)  Spares  for  abo-
 veo.

 ‘10.  Drilling  equipment  :

 (ay  Halco  Tiger Rigs.
 (०)  Halco  Minor

 0)  Accessories  for
 (a)  &  (by  above

 (५)  Chlosinating
 Uns  .

 (०)  Water  Analysis

 powder,  etc.
 12,  Spares  for  Air

 Compressor
 13.  वलनाएत,  for  Na-

 tonal  Engine

 I  4395

 4  24300
 &  11,935387,

 430  595,633

 8.700

 ५०]  66,080

 733  %20,337



 20873

 Indian  Mercantile  Fleet
 इड56,.  Shri  Shiva  Chandra  Jha;  Wil)

 the  Minister  of  Trausport  and  Ship.
 ping  be  pleased  to  state:

 (a)  how  far  the  three  Plans  have
 developed  the  Indian  mercantile  feet;

 (b)  how  much  cargo  the  :ndian  mer.
 cantile  fleet  has  been  able  to  carry
 since  the  inception  of  the  Pluns;  and

 (c)  the  improvements  to  be  ४  ade
 during  the  Fourth  Plan?

 The  Minister  of  Transport  and  Ship.
 ping  (Dr.  झ,  R.  हू,  झ,  Rao):  (a)  Inuiuy
 shipping  tonnage  was  0.87  million  फिक
 at  the  beginning  of  the  First  Five  Year
 Plan.  It  was  048  million  (:RT  at  the
 beginning  of  the  Second  Five  Year
 Plan  and  was  .50  million  GR  at  the
 end  of  the  Third  Five  Year  /’lan.

 (b)  Indian  =  shipping  carriei  49.84
 million  tonnes  of  cargo  in  the  coastal
 trade  during  the  period  95  to  1955,
 while  in  overseas  trade  the  cargo  car.
 tied  by  the  Indian  ships  during  the
 Second  and  Third  Five  Yeer  Plan  wag
 28.34  million  tonnes.  The  figures  in
 respect  of  cargo  Ccacric!  by  dtudian
 ships  during  the  First  >!an  period  are
 not  readily  available.

 (c)  The  draft  outline  of  the  Fou~th
 Five  Year  Plan  envisages  the  acquisi-
 tion  of  .70  million  GRT  inclusive  of
 0.20  millions  GRT  by  way  of  replace.
 ment  of  obsolete  tonnage.  It  is  esti-
 mated  that  by  the  end  of  the  Fourth
 Five  Year  Plan  period,  there  will  be
 ३0०0  mil‘ion  GRT  in  operation  with  0.59
 million  GRT  under  construction  which
 4s  expetted  to  materialise  :  the  early
 years  of  the  Fifth  Five  Yea-  Plan
 period.  The  following  broad  cbiectivas
 will  be  kept  in  view  while  developing
 shipping  during  the  Fourth  Play
 period:—

 4)  The  acquisition  of  ariequate
 tanker  tonnage  for  transpor-.
 tation  of  crude  petroleum  for
 our  refineries.

 (il)  The  acquisition  of  modern  bulk
 carriers  for  the  transportation
 of  iron  ore  for  expert.
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 (if)  Strengthening  of  the  existing
 Uner  services  tn  which  Indian
 shipping  has  acquired  pool  per-
 centages  or  hea  otherwise
 established  itself  by  competi-
 tive  operations.

 (iv)  Entry  into  new  liner  services
 where  existing  shipping  servi-
 ces  are  inadequate  or  other-
 wise  capable  of  improvement
 from  the  point  of  view  of  our
 export  promotion  effort.

 wet  पंददर्दाय  योजना  में  उर्दरकों  को
 झनुभानित  खपत

 5257.  शी  महाराज  सिह  भारती  :
 क्या  खाद्य  तथा  कृषि  मंत्री यह  बताने  की  हृपा
 करेंगे  कि:

 (क)  चौथी  पंचवर्षीय  योजना  में
 नाइट्रोजन,  फासफोरस  तथा  पोटास  की
 अनुमानित  खपत  का  विस्तृत  ब्यौरा  या  है
 जो  कृषि  विभाग  ने  तैयार  किया  है;  और

 (ख)  चाय,  गश्ना,  क्‍्रालू,  कपास,  धान,
 गेडूं  श्रादि  की  लेती  के  लिये  किय  किस्म  के
 तथा  किस  किस  उदरक  का,  प्रलग-प्रलण
 उपयोग  किया  जायेगा  ?

 खाद्य,  कृषि,  सामुदापिक  दिकास  तथा
 सहकार  मंत्राकृय  में  राज्य -  मंत्री  (भो
 झन्नासाहिब  शिम्दे):  (क)  तथा  (रू).  चौथी
 योजना  के  लिए  उर्वरकों  की  खपत  के  व  ,रत
 ख़क्य  निम्न  प्रकार  हैं  :--

 (भांकड़  मिलियन  दोन्य  में)

 ष  0  नताईट्रो-  फास्ड-  पोटा-
 जिनस  टिक  सिक

 (एन).  (री.  भो5)  (रे-  मो)

 96667  .00  0.37  0.20
 1967-68  4.35  0.50  0.30
 I96669  1.70  065  0.46
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 1989-70
 970°7]

 2.00  0.60  0.55
 2.40  1,00  0,70

 रिपोर्ट  (जो  संसद  पुस्तकालय  में  उपलब्ध

 है)  के  पैरा  .  24  के  पनुसार  970-7  के

 लिए  खपत  का  उपरोक्त  लक्ष्य  उर्वरक  सम्बस्धी
 समिति  (1965)  ढारा  बनाया  गया  था

 .  तीसरी
 योजना के  भ्रन्त
 में  प्रयोग  का
 आधार  स्तर
 2.  खाद्यान्न
 संबधी  सघन
 कार्यक्रम  की
 झतिरिबत
 आावश्यकतायें
 3  बकिंग प्रुप
 झान  मैंनुक्सं
 एण्ड  फटिलाइ-
 जस  द्वारा  भ्नु-
 मानित  कंश
 ऋपस  के  लिए
 झतिरिक्त
 झावश्यकतायें
 4.  कपास  तथा

 मम  गफती  संबधी
 सघन  कोय'  ह््मो
 की  अ्रतिरिक्त
 झावश्यकताय
 5,  सिचाई  के

 क्षत्रों  भे  झन्य
 कतनी  सबधी
 लबत  वा  4  को
 की  श्ति।  ष्त्त
 झाजश्यव  ताये

 कुल

 0.80

 0.07

 0.78

 0.33

 0,23

 0.03

 2.4]  1,02,

 उर्वरको  के  सम्बन्ध  में  किसानों  की
 सावधानी,  सप्लाई  की  उपलब्धता  तथा  सिंचाई
 की  सुविधाओं  भ्रादि  के  विभिन्न  कार्यक्रमों  की
 करियास्विति  में  जो  उन्नति  हुई  है  उसके  भ्रनुसार
 अलग  अलग  फसलों  के  लिए  बास्तपिक  खपत
 ग्रादर्श  हर  वर्ष  भिन्न  होता  है  |  भ्रामतौर  पर
 प्रयोग  में  भ्राने  काली  उर्वरकों  की  किसमें  ये

 हैं--भ्रमोनियम  सल्फेट,  यूरिया,  कैलशियम
 पग्रमोनियम  नाइट्रेट,  प्रमोनियम  सल्फेट  वाइट्रेट,
 झमोनियम  क्‍्लोराइड,  भ्रमोनियम  फासफट
 ताइट्रोफासफट,  डाश्मोनियय  फासफेट  भौर
 परिएट  झाफ  पोटाश  ।  प्रत्येक  किस्म  के  प्रयोग
 की  मात्रा  उपलब्धता  तथा  लागत  पर  निर्भर
 करती  है  1  इन  कारणों  को  दृष्टि  में  रखते

 हुए  किसी  एक  किस्म  के  उर्वरक  का  चुनाव
 करते  समय  खाद  दिये  जाने  वाली  फसल  तथा
 क्षेत्र  की  भूमि  की  विशेषताधो  को  भी  ध्यान  में
 रखा  जाता  है  ।

 24  किता,

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE.

 REPATRIATION  OF  INDIAN  NATIONALS
 DETAINED  IN  PAKISTAN

 Shri  8.  8  Kothari  (Mandsaur):  3
 call  the  attention  of  ‘he  Mirister  of
 Exteraal  Affairs  to  the  following  mat-
 ter  of  urgent  public  importance  and  I
 request  that  he  may  make  a  statement
 thereon  ’

 “Repatriation  of  Indian  nationals
 detained  in  Pakistan  a

 The  Minister  of  External  Affairs
 (Sbri  M_  C.  Chagia):  On  the  outbresk
 of  hostilities  between  India  and  Pahis
 tan  in  September,  1965,  .  total  of  3  886
 Indian  nationals  living  In  Pakistan
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 {Shri  M.  6.  Chagle  }
 were  interned  by  the  Government  of
 Pakistan  on  various  charges.  These
 persons  were  detained  In  @  «९  num-
 ber  of  camps—both  in  West  and  Eas€
 Pakistan.  After  the  cessation  of  hos-
 tilities,  the  repatriation  of  these  Indian
 nationals  was  arranged  by  air,  land
 and  sea  routes  and  by  38.2  1966,  mcst
 of  them  were  repatriated.

 As  for  the  Indians  still  remaining  in
 Pakistani  jails.  the  Government  of
 Pakistan  were  requested  by  us  to  give
 their  complete  particulars.  such  as  the
 charges  levelled  against  them.  the
 terms  of  imprisonment,  the  places  of
 detention  etc,  to  enable  us  to  bring
 them  back  to  India.  They  did  not  give
 us  this  information.  Later  on.  how-
 ever,  they  gave  us  on  a  tumber  of
 occasions  lists  of  persons  who  had
 completed  their  terms  of  )nprisonment
 and  were  available  for  repatriation  to
 India.  After  ascertaining  the  Indian
 nationality  of  such  persons  we  asked
 our  High  Commission  in  Pakistan  to
 make  arrangements  for  their  repatria-
 tion  In  all  such  cases,  officials  of
 our  High  Commission  escorted  the
 repatriates  up  to  the  border  and  the
 State  Governments  concerned  made
 necessary  arrangements  for  their
 trayel  to  their  home-towns  in  India
 after  they  crossed  the  border.

 So  far  a  total  of  228  persons  who
 were  released  from  the  Pakistani  deten-
 tion  camps  have  crossed  into  India  in
 five  different  batches.  According  to
 information  made  availabie  to  the  Gov
 erament  of  India  by  the  Government
 of  Pakistan.  there  are  still  77  persons
 undergomg  detention.

 The  Government  of  India  ४८२९  been
 making  persistent  efforts  to  perruade
 the  Government  of  Pakistan  to  release
 the  persons  who  are  still  in  detention.
 The  living  conditions  in  these  ceten-
 tion  camps  are  reported  to  be  very  bad
 The  Indian  High  Commission  cffctals
 in  Pakistan  try  to  visit  such  detention
 camps  in  order  to  interview  the  dete.
 nugs  and  xeep  their  relatives  in  India
 informed  of  their  condition  Special
 efforts  are  being  made  by  us  to  secuze

 Indians  detgined  ©  JULY  uM,  i967  is  Pokisten  (C.4.)  20878

 the  release  of  certain  innocent  pcrsons.
 a  few  of  wham  are  actually  minors
 who  inadvertantly  crossed  iato  Pekis-
 tan.  Unfortunately.  we  have  not  suc-
 ceeded  in  our  efforts  so  far.

 Shri  8.  8,  Kothari:  Pakistan  seeme
 to  be  emulating  China.  In  barberism,
 and  that  is  evidenced  by  the  recent
 savage  attack  on  the  Buddhist,  deten-
 tion  of  innocent  persons,  including
 minors,  in  prisons  for  more  than  two
 years.  and  the  fact  that  there  are  bad
 living  conditions  in  the  jails.  What  in
 formation  does  the  Government  possess
 regarding  certain  persons  kidnapped
 on  the  Indo-Pakistan  border  in  the
 eastern  region,  and  what  steps  does
 the  Government  propose  to  take,  or
 are  taking,  to  secure  their  release?

 Shri  M  0.  Chagia:  Sir—-
 Shri  M.  L  Sondhi  (New  Delhi):  A

 16  year  old  student  from  New  Delhi  fs
 still  there—he  is  missing~and  the
 Government  has  done  nothing  to  get
 him  released.

 Shri  M.  C.  Chagla:  Not  that  nothing
 has  been  done.  We  have  been  asking
 Pakistan  continuously.  Aa  I  said:
 there  are  some  minors.  and  we  have
 drawn  the  attention  of  the  Pakistan
 Government  to  it.  These  are  mirors
 one  poor  boy  strayed  into  Pakistan;  he
 went  across,  and  he  was  mentallv  de-
 ranged  We  have  pointed  this  out  te
 the  Pakistan  Government

 Shri  8.  M.  Banerjee  (Kanpur):  He
 was  kidnapped  two  or  three  years  be-
 fore.  (Interruption).

 Some  hon.  Members  rose—
 Shri  M.  C.  Chagia:  It  does  not  arise

 out  of  this.  I  have  not  got  the  figures
 about  kidnapping  The  auestion  was,
 how  many  people  were  interned  at  the
 time  of  commencement  of  the  hostl»
 llties  and  how  many  were  released  and
 how  many  are  still  there,  who  have
 not  been  released.

 Shri  8S.  Kothari:  Those  who
 have  been  kidnapped  are  atill  in  priscn
 obviously:

 Shri  M.  C.  Chagia:  I  will  try  and
 give  thet  information  to  my  hon.
 friend;  he  can  write  to  me  and  I  will
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 certainly  do  that.  But  it  does  rot  arise
 here.  ¥  have  not  got  the  Rgures- cares

 १2४  bers.
 PAPERS  LAID  ON  THE  TABLE

 NOSIFICATIONS  UNDER  ESSENTIAL  Commo-
 ‘  TEs  Act,  953  *

 The  Minister  of  State  in  the  Ministry
 of  Food,  Agriculture,  Community  Déve-
 lopment  and  Co-operation  (Shri  An-
 astahib  Shinde):  |  lay  on  the  Table
 &  ‘copy  each  of  the  fiHowiy  Notifica-
 tions  under  “sub-section  (6)  of  section
 3  of  the  Essential  Commodities  Act
 2055:—

 (l)  The  Rajasthan  f  oodgrains
 (Restrictions  oh  Border  Move-
 ment)  Fourth  mendment
 Order,  1967,  published  in  Noti-
 fication  No  GSR  989  in  Gazet.
 te  of  India  dated  the  29th  June,
 1967.
 GSR  30937  published  in  Gazet-
 te  of  India  dated  the  ird
 July,  1967,  making  certain
 amendments  ‘o  Notification
 No.  GSR  842  dated  the  24th
 December,  964  [Placed  in
 Library,  See  No  LT-975/67).

 ३2  WW  hrs.
 BUSINESS  ADVISORY  COMMITTEE

 Fourtn  Report
 The  Minister  of  Parltamentacy  Affairs and  Communications  (Dr.  Ram  Subhag Singh):  I  beg  to  move

 “That  this  House  agrees  with  the Fourth  Report  of  the  Business  Ad-
 visory  Committee  presenteit  to  the House  on  the  20th  Juty,  1967”
 Shyi  Bal  Raj  Madhok  (South  Delh:) Sir,  in  this  connection.  we  have  sug- gested  that  besides  Sitting  on  two

 ‘YB,  we  might  do  away  with  the Luneh  Hour,  or,  we  might  sit  an  hour late,  say,  up  to  7  RM,  ४०  that  the
 oo

 for  Granta  could  be  discus- द  a8  many  Demands  as
 (Interruption)  possible.

 Mr.  Speakur:  I  do  not  know  The motion  is  now  there.  The  Business

 (2)

 Advisory  Conmitten  discuased  all  this
 But  even  at  5  o'clock,  if  you  do  not  keep
 the  quorum,  I  wonder  if  you  will  be
 able  to  keep  the  quorum  after  6  v.m.
 I  find  that  sometimes,  except  some
 Members  who  want  to  speak,  the  rest
 go  away  Ido  not  know.  If  you  keep
 the  quorum,  you  can  continue  uv  ६०
 7  also.  Nobody  objects.

 ओ  राम  सेवक  यादव  :(बाराबंकी)
 मैं  मंत्री  महोदय  से  यह  जानकारी  चाहता
 हूँ  कि  डा०  राम  मनोहर  लोहिया  का  खर्च
 पर  रोक  के  सम्बन्ध  मे  जो  प्रस्ताद  है  वहू  कब
 लिया  जा  रहा  है--इस  हफ्ते  या  अगले
 हफ्ते  ।

 Mr  Speaker:  That  hay  nothing  to
 do  with  this  report.  ‘nis  is  cnly
 about  sitting  on  Saturdays  and  the
 Demands  for  Grants  That  is  a  sepa-
 rate  item  Next  week,  we  shall  ४१९६
 again,  and  fix  up  the  >rogramme  for
 the  next  week  But  this  is  only  ctout
 the  Demsnds  for  Grants  aad  the  exten-
 sion  of  time  for  the  Demands  १०  that
 Demands  of  two  more  Munistries  can
 be  discussed  and  a  third  one,  if  poe-
 sible,  But  the  minimum  is  two—tdy-
 cation  and  Petroleum  and  Chemicals,
 and  if  possible,  Steel  also  could  be
 taken  up.  About  Mr.  Madhok’s  sug-
 gestion,  ig  they  are  prepared  to  sit,  ti}
 7  ».M.,  nobody  objects.  We  shall  see,
 Now,  the  question  is:

 “That  this  House  agrees  v  ith  the
 Fourth  Report  of  the  Business  Ad-
 visory  Committee  presented  to  the
 House  on  the  20th  July,  ‘198t"

 The  motion  wes  adopted.

 *DEMANDS  FOR  GRANTS  967-48—
 contd.

 DEPARTMENT  Of  COMMUMICATIONS—
 contd,

 Mr.  Speaker:  The  House  will  new
 taken  up  the  Demands  for  Grants  under
 the  Department  of  Communications  We
 have  got  a  balance  of  |  hour  50  minu-
 tes.  Dr  Ram  Subhag  singh  will  re
 ply  roundabout  3.30  p.m.  So,  F  think
 up  to  330  we  mav  ‘iseuss  the  De-
 mands  and  that  will  be  all  right,  I  sus
 Pose  Now,  who  was  speaking  yester
 day?

 Moved  with  ihe  Tecommendation  of  the  President
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 State  intervened  and  he  finished.

 Mr.  Speaker:  Mr.  Rabi  Rai  may
 speak.  He  has  got  8  minutes.

 it  wit  राय  :  हमारी  बरफ  से
 नाय  फरनेन्डीज़  का  नाम  गया  है।

 Shri  8.  M.  Banerjee  (Kanpur):  We
 have  given  Mr.  Sarjoo  Pandey's  name.

 Shri  Ss.  Kundu  (Balasore):  Mr.  Ram
 Charan  will  speak  on  behalf  of  PSP.

 श्री  सरज्‌  पाण्डेय  (गाजीपुर)  :  भ्रष्यक्
 महोदय  हम  लोग  जिस  डिमांड  के  ऊपर
 बहस  कर  रहे  हैं  वह  हमारे  देश  के  बहुत
 महत्वपूर्ण  विभाग  से  सम्बन्धित  है  ।
 इस  विभाग  के  झन्दर  पोस्ट्स  एंड
 टेलीप्राफ,  वायरलेस,  प्लानिंग  एंड  कोप्माडि-
 सेशन,  प्रोवरसीज्ष  कम्युनिकेशन्स,  इंडियन
 टेलीफोन  इन्डस्ट्रीज,  लिमिटेड,  बंगलोर,

 हिन्दुस्तान  टेलीप्रिन्टर्स  लिमिटेड,  मद्रास यह
 पाँच  विभाग  भाति हैं ।  सब  से  पहला  हमारा
 झारोप यह  है  कि  यह  विभाग  जो  जनता
 की  सेवा  इसे  करनी  चाहिए  वह  नहीं कर
 पा  रहा  है  और  इतना  महत्वपूर्ण  विभाग

 रहते  हुए  भी  हमारे  देश  की  करोड़ों  जनता
 को  इस  विभाग  के  द्वारा  परेशानियां  उठानी

 पड़  रही  हैं।  मानतीय  मंत्री  जी  ने  की
 रिपोर्ट  प्रस्तुत  की  है  उसमें  इस  विभाग  का

 बड़ा  गृणगान  किया  गय  है  और  इसकी

 बहुत  सारी  बातों  में यह  दिखात ेकी  कोशिश
 की  गई  है  कि  इसका  काम  भ्रौर  इसकी  पब्लिक
 की  सेवाएं  बहुत  झ्च्छी  हैं।  लेकिन  हनारा
 कहना यह  है  कि  यह  विभाग  जिस  तरह  से
 लोगों को  परेशानियों  ऐ  डालता है  वह  एक
 झजीद  सो  बात है  जिसके  ऊपर  मंत्रिमंडल
 को  ध्यान  दना  भाहिए।  जिस  तरह  से
 सरकार  की  कोई  नोति  दूसरे  विभागों  में
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 An  hon.  Member:  The  Minister  of  नहीं है  उसी  तरह से  हम  इस  विभाग में
 भी  देखते  है  कि  सरकार  की  कोई  नीति

 नहीं है।  सरकार  के  शिक्षा  विभाग  को

 देखिए,  सरकार  के  कृषि  मंत्रालय  को  देखिये,
 सरकार  के  गृह  विभाग  को  देखिये,  जिस  तरह
 हे  इन  विभागों में  कोई  नीति  नहीं  है  इसी

 तरह से  इस  विभाग में  भी  कोई  नीति
 नही  है।

 मुख्य  रुप से  जो  नीति  होनी  चाहिए वह
 यह  कि  डाक  तार  विभाग  के  कैर्मचारियों  के

 के  लिए  सुविधायें  शौर  इस  तरह  के  हालात
 पैदा  करना  जिससे  देश  का  भ्रधिक  से  प्रधिक
 सेवा  कर  सकें धौर  दूसरी  नीति  यह  होनी

 चाहिए  कि  देश  के  तमाम  भागों को  इन  की
 सेवाएं  प्रधिक  से  भ्रधिक  प्राप्त  हों।  जहा  तक
 जनता  की  सेवा  का  सवाल  है  श्रभी  पिछले
 दिनों  तीन  चार  दिन  हुए  इसी  सदन  के

 सदस्य  माननीय  श्री  मन्नू  लाल  जो

 ढिवेदी  मिले  थे  शौर  उन्होंने  वह  खत
 दिखलाया  जो  कि  उस  जमाने  में  लिखा  गया

 था  अब  कांस्टीट्यूएंट  असेम्बली  के  वह
 सदस्य  थे  शौर  बह  अब  एक  हका  पहने

 एक  भागनोय  सबस्य:  मिल  गठा  ?  ?

 थी  सरल  वण्ण्डेय 5.  मिला  20  साल  के

 बाद

 एक  मझे  शिकायत  मिली  है।  भासनसोल
 के  डाकलाते  से  500  रुपया  मनी प्राडर

 किया  गया  i965  में।  दो  वर्ष  हो  गये
 लगातार  विभाग  को  लिखते  लिखते।

 मैं  ने  मंत्री  जी  को  भी  लिखा  तो  जैसी कि
 मंत्रियों  की  भ्रादत है  उत्तर  दे।  को  हि  आपका
 पत्र  मिला  ।  धन्यवाद।  कार्यवाही  हो  रही

 है  ।  बैसा  ही  उतर  मिल  गया  झौर  मैं  समझता

 हूं  कि  पूरे  पांच  वर्ष  हो  जायेंगे  मगर  उस
 *

 पनीछाईर  का  पता  नहीं  चलेगा  कि  वह  रुपया
 के  गया।  इस  तरह की  सैकड़ों  शिकायतें
 हूँ  1
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 #*  डेलीफोन  करने  शैठिये,  वहां के  भापरेटर
 @  होत ेहैं  काम  गहीं  करते  ।  लगातार  कई
 कई  घंटे  लोगों  को  बैठाये  रहते  हैं।  पता
 महीं  चलता  कि  कहां  क्‍या  हो  रहा  है।
 मुझे  मालूम  हुभा है  इलाहाबाद  में  एक
 टेलीफोन के  भ्रफपर  हैं.  बह  कई  कई  दिन  तक
 दण्तर  ही  नहीं  ते  हैं।  प्रोर  जब  कभी  शाते
 हैं  ता  तीर  चा!  के:  बफरे  का  व  त  पैकयाकर
 दृक्!  धड  डी खाते  हैं।  पिछने  दिनों  भारत
 श्ववार  से  यह  समाचार  प्रकाशित  ५. ह
 थाडि  तीन  चार  सेर  बकरे  का  गोण्त
 बही  खाते  हैं  श्लौर  तीन  चार  नौकर  हमेशा
 शनकी  सेवा  में  रहते हैं।  माननीय  मंत्री जी
 को  शर्म  नही  ग्रातो  मुस्करा  रहे  हैं।  हम  को
 मालूम  हैफि  वह  पट  ग्रधिकारी  है  पौर
 तमाम  रुपया  खा  रहा  है।  मंत्री  महोदय  का
 ध्यान  उस  तरफ  दिचाया  गया  अखबा  की
 कटिंग  द्वारा  मगर  उस  पर  कोई  काय॑ंवाही
 बही  हुई।  मैं  जानता  हूं  कि  यह  सरकार
 करना  उया  चाहती  है?  उनके  प्रफपर
 बैठे  रहते  हे।  कोई  काम  नहीं  करते।
 जनता  को  सेवा  नहीं  करते।  इनके
 लिए  वड़ो  बड़ा  सप्  की  जती  हैं  t
 इप  उितागस  में  भी  एक  योई  यता  हुक  है  ।
 रेलबे  जाई  का  तर  य  ऐड  टी०  डिप  टैर्ज॑ंट
 का  बहु।  जाई  है  जि  मे  बडे  बडे  म।  न्मवूदठ
 बैठ  हुए  ए,  पूरा  are  जो  खा  ने  शरीर
 जाता  की,  देश  की  कोई  से  नहीं  कर  रहे
 हैं  ।  जो  छा  छटे  एम्प्लायी  हैं  उपकी  तरफ
 कोई  यान  नहीं  है  ।  मरे  हाथ  में  नेशनल
 फेडटन  ee  ऐंड  टवोग्राफ  एम्प्ल-यीज
 यूनिवत  ्  उिम्राइप  है  ।  इसमे  उनकी  सारी
 डिमाड  ददा  हुई  है  ।  पुरा  एक  चार्ट  हे  ny
 अगर  में  पढगा  तो  काफी  समय  लगेगा  t
 आप  याह  तो  देख  सकत  है  ।  कमचारियों
 के  रहने  के  लिए  क्वार्टेत  नही  हैं  1  भ्रहमंदाबाद
 सें  झा रण  एम०  एय०  के  क्वार्टर हे  चाहिए
 7840  श्रीर  कुल  4  हजार  क्वार्ट्स  हैं  ।
 16  हैव.  हजार  बगैर  क्वार्टर  के  पड़े  हैं  ।
 1] ह  तरह  से  दूसरी  भौर  बातें  हैं  जिन  की

 बहुत  लम्बी  लिस्ट  है।  साधारण  कर्मचारियों
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 के  लिए  रहने  की  जगह  नहीं  है  T  इसी  तरह
 से  भौर  दूसरी  सुविधाएं  इन  को  सरकार
 नहीं  देती  ।  इनके  ट्रांसफर  में  तरह  तरह  की
 परेशानियां  होतो  हैं  जिसने  काम  सफर  करता
 है  ।  भ्रगर  उनको  सहो  तौर  पर  सुविधाएं
 दी  जातीं  जो  कि  सही  मानों  में  काम  करने
 वाले  हैं,  आर०  एम०  एय०  के  छोटे  छोटे
 कर्मचारी  हैं,  ता  वह  ज्यादा  भच्छा  काम  करते  ।
 बदकिस्मतों  यह  है  कि  यह  बड़े  बड़े  मगरमण्कछ
 जो  बैठे  हैं  यह  सारा  रुपया  खा  जाते  हैं  भर
 बेचारे  छोटे  छोटे  करमेंचारी  अगर  माग  करते
 &  तो इढे  से  पीटे  जाने  हैं।  फिर  सरकार  यह
 कहतो  हैं  कि  कम्युतिस्टों  ने इनको  बहका  दिया
 जब  कि  सहो  मानों  में  गरोब  एम्प्लायोज  के
 ऊपर  सरकार  यन  नही  देती  भ्रभो  मुझे
 मानूम  हुम  कि  मत्रो  जो  ने  स्व  इस  यूनियन
 के  लोगो  से  बात  की  ।  इप  यूनियन  के  लोबों
 का  कहना  था  कि  वरस :ज  टेलोग्राफ

 कम्पूनिकेशन  के  कम  वारियों  के  बराबर  हमारो
 भी  तउख्वाहें  होती  चाहिए  ।  और  बहुत  सी
 मग  हैं।  माननोय  मंत्री  जो  ने  कहा  कि  एक
 आदमो  के  नियुक्त  करेगे  आबिद्रेशन  के
 लिए  ।  कितना  समय  बोत  गया  ?  झादबी
 भो  संजस्ट  किया  लेकिन  उनका  मामला  नहीं
 भेजा  गया  t

 42.23  hrs.
 [Ma  Deputy-Spraker  in  the  Chair]

 तो  काम  करने  के  लिए  बहतर  हालात
 पैदा  किए  जाये  जिस  में  भादमी  ईमानदारी  से
 और  ग्रच्छाई  से  काम  कर  सके  ।  उस  की  झोर
 भत्री  जो  का  ध्यान  नही  है।  पता  नही  मंत्री
 जी  को  मालूम  है  या  नही,  आज  भी  छोटे  छोटे
 कर्मचारी  मजबूर  हैं  गाव  के  लोगो  से  पेरे  लेने
 के  लिए  V  मतोआार्डर  जब  गाव  में  भ्राता  है
 तो  एक  आना  फी  रुपया  उनका  बंधा  द्रोता
 है  |  भ्रगर  कोई  नही  देता  है  तो  उसका
 रुपया  दापस  हो  जाता  है  |  इसी  तरह  शर
 लाखो  किस्म  की  छोटो  छोटी  परेशानिया
 हैं।  इसके  लिए  एक  का  रण  यह  है  कि  सरकार
 ने  उन  कमेचारियों  के  लिए  बह  हालत  पैदा
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 ी  सरजूपांटेय]
 छोटे  र्भकषरियों

 किए  जिसते  वह  सद्दी  तरीके  से काम  कर  सकें।..  हे  छोटे  कर्मक्षरियों  की  सनस्वाहें  गढ़ाइये

 सरकार  न  उनको  मांगों  पर  ध्यान  देती  है
 ने  उनकी  ततझिावाहों  पर  ध्यान  देती  है  न
 और  सुविधाप्रों  पर  ध्यान  देती  है।  विधाग
 में  जो  बड़े  बड़े  मगरमच्छ  $3  हैं  बह  सारा
 रुपया  खा  जाते  है।  उन  ढोटे  छोटे  कम  वारियो
 की  तरफ  कोई  ध्यान  नही  देता  ।

 प्रभी  मुझे  मालूम  हुमा  कि  दिल्ली  के
 झन्दर  पोस्ट  ऐड  टेवाग्राफ  डिपार्टमेंट  के
 ह उ  सो  आदमी  हैं  ।  चार  सी  से  बढ़  कर
 4  सौ  झादमी  हो  गए  लेकिन  उनके  रहने

 के  लिए  कोई  स्थान  नहीं  दिलाया  गया  ।
 झाज  भो  वह  एम्प्लायीज़  उसी  तरह  पढ़े

 हुए  हैं  ।  क्या  करे  ?  कहा  जाये  ?  तो  ऐसी
 हालत  में  जो  रहेगा  वह  देश  का  क्या  काम
 करेगा  और  जनता  की  क्‍या  सेवा  करेगा  *

 यह  बात  हमारी  समझ  में  नी  झ्राती  ।

 इसी  तरह  से  कानपुर  में  भी  मुझे  मालूम
 हुआ  भार०  एम०  एस०  के  कर्मचारी  है
 उनके  लिए  कोई  सुविधा  नहीं  है  ।  न  रहने
 के  लिए  घर  है  न  भौर  कोई  सुविधा  दी  गई  है  ।
 तो  मैं  मंत्री  महोदय  से  कहना  चाहता  हूं  वि
 जो  वादा  करो  उपको  पूरा  करो।  श्रव्वल  ता
 हा  हा  करने  की  इन  लोगो  की  आदत  है
 लेकिन  जब  लड़ाई  होती  है  पलिब्क  का  काम
 सफर  करता  है,  लोग  परेशान  होते  हैं  तो
 डंडे  से  दबाना  चाहने  हैं  -  मगर  मैं  एक  बात
 कह  देना  चाहता  हूं  कि  श्ौज के  जमाने  में
 डंडे  से  काम  नहीं  चल  सकता  ।  हडताल
 होंगी  श्रगर  उनका  सही  मागों  पर  ध्यान  नहीं
 विया  जायेगा  t  भ्रगर  एक  तरफ  लोग  ऊंचे
 बहलों  में  रहेंगे,  चार  चार,  छः  छ:  हजार
 तनबवाहें  पायेंगे  और  दूसरी  तरफ  एक  ग्रादमी
 सौ  रुपये  पर  काम  करेगा  तो  भ्रापका  समाजवाद
 कैसे  चलेगा  ?  ाप  तो  बड़ी  बड़ी  चीषणायें
 करते  हैं।  जरा  दस  पर  भी  ध्यनि  दीजिए  कि
 इन  भगरमक््छों  की  तनदयाह  काटकर

 ताकि  देश  से  बह;  गलत  बेदा  हो  जाय  जिस  मे
 च्डो  तरह  काम  कर  सकें  लेकिन  है.
 डर  से  या  धमकी  से  काभ  चलाना ई  1.1 ह
 मैं  जापसो  यह  बता  5  कि  एक  पुराना  सिंड्धाम्स
 यह  है  कि  दण्ड  देने  से  भ्रपराध  नहीं  रुकते  ।
 एक  जमाना  था  जब  य  पे बाख  फोडने  के  बदले
 में  झाबे  फोटो  गई,  दात  तोड़ने  के  बदले
 दांत  तोटे  गये,  चोरी  करने  वालों  के  हीथ
 काटे  गए,  बाहें  काटी  गई  यहा  तक  कि  भ्रप
 के  देशो  मे  पाफेटमारी  के  लिए  फासी  को  सजाए
 दी  गई  और  लोग  ऐलान  करके  बुलाए  जातें
 थे  कि  फला  आदमी  को  पाकेटमारी  के  जुरूं
 मे  फासी  को  सजा  होगी,  झ्रौर  उसी  जगह  जो
 लोग  तमाशा  देखने  जाते  थे,  वही  उनकी
 जेबे  क्टनो  थी  ।  चाहे  झाप  युनियन  को
 कितनी  ही  गालिया  दे  लेवे,  दबाने  की  किसनी
 ही  कोशिश  करे  श्रौर  डंडे  से  भी  पीटे  लेकिन
 इस  तरह  से  दाप  उनमे  व्याप्त  असन्तोष
 को  दवा  नट्टी  सकते  हैं  भौर  इस  समस्या  के
 हल  नहीं  कर  सकते  हैं  ।  अगर  आप  सही
 मायनों  मे  देश  को  सेवा  करना  चाहते  क
 शौर  पि  चाहते  हैं  कि  संचार  विभाग  बो
 काम  कुशलतापूर्वक  हो  गौर  उन  की  सविसिज
 से  जनता  को  श्ाराम  व  सहलियत  मिले
 लोगो  को  उनके  खत  अादि  जल्दी  समय  से
 मिलें  तो  आपको  बहा  पर  ऐसे  हालात  कॉयर
 करने  चाहिए  जिनसे  कर्मचारी  लोग  प्रपना
 काम  मन  लगा  कर  मुस्तेदी  से  करे  ।

 'उपाध्यक्ष  महोदय  माननीय  सदस्य  का
 समय  समाप्स  हो  गया  है  t

 श्री  सरण्‌  पाण्डेय  बस  में  एक  दो
 मिनट  में  अपनी  बात  समाप्त  करे  देता  है
 विभाग  में  जो  बड़े  भ्रफसर  लोग  हैं  बहू  मोटी
 मोदी  तनब्वाहे  लेकर  ऐश  व  आराम  कर
 रहे  हैं  1  में  ्रापको  बतलाऊं  कि  इलाहाबाद
 के  टेलीफोन  विभाग  के  एक  बडे  कसर  हैं
 जो  वहां  मजे  से  |  गोश्त खाते  हैं  बकरा  पूरा
 ६ है  जाते  हैं  लेकिन  काम  धाम  वह  कुछ  भी
 नही  करते  ।  |  ऐसे  पालसी  भौर  ऐश  व
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 ,  सरकार  भार  कार्यवाही  गहीं  करेगी  तो
 इम्प्लायीज  को  खुद  लाचार  होकर  कार्यगाही
 करती  पड़ेगी  और  तब  झाप  परेशान  हो  टेंगे
 और  कहेंगे  कि  देखिये  यह  छोदे  कर्मचारी
 कानून  लोढते  हैं।  इसलिए  इधर  मंत्री  महोदय
 को  ध्यान  देना  चाहिए  ।  हमारा  ्वी
 उत्तर  प्रदेश  का  इलाका  एक  पिछड़ा  दमा
 झविकर्सित  शौर  गरीब  इलाका  है  ।  हालत
 यह  है  कि  वहां  मीलों  तक  कोई  डाबखाना
 नही  है।  त  उन  इलाको  में  टेलीफोन  की  व्यवस्था
 है पौरने  ही  कोई  भन्‍न  संचार  साधन  हैं।
 अब  देखने  मे  यह  श्राता  है  कि  जो  मत्री  इस
 मंत्रालय  में  आता  है  वह  पहले  झट  से  अपने
 यहा  डाइरेक्ट  टेलीफोन  लगा  लेता  है।  पहले
 श्री  त्यारायण  पिह  इस  विभाग  #  मत्री
 होते  थे  ता  'उप्दोते  झ...  से  पटन  टायरेक्ट
 हा  लिन  तर  लिया  ।  अब  डा०  राम  भग
 पिर  मंत्री  हैं  तो  वह  पटना  के  अझनावा  बिहार
 के  गौर  दो  चार  बड़े  शहरों  को  2लीफोन  से
 डाइरेबट  कनेबट  कर  देंगे  ।  लेकिन  हमारे
 उत्त  प्रदेश  में सिक  लखनऊ  आगरा  और
 कानपुर  टेलीकोन  से  'डामरेक्ट  करेट
 यहा  से  किये  गये  हैं  बाबी  जिलो  में  ऐसी  कोई
 डायरेक्ट  डायलिग  की  व्यवस्था  नही  है।
 मंत्री  मद्ोदय  से  मेरा  कहना  है  कि  उन्हें
 पिछड़े  हुए  इलाकों  की  तरफ  ध्यान  देना
 अईदये।  मेरा  कहना  है  फि  जो  सब  से  ज्यादा
 गरीब,  पिछड़े  हुए  और  प्रविकसित  क्षेत्र  हैं
 पन  इलाकों  में  सार  के  साधत  सुलभ  करने
 की  और  पहले  ध्यान  दिया  जाय  ताकि  वहा
 की  जनता  भी  यह  भ्रतुभव  १?  सके  कि  हमारे
 देश  में  झाजादी  जाई  है  और  यह  कि  हम
 आजाद  हैं  ।

 उपाध्यक्ष  मढोदय  मैं  झ्रापको  ऐसे  गांव
 दिखा  सकता  हु  जहा  मढ़ीनों  तक  डाक  नहीं
 पहुंचती  है।  वहा  डाक  की  पहुचाने  व  बोटने
 की  कोई  व्यवस्था  नही  है  ।  मैं  चाहता हु
 कि  पिछड़े  हुए  इलाकों  में  डाक  को  सर्मे्खित
 व्यवस्था  की  जाय  |
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 जो  विभागीय  कर्षचारी  हैं  खास  कर
 कम  बेतन  पाने  वाले  छोट  कर्मचारी  उन  की
 सुविधाशो  को  शोर  ध्यान  दिया  जाय  और
 उनकी  मागों  पर  मज्ञी  मरोदय  क,  सहानुभूति
 पूर्वक  विचार  करता  चाहिए  ।  मत्री  म्ोदय
 को  अगर  ज्यादा  नही  तो  कम  से  कम  जो
 झ्ाश्वासन  नने  दे  रक्खे  हैं  उन्त  पूरा  करम
 की  कोशिश  ६२  ।  मत्री  महोदय  को  इन
 मगरमच्छ  महात्माग्रा  स ेसचेत  रहना  चाहिए  t
 यह  मगरमच्छ  इस  पूरे  देश  को  खाये  जा  रहं  हैं
 रेलवे  विभाग  मे  रेलवबोर्ड  रूपी  मगरमच्छ
 सारी  रेलवे  की  आय  को  खाते  चले  जा  रहे
 हैं  और  अगर  मत्री  महोदय  समय  रहते  न
 चेते  तो  पी०  पण्ड  टी०  में  भी  जो  मगरमच्छ
 मौजूद  हैं  वह  इधर  भी  चट  कर  जायेगे  और
 इतना  ही  नहीं  यत  रूरकार  को  भी  जा  जायेगे  t
 इसलिए  भेरा  मवी  महोदय  से  अनुरोध  हैं
 कि  वह  जरा  गम्भीरता  से  इस  विषय  मे  सोचे
 बौर  देश  की  आथिक  अवस्था  को  सामने
 रखते  हुए  विशेष  सतर्कता  व  सावधानी  मे
 ग्रपने  विभाग  के  काम  को  चनाये  तर  जैसा
 प्रैंने  कहा  उन्हें  विशेषकर  छोटे  कृर्मचारियों
 को  सुविधा  देने  व  गरीब  श्रविकसित  व  पिछड़े
 हुए  इनाको  में  सचार  व्यवस्था  सुलभ  करने
 की  श्र,  अपना  ध्यान  लगाना  चाहिए  t

 Shri  D.  C.  Sharma  (Guidaspus}>  My
 Deputy  Speaker,  3  feel  very  happ;
 when  I  am  asked  to  speak  on  ths
 Ministry,  because  it  is  a  Ministry  of
 the  people,  for  the  people  and  it  is
 also  presided  over  by  a  gentleman
 whom  I  may  call  as  the  man  of  the
 people.  Therefore,  [  think  thet  this  )>
 one  of  the  few  Ministries  in  the  G.uv-
 ernment  of  India  which  reaches  every
 hamlet,  every  home,  every  city  every
 village  and  gives  service  to  millions  of
 people  in  this  country.  I  wish  cther
 Ministries  were  aiso  so  extensive  fn
 the  field  of  their  work  as  (his  Minists;
 is.  I  wish  that  other  Ministries  also
 wete  so  careful  about  the  reeds  of  the
 common  man  as  this  Ministry  is.

 When  I  look  through  the  Report  }
 find  that  during  the  year  under  re-
 view  5,890  million  postal  articles.  44.3.
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 million  telegrams  and  58.l  million
 trunk  calls  were  dealt  with.  The  num-
 ber  of  post  offices  rose  from  9,60,895.  to
 more  than  ३39  lakhs  and  the  number

 of  telephones  from  7,66,342  to  8,57,822.
 i  think  this  is  a  very  sizable  record
 of  work  done  and  I  think  anybody  can
 feel  happy  about  registering  this  kind
 of  progress  in  the  services  which  are
 tendered  to  the  people.

 But  India  is  a  very  big  and  vast
 country,  inhabited  by  so  many  crores
 of  people  and  whenever  anyone  of  us
 goes  to  his  constituency  the  first  ques-
 tion  that  is  put  to  him  is  this.  “Can
 uur  extra  departmental  post  office  be
 upgraded  to  a  branch  post  office’  or
 “will  it  be  possible  to  have  this  branch
 post  office  upgraded  to  a  sub  post  office”
 and  so  on  and  so  forth  Every  village
 in  this  country  wants  a  post  office,  a
 hospital,  a  school  and  a  panchayat
 phar.  So,  I  would  say  that  the  Govern-
 ‘nent  of  India  would  be  winning  the
 hearts  of  the  people  and  also  eniist-
 ing  their  affection-  if  they  were  to
 spend  more  money  on  the  Minis':y  cf
 Communications.  I  wish  that  the  bud-
 get  for  this  Ministry  should  be  in-
 creased  two-fold  so  that  no  village  re-
 imams  without  a  post  office  and  no
 village  remains  without  those  services
 which  we  need  very  much  in  frec
 India  today.

 I  know  that  during  the  First,  Second
 and  Third  Plan  much  good  wo  k  has
 neen  done  by  this  Ministry  There  is
 no  doubt  about  it,  but.  as  I  have  al-
 seady  said,  the  demands  are  so  many
 and  the  fulfilment  of  them  js  not  ade-
 quate  to  the  number  of  calls  made  on
 this  Ministry.  Therefore.  my  fi  st
 point  is  this.  This  is  a  Ministrv  which
 serves  the  common  man,  the  iterate
 and  the  hiechly  educated,  the  >rer.
 men.  the  ignorant  men,  the  educated
 peon,  orderly,  class  3  and  class  4  peo-
 ple  ‘Therefore,  for  making  its  servi-
 ces  more  widespread,  the  budget  of
 this  Ministry  should  be  raised  two-told
 so  that  it  can  go  to  those  places  where
 it  has  not  gone  now.  For  instance,
 I  know  of  some  backward  areas  und,
 unfortunately,  I  represent  sme  back-
 ward  areas  in  my  constituency.  In
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 those  backward  areas  the  postal  con-
 veniencés  are  not  as  plentiful  as  they
 should  be.  At  one  time  my  cunsti-
 tuency  was  known  as  Narod  Jamu
 Singh.  It  is  a  backward  area,  alwaye
 affected  by  floods.  You  will  be  surpris-
 ed  to  hear  that  the  constituency  railed
 Narod  Jamal  Singh  had  only  a  branch
 post  office  Whenever  I  have  gone
 there,  people  have  clamoured  for  hav-
 ing  a  sub  post  office.  Therefore.  while
 I  want  that  all  these  cities  should
 have  as  many  services  as  possible—
 trunk-dialling,  three  postal  deliveries
 every  day,  express  letter  service  und
 telegraphic  money  order  st-vice—f
 would  ask  the  hon.  Minister  to  take  a
 survey  of  the  backward  areas  ir.  this
 country  and  then  try  to  ३०  s.-mething
 for  them  so  that  the  backward  areas
 are  at  least  supplied  with  those  essen-
 tial  services  which  are  needed  by  our
 countrymen.

 Will  that  happen?  ३  think  it  can
 happen.  I  think  the  Planning  Commig-
 sion  may  have  already  made  survey
 of  the  backward  areas  and  if  you  Inok
 at  the  pigeon  holes  of  the  Planning
 Commission  you  will  find  «ome  survey
 of  the  backward  areas  lying  there
 After  having  done  that,  during  the
 Fou-th  Plan  the  hon  Minister  should
 Rive  post  offices,  branch  post  cffices  te
 those  backward  villages  und  backyard
 areas.

 IT  also  want  to  submit  to  the  hon
 Minister  that  these  extra-departmentai
 past  offices  are  an  anachronism.  They
 are  reminiscent  of  the  British  Empure.
 They  are  relics  of  colonialism.  They
 are  remnants  which  have  been  left  be
 hind  by  those  persons  who  were  at  one
 time  our  masters.  Extra-departmental
 post  offices  should  be  abolished  and  in
 their  place

 Mr.  Deputy-Speaker:  Only  two
 minutes  more.

 Shri  D.  C.  Sharma:  How  many
 minutes  will  you  give  me?

 Mr.  Deputy-Speaker:  In  all  ten.  I
 am  giving  you  one  or  two  minutes
 more
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 का,  a  Sharma:  Ali  right.
 My  third‘point  is  about  the  P&T

 formed  I  welcomed’  it.  I  remember  my
 hon.  and  esteemed  friend,  Dr.  Sub-
 harayan,  piloting  the  Bill  for  the  P&T
 Board.  I  used  to  call  him  my  brother
 and  he  was  very  affectionate  towards
 me.  I  revere  his  sacred  memory.

 This  P&T  Board,  I  should  say,  is
 neither  fish  nor  flesh  nor  fowl.  I  would
 submit  very  respectfully  that  the  P&T
 Board  should  be  modelled  on  the  Rail-
 way  Board.  It  should  become  a  real
 executive  arm  of  the  Ministry  of  Com-
 munications;  it  should  become  a  real
 instrument  for  carrying  out  the  policies
 of  the  Ministry.  What  I  find  is  that  it
 has  no  power  It  only  has  a  kind  of
 advisory  capacity.  It  can  only  suggest
 and  indicate  things.  It  can  only  meet
 once  a  while—twice  or  three  times  a
 year—and  can  take  some  decisions
 which  are  not  very  relevant,  very  im-
 portant  or  very  valid.

 Myr.  Deputy-Speaker:  Now  the  hon.
 Member's  time  is  up.

 Shri  D.  C.  Sharma;  One  or  two
 minutes  more  and  I  will  sit  down.  I
 think,  you  are  very  hard  upon  me
 ‘today.  I  am  used  to  the  hardness  of
 people;  therefore,  I  do  not  mind  it.

 My  next  point  is  that  the  lot  of  the
 employees  of  the  Railway  Mail  Service
 should  be  improved  They  have  to
 work  under  very  exacting  conditions.
 Now  that  the  law  and  order  situation
 in  the  country  is  not  so  helpful  as  it
 used  to  be,  some  of  these  Railway  Mall
 Service  men  have  to  bear  the  brunt  of
 those  persons  who  are  law  breakers.
 You  might  have  heard  that  some  of
 them  lost  their  lives  and  that  they
 were  dealt  with  in  a  way  which  was
 inhuman.  I  would,  therefore,  say  that
 the  RMS  people,  who  have  to  do  night
 duty  and  who  are  really  the  kingpin
 of  the  postal  services,  should  be  given
 better  salaries,  better  amenities  and
 better  protection.

 Now  I  want  to  say  something  about
 ‘telephones  because  I  telephone  to  you
 7४4  (ai)  LSD—6.
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 other  city,  you  find  that  half  the  tele-
 phone  calle  that  you  get  are  for
 wrong  number,  25  per  cent  of  the
 that  you  get  are  meant  for  some  other
 person,  35  per  cent  of  the  calls  that
 you  get  are  for  some  person  who  is  not
 living  in  Delhi  but  in  some  other  place

 ,  real  calls.  I,  therefore,  think  that  the
 telephone  service  must  be  improved.
 That  can  be  improved  only  if  you  have
 telephone  exchanges  in  every  sizable
 town  which  has  a  population  of  10,008
 people.  Every  town  in  India,  whick
 has  a  population  of  8,000  to  10,000  peo-
 ple,  must  have  a  public  call  office  and,
 at  the  same  time,  the  telephone  ex-
 change  in  Delhi  must  be  strengthened
 so  far  as  the  mechanism  is  concerned,
 so  far  as  the  telephone  operators  are
 concerned  and  so  far  as  the  amenities
 of  life  for  these  persons  are  concerned.

 Moreover,  I  would  say  that  so  many
 persons  come  to  me  and  say  that  some
 of  the  women  are  sometimes  put  on
 night  duty.  I  would  ask  the  hon.  Min-
 ister  not  to  have  women  on  night  duty.

 The  last  point—and  I  would  speak
 only  one  sentence—is  that  when  I  go
 to  a  place  or  a  city,  I  see  the  building
 of  a  school  and  I  feel  happy;  I  see  a
 temple,  a  mosque  or  a  gurudwara  and
 that  thrills  me;  but  whenever  I  go  to
 a  place  and  I  find  a  new  building  put
 up  for  the  post  office,  I  feel  happy  that
 it  is  a  symbol  of  modern  and  free
 India.  But  I  would  say  that  in  addi
 tion  to  the  building  for  the  post  office
 the  hon.  Minister  should  also  have
 what  you  may  call  quarters  for  the
 people  who  work  there.  I  think,  he
 must  make  a  survey  of  this  also.  He
 must  have  a  phased  programme  so  that
 all  the  postal  employees,  from  the
 postman  up  to  the  postmaster,  have
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 nite  भा  thar  gmenitice  of  ut  whic
 you  and  I  enjoy

 at  ta  चरण  चुर्जा)  |  सपाध्यक

 मह्दीदय,  खत  का  भज़मू  जाने  जाते  है  लिफाफा
 ढेख कर।  श्वाजादी  के  बीत  साह्  बाद  धौर
 बफ्ब्रेस  की  बीस  सालो  की  हुकूमत  को
 देखने  के  बाद  हमे  पता  लग  जाता  है  कि
 स  के  दस  डिपार्टमेंट  में  प्राजादी  मिलने  @

 बहुले  एफिशिएम्सी  थी  लेकिन  भ्राजादी  मिलने
 कै  बाद  जसे  गौर  ढिपारट्टमेट्स  म ेइनएफ़िशि-
 द्न्सी  बढ़  गई  है  उसी  तरह से  इस  पी०  एन्ड
 ही०  ड्रिपाटंमेंट  में  भी  बढ़ गई  है।  इस  में
 जो  इनएफिशिएन्सी  बढ़ी  है  उस  की  वजह
 बहहै  किजो  हमारे  यहां  ब्यूरोक्रेटिक  टाइप  का
 ऐडसिनिस्ट्रेशन  है  उस  मे  झ्राप  पग्राफिससे को
 ऋशिलिटोज़  देते  हैं,  फरटं  क्लास  ऐकोमोडेशन
 देते  हैं।  णएभर  कड़िशन्ड  झाफिसेज  देते  है,

 एक  पोस्टमैन  जो  सारे  दिन  घूमता
 हैं  उसको  खादी  की  यर्दी  मिलती है।  पहले
 उप्को  बढ़िया  यूनिफार्म  मिला  करती  थी
 लेकिन  शब  खादी  की  मिलती  है,  जिसको
 पहन  कर  वह  डाक  बाटता  है।  उस  के  पास
 कोई  प्रोटेक्शन  नहीं  है  ।  धूप  भोर  सर्दी  से  1
 बोस्टमैन  को  कलास  तीन  कहा  जाता  है  लेकिन
 उस  को तन्शवात  दो  जाती है  वह  75  से  95

 तक  ही  है  जो  कि  क्लास  4  की  है  t

 हसी  तरह  से झाप  के  यहा  वायरमभन

 झोवे  हैं.  उन  को  भी  क्लास  3  ट्रीट  किया
 जाता  है  लेकिन  सेल  भाफ  पे  क्लास  4
 का  दिया  जाता  है।  मेरा  मली  जी  से  भनुरोध
 है.  कि  ध्रगर  उद्धे  क्लास  3  ढीठ  किया  गया

 है  तो  कम  से  कम  क्लास  3  का  जो  स्केल है
 J0%  750  तक  उतमें  उसको  रखना

 ऋहिग्रे  मा  इसके  बीच  से  रखना  चाहिए  ताकि
 खसमे  एक  सम्मान  पंदा  हो  कि  उन्हें  क्लास

 3  का  बेड  मिला है।
 इप  के  भ्लावा  जो  श्राप  के  यहाँ

 डछिपादमेंहल  प्रोस्ड  प्राफिस्रेड़  है,  ो  किं
 "्क्क  पुराना  रियाज  चला  झा  रहा  है,  कह
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 गाव में  खौते  जाते  हैं।  उस  पोस्ट  धाफिस  में
 जौ  झ्रादणी  काम  करता  है  उस  कौ  30  Fo

 महीते  मिला  करते हैं।  प्रहते  भी  इतते
 ही  मिलते  के  जौर चब  ww  कि  महंगाई
 इतनी  बढ़ गई  है  तब  भी  वहीं  30  रपये
 मिल  रहे  हैं।  इसका  सतलब  ग्रह  हमा कि बह कि  बह
 सारा  ह. 4  कास  से  गुजारता है  लेक्मि
 उस  को  क्रोई  बेनिफिट  बह़ी  मिलता  है।
 इस  लिये  मेरा  प्रभुरोष  है  कि  जिस  तरह  से
 महंगाई  बढ़ी  है  उसी  तरह  से  30  रुपये के  बजाय
 उसकी  तीन  गुनी  तनख्वाह  उस  को  मिलनी
 चाहिये।  अगर  इतना  नभीदेंतो  कम से  कम
 60  रुपया  तक  मिलना  चाहिए।

 Shri  Sonavane  (Pandharpur)  It
 should  be  abolished,  It  should  not  be
 given  new  life

 a  रास  चरण  :  कट्रेगट  बेसिस  पर
 उन्हें  रख  छोड़ा  है।  या  तौ  उनको  भ्रवालिश
 कर  दिया  जाय  या  कम  से  कम  तीन  गुनी
 झथवा  दो  गुनी  पे  दी  जाय  जिससे वह  कुछ
 झपना  काम  चला  सके  भोर  गरीब  किसानो
 और  जो  दूसरे  देहात  के  भ्रनपढ़  भ्रादमी  हैं
 वे  उनकी  चिट्ठिया  पढ़  सके।  मैं  भज  करना
 चाहता  हू  कि  उस  लोगो  को  झच्छी  पे  दी
 जाये,  ताकि  के  देहात  से  झनपढ़  लोगो  के
 मनीझाडेर  और  चिटिठया  वगैरह  लिख
 सकें  |

 एक  कैटेगरी  माली  की  है।  इस  विभाग
 से  सब  कर्मचारियों  को  यूनिफार्म  दी  जाती
 है,  लेकिन  उसको  यूमिफार्म नहीं  दी  जाती
 है,  हालाकि  वह  बेचारा  मिट्टी  में  कास
 करता  है।  भाडिर  उसने  क्या  गुनाह
 किया  है।  उस  को  बूनिफार्म  दी  जानी
 चाहिए  qT

 चौकीदारों  को  छूट्टी  नहीं  मिलती  है।
 मैं  1... ड  करना  काइ  हू  कि  जिस  व्हा

 रेलवे  विभाग  में  लीग  शिक्षयं  बनाया  ड््ना
 है;  ची  क्च  पी?  एश ह्री?  में  भी  छुट्टी

 erm  रखे  क्यें
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 यूनिफाम  में  ज़रूर  सुधार  होता  चाहिए,
 wiles  जहर की  यूनिफार्स  रखने  से  खादी
 झौर  प्रामोद्योगय  कमीशन  को  तो  फायदा

 हो  सकता है.  लेकिन  उससे  पोस्टमैन  का
 ह... अै  नहीं  बढत हे  मे  लोग  मजबूरी मे
 को  प्रहने  हैं  को माढत  टाइप  के
 बोस्मीन  हे,  वे  ता  इसको  इस्तेमाल  नहीं
 कसे हैं ।  इसलिए  ग्रह  ज़रूरी  है  कि
 रेलकेज  की  पा  का  सी  भ्चछी
 कवाधिटी  की  ड््लि  बावाइड  की  जाने,
 जिससे  उनसे  श्ात्म  सम्मान  की  भावतता
 बढ़ ।

 महगाई  ते  के  सवाल  का  लेकर
 थौ०  एंड  टी०  डिपार्टमेट  मे  बडा  असन्तोष
 फैला  हुआ  है।  भ्रफसरों को  तो  इसकी  कोई
 फ़िक  नही  है,  क्योकि  जब  उनका  डी०  To
 बढ़ता  है,  तो  बृह  सेविंग  एकाउट  में  जाता
 है,  लेकिन  ज़ब  गल्लास  थी  भौर  फोर  का
 डी०  ए०  बढ़ता  है,  तो  उस  से  उन  लोगो  का
 रोढी का का  मुज़ारा  चलता  हैं।  वे  लोग  प्राम
 तोर पर  कर्ज  लेकर  काम  चलाते  है।  प्गर
 उनको  डी०  ०  मिल  जाये,  तो  वे  कर्ज़ से
 बच  सकते  हैं।  ज़रूरत  इस  बात  की  है  कि
 झाफिसर्ज  का  डी०  go  ने  बढाया  जाये
 और  सिर्फ  $00  रुपये  से  कम  वेतन  पामे
 ब्रालो  का  बेतन  बढ़ाया  ज़ाये ।  बल्कि
 झफसरों  का  डी०  Go  काठ  कर  नीचे  के
 कमजारियो  का  ढो०  go  बढ़ाया  जाये।

 ट्रक-काल  के  रेट  बढ़ाये  जाने  से  लोगो को
 बडी  परेशानी  हो  रही  है।  मैं  उदाहरण  देना
 चाहता  हृ  कि  खुर्ज़ा  से  बुलन्दशहर
 ग्यारह  मील  है  झौर  उसके  ट्रक-काल  भाजिज
 1 रुपया  70पैसे  हैं,  जब  कि  बस  का  किराया
 1 रुपया  204%  है।  भगर  पी०  बी०  काल
 करें,  तो  कॉजम  2  रुपये  20 पैसे  बन  जाते
 है  ।  इस  तरह  चाजिज के के  बढ़ाये  जाने  से
 सेलीफ़ोन  के  विस्तार  में  रकावट  पड़ती  है
 क्योंकि  सोग  सोचते  हैं  कि  टेलीफोन  से  बात  कर
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 के  ज्यादा  पैसे  क्‍यों  दे,  क्यान  खुद  ही  बस  से

 चले  जाये  ।  इस  लिए  पच्रास मील  से  नीचे के
 दुक-काल  चार्जिज  एक  और  दो  रुपये  के  बीच

 होते  चाहिए,  ताकि  लोगो  को  टेलीफोन  का
 इस्तेमाल  करने  की  आदत  बढ़े  और  रेवेन्यू  मे
 भी  वढ़ि  हो।

 पहले  क्लास  फोर  के  कर्मचारियों  ने
 प्रोम्नोशन  के  लिए  डिपार्टमेटल  एग्जाबितेशन
 हुआ  करता  था,  जिसमे  शिड्यूल्ड  बास्ट  का
 रिजवेशन  भी  मुकरंर  था  स  प्रकार
 शिड्यल्ड  कास्ट्स  के  दो  चार  भ्रादभियों  का
 प्रोामोशन  हो  जाता  था।  लेकित  भव  घिडयूल्ड
 बास्ट्स  रिजर्वेशन  का  बत्म  वर  दिया
 गया  है,  ताकि  सर्विसिज  मे  उतका  परसेटेज
 कम  हो  जाये  1  क्लास  3%  शिड्यूल्ड  कास्ट्स
 का  रिजर्वेशन  लगभग  8  परसेट  है।  उसको
 पूरा  न  होने  देने  के  लिये  एडप्रिनिस्ट्रेशन  ते
 डिपार्टमेटल  एग्जामिनेशन  के  जरिये  प्रोमोशम
 मे  रिज्रेशन  को  खुत्म कर  दिया  है।  में
 चाहता  हू  कि  उस  मे  शिड्यूल्ड  कास्ट्स  के
 रिजवेशन  को  रेस्‍्टोर  किया  जाये,  ताकि
 क्लास  फोर  के  कर्मचारियों  को  कुछ  उत्साह
 मिले  श्रौर  प्रगर  उन्होंने  हाई  स्कूल  या  इन्टर
 पास  किया  हे,  तो  उनको  कुछ  प्रोमोशन
 मिल  सके  ।

 पजाब  के  टुकड़े  करके  पजाब  और
 हरियाणा  के  दो  प्रदेश  बना  दिए  गए  हैं
 झौर  हिमाचल  प्रदेश  को  प्लग  कर  दिया
 गया  हैं,  लेकिन  पी०  एड  टो०  सकंल  को
 अभी तक  अलग  नहीं  विया गया  हैं  7  इस
 लिए  तीनो  स्टेट्स  मे  भलग  प्रलग  सर्कल  सेट-
 भ्रप  किये  जायें।

 जीमती  जयाबेन  काहु  (प्रमरेलो)
 उपाध्यक्ष  महोदय,  मैं  आपको  भाभारी  हू
 कि  झाप  ने  मुझे  समय  दिया।  में

 क््छ
 डिफी-

 कल्टीज  की  तरफ  मत्ती  महोदय  का  ध्यान
 खौंचना  याहती  हूं।
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 भभीमती  जयाबेन  शाह]
 इस  विभाग  के  हारा  एक  नई  प्रथा

 आरम्भ  की  गई  कि  दूंक-काल  के  बिलों में
 शहर का  नाम  भौर  डेट को  एलिमिनेट
 कर  दिया गया  है  1  सारे  देश  में  यहू  जंग  की
 जा  रही  है  कि  नई  प्रथा से  लोगों को  बहुत
 तकलीफ़  होती  है  भ्रौर  इस  लिए  इस  के  बारे में
 विचार  किया  जाना  चाहिए।

 संसबव-कार्य  तथा  संबार  विभाग  भें  राज्य-
 मंत्री  (भो इ०  कु०  गुजराल)  :  यह
 बात  कल  मान ली  गई  थी।

 आमती  जयाबेग  शाह  :  थेक  यू  1  यह
 सुन  कर  मुझे  बड़ा  भ्रानन्द  है।  झाज  हमारे
 देश  के  देह  ती  लोगों  में  जागृति  भा  गई  है  भौर
 ये  चाहते  हैं  कि  उन  के  यहा  पोस्ट  अाफिस
 टेलिग्राफ  झाफ़िस  शौर  टेलिफोन  भ्रादि
 की  व्यवस्था  हो,  लेकिन  इस  सम्बन्ध  में
 इमजंसी  का  कारण  पेश  कर  दिया  जाता  है  1

 मैं  निवेदन करना  चाहती  हूं  कि  पोस्ट  भाफ़िस
 का  छोटा  सा  मकान  बनाना  कोई  लक्सरी  नहीं
 हैं।  जब  दूसरी  बड़ों  बड़ी  इमारतें  शादि
 बनाई  जा  रही  हैं,  तो  फिर  पी०  एड  टी०
 विभाग  में  इमज़ेन्सी  को  बनाए  रखने  में
 कोई  झौचित्य  नहीं  है।  इसको  जल्दी  से
 जल्दी  उठा  लिया  जाना  चाहिए  |

 जहा  तक  ट्रंक-काल्ज  के  बिलों  का
 सम्बन्ध  है,  उन  के  पैसे  तो  सम्बद्ध  स्थानों  से

 वसूल  कर  लिये  जाते  हैं,  लेकिन  प्रगर  किसी
 बिल  में  कोइ  भूल  हो,  तो  उसका  सुधार
 करने  के  लिये  दिल्ली  से  लिखा-पढ़ी  करनी
 पड़ती  है।  इस  प्रकार  भ्रगर  कुछ  देर  हो,
 इससे  लोगों  को  बहुत  तकलीफ़  होती
 है  1

 श्री  fo  Fo  गुजराल  :  यह  वात  भी
 मान  ली  गई  है।

 श्रीमती  जवाबेन  शाह  :  केवल  मान  लेता
 हो  काफ़ी  नहीं  है।  डिपार्टमेंट को  इसके
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 were  कार्स  करने  के  लिए  भी  कहा  जाता
 चाहिए  a

 जो  डिवीजमल  एडबाइजरी  कमेटी
 धौर  शोनल  एडवाइज़री कमेटी  बनी  हुई
 है,  उन  की  पावज़े  बिल्कुल नहीं  के  बराबर
 हैं।  भ्रगर  इन  कमेटीज़ को  बनाए  रखना है,
 तो  इनको  ज्यादा  बावजं  दी  जाये,  बर्ना  इनको
 खत्म  कर  दिया  जाये।  वर्तमान  स्थिति  में
 इनसे  कोई  फायदा  नहीं  है।  मैं  गुजरात की
 एडवाइज़री  कमेटी  में  हूं।  मेरा  भ्नुभव  है
 कि  इस  वक्‍त ये  कमेटीज  बेकार  हैं।  झगर
 इनको  रखना  है,  तो  इनको  ज्यादा  पाव

 दी  जाये,  ताकि  मेम्बर  कुछ  काम  कर  सकें।

 पी०  एंड  टी०  विभाग  के  कर्मचारियों
 के  लिए  मकान  पभ्रादि  सुविधाशों  की  जो
 मांग  की  जाती हैं,  वह  तो  ठीक है,  लेकिन  इस
 विभाग  को  जनता  की  भावश्यकताएं  पूरा
 करन ेकी  तरफ  भी  ध्यान  देना  चाहिए।
 शझज  यह  विभाग  देश  के  कोने  कोने  में
 फैला  हुभा  है।  भाज  पहले  की  स्थिति  नहीं  है
 कि  केवल  बड़े  बड़े  शहरों में  ही  लोग  पोस्ट
 झाफ़िस  और  टेलीफ़ोन  झादि  की  सुविधायें
 चाहते  हैं।  झाज  यह  विभाग  लोगों  की
 मांगों  के  मुताबिक  काम  नहीं  कर  सकता  है
 झर  मुझे  दुख के  साथ  कहना  पड़ता  है  कि
 उसके  दिल  में  इसकी  इच्छा  भी  नहीं  है।
 पंचायती  राज  स्थापित  होने  के  कारण
 गांवों  में  काम  बढ़ा  है  भौर  यहां  के  लोग
 इस  विभाग  से  कई  प्रकार  की  सुविधा।
 चाहते हैं।  विभाग  की  ओर  से  कहा  जाता
 है  कि  सामान  नहीं  है,  इमरजेन्सी है। है।  कई
 के  बहाने  बनाये  जाते  हैं,  लेकिन  लोगों  को

 सुविधायें  नहीं  दी  जाती  हैं।  मैं  प्रांना  करता
 चाहती हूं  कि  इस  सम्बन्ध  में  जो  दिक्कतें धौर भौर
 बाटलनेक्स  हैं,  उन  को  हटाया  जाये  और
 लोगों  की  मांगों  को  जल्‍दी  से  जल्दी  पूरा
 किया  जाये।



 i6899  DG,  (Dept.  of  ASADHA  2,  889  (SAKA)  Communications)

 aft  एशा  प्रसाद  भण्डल  (समस्तीपुर):
 संपाध्यक्ष  महोदय,  मैं  ध्ापका  बड़ा  भ्राभारी

 हूं  कि  आपने मे  समय  दिया,  ताकि मैं
 झंचार  विभाग  की  मांगों  प्रौर  संचार  सम्बन्धी
 झमस्यापरों  के  बारे  में  भ्रपने  विचार  प्रकट  कर

 सकू ।  जैंसा कि  श्री  डी०  सी०  शर्मा  ने

 कहा है,  इस  विभाग  के  द्वारा  इलेक्शन के
 दौरान  बड़ा  संतोषप्रद  काम  किया  गया  है।
 संवार  विभाग  के  सब  कर्मचारियों  ने  बड़े  उत्साह
 और  तत्परता  से  काम  किया  है।  इस  बारे  में

 एक  छोटी  सी  पुस्तिका  प्रकाशित  की  गई  है।
 उस  पुस्तिका  से  सारी  बातों  का  पता  नहीं
 चलता है,  लेकित हम  लोगो  को  भौर
 करोड़ो  लोगों  को.

 Mr.  Deputy-Speaker:  He  may  re-
 sume  hig  speech  after  Lunch.

 38  brs.
 The  Lok  Sabha  adjourned  for  Lunch

 till  Fourteen  of  the  clock.

 The  Lok  Sabha  reassembled  after
 Lunch  at  Four  Minutes  past  Four-

 teen  of  the  Clock.
 (Mz.  Dzaputy-Speaxrr  in  the  Chair]

 DEMANDS  FOR  GRANTS—contd.

 DEPARTMENT  OF  COMMUNI-
 CATIONS~—contd.

 Mr.  Depaty-Speaker:  We  shell  now
 take  up  further  consideration  of  the
 Demands  for  Grants  under  the  control
 of  the  Department  of  Communications.

 Shri  Yamuna  Prasad  Mandal  may
 now  resume  his  speech.

 शनी  यमुना  प्रसाद  मण्डल  :  उपाध्यक्ष

 महोदय,  मैं  कह  रहा  था  कि  गत  वर्ष  चतुर्थ
 झाम  निर्वाचन  के  समय  जब  जनता  एक  बहुत
 बड़े  काम  में  जूशी  हुई  थी  संचार  विभाग  के
 कार्यकर्ताप्ों  ने  बड़ी  दृढ़ता  से  भौर  बड़ी
 ईम्रानदारी  से  काम  को  निभाया  शौर  जहा
 श्रजातन्द  की  परिपक्वता  की  परीक्षा  थी  वहां
 सेचार  विभाग  के  कार्यकर्ताशों  की  भी  बड़ी
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 परीक्षा  हुई  V  उसमें  वे  संफल  निकले  भौर
 कैबल  सफलता  ही  उन  को  नहीं  सिली  देश
 के  बड़े  बड़े  लोगों  भौर  जनता  ने  यह  दाद  दी
 कि  संचार  विभाग  के  लोगों  का  काम  बड़ा
 अच्छा  रहा  |  इतना  ही  नहीं  उन  लोगों  का
 यह  'मोटो'  रहा  है  :  “प्रहनिशे  सेवामहे  yr
 जो  दिन  रात  सेवा  करने  वाले  हैं  उनका  यह
 केवल  'मोटो'  ही  नही  है  बल्कि  वह  सचमुच
 दिन  रात  भ्रच्छ  बुरे  हर  समय  में  जाड़े  गर्मी
 बरसात  हर  मौसम  में  काम  करते  रहते  हैं  ny

 परन्तु  जो  कार्यकर्तागण  निम्न  स्तर  पर  काये
 करते  हैं  उनकी  दशा  को  देखेंगे  तो  पता  लगेगा
 कि  चतुर्थ  श्रेणी  के  लोगों  के  साथ  अच्छा  सलूक
 नही  किया  जा  रहा  है।  मैं  मन्त्ती  महोदय  से

 कहूँगा  कि  झाप  कांग्रेस  के  वरिष्ठ  नेता  हैं  ।

 भुवनेश्वर  कांग्रेस  के बाद  झापने  यह  निश्चय
 किया  था  कि  हम  समाजवाद  की  भोर  चलेंगे  1
 समाजवाद  की  भोर  जाने  में  पहले  ऐसे  निम्न
 वर्ग  के  लोगों  की  भ्रवस्था  को  भी  सुधारने  की
 झोर  झापने  कुछ  काम  भ्रवश्य  किया  है।  लेकिन
 शर  बहुत  काम  करने  की  आवश्यकता  है
 जिससे  चतुर्थ  श्रेणी  के,  तृतीय  श्रेणी  के  कार्य-
 कर्साश्रों  को,  सचार  विभाग  भें  कार्य  करने
 वालों  को  अर  भी  भ्रधिक  सुविधा  मिले  ।
 अगर  थोड़ी  भी  सुविधा  उन  को  रहने  की,
 कार्य  करने  की  मिले  तो  वह  भौर  अच्छा  काम
 कर्ट  सकते  हैं।  भापने एक  भी  अच्छा  उच्च
 या  उच्चतर  विद्यालय  उनके  बच्चों  के  लिए
 नही  खोला  है।  कुछ  डिस्पेंसरियां  भ्रौषधालय

 तो  कही  कही  खोले  हे  मगर  उच्च  विद्यालयों  के
 बारे  में  झाप  को  ध्यान  देना  होगा  ।  यह  ठीक
 है  राज्य  सरकार  यह  काम  कर  रही  है।
 शिक्षा  का  काम  राज्य  सरकार  के  ऊपर  है  ।
 मगर  आप  की  भी  जवाबदेही  है  ।  जिस  तरह
 झाप  रेलवे  में  देखते  हैं  रेलवे  बोर्ड  की  तरफ  से
 रेलवे  के  स्कूल्स  खोले  जाते  हैं  भोर  हर  तरह
 की  सुविधाएं  दी  जाती  हैं  उसी  तरह  पी०  एण्ड
 टी०  बोर्ड  की  तरफ  से  भी  संचार  विभाग
 की  भ्रोर  से  भी  उन  लोगों  के  हितों  की
 झोर  ध्यान  दिया  जाना  चाहिए  जिन  के  हिसों
 को  शोर  बहुत  कम  ध्यान  दिया  जाता  है  |
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 मुझ  तो  कभी  कभी  एसा  लगता  है  कि  जौ  कम  हैं  व  को  पैसा  (एम०  भोज)  भजते  हैं  वह  पेसा
 यूनियन  बनाते  हैं  जो  कम  सगठन  रखते  हैं
 आपस  में  सरकार  उनका  ध्याव  कम  रखती
 है  ।  झगर  वे  लोग  ज्यादा  जौरो  की  भावाज़
 लगायें  तो  उनकी  सुविंधाभो  की  शआर  ध्यान
 देंगे  ।  यह  बात  सही  है  कि  उन्हें  भौर  भी
 संगठन  करना  है।  यदि  बे  और  उनकी  यूनि-
 यन्स  मझंबूत  नहीं  होगी  उन  की  आवाज
 बुलन्द  नही  होगी  तो  फिर  सरकार  की  तरफ  से
 ध्यान  भी  उन्हें  कम  मिलेगा  ।  पिछले  बीस
 वर्षों  मे  बहुत  कुछ  हुआ  है  1  मगर  यह  इतना
 विशाल  देश  है  इतना  महान्‌  देश  है  शौर
 ब्रभी  हमे  बहुत  कुछ  करना  बाकी  है  ।  इसलिए
 मैं  यह  कह  रहा  हु  1

 कल  गुजराल  साहब  राज्य  मन्दी  सचार
 विभाग  कह  रहें  थे  कि  दो  परसेट  टलीफोन
 हम  शहरो  को  देंगे  तो  मैं  मन  ही  मन  सोच  रहा
 था  कि  झ्राखिर  साढ़े  पाच  लाख  गावो  के  लोगो
 की  तरफ  भी  उनका  ध्यान  जाना  चाहिए  ।
 आपने  एक्स्ट्रा-डिपार्टमेंटल  पोस्ट  आफिसेज
 खोले  हैं  ।  उसमे  जो  कार्यकर्त्ता  रखे  हैं  मे  पुराने
 लोग  हैं  ।  गाव  क॑  पुराने  जो  लोग  है  जिनका
 काफी  आधिपत्य  है  प्राथिक  रूप  से  आप  उन्हें
 30  रुपया  देते  है  बह  उसकी  परवाह  नहीं
 करते  |  केवल  लोग!  पर  एक  प्रभाव  डालने  के
 लिए  वह  डाक  बाबू  वने  हुए  हैं  a बहा  पर  झ्ाप
 को  एक  नया  दष्टिकोण  अश्रपनाना  चाहिए  1
 आपका  काम  इतना  बढता  जा  रहा  है  |  एक्स्ट्रा
 डिपार्टमेटल  पोस्ट-आफिसेज़  आप  खोलते  जा
 रहे  है  बहुत  शीघ्रता  से  खोलते  जा  रहे  हैं  ।
 सारा  देश  देख  रहा  है  कि  यह  एक  शुभ  लक्षण
 है  ।  ममर  जिन  के  हाथ  में  वह  काम  देते  है

 वह  ठोक  से  कर  नही  सकते  हैं  ।  यह  मैं  नहीं
 कहता  कि  शत  प्रतिशत  लोग  एसे  ही  है  ।
 मगर  चूकि  यह  पुरानी  परिपाटी  है  पुराने
 लोगों  के  जिम्मे  ाप  ने  यह  काम  दिया  है  बह
 जान  बूस्त  कर  गाव  के  लोगो  के  साथ  इन्साफ
 नही  करते  ।  दस  देस  बीस  बीस  दिन  तक  मनी-
 ऑर्डर  के  रुपया  उनके  पास  रह  जाता  है
 गरीब  मजदूर  जो  बडे  बड़े  शहरों  में  काम  करते

 (मनीभाड ेर)  भी  ठीक  सभय  पर  उसके  घर
 बालो  को  नहीं  मिल  सकता  ।  वह  झावाज  मौ
 नहीं  उठा  सकते  क्योकि  गाव  के  बड़ें
 प्रभावशाली  भादमी  (डाक  बाबू)  के  हाथ  में
 बह  काम  है।

 इसलिए  मैं  कह  रहा  था  कि  भर्बनाई-
 जैशन  होने  को  वजह  से,  शहरीकरण  होने  के
 कारण  संचार  की  सारी  सुविधाएं  इधर  ही
 मिलती  हैं  ।  गावो  मे  भी  थोड़ी  यह  सुविधा
 अधिक  दी  जायगी  और  उसे  सुधारा  जायेगा
 तो  गावों  भे  भी  सचार  की  रोशनी  भ्रायेगी  ।
 मैं  सचार  विभाग  के  बडे  मन्त्री  तथा  जो  काग्रेस
 के  एक  बडे  नेता  डा०  राम  सुभग  सिह  हैं
 उनसे  कहूंगा  कि  सन्‌  i969  में  हम  लोग
 गाधी  शती  मनाने  जा  रहे  हैं  तो  यह  विशेष
 कर  गावो  मे  डाक  व  सचार  आदि  की  सुविधा
 पहुचाने  का  एक  खास  प्रोग्राम  हाथ  मे  लिया
 जाना  चाहिए

 उपाध्यक्ष  भहोदय  माननीय  सदस्य  का
 समय  समाप्त  हो  रहा  हैं  t

 aft  यमुना  प्रसाद  भण्डल:  बस  मैं  एक,
 दो  मिनट  मे  भ्रपनी  बात  समाप्त  कर  रहा  हू  ।
 मैं  कह  रहा  था  कि  गावों  में  पोस्ट  भ्राफिस  की
 व्यवस्था  करने  की  तरफ  खास  तौर  पर  मन्ती
 महोदय  को  ध्यान  देना  चाहिए  ।  यह  खुशी
 का  विषय  है  कि  प्राप  ने  कही  कही  पर  यह
 व्यवस्था  की  है  लेकिन  जैसा  कि  प्रो०  शर्मा
 जी  ने  कहा  मैं  बेव वर्ड  एरियाज़  मे  यह  सुविधा
 सुलभ  करने  के  लिए  खास  तौर  से  कहना
 चाहुगा  ।  पिछड़े  क्षेत्री  मे  संचार  व्यवस्था
 की  शोर  विशेष  कर  ध्यान  दिया  जाय  उदा-
 हरणार्थ  भारत-नैपाल  सीमावर्ती  क्षेत्र  में
 सचार  की  सुविधा  विशेष  कर  प्रदान  की  जायें
 झापने  ऐसे  10-20  पोस्ट  झ्राफिसेज  खोले
 प्रवश्य  हैं  मगर  उसमे  जो  विभिन्न  प्रकार  की
 व्यवस्था  होनी  चाहिए  वह  मौजूद  नही  है  t

 फण्ड्स को  कमी  है  उसे  हूम  लोग  महसूस  करते
 हैं  लेकिन  विदेशों  स ेभो  भाप  के  कई  तरह  के
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 एग्रीमेंट्स  (आ्राधिक  सहायता)  हो  रहे  हैंभौर
 इसलिए  मैं  तो  यही  कहूंगा  कि  एसे  पिछड़े
 इलाकों  को  भौंर॑  प्रवश्य॑  ध्यान  दिया  जाय  |

 संत्‌  989  तके  एयेरमेल  संबिस  की
 व्यवस्था  थी  भ्रौर  हवाई  जहाज़  से  सब  तरफ़
 ह... थ  झादि  भेजे  जाते  थे  भौर  यह  स्वर्गीय
 किंदवाईं  साहब  के  जमाने  की  बात  है।  लेकिन
 उसके  बाद  हो  संकता  है  ऐयरोड्रोम  की  गडबडी
 की  वजह  से  यो  बौर  किन्हीं  कारणों  से  यह
 एयरमेल  सर्विस  का  काम  श्रापने  छोड  दियां
 दौर  श्रभी  झाप  केवल  मद्रास,  बभ्वई  और
 कलककत्ते  भ्रादि  डाक  ऐयर  से  भजते  हैं  t  वैसे
 शब  तो  भनेको  बडे  बडे  शहरो  मे  ऐयरोड्रोमस
 की  माकूल  व्यवस्था  हो  गई  है  श्रौर  श्राप
 यदि  चाहें  तो  फिर  से  बडे  पैमाने  पर
 ऐय  रमेल  सदिस  चला  सकते  है  ताकि  ज्यादा
 नहीं  तो  कम  से  कम  भारतवर्ष  के  विभिन्न
 राज्यो  की  7-18  राजधानियों  से  यहां  से
 ऐय रमेश  विस  चालू  हो  जाय  ।  इसके  लिए
 यदि  आवश्यकता  समझे  तो  ऐयर  इड़िया  से
 झाप  एक  ऐसा  एग्रीमेट  कर  ले  ताकि  शीघ्रता
 से  हवाई  जहाज  से  डाक  भेजी  जाये  और
 ऐसा  होने  से  एक-दिन  के  भीत र  ही  श्राप  पटना
 से  यहा  डाक  की  डिलीवरी  कर  सकते  हैं  t
 यह  एक  ऐसा  गम्भीर  प्रश्न  है  कि  श्राप  को
 इसकी  ओर  ध्यान  देना  चाहिए  ।

 डिस्लोकेशन  झाफ  पोस्टल  कम्युनिकेशस
 के  बारे  मे  मन्त्रालय  की  रिपोर्ट  मे  पेज  33  पर
 चर्चा  की  गई  है  ।  मन्त्रालय  को  उधर  विशेष
 रूप  से  ध्यान  देना  चाहिए  खास  कर  बाढ़
 बले  क्षेत्रों  मे  ।  रिपोर्ट  के  33वें  पन्ने  से  उन
 स्टेशन्स  के  नाम  दिये  गये  है  जहा  बाढ  के  कारण
 पोस्टल  सर्विस  मे  बाधा  उत्पन्न  हुई  है  खास  कर
 हमारे  क्षेत्र  में  डिस्नोकेशन  बहुत  होता
 है  |  हर  साल  रिपोर्ट  में  उसकी  चर्चा  झाती
 है  कि  हा  पर  ढिस्लोकेशन  हो  गया  |  इस
 डिस्लोकेशन  को  कते  की  भाप  की  ओर  से
 कोशिश  होंगी  चाहिए  क्योकि  प्रीवेशन  इज
 अट र  दंग  कयोर  |

 egos

 मेरा मत  है  कि  गहे  शै  |...  टी०  1. अ
 एक  भाटोनमस  बौडी  होनी  चाहिए  और
 इंस  संदन  के  भ्रधिकांश  सदस्य  चाहते  हैं  कि
 उसे  काफी  ताकत  मिलनी  चांहिए  ताकि  वह
 कुशलतापूर्वक  भौर  तेज़ी  के  साथ  झपना
 कॉम  अंजाम  दे  सके  रेलवे  बोर्ड  के
 बाद  मह  पी०  एण्ड  टी०  बोर्ड  का  ही  स्थान
 झाता  है  और  इसलिए  इन  सब॑  बातो  पर
 ध्यान  रखना  चाहिए  ताकि  देश  में  सचार
 व्यवस्था  भर  द्रुतगति  से  झागे  बढ़े  ।

 श्री  जा  फरनेन्डीज  (बम्वई  दक्षिण)  :
 उपाध्यक्ष  महोदय,  जो  रपट  गये  साल  कीं
 मैंने  पही  है  पोस्ट  एण्ड  टेलीग्राफ  के  कामकाज
 के  बारे  में  उससे  यह  मालूम  हुआ  कि  इस
 वक्‍त  हमारे  मुल्क  में  करीबन  i  लाख  पोस्ट
 झ्राफिस  हैं  श्रौर  i2500  टेलीग्राफ  ग्राफिस
 हैं।  एक  हमेशा  की  चालाकी  हमारी  सरकार
 आ्रांकडेबाज़ी  में  जो  चलाती  है  वह  चालाकी
 की  कोशिश  पोस्ट  प्राफिस  के  आकड़ों  के  बारे
 में  भी  इस  रपट  में  करने  में  भ्राई  है।  यह  बताने
 में  झायां  है  कि  हर  एक  i3  वर्गमील  के  लिए
 एक  पोस्ट  झ्राफिस  है  हिन्दुस्तान  में  भौर  हर
 4500  लोगो  के  लिए  एक  पोस्ट  आफिस  है  ।
 मैं  समझता  हू  कि  मन्त्री  महोदय  इस  बात  को
 इकार  नहीं  करेंगे  कि  जो  5  लाख  देहात  हैं,
 गाव  हे  उन  गावो  में  से  शायद  करीब  करीब
 तीन  चौथाई  गांवों  में  श्रभी  तक  कोई  भी
 पोस्ट  की  सुविधा  पहुच  नही  पाई  है  ।  कहीं
 तीन  दिन  में  एक  बार  पोस्टमैन  पहुंच
 सकता  है  तो  कही  7  दिन  में  एक  बोर
 पहुंच  पाता  है  1  ऐसी  हांलत  में  हमारे  कई
 जिलो  में  कई  गावो  में  कई  इलाकों  में  भ्राज
 भी  चल  रही  है  1  बम्बई  जैसे  शहर  में  200
 वर्गमील  के  ऐरिया  में  यह  हो  सकता  है  कि
 60-70  पोस्ट  झआफित  लगाये  हो  ।
 थाता  डिले  में  जहा  भ्रादिवासियों  की  काफ़ी
 संख्या  है,  काफ़ी  ऐसे  गांव  हैं  जहा  किसान
 रहा  करते  हैं  वहां  .000  वर्गभील  के  लिए  या
 2000  वर्गेमील  के  लिए  20  पीस्ट  आफिस

 हैं  मगर  जब  उस  का  ऐब्रेज  निकाल  कर  मुल्क
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 के  सामने  सरकार  रखती  है  तब  यह  सांकड़े
 बाज़ी  रबखी  जाती है  भ्र्थात्‌  3  वर्ग  मील  के
 सिए  एक  पोस्ट  भाफिस  हो  सकता  है।
 इस  जाल  में  फंसाने  के  काम  में  सरकार  को
 कामयाबी  मिलती  है  1  यह  बात  नहीं  भली
 जानी  पाहिए  कि  20  साल  की  भाज़ादी  के
 बाद  इस  मुल्क  के  करोड़ों  लोगों  तक  भ्रभी
 तक  पोस्ट  झाफिस  ी  सुविधा  ठीक  ढंग  से

 पहुंचाने  में  इस  सरकार  ने  कामयाबी  नहीं
 पाई  है  1  मैं  झाज  यह  मांग  सरकार  से  करना

 चाहूंगा  कि  साल  भर  में  हो  सकता

 है  कि  योजना  पूरी  न  हो  जाय  लेकिन
 दो  साल  या  तीन  साल  की  कोई
 ऐसी  योजना  तत्काल  बनने  में  भरा  जाय
 कि  जिससे  ऐसा  कोई  भी  काम  न  रहे
 हिन्दुस्तान  में  जहां  भगर  पूरे  वक्‍त  के  लिए
 खुला  रखने  वाला  पोस्ट  झ्राफ़िस  न  हो

 लेकिन  रोज  एक  घंटे  या  भाध  घंटे  के  लिए
 काम  करने  वाला  पोस्ट  झाफिस  बन  जाय
 तो  यह  चीज़  भ्रसम्भव  नही  है  क्योंकि  मैं
 समझता  हूं  कि  सरकार  का  कोई  न  कोई
 खाते  का  सम्बन्ध  हिन्दुस्तान  के  5  लाख
 गांवों  से  ज़रूर  हुआ  करता  है।  जब  सरकार
 का  सम्बन्ध  हर  एक  गाव  से  इस  वक्‍त  है  तो
 मामला  एक  ही  रह  गया  कि  पोस्ट  एण्ड
 टेलीग्राफ़  डिपार्टमेंट  को  सरकार  के  उस
 डिपार्टमेंट  से  सम्बन्ध  जोड़ता  चाहिए  कि
 जिससे  हर  एक  गाव  में  पोस्ट  झाफिस  के
 तत्काल  खोलने  की  व्यवस्था  करने  में  श्
 जाय  ।  प्रगर  पूरे  वक्त  काम  करने  वाले
 आदमी  की  किसी  जगह  आ्रावश्यकता  न  हो
 तो  कोई  मन्दि र, मस्जिद  या  कोई  स्कूल  लेकर,
 ऐसी  किसी  भीगज  हू  पर  जहा  जिम्मेदार
 आदमी  उस  गाव  के  हो  उनके  जरिए  यह
 पोस्ट  आफिस  का  काम  इन  इलाकों  में  जब
 तक  झाप  एक  पक्का  पोस्ट  आफिस  नहीं  बना

 सकते  हैं  तब  तक  इस  तरह  से  किया  जाय  |
 बढ़  एक  ठोस  सुझाव  मुझे  सरकार  को  पोस्ट
 झाफिस  के  बारे  में  देना  था  t
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 wa  यह  टेलीफोंस  बाला  मामला  है
 जो  कि  इससे  ज्यादा  गम्भीर  है  n  गम्भीर इस

 दृष्टि  से  है  चूंकि  यह  शही  मामला है  भौर
 रोज़  के  व्यापार  भौर  व्यवसाय  से  इसका
 सम्बन्ध  रहता  है  पता  नहीं  कितने  लाख
 लोगों का  नाम  झभी  तक  टेलीफोन  के

 लिए  बेटिंग  लिस्ट  में  पड़ा  है  भौर  वह  नम्बर

 रोड़  बरोज़  बढ़ता  जाता है  7  स्री  योजना
 सरकार  बनाती  है  इस  मामले  में  हमें  ऐसा
 लगता  है  कि  इसमें  पूरा  दिल  लगा  कर  काम

 नहीं  द्वोता  है  ।

 भ्रष्टाचार  इसका  कारण  हो  सकता  है।
 जितनी  बड़ी  भौर  लम्बी  बेटिंग  लिस्ट  रहेगी
 उतना  ही  ज्यादा  झफसरों  को  पैसा  खाने
 का  मौक़ा  मिलता  है  मन्ली  महोदय  को  जब
 मैं  ऐसा  कहता  हू  तो  नाराज़  नहीं  होता
 चाहिए  क्योंकि  यह  पैसे  वाला  माधवी  जंसे
 मैंने  कहा  वहा  पर  चलता  है  t  शहरो  में  भ्राज
 प्रगर  भाप  को  टेलीफोन  लेना  हो  तो  हर
 जगह  पर  वह  जो  लगाने  के  लिए  झायेगा  वह
 तो  घर  को  पहुच  ही  जाता  है  t  जहां  से  देना

 होता  है  वहा  से  वह  लगाने  तक  कई  जगहों
 पर  यह  पैसे  वाला  मामला  चलता  रहता  है  tr
 इस  लिये  हम  को  ऐसा  ही  लगता  है  कि  शायद
 इस  में  पध्रष्टाचार  का  कोई  सम्बन्ध  हो,
 सरकार  की  तकलीफ  का  कम  सम्बन्ध  हो  ।
 लेकिन  जो  इंडियन  टेलीफोन  इंडस्ट्रीज
 बंगलोर  की  है  मैं  नहीं  समझ्ष  पाता  कि  इस
 कारखाने  की  पैदावार  को  बढ़ाने  के  लिये
 सरकार  ने  कोई  ठोस  योजना  क्यों  नहीं  बनाई  |
 सार्वजनिक  क्षेत्र  में  जो  कारखाने  भ्रच्छे
 ढंग  से  काम  कर  रहे  हैं  उन  में  से  इंडियन
 टेलिफोन  इंडस्ट्रीज  वाला  कारखाना  भी

 एक  है  i  उस  को  आप  और  भी  बढ़ा  सकते

 हैं।  उस  में  शायद  5  करोड़  रुपये  की  पूजी
 लगाई  गई  है  1  उस  को  बढ़ा  कर  0  करोड़
 भी  किया  जा  सकता  था।  पिछले  साल  इस
 कारखाने  में  करीब  1  करोड़  ०  की  विदेशी
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 मुद्दा  इस  देश  के  लिये  कमाई  t  जो  का रखाता
 विदेशी  मुद्रा  कमाता  है  उस  को  टेलीफोन
 विभाग  को  भौर  बढ़ाना  चाहिये  y  इस  में
 थो  बायर  बगेरह  की  जरूरत  होती  है,
 बयावेल्स  की  जरूरत  होती  है,  जिस  को  बाहर से
 लाता  पड़ता  है  उस  का  काम  हो  सकता  था  |

 इस  का  रखाते  को  बढ़ा  कर  देश  के  लिये  जो
 टेल्लीफोत  की  सुविधा  की  ग्रावश्यकता  है  उस
 को  पूर्ति  के  लिये  बहुत  काम  हो  सकता  था
 झौर  विदेशी  मुद्रा  कमाने  का  काम  भी  उस
 के  जरिये  हो  सकता  था  |  लेकिन  वह  नहीं
 हुआ  ।  जो  पैसा  लगाया  जाता  है  वह  कई
 ऐसे  उद्योगों  मे  सार्वजनिक  क्षेत्र  में  लगाया
 जाता  है  जहा  कोई  कमाई  नही  होती  भौर  सारा
 पैसा  ब  जाता  है  t  मंत्री  महोदय  को  मैं  सुझाव
 देना  चाहता  हूं  कि  इंडियन  टे लिफोन  इंडस्ट्रीज
 के  बारे  में  वह  सोचें  भौर  इस  के  साथ  साथ
 झाज  शहरों  में  जो  देलीकोन  की  तकलीफ
 है  उस  को  दूर  करने  की  दृष्टि  से  भी  काम
 करें  ।

 टेलिफोन  के  सम्बन्ध  में  बोलते  हुए
 मैं  बम्बई  की  एक  बात  कहना  चाहता  हू  1
 मैंने  सुना  है  कि  जो  बम्बई  के  टेलिफोन  के  कर्म-
 चारी  हैं  वह  बहुत  दिनों  से  प्रार्थना  कर  रहे
 हैं  उन  के  जो  दफ्तर  हैं--मैं  टेलीफोन  एक्स-
 चेन्जेज  की  बात  नहीं  कह  रहा  हूं  बल्कि
 जो  उन  के  दफ्तर  हैं--वह  किराये  के  मकानों
 में  शहर  के  कोने  कोने  में  रखे  गये  हैं  ।  उन
 मकानों  को  छोड  कर  एक  मकान  बताया
 जाये  जहा  पर  तमाम  दफ्तरों  ज्खा  जाये  ।
 वे  लोग  यह  मांग  बहुत  दिनों  से  करते  चले
 झा  रहे  हैं  लेकिन  इस  को  झोर  कोई  ध्यान
 नही  दिया  गया  है  मैंने  तो  यह  भी  सुना  है
 कि  पोस्ट  ऐंड  टेलिभ्राफ  डिपार्टमेंट  ते  कोई
 जमीत  खरीद  कर  रक्खी  है  मकान  बनाने
 के  लिये  लेकिन  अब  तक  वहां  पर  मकान
 नहीं  बनाया  गया  है  1  जमीन  रहते  हुए  भी
 दूसरे  मकान  किराये  में  लेने  का  झ्रावश्यकता
 पड़ी  हो  सकता  है  कि  उसका  कि राया  भी  काफी
 देना  पड़ता  हो  झप  जानते  दें  कि  अम्बई
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 शहर  में  जो  भी  मकान  चेता  है  उस  को  चार
 पाँच  हजार  रुपया  पगड़ी  का  देगा  होता  है  ।
 ज्ञायद  पगड़ो  बाला  मामला  इस  में  भी  हो  भ्ौर
 किसी  भ्रफसर  का  सम्बन्ध  भी  इस  में  हो  ।
 मैं  झारोप  नहीं  लगाना  चाहता  लेकिन  मैं

 चाहता  हूं  कि  वम्बई  में  कर्मचारियों  की  भोर
 से  बहुत  दिनों से  जो  मांग  की  जा  रही  है  उसके
 बारे  में  झ्राप  सोचें  और  निर्णय  भी  लें  ।

 देलिफोन  की  सुविधा  के  बारे  में  कहना
 चाहता  हूं  कि  जैसे  उस  की  सुविधा  शहर  में

 चाहिये  वैसे  ही  देहातों  में  भी  टेलीफोन  को

 सुविधा  होनी  चाहिये  ।

 कम्यूनिकेशन्स  डिपार्टमेंट  की  जो  रिपोर्ट
 है  उस  में  मैंने  एक  बहुत  ही  दिलचस्प  बात
 पढ़ी  ।  वह  हिन्दुस्तानी  टेलिप्रिटर्स  के  बारे
 में  है  ।  यहां  पर  हिन्दुस्तानी  टेलिप्रिट्स  का
 कारखाना  भाज  सात  साल  से  चल  रहा  है  t
 झोलिबेटी  के  साथ  जो  कि  हटैलियन  टेलि-
 प्रिट्से  की  कम्पनी  है  उन  का  कोलेबोरेशन
 है  भौर  वह  भ्रच्छे  ढंग  से  चल  रहा  है  ।  टे  लि-
 प्रिंटर  बनाने  का  जो  काम  हिन्दुस्तान  की
 सरकार  ने  भ्रपने  हाथ  भें  लिया  है  सात  साल
 से  वह  चल  रहा  है  7  जब  सरकार  ने  भाषा
 के  बारे  में  नीति  बना  कर  रक्खी  है  कि
 हिन्दुस्तान  में  हिन्दी  को  चलाना  है  तब  मेरी
 समझ  में  नही  भ्राता  कि  भ्च्छे  किस्म  के  हिन्दी
 टेलिप्रिटर  बनाने  में  सरकार  को  कौन  सी
 दिक्कत  है  ।  हिन्दी  भ्रखबार  हिन्दुस्तान  में
 भ्रच्छे  ढग  से  नहीं  चल  पाते  है  ।  मैं  जानना
 हूं  कि उस  की  क्‍या  वजह  है।  उसकी
 वजह  यह  है  कि  जो  भी  खबरे  छपती  हैं  पी०
 टी०  श्राई०  की  यथा  यू  एन०  झ्ाई०  की  वह
 प्रंग्रेजी  टेलिप्रिटर्स  से छपती  है  ।  उस  के  बाद
 उन  का  अनुवाद  करना  पड़ता  है  तब
 कही  वह  जा  कर  हिन्दी  में  छप  सकंगी  |
 ऐसा  करने  में  उन  को  तकलीफ  होती  है
 क्योंकि  खबरें  तो  शाम  को  चलनी  शुरू
 होती  हैं  भ्ौर  रात  को  एक  बजे  तक  की  खबरें
 छप  कर  पहुंच  जाती  हैं  i  भ्रखबार  बाले
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 5  बजे  बाहुर  ले  जाते  हैं  ।  लैंकित  झगर

 श्रतुवाद  करने  बैठें  ती  0  बज  के  बाद  हीं
 खबरें  मिल  संकेंगी  |  यहे  मूल  कारण  है
 जिस  से  हमारे  हिन्दी  के  भ्रखबार  ठीक
 ग  से  हिन्दुस्तान  में  नहीं  छप  पाते  ।  मैं
 समझता  हु  कि  इस  की  सारी  ज़िम्मेदारी
 कम्यूनिकेशन्स  मिनिस्टर  साहब  को  लेनी
 चाहिये  ।  वे  हिन्दी  के  भक्त  हैं  7  लेकिन  भ्रगर
 बे  हिल्दुस्तानी  टेलिप्रिटर  के  इस  काम  को
 अच्छो  तरह  नही  क  रते  भ्रौर  ठीक  वक्‍त  पर  नही

 करते  कि  हिन्दी  टेलिप्रिटर  यहा  बलाये  जायें  रवि
 हिन्दी  के  अ्रबबारों  द द६  सुधार  हो  सके  तब
 तक  यही  बात  चलती  रहेगी  कि  लोग  कहेंगे

 पढ़ें  लिखें  लोग  कि  बिना  भ्रग्रेजी  का  अखबार
 पढ़ें  हुए  उन  की  समझ  मे  नही  श्राता  कि  दुनिया
 में  क्‍या  हो  रहा  है  ।  मैं  इस  को  तकलीफ  नहीं
 मानता  ।  जो  ग्रग्रेजी  समर्यक  हैं  वे  इस  तरह
 की  बात  को  ले  कर  बहानेबाजी  करते  है।
 लेकिन  यह  समस्या  हल  होती  चाटिये  ।

 यह  जो  रिपोर्ट  है  उस  के  ब्राखीर  में
 लिखा  हुआ  हं  कि  पिछले  साल  टेलिप्रिटर्स
 मे  मालिक  श्रीर  मजदूरों  के  रिश्ते  बहुत
 अच्छ  रहे  -  १7  दिनो  ककी  हडताल  रही  सिटी
 अलाउस  के  बारे  मे  ।  उस  के  सम्बन्ध  भे  लिखा
 है  कि  37  दिनो  के  बाद  मवियों  की  मध्यस्थता
 की  वजह  से  उस  हृूडतान  को  बिना  शत
 वापस  ले  लिया  गया  और  बिना  शर्ते  वापस
 लेन  के  बाद  उन्हें  i  2h  रु०  दे  दिये  गये  |
 भेरी  समझ  में  नहीं  श्ाता  यह  कौमे  सरकार
 और  मजदूरा  के  रिश्ते  श्च्छे  रहे  है  कि  37
 दिन  हडताल  करन  फ॑  बाद  मध्यस्थता
 सरकार  से  की  भौर  उध  के  बाद  24  रु०
 दिये  गये  ।  पढ़ले  ही  दे  दिया  होता  तो  50-
 00  टलिपग्रिटर  श्रौर  बन  जाते  ।  यही  स्थिति

 सारे  पोस्ट  ऐड  टेलिग्राफ  डिपार्टमेट  के
 बारे  से  है  ।

 मैं  जानता  हु  कि  बम्बई  शहर  मे  जब
 जारिश  शुरू  हुई  तो  पोस्टमैनों  ने  काम  बन्द
 कर  दिया  था  श्रौर  कहा  कि  छतरी  नहीं  है,
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 हम  कैसे  काम  करें  ?  उन्हें  यूनिफार्म  नही  की
 गई।  मैंने सुना  है  कि भार०  एम०  एस०  के  जो
 बाचमैन  रहते  हैं  उन्हें  केवल  25  र०  के  स्ब
 बारह  टे  काम  करना  होता  हैं  ।  मबढरो
 के  वास्ते  जो  कायदे  बने  हुए  हैं,  मजदूरों  के
 के  बास्ते  जो  नीतिया  बनी  हुई  है,  भौर  जो
 खुद  श्राप  को  सरक,र  चाहती  हे  कि  निजी
 क्षेत्रो  क ेमालिक  भपने  मजदूरो  के  साथ  झच्छा
 बरताव  करे,  मैं  चाहूंगा  सरकार  भी  और
 खास  कर  पोस्ट  ऐड  टेलिप्राफ  डिपार्टमेंट
 जिस  में  सादे  चार  या  पाच  साख  कर्मचारी
 काम  करते  है,  प्रपने  कर्मचारियों  के  बारे
 में  वही  नोतिया  रक्खे  भौर  उन  को  वही
 सुविधाये  देने  के  बारे  मे  सोचे  ।  उन  को
 मकान  देने  के  बारे  में  भी  सोचे  ।  ऐसा  काम
 नहीं  किया  जाता  चाहिये  जैसे  कहा  गया
 था  कि  तीसरी  पत्र  वर्षीय  योजना  मे  5  हजार
 मकान  बनवाये  जायेगे  कमंचारियों  के  लिये  ।
 नेकिन  उन  में  से  शायद  एक  भी  नहीं  बता  ।
 रेलवे  ने  बम्बई  शहर  मे  जो  डेढ  सौ  या  दो
 सौ  मकान  बनवाये  थे  वह  वैसे  ही  खाली
 पढ़े  हुए  है।  उन्हें  भी  नही  दिया  जा  रहा  है  t
 मैं  चाहता  हू  कर्मचारिया  के  बारे  मे  जा  नीति

 है  उत्त  का  तत्काल  सुधारने  का  काम  मती

 महोदय  करे  ।

 Shri  Narendra  Singh  Mahida
 (Anand)  I  shall  be  very  brief

 I  had  seen  the  days  of  dak  runners
 in  our  country  and  I  have  .een  the
 present  age  when  our  air  mai]  1s.
 being  carried  by  planes  We  have
 made  progress  which  can  be  compared
 with  any  other  modern  nation  in  the
 world

 Letters  and  telegrams  deliver  good
 or  bad  news,  and  the  whole  community
 is  affected  by  this  service  So,  it  is  a
 very  umportant  service  to  the  nation

 On  the  whole,  the  Ministry  has  done
 quite  well  Even  during  the  elections,
 tributes  were  paid  fer  the  efficiency  of
 this  service  I  will  mention  here  for
 your  information,  that  Mr  Chayla,  dur
 present  Minister  of  External  Affairs,
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 has  paid  a  very  glowing  tribute  He
 has  stated  that  “the  arrangements
 ittade  fer  repertidig  clevtion  sestilts  die
 seach  as  ai  codsitry  in  the  Werld,  how-
 ever  sivanved,  shotild  se  prood  of”  I
 fittty  join  htm  in  tus  tribtite

 Many  telephone  exchanges  have  also
 been  opened,  and  I  am  proud  to  say
 that  the  telephone  exchange  at  my
 native  place  of  Chandod  was  opened
 mm  record  tume,  Telephone  directories
 have  also  been  published  in  regional
 languages,  and  they  are  being  wel-
 comed

 There  is  a  shortage  of  mland  letters,
 and  I  want  the  Minister  to  uttend  to
 this  need

 I  have  been  pressing  for  a  com-
 memoration  stamp  of  the  late  Sayayji-
 rao  Gackwad_  I  was  also  instrumental
 in  hammering  at  the  mimstry  in  the
 consultative  committees  for  a  stamp
 for  the  late  Sardar  Patel  It  was  only
 after  a  lot  of  perseverence  that  the
 mimstry  had  the  stamp  of  Sardar  Patel
 issued  sometime  back  I  say  with  the
 same  emphasis  again  that  the  Maharaja
 Sayajirao  of  Gaekwad,  though  we  may
 be  against  the  princes  in  the  modern
 days,  had  rendered  valuable  ‘ervice  to
 the  afflicted  Haryans  long  hefore
 Mahatma  Gandhi  thought  of  them,  and
 Ambedkar’s  service  is  modelled  on  the
 late  Sayayirao’s  work  So,  because  he
 was  a  Maharaja  he  should  not  be
 neglected  and  we  could  at  least  pay
 a  small  tribute  to  his  memury  by
 issuing  a  stamp  I  very  earnestly  re-
 quest  the  Minister  that  a  stamp  should
 pe  issued  as  early  as  possible  in
 memory  of  the  late  Maharaja  Sayajirao
 who  was  a  nationalist  and  also  a  re-
 former  30  this  country

 There  have  been  many  delays  in  the
 delivery  of  postal  articles  lke  letters
 I  can  quote  my  own  instance,  and
 bring  it  to  the  notice  of  the  hon
 Mimuster  <A  letter  posted  by  me  mn
 December,  968  to  my  wife,  to  Delhi
 was  delivered  here  on  the  24th  May,
 987  Another  surprising  example  is
 this  a  letter  which  my  daughter
 ‘idressxid  to  her  husband  to  Khetri,
 district  Thunghunu  in  Rajasthan  went
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 to  London,  and  it  was  sent  back  from
 Londen  So,  this  is  wdhib  8  proof  of
 iladivettion  ané  ddlay  in  the  delivery
 of  Setters

 Mr.  Deputy-Speaker:  Did  you  pay
 any  ext‘a  charge  for  it?

 ‘Siti  Naretidta  Stigh  Mahida;  Some
 polite  lady  from  London  sent  it  back
 here  I  did  not  pay,  that  lady  had  paid
 for  the  aur-mail  I  do  not  understand
 how  it  all  happened;  but  that  she  had
 sent  the  letter  back  from  London  with
 a  covering  letter  is  a  fact  I  have  the
 letter  hare  It  is  very  surpraing  how
 sometimes  service  is  rendered  by  the
 postal  authorities  here!

 I  should  also  like  to  bring  to  the
 notice  of  the  hon  Minister  an  amazing
 case  in  Gujarat  circle  A  building
 has  been  rented  by  the  postal  autho-
 rities  at  the  monthly  rental  of  Rs  800
 at  Ahmedabad

 This  Ministry  is  now  proposing  to
 rent  a  house  whose  rent  is  25,000  a
 month!  It  ४8  shocking  I  want  the
 hon  Minister  to  enquire  fully  mwnto  the
 case  All-India  Postal  Employees’
 Union,  Class  III,  Gujarat  Circle,  has
 complained  to  me  im  the  matter  and
 has  written  to  the  Fiance  Mimster
 in  this  connection,  too

 There  are  various  references  in  the
 audit  report  of  the  Posts  and  Tele-
 graphs  I  refer  particularly  to  ages
 30  3  and  24  of  the  report  and  bring
 them  to  the  attention  of  the  hon
 Minister

 Mr,  Deputy-Speaker.  The  hon
 Member’s  time  723  up

 Shri  Narendra  Singh  Mahida:  That  is
 why  I  am  not  repeating  what  the
 auditors  have  written  Lastly,  I  must
 pay  a  well-deserving  tribute  to  the
 Minister  of  Communications,  Dr  Ram
 Subhag  Sing,  for  doing  a  very  hunian
 act  One  of  the  employees  of  the
 Posts  and  Telegraphs  Department  was
 ill  at  a  height  of  12,000  feet,  at  Kaza
 station,  in  Himachal  Pradesh  Mr  D
 दि  Parat,  a  40-year  old  wireless
 operator  was  al  with  a  heart  attack.
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 This  gentleman  was  saved  purely  be-
 cause  of  Dr  Ram  Subhag  Singh’s  per-
 sonal  unterest.  He  was  airlifted  by  a
 special  Air  Force  helicopter  and
 brought  to  Chandigarh  within  a  very
 short  time.  Although  a  sum  of  about
 Rs  10,000  was  spent  on  this  mission
 of  mercy,  I  am  quite  sure  that  the
 House  will  agree  that  by  spending
 Rs  10,000,  a  valuable  human  hfe  was
 saved  and  for  that,  I  pay  my  glowing
 tribute  to  Dr  Ram  Subhag  Singh

 Mr.  Deputy-Speaker:  Shn  K  M.
 Abraham.  I  request  hon  Members  to
 use  telegraphic  language,  since  there
 are  a  number  of  hon  Members  wait-
 tng  to  speak  I  would  lke  to  accom-
 modate  as  many  as  possible.

 Shri  K.  M.  Abraham  (Kottayam)
 Sur,  the  posts  and  telegraphs  depart-
 ment  has  been  notorious  for  its  in-
 efficiency  which  has  further  deteriorat-
 ed  recently  The  top-heavy  bureau-
 cratic  apparatus  is  primarily  responsi-
 ble  for  this  sorry  state  of  affairs

 For  efficiency  there  should  be  an
 adequate  and  contented  staff  The
 second  requirement  28  that  working
 and  living  conditions  should  be  good
 The  third  requirement  :s  that  the  tools
 with  which  work  has  to  be  carried  on
 should  be  provided  in  time  These
 thmgs  however,  are  totally  -nissing
 today  There  95  serious  shortage  of
 staff  throughout  Kerala  and  other
 parts  of  the  country  The  P  &  T  38
 dependent  on  railways,  for  providing
 buildings  for  maul  office  :n  the  ralway
 platforms  It  33  dependent  on  the  rail-
 ways  for  construction,  replacement
 and  provision  of  mail-vans  in  railway
 trains  The  P  &  T  in  accordance  with
 its  need,  approve  and  sanction  the
 openmg  of  new  sections  by  railway
 trans  But  the  railways  do  not  pro-
 vide  maul-vans,  though  years  and
 years  pass  on

 The  P  &  T  Board  is  experimenting
 all  kinds  of  schemes  of  administrative
 changes  or  innovations  which  have
 totally  failed  to  bring  about  :mprove-
 ment  of  the  service

 In  RMS  they  heve  introduced  the
 Regional  Director  Scheme,  and  created
 three  zones  ‘This  has  resulted  in

 sume  the  whole  month  in  tours  and
 are  not  able  to  attend  to  any  work.
 The  staff  unions  have  been  pleading
 for  abolition  of  the  scheme  but  the
 administration  s  clinging  to  this  use-
 less  and  top-heavy  scheme  Similarly
 m  the  telephone  department  the  RDT
 scheme  also  proved  to  be  a  white  ele-
 phant  The  P  &  T  Department  has
 also  been  indulging  in  a  spate  of  re-
 organization  of  the  offices  causing
 much  dislocation  and  hardship  to  the
 staff  by  transferring  them  to  outsta-
 tions  These  reorganizations  are  being
 done  not  with  any  view  to  improve  the
 efficiency  or  the  functioning  but  on
 the  advice  of  the  Foreign  Consultants
 who  have  laid  this  condition  for  the
 grant  of  aid  or  assistance  The  de-
 centrahsation  of  the  Telephone  Reve-
 nue  Accounts  offices  has  only  impaired
 the  smooth  functioning  of  the  res-
 pective  offices  and  has  brought  much
 suffering  to  the  staff

 Despite  huge  expenditure  the
 expectations  of  the  public  are  not
 fulfilied.  The  people  of  Ernakullam
 and  Cochin  have  not  peen  provided
 automatic  telephone  system  in  spite
 of  repeated  representations  Rural
 suburbs  of  Kottayam  have  to  book  a
 Trunk  Call  to  contact  Kottayam
 fmends  This  handicap  has  ot  yet
 been  removed  The  whole  Udum-
 bumchola  taluk  of  Kottayam  District
 has  neither  telegraph  offices  ror  tele-
 phon

 The  P  &  T  Board  has  failed  to  pro-
 vide  stationery,  forms,  seals,  furniture,
 sorting  cases,  hand-trucks,  motor  vans,
 drill  bags,  etc  It  ७  surprising  to  note
 that  m  RMS  throughout  Kerala  there
 is  a  shortage  of  29  hand-trucks  Un-
 less  these  are  provided  it  is  obvious
 that  the  staff  cannot  work.

 With  regard  to  amenities  the  less
 said  the  better  The  RMS  Rest  House
 in  Delhi  is  having  insufficient  accom-
 modation  In  a  room  where  seven
 officials  should  take  rest,  0  to  73
 officials  are  forced  to  take  rest.  In
 Amritsar  there  38  shortage  of  eccum-
 modation  so  much  so  that  half  of  the
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 staf?  have  to  wait  outside  till  those
 who  are  resting  quit  the  beds  There
 33  filth  all  around  No  fan  is  provided
 Y  am  shocked  to  learn  that  there  are
 no  rest  houses  in  Shornur  and  Erode
 for  RMS  employees

 In  the  ह:  &  T  offices  cycle-sheds  are
 not  provided  There  is  no  zecreation
 toom  or  tiffin  room  in  offices

 The  Government  has  rejected  the
 claim  for  the  grant  of  the  special
 compensatory  allowance  for  P  &  T
 employees  whohad  to  shift  from  one
 place  to  another  The  employees  are
 very  much  dissatisfied  with  ‘he  atti-
 tude  of  the  admunistration  77  refusing
 to  extend  the  concessions  to  the  staff
 of  the  offices  which  are  decentralised

 Though  the  P  &  T  admunustration
 have  opened  departmental  dispensaries,
 yet  it  is  managed  most  shabbily  Com-
 plaints  have  been  lodged  against  P  &
 T  doctors  at  Patna  and  Nagpur  but
 no  attention  is  paid  The  construction
 of  a  departmental  building  and  quarters
 for  the  staff  has  been  very  poor  The
 department  has  not  taken  adequate
 initiative  to  have  buildings  of  its  own,
 which  enables  vested  interests  to  mint
 money  To  cite  one  glaring  unstance,
 the  office  of  the  General  Manager,
 Telephones,  Bombay  38  at  present  split
 up  and  located  in  about  eight  build-
 ings  in  distant  and  different  localities
 All  these  are  rented  buildings  and  a
 sum  of  Rs  6  lakhs  2s  incurred  annually
 as  expenditure  on  this  count  The
 irony  and  the  climax  is  that  the  de-
 partment  has  never  chosen  to  take  up
 the  construction  of  buildings  and  avoid
 this  huge  expenditure  even  though  a
 plot  in  Cadell  Road,  Bombay  is  in
 possession  of  the  P  &  T  department
 since  40  years  or  more  I  have  re-
 ceived  complaints  from  Cannanore,
 Shoranur,  Olvakkot,  Alwaye,  Erna-
 kullam  and  Cochin  A  D's,  Thiruvalia,
 Kottayam  and  Calicut  from  ny  state
 that  these  towns  badly  require  new
 building  for  RMS  offices  The  staff
 also  are  bemg  subject  to  much  hard-
 ship  due  to  shortage  of  accommoda-
 tion  The  department  has  made  no
 serious  attempt  to  construct  quarters
 for  the  staff  even  in  major  cities  like
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 Bangalore,  Trivandrum,  Calcutta,
 Cuttack,  Lucknow  etc,  the  rent
 charged  for  the  quarters  is  also  high
 and  the  employee  25  made  to  forego  the
 House  rent  allowance  also  when  he  is
 in  occupation  of  the  departmental
 quarters  When  I  went  to  Trichur  (
 was  surprised  to  find  that  no  quarters
 are  provided  to  P  &  T  staff

 Hence  there  is  no  wonder  that  the
 P  &  T  department  works  inefficiently
 There  is  need  for  drastic  changes  in
 the  entire  set  up  of  P  &  T  department
 if  the  things  are  to  improve  m  the
 near  future

 Shri  K.  Ananda  Nambiar  ind  Shri
 N  Sreekantan  Nair  have  moved  the
 following  cut  motions

 “Victimisation  of  the  Telegraph
 Traffic  Employees  by  treating  sick
 leave  supported  by  medical  certi-
 ficate  as  ‘Dies  Non’”
 “Need  to  refer  the  upward  revision

 of  pay  scales  of  telegraphists  to  arbi-
 tration”

 “Need  to  remove  ‘show-cause
 notice’  threat  to  withdraw  the  recog-
 nition  of  the  AITTE  (Class  III)
 union”

 These  demands  are  also  to  be  treated
 as  very  urgent

 Shri  8.  N.  Shastri  (Lakhimpur)  Sur,
 =  rise  to  support  the  demands  for
 grants  of  the  Ministry  of  Communica-
 tions  This  munistry  has  five  subjects
 under  its  control,  but  I  am  sure  the
 common  people  are  mainly  oncerned
 with  the  P  &  T  Department  alone
 P  &  T  are  the  greatest  of  all  the  ser-
 vices  that  the  Government  have  ren-
 dered  to  the  people,  because  it  con-
 cerns  all  people  of  the  country.  The
 postal  system  has  gone  into  the
 remotest  parts  of  the  country  If  any-
 one  goes  into  the  interior  most  part  of
 our  country,  one  will  come  across  two
 things—a  village  primary  school  in  a
 big  village  or  mn  between  2  villages
 and  an  extra-departmental  or  experi-
 mental  post  office  every  three  to  four
 miles  by  the  roadside  There  is  80
 difficulty  m  identifying  the  village
 primary  school  for  the  simple  fact  that
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 the  most  dilapidated  house  in  the
 village  is  the  school  house  and  a  tin
 box  with  an  opening  with  a  protruding
 lip  as  red  as  the  lips  of  the  modern
 society  girls  indicates  the  existence  of
 a  post  office.  But  whatever  might  be
 the  housing  condition  of  these  schools
 and  post  offices,  the  people  attach  the
 greatest  sanctity  to  these  two  insti-
 tutions.  To  my  mind,  it  is  the  success
 of  democracy.  Prof.  Laski  says  that
 success  of  democracy  can  he  measured
 by  the  voluntary  cooperation  of  the
 people  in  the  schemes  and  projects  of
 the  Government.  Therefore,  I  am  of
 the  opinion  that  the  P  &  T  Department
 has  succeaded  in  bringing  all  the
 people  under  this  democratic  regime.

 The  P  &  T  Department,  rather  the
 Communicaticns  Department,  is  a
 public  utility  department.  Its  success
 ean  be  judged  from  the  point  of  view
 of  ytility.  But  it  has  an  element  of
 commerce.  That  element  should  be
 allowed  to  play  its  role  freely  and
 effectively.  It  is  highly  regrettable
 that  telephone  bills  are  accumulating
 year  after  year  and  the  amount  is  quite
 high.  There  should  be  an  attempt  to
 realise  the  accumulating  amounts  as
 otherwise  the  department  cannot  func-
 tion  effectively.

 This  department,  besides  serving
 the  people  in  respect  of  communica-
 tion,  helps  thu  Nation  in  other  respects
 also.  Besides  the  usual  savings  bunk
 account,  the  post  office  sells  different
 savings  certificates  and  helps  the
 Nation  to  tide  over  its  financial  diffi-
 culties.  It  goes  to  the  credit  uf  this
 department  that  all  the  post  offices
 have  rendered  services  to  the  people
 to  the  best  of  their  ability.  P&T
 Department  is  entrusted  with  the  trust
 of  the  people  and  Government  and  it
 is  gratifying  1o  note  that  this  depart-
 ment  has  praved  worthy  of  the  trust
 reposed  in  rs  But  &  is  not  an  easy
 job.  There  is  a  saying  in  Sanskrit:

 पद्  रपासस्प  रकण  -—
 “It  js  painful  to  keep  the  trust.”  I
 have  nevey  heard  of  divulgence  of
 का  secrecy  oY  Tunning  away  of  a  post-
 man  with  ह... ज  bags.  It

 |  a
 to

 the  credit  a  this  department,  in  spite
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 of  so  much  cerruption  all  over  the
 country.

 In  the  modern  world,  «  country  is
 judged  whether  it  is  advanced  or  back-
 ward  from  the  postal  system  it  main-
 tains.  The  more  a  country  is  advanced,
 the  better  are  the  postal  facilities
 there.  Therefore,  India  should  have
 made  an  all-out  effort  to  modernise  its
 postal  facilities  and  its  postal  system.
 Otherwise,  India  cannot  compete  with
 other  modern  countries  in  all  parts  of
 the  world.  It  is  a  common  feature
 that  year  after  year,  there  is  increase
 m  postal  rates  and  telegram  fees.  We
 do  not  grudge  it.  But  we  expect  that
 with  the  increase  mm  postal  rates  and
 telegram  fees  efficiency  and  speed  of
 the  department  will  also  increase.  I
 have  receive!  a  telegram  yesterday
 delivered  from  the  Delhi  main  office.
 It  was  received  there  on  the  8th  July
 at  8.20  AM.  It  was  delivered  to  me
 on  0th  July  at  l.30  AM.,  ie.  after
 50  hours  of  its  receipt  by  the  main
 office.  This  shows  the  efficiency  of
 this  depar‘ment  in  Delhi.

 Coming  {o  my  State,  I  beg  to  point
 out  that  Assam  is  backward  in  many
 respects  and  Assam  38  neglected  in
 all  respects.  In  total  disregard  of  the
 wishes  of  the  people,  the  PMG’s  office
 is  located  at  Shillong,  whereas  Gau-
 hati  is  the  central  place  not  only  of
 the  State  of  Assam,  but  it  is  conveni-
 ent,  and  easily  accessible  from  NEFA,
 Nagaland  and  Manipur.  But,  not  for
 the  benefit  of  the  people,  but  for  the
 benefit  and  comfort  of  the  top  officials
 of  this  department,  the  PMG’s  office
 has  been  located  at  Shillong,  because
 Shillong  is  a  hill  station,  with  a  cool
 climate  all  over  the  year,  with  pano-
 ramic  views  und  scenic  beauty.  There
 the  tossing  wind  touching  the  ever-
 green  leaves  of  the  tall  pine  trees  over
 the  hilltops  creates  murmuring  sounds
 to  the  rhythmic  tune  pf  the  flowing
 stream  benvath.  Surely  the  top  offici-
 als  of  the  postal  department  rannot  be
 indifferent  to  such  scenic  beauty.  It
 is  therefore  that  the  PMG’s  office  is
 located  at  Shillong.

 The  paste)  department  has  been  is-
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 But  up  till  now  not  a  single  commemo-
 cative  हु

 hay  eo
 been  issued  of  any

 péfton  in  Astam  should  not
 by  neglected  in  thig  way.  Though
 Assami  lies  in  a  far  fi  corner in  the
 eastern-most  part  of  country,  I
 want  to  sound  a  word  of  caution:

 “शुक्रेशापि  पस्टियक्ता  म  प्ररोहन्ति  तब्दुला:”
 Tg  the  husk  ह  taken  away,  the  grein
 cannot  grow.  If  Assam  is  neglected  in
 this  way,  it  will  be  difficult  for  the  rest
 af  India  to  grow  from  prosperity  to
 prosperity.  Therefore,  in  the  interest
 of  the  nation,  Assam  should  not  be
 neglected  in  this  way.  Since  the  birth
 centenary  of  Lakshminath  Bez  Barua,
 an  illustrious  son  of  Assam,  is  going  to
 be  celebrated  in  the  year  968  I  hope
 this  department  will  seize  this  oppor-
 tunity  to  issue  a  commemorative  stamp
 m  his  memory.

 So  far  as  employment  is  concerned,
 there  are  about  5  lakhs  or  more
 employees  in  this  department.  But
 there  is  a  feeling  in  Assam  that  full
 justice  has  not  been  done  to  the
 children  of  the  soil.  There  is  a  feeling
 of  disappointment  among  the  youths  of
 Agsam  that  this  department  is  a  taboo
 for  the  youth  of  Assam  and  the  ave-
 nue  of  employment  in  this  department
 is  sealed  for  them.  I  appeal  to  the

 oa
 ister  to  look  into  this  matter.  I

 ope  that  full  justice  will  be  done  to
 Assam  in  this  respect.  I  would  also
 like  to  suggest  that  a  Member  of
 Parliament  or  a  Member  of  the  State
 Legislature  from  Assam  should  be  a
 permanent  invitee  to  the  selection
 committee  or  board  for  all  appoint-
 ments  in  this  Department  in  Assam
 Circle.  With  these  words,  I  support
 the  Demands  for  Grants.

 wit  spear  शात्ही  (हापढठ)  :
 उपाध्यक्ष  महोदय,  शिक्षा  'मतालय  ने  अभी
 कुछ  दिन  पहले  घोषणा  की  थी  कि  पांच  वर्षों
 बाद  भारत  में  कोई  विश्वचिद्यालय  इस  प्रकार
 का  तहीं  होगा  जहां  प्रास्त्यि  भाषानें  शिक्षा

 का  माध्यम भ  हो  गई  हों।  गृह  मंत्रालय ने ने
 भी  चरण  कुछ  दिन  पहले  कहू  बोषणा  की  थी
 कि  ति  लोक  सेवा  श्रायोग में  चौदह
 भाषाशों  के  भाध्यम  के  परीक्षायें  एक  वर्ष
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 के  भनदर  प्रारम्भ  हो  जानेंगी  fer  मंदालय
 मे  भी  लकभग  सपना  कार्य  ब्ोनों  चातानों में हें
 प्ाइम्भ  कर  दिया  है।  शेक्तिन  श्रीस  वर्ष  के
 बाद  चतर  कोई  मज्ातय  इस  प्रकार  का  भारत

 में  है  जो  कि  भभी  तक  यह  प्रनुभव  करता है
 कि  ब्रिटिश  शासन  ही  भारत में  कार्य  कर  रहा
 है,  स्वकतसता  भारत  में  नहीं  भाई  है,  तो  वह
 केवल  संचार  मंतालय  है  जिस  के  मी  डा०
 राम  सुभग  सिंह  हैं।  ढा०राम  सुभग  सिह  को

 गह  जान कर  दुः ख  होगा  कि  जिस  मंत्रालय
 के  वे  मत्री हैं बीस  वर्भ  की  स्वतन्तता  के  बाद
 भी  उस  मंत्रालय  के  जो  इस  प्रकार  के  प्रकाशन
 हैं  जिन  का  जनता  से  सीधा  सम्बन्ध  है  वहां
 हिन्दी  का  प्रयोग  सरवया  पहीं  हो  रहा  है  q

 मेरे  हाथ  मेउन  के  मतालय  के  छपे
 हुए  दो  लिफाफे  हैं,  एक  एक्सप्रेस  डिलिवरी

 का  और  एक  सामाम्य  V  बीस  वर्ष  के  परचात्‌
 भी  उन  लिफाफों  में  एक  भी  प्रक्षर  संविधान
 में  स्वीकृत  राजभाषा  हिन्दी  का  नहीं  भा
 पाया  |  मैं  सरकारी  कर्मचारियों  के  लिये
 हलकी  भाषा  का  प्रयोग  करने  का  प्रायः
 आदी  नहीं  हूं  ।  लेकिन  सरकारी  मशीनरी
 बीस  वर्ष  पूर्व  भारत  की  स्वन्त्रता  प्राप्ति  के
 बाद  राष्ट्रीय  निर्णयों  &  झगर  हस  प्रकार
 चट्टान  बन  कर  अभटकना  चाहती  है  ौर
 राजभाषा  के  रथ  को  रोकना  चाहती  है  तो
 वह  दिन  दूर  नहीं  है  जिस  दिन  जनता  को
 सामूहिक  रूप  में  उन  के  खिलाफ  चिडोह  का
 झंडा  उठाना  पड़ेगा  ।

 इसी  बात  का  दूसरा  पहलू  यह  है  कि
 केन्द्रीय  गृह  भंत्रालय  ने  सभी  मंत्रालयों  को
 यह  न्रादेश  दिया  था  कि  झगर सग सन्‌  96s  के

 भाद  अंग्रेजी का  प्रयोग  हो  तो  उस  में  यह
 रूप  होना  चाहिये  कि  ऊपर  ऊपर  हिन्दी  को
 प्राथमिकता  दी  जायेगी  भोर  नीचे  उस  के  बोद

 प्रंप्रेजी  रहेगी  ।  लेकिन  फराज  भी  डाक  के  टिकटों

 पर  लिकाफों  &  ऊपर  झौर  दूसरे  प्रकाशनों
 में  हिस्दो  नाम  को  चीज  नहीं  है।  जहां
 वही  क्ति  नहीं  पराई.  हैं  उनमे  जम  ह. ह

 संचार  मंताजय  का  है  4  शंधिक्षान  के  अमुसार
 लोग  गृह  मंशश्लय  के  झक्‍देशों के  अनुसार
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 [ओ  प्रकाशभीर  शास्त्री]
 अभी  तक  राजभाया  को  उस  को  भपना
 स्‍थान इस  मंत्रालय  में  नहीं मिल  पाया  है।  इसी
 क्षात  का  परिक्षय  देते  हुए  मेरे  मित्र  श्री  जाज
 करनेन्डीज  ने  कहा  था  कि  इसी  मंत्रालय
 नारो  जिस  टेलिप्रिटर  के  कारखाने  को  सात
 साल  काम  करते  हो  गये  उस  की  भ्रभी  तक
 जो  वाषिक  रिपोर्ट  भाई  है  उस  में  कहते  हैं

 शक  पिछले  साल  2200  का  लक्ष्य  था  लेकिन
 हम  ने  2700  टेलिप्रिटर  बनाये  हैं  ।  है... ६
 राम  सुभग  सिंह  क्‍या  झपने  उत्तर  में  बत-
 लायेंगे  कि  हिन्दी  टेलिप्रिटर्स  की  कितनी  मांग
 उन  के  पास  है  हिन्दी  टेलिप्रिटर  बनने  का
 लाभ  कैवल  हिन्दी  के  समाचारपत्रों  को  ही  नहीं
 होगा,  हिन्दी  टेलिप्रिटर  बनने  का  लाभ
 मराठी  समाचारपत्नों  को  होने  वाला  है  शौर
 युजराती  समाचारपत्रों  को  होने  वाला  है  ।
 सभी  राज्यों  के  मुख्य  मंत्री  एक  मत  से  इस
 बात  का  निश्चय  कर  चुके  हैं  कि  देवनागरी
 को  वेकल्पिक  लिपि  के  रूप  मे  सारे  देश  में
 चलाया  जाये  a  लेकिन  जब  तक  हिन्दी

 के  टेलिग्रिटर  ही  उपलब्ध  नहीं  होंगे  तब  तक
 किस  प्रकार  देवनागरी  को  एक  सामान्य
 लिपि  के  रूप  &  सारे  देश  में  प्रचलित  किया
 जा  सकता  है  ?  मतालय  में  बड़ी  चतुराई  से
 इन  शब्दों  को  रक्खा  है  भपनी  रिपोर्ट  में  y

 उन्होंने  लिखा  है  कि  :

 “लगभग  एक  वर्ष  में  यह  निर्माण  कार्य
 प्रारम्भ  हो  जायेगा  al  यह  नहीं  लिखा  कि
 एक  वर्ष  के  बाद  हिन्दी  टेलिप्रिटर  उपलब्ध
 होने  लगेंगे  t  निर्माण  कार्य  प्रारम्भ  हो  जायेगा  |
 झ्रभिष्राय  क्‍या  है  ?  श्रभी  दो-तीन  वर्ष  और
 लगेंगे  7  क्‍या  संचार  मंत्रालय  प्रंग्रेजी  की
 झनिवायंता  इतनी  समझता  है  कि  बराबर
 दो  तीन  ्ब्ष  तक  प्रंग्रेजी  के  टेलिप्रिटर  इस
 देश  में  बनाने  की  भावश्यकता  ८  ?  हिन्दी
 के  टेलिप्रिटर  की  भ्रावश्यका  ही  नहीं
 है  ?  भारतीय  भाषाधों  को,  अथवा  बंगला,
 तमिल,  गुजराती  भौर  दूसरी  भाषाशों  को
 इस  प्रकार  के  टेलिप्रिटर्स  की  कोई  प्रावश्यकता
 नही  जब  भारतीय  भाषायें  उभर  रही हैं  भौर

 DG.  (Dept.  of  JULY  i,  1967,  Commaintcations)  हाक

 अंग्रेजी  भारत  के  जा  रही  है,  ऐसे  समय
 में  केक्‍ल  धंत्रेजी  टेलिप्रिटर  बनते  रहते  की
 बात  समझ  नहीं  बाती  |

 दूसरी  बात  मैं  विशेष  रूप  से  जो  कहना
 चाहता  हूं  कि  वह  यह  कि  मैं  te  राम  सुभभ
 सिंह  को  इस  बात  के  लिये  धन्यवाद  देना
 चाहता  हूं  कि  उन्होंने  गुड  मानिंग  शौर  गुड
 ग्राफ्टरनून  को  बदल  कर  नमस्कार  शुरू  करवा
 दिया  ।  जो  टेलिफोन  प्रापरेटर्स  एक्सचेंजों
 में  काम  करते  हैं  उन  को  बढ़ी  कठिनाई
 होती  थी  ।  सुबह  में  शाम  तक  उन्हें  गुरु
 मानिंग,  गुड़  नून  गुड  झाफ्ट रनून  और  गुड़
 ईवनिंग  कहने  के  लिये  घडी  देखनी  पढ़ती
 थी  ।  इस  के  लिये  उन्होंने  नमस्कार  शब्द
 चलाया  है  ताकि  प्रात'काल  से  सायंकाल  तक
 उन्हें  शब्दों  का  परिवर्तन  करने  की  भ्रावश्य-
 कता  ही  न  पड़े।  लेकित  मैंने  डा०  राम  सुभग
 सिंह  को  एक  पत्र  लिखा  था  और  उस  में  मैंने
 कहा  था  कि  अगर  श्राप  ने  यह  परिवर्तन
 किया  हैं  तो  कम  से  कम  शब्द  तो  शुद्ध  उच्चा-
 रण  करे  श्गर  वह  भारत  से  नहीं  सीखना
 चाहते  तो  स्यू एचेव  जिस  समय  भारत  में  जाये
 तो  हमारा  राष्ट्रीय  भ्रभिवादन  क्‍या  होता
 चाहिये  यह  चीज  उन्होने  हमें  सिलखाई।
 उन्होंने  सारे  देश  में  नमस्ते  का  प्रचार  किया  ।
 नमस्कार  शब्द  का  भये  होता  है  प्रभिवादन
 करना  और  नमस्ते  शब्द  का  भर्थ  होता  है
 मैं  आप  का  अभिवादन  करता  हूं  |  इस  लिये
 अगर  शब्द  लिया  ही  है  तो  नमस्ते  लेना

 चाहिये  ।  नमस्कार  शब्द  व्याकरण
 की  दृष्टि  से  और  भाषा  शास्त्र की  दृष्टि  से

 इंशुद्ध है,  इस  का  ध्यान  रखा  जाना  चाहिये  ।

 जहा  तक  टेलिफोन  का  सम्बन्ध  है,
 इस  के  लिये  सुझाव  के  हूप  में  मैं  इतना  ही
 कहना  चाहता  हू  कि  कम्प्लेन्ट्स  के  बारे  में
 लोगो  को  बहुत  शिकायतें  हैं  शौर  तो  भौर
 पालियामेन्ट  के  मेम्बरों  का  टेलिफोन  ढेढ़-
 डेढ़  विन  तक  खराब  रहता  है  1  चार-चार
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 या,  चिक,  लेजर  भौगहडीक  होने नहीं:
 चा,  बढ  दो।प्रशियामेक  मेयरों  का.  हाथ

 है;  जो,  सराञज्म  व्यक्ति  होंगे:  उन  को,  कितनी
 कड़िदाई  डोदी  होडी  इस.  का.  भगुमान  भ्रासानी
 से.  लगाया  जा  सकता  है  t

 पब्लिक  प्रकाउंट्स  कमेटी  ने  देलि-

 ्र  की,बकाया, राशि राशि  के  लिये,  जोकि  करोड़ों
 सप्  में  है,  संचार  मंत्रालय  के  कहा  है  कि
 छटे  उपाय  बरते,  जायें  जिल  से.यह  करोड़ों
 रुपयों.  की  राशि  प्राप्त  की  जा  सके  भौर  जो
 देश,  का  जता  हुआ  धन  है  उस  को  बचाया
 जा  सके  ।

 ऐसी  ही  स्थिति  पिछड़े  क्षेत्रों  क ेडाकखानो
 के  सम्बन्ध  में  भी  है।  मेरे  कई  मित्रो ंने  सुझाव
 दिया  कि  केवलू,  भ्राय  की  दृष्टि  से  ही  शाक-
 खानों  की  स्थापना  न  हो  बल्कि  इस  लिये
 कि  राष्ट्र  का  ही  एक  भाग  गरीब  और  पिछड़े
 हुये  क्षेत्र  है  ।  वहा  पर  भ्रधिक  से  प्रधिक  मात्रा
 में  तारधर  भर  डाकखानो  की  स्थापना  होनी
 चाहिये  ।

 झाज  तार  सेवा  इतनी  निष्किय  होती
 चलो  जा  रही  है  कि  लोग  अपने  पत्र  एक्प-
 प्रेस  डिलिवरी  से  भेजना  ज्यादा  पसन्द  करते

 &  बतिस्वत  तार  घेजने  के  ।  चिदिवया  पहले
 पहुंच  जाती  है  भौर वार  बाद  में  पहुंचते  हैं
 wa  मंत्री  महोदय  से  शिकायत  की  जाती
 है  तब  इधर-उच्चर  के  जवाब  दे  दिग्रे  जति. हूँ,  ।
 मैंते  तीत  चार  तार  डाक  तार  बोर्ड  के  जैप्र-

 मेनू  को  भेजे  ।  जब्‌  मैंने  शिकायत  बीतो
 उत्तर  झाता  है  ि  प्राप्त  के  प॑से  वापस  कर

 दिये  जायेंगे  ।  क्या  यही  उत्तर  इस  का  होना
 कि  श्राप  के  पूसे  ब्प्स  भेज  दिए,

 जादेंने ?  छा  यह  डाक  तार  बो  भौर

 संचार  मंत्रालय  की  क्रियाशीलता  का  परि-
 कायक  है  ?

 मैं  एक  सुझाव  देकर  शफी  बात  सुम््स्द
 खा  चता  ह  77  ग्रह  क  -  काम
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 कर  रहे  हैं  कि  छत्रपति  शिवाजी,  भौर  महा-
 राणा  प्रताप  तथा  झेम्य  राष्ट्रीय.  पुरुषों
 के  पोस्टज  स्टैम्प  निकाल  रहे  हैं  ।  बहुत  में
 निकाल  भी  चुके  हैं  लेकिन  इस  दिल्ली  के
 साथ  एक  बहुत  बड़ा  इतिहास  प्रमद  शहीद
 स्वासि  श्रद्धानन्द  का  लगा  हुमा  हैं  जिन्होंने  चांदनी
 चौक  घंटाधघर  पर  प्रंग्रेजों  के  सामने  प्रपनी
 छाती  खोल  कर  उन  की  संगरीनों  को
 दी  थी  a  मेंरा  अनुरोध  है  कि  स्वामी  श्रेंद्धा-
 नन्द  का  पोस्टेज  स्टम्प  भी  जारी  किया
 जाये  ।

 थी  नायू  राम  भ्रहिरवार  (टीकुमगढ़)
 उपाध्यक्ष  महोदय,  मैं  डाक  तार  विभाग  की
 मांगों  का  समर्थन  करने  से  लिये  खड़ा  हुभा हु  ।
 मुझे  इस  विभाग  का  करीब  i2  साल  का
 अनुभव  है  और  डाक  तार  विभाग  के  कमें-
 चारियों  की  जो  तकलीफें  है  उनका  भी  मुझे
 पूरी  तरह  से  अनुभव  है  जब  पोस्टमैन
 कड़कड़ाती  हुई  सर्दों  और  तेज  धूप  में  अपने
 ऊपर  झाठ  दस  किलो  का  गट्टर  बांध  कर  पासेल
 शौर  चिट्ठियां  लेकर  दौड़ता  है तब  सब  लोग
 खस  की  टट्टियों  में  बैठ  होते  हैं  भौर  बेचारा  वह
 दरवाजे  खटखटाता  है  |  वहू  जनता  की  जो
 सेवा  करता  है  उस  सेवा  के  बदले  में  उसे  मिलता
 कया है ?  उन  बेचारों  के  लिये  बड़े-बड़े
 शहरों  में  रहने  के  लिये  स्थान  नहीं  है  t
 दो-दो  तीन-तीन  मील  दूर  वह  रहते  हैं  भौर
 ड्यूटी  देने  के  लिये  भाग  आते  है  1  डाकखानों
 में  जो  सुबह  की  ड्यूदी  होती  है  उसको  स्प्लिट
 यूटी  कहते  हैं  ।  उसके  लिये  जब  उसको
 छा:  बजे  डाकलाने  बहुंचना  होता  है  तब  उसे
 पाच  बजे  घर  से  निकलना  पड़ता  है  t  वह
 पने  बच्चों  को  सोता  हुआ  छोड़  देता  है  ।
 डाकलाने  के  बाबू  भौर  पैकर  कृड़कडाती
 सर्दी  सें  घर  से  निकलते  हैं  जब  कि  सूरज  सात
 बजे  निकलता  है  ।  कुछ  दिनों  तक  जाड़ों
 दें  दो  बच्चों  को  पता  ही  नहीं  चलता  है
 जड़  तक  इतवार  नहीं  झाता  कि  उनके
 पिता  जी  घर  में  रहते  हैं  या  नहीं  ।  सुबह
 पांच  बजे  बच्छों  को  सोता  छोड़  कर  यह  भले
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 जाते  हैं।  ii  बजे  जब  वह  लौटते  हैं  तो  बच्चे
 स्कूल  चले  जाते  हैं  प्रौर  शाम  को  जब  वहू  धर
 पहुचते  हैं  तो  बच्चे  सोये  हुए  होते  हैं  7  तो
 उनको  तो  जब  तक  इतवार  नही  झाता  है
 बच्चों  की  पता  ही  नही  चलता  है  कि  वास्तव  में
 उनके  पिता  जी  घर  पर  है  या  कही  बाहर
 गये  हैं  ।

 i  brs.

 अ्रध्यक्ष  महोदय,  रेलवे  डिपार्टमेट  के  सब
 जगह  क्वार्ट्स  बने  हुए  है  लेकिन  डाकखाने  के

 कर्म  चारियो  के  लिए  कोई  क्वार्टर  को  व्यवस्था
 नही  है  ।  कर्मचारियों  की  बात  क्‍या  कहें
 पोस्ट  और  टेलोग्राफ  डिपाटमेट  झ्राफिस  के
 लिए  जहा  भी  बिल्डिग  की  जरूरत  होती  है
 किराये  पर  बिल्डिग  लेता  पसन्द  क्रता  है  ।
 यह  नही  कि  डाकखाने  के  काम  की  सुविधा  की

 दुष्टि  से  अपनी  तरफ  से  विडिल्ग  बनाये
 उसके  बजाये  जहा  भी  जैसी  भी  बिल्डिंग  मिल
 जाये  किराये  पर  ले  लेंगे  ।  चाहे  उस  में
 खड़े-खड़े  काम  करना  पडे  तो  खडे  खड़े  ही
 करेंगे  और  किराया  अंदा  करेगे  ।  इर्मालए
 मैं  चाहुगा  कि  जरा.  ज़रूरत  हा  वहा  किराये
 की  बिल्डिग  न  ले  कर  प्रपने  पोस्ट  आफ्सि
 भवन  बनाये  जाये  और  जो  डिस्ट्रिक्ट  हेड-
 क्वार्ट्स  है  वहा  पर  कमंचारियों  के  लिए
 क्वार्टर  बनाने  की  व्यवस्था  की  जाये  |

 अध्यक्ष  महोदय,  टेलीफोन  और  तार
 विभाग  का  जहा  तक  सम्बन्ध  है  में  टेनीफोन  के
 सम्बन्ध  भे  कहना  चाहता  हु  अभी  कई  माननीय
 सदस्यों  ने  बताया  है  कि  हम  को  अपनी  आमदनी
 की  दृष्टि  से  नही  वल्कि  जनता  की  सुविधा  की

 दृष्टि  से  डाकखाने  खालने  चाहिए  क्योंकि
 हमारा  देश  पिछड़ा  देश  है  और  यहा  पर
 डाक  की  सुविधाएं  हम  ने  अभी  बाद  मे  चालू
 की  हैं  और  इसमें  मध्य  प्रदेश  तो  इतना  पिछड़ा

 हुआ  प्रदेश  है  कि  जो  कई  रियासतों  को  मिला
 कर  बना  हमरा  है।  वहा  पर  बहुत  लम्बा  चौड़ा
 आदिवासी  क्षेत्र  फना  हुभा  है  जिसभे  डाकखाने
 की  सुविधा  नहो  है।  उसमे  कुछ  इलाका  ऐसा
 है  जैसे  श्रागरा  से  ग्वालियर,  झासी,  दमोह,
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 सागर,  टीकमगढ़  भ्रौर  छतरपुर  का  यह  पूरा
 का  पूरा  डकत  एरिया  है  1  इनसे  कई  जगहों
 पर  जो  पुलिस  स्टेशन  है  वहा  पर  टेलीफोन  या
 तार  की  व्यवस्था  नही  है  -  डाके  भी  पड़  जाय
 तो  तीन-तीन  चार-चार  दिन  तक  डिस्ट्रिक्ट
 हेडक्वार्टर  पर  खबर  नहीं  पहुचती  है  ।
 उससे  कई  परेशानिया  होती  है।  शासकीय
 काम  में  और  जनता  के  कामो  में  भी  कई
 प्रकार  की  अ्रसुविधाए  होती  है  ।  इसलिए
 मेरा  सुझाव  है  कि  माननीय  मत्री  जी  झ्रागामी
 योजना  में  जहा  पर  भी  ऐसे  पिछड़े  इलाके  है
 जो  डकैतों  से  ग्रस्त  एरिया  है  वहा  टेलीफान
 श्रौर  तार  से  उसे  सबधित  कर  दे  ।

 अध्यक्ष  महोदय,  मै  एक  निवेदन  झौर
 करना  चाहता  हू  कि  जैसे  भोपाल  से  बीना  तक
 टेलीफोन  कनेक्शन  हे  और  टीकमगढ़  वे  लिए
 कानपुर  से  होकर  सम्बन्ध  जोड़ना  हाता  है
 इसलिए  मै  चाहुगा.  वि  बीना  का  टॉक्मगढ़  से
 सम्बन्ध  जोड  दिया  जाये  जिससे  टीवमगट  से
 भोपाल  तव  सीधा  सम्बन्ध  हो  जाये  ।  ।  इसी
 तरह  से  टीकमगढ़  से  जतारा  तब  टेवीफान
 कनेक्शन  है  .  जतारा  को  मऊगानीपुर  और

 छतरपुर  से  जाट  दिया  जाये  ता  टीवमगढ-रीबा
 सीधा  टेनीफान  सम्बन्ध  हो  जायेगा  v  इच्ही
 शब्दों  के  साथ  मैं  माग  वा  समर्थन  करता  हू  ।

 Shri  B.  K.  Das  Chowdhury  (Cooch
 Behar)  Mr  Deputy-Speake:,  Sir  in
 a  welfare  state  certain  organisations,
 industries  and  basic  seivices  are
 managed  and  controlled  by  the  State—
 rather  nationalised  in  onder  to  ichieve
 maximum  benefit  for  the  maximum
 number  of  people  at  the  minimum
 cost—and  the  Posts  and  Telegraphs
 Department  is  undoubtedly  one  of
 them  It  is  strange  to  find  that  १4  max-
 mum  cost  35  being  charged  instead  by
 the  Department  today  for  their  arti-
 cles  and  services—one  paisa  postcard
 is  now  priced  six  paise  and  80  is  the
 case  with  the  other  articles  and  <ervices
 offered  by  the  Post  and  Telegraphs
 Department  Instead  of  serving  the
 people  at  a  minimum  cost,  we  are  told
 by  the  hon  Minister  of  Finance  in  his
 Budget  speech  that  even  with  sugh
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 high  and  exorbitant  rates,  the  Posts
 and:  Telegraphs  Department  has  been
 running  at  a  loss.  It  is  really  difficult
 to  understand  the  profit  and  loss  busi-
 ness  of  the  Posts  and  Telegraphs  De-
 partment;  more  so  when  one  goes
 through  the  budgetary  allocations.  It
 is  seen  from  the  Demand  that  an
 amount  of  Rs.  5.78  crores  is  paid  to
 the  General  Fund  by  way  of  dividend,
 a  little  over  Rs.  2  crores  is  appropriated
 to  the  Development  Fund  and  Rs.  2
 crores  to  the  P  &  T  Revenue  Fund.  So,
 the  position  is  quite  clear  that  the
 department  as  a  whole  does  not  show
 any  semblance  of  loss;  loss  arises  only
 when  a  huge  amount  of  money  of  Rs.
 5  crores  and  more  is  appropristed
 for  dividend  and  other  purposes.  Pro-
 bably  that  amount  is  charged  by  way
 of  total  capitul  charge  or  rather
 interest  for  the  {tal  capital  outlay.

 In  spite  of  these  huge  dividend  and
 other  development  and  reserve  funds,
 the  Posts  and  Telegraphs  Department
 as  a  whole  is  out  to  make  a  further
 profit  of  Rs.  3  crores  for  this  year.
 According  to  the  new  revised  rales  of
 certain  items,  the  department  would
 receive  an  amount  of  Rs.  4.44  crores
 in  a  full  year.  If  we  are  really  out
 to  achieve  maximum  benefit  at  a
 minimum  cost  then  this  increase  in
 rates  is  not  justified.  Even  in  the
 course  of  normal  business  a  business-
 man  would  not  dare  to  charge  intc-
 rest  or  dividend  for  the  total  capital
 outlay  for  year  after  year  and  put
 on  the  people  increased  cost  in  each
 and  every  year.  Again,  the  capital
 outlay  has  been  accumulated  over
 years  and  taken  from  the  public  by
 way  of  additional  taxation.  The
 people  are  made  to  bear  more  and
 more  taxes  by  way  of  these  increased
 rates  for  postal  articles  and  services.
 This  is  absolutely  a  capitalist  way  of
 approach  to  balance  the  Budget  and
 not  in  the  least  socialist  which  hon.
 Ministers  often  times  go  out  to
 preach.

 The  Posts  and  Telegraphs  Depart-
 ment  does  not  take  proper  care  to
 improve  efficiency  and  thereby  they
 do  not  pave  the  way  to  earn  more
 profit..  This  is  abundantly  clear  from
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 the  report  on  activities  and  also  the
 Audit  Report  wherein  it  has  een
 well  stated  in  Chapter  III  page  7  of
 the  Audit  Report  that  “the  collection
 of  telephone  revenue  in  respect  of
 bills  issued  up  to  3lst  March,  2966
 ace  in  arrears  as  to  the  extent  of
 Rs.  6.11  crores  as  on  the  Ist  July,
 1966."  Further,  the  department  fail-
 ed  to  do  away  with  certain  avoidable
 extra  cxpenditure  on  cable  lines,  as
 a  result  of  this  the  department  had  to
 bear  an  extra  expenditure  of  Rs.  20,360.
 There  is  also  lack  of  supervision  in
 the  execution  of  telephone  expansion
 projects  in  which  a  capital  expenditure
 of  Rs.  52.22  crores  was  incurred  in  the
 tclephone  branch  during  the  three
 years  ending  on  the  3lst  March,  +1966,
 and  as  a  result,  much  of  the  potential
 income  was  lost  to  the  department
 although  highly  sularied  officers  are
 getting  special  pays  along  with  other
 fancy  emoluments  and  allowances.  I
 most  humbly  submit  that  the  hon,
 Minister  should  take  note  of  all
 these  points  and  facts  and  take
 proper  action  against  all  those  erring
 officers.  This  is  another  instance  which
 justifies  us  in  saying  that  by  adopting
 efficiency  measures  the  department  can
 earn  more  profit  and  therefore  the  in-
 crease  in  postal  rates  is  not  -equired.

 From  the  report  on  ‘Activities’,  one
 finds  that  there  are  4,98,067  employees
 of  which  ‘1,74,161  are  extra-depart-
 mental  employees.  It  is  not  easily
 understandable  as  to  what  made  the
 department  to  keep  more  than  one-
 third  of  their  employees  as  extra  de-
 partmental  or  rather  as  casual  em-
 ployees  with  pay  ranges  from  Rs.  30  to
 Rs.  40  along  with  certain  allowances.
 in  any  case  the  total  of  these  emolu-
 ments  does  not  exceed  Rs.  50  or  su.
 It  is  not  easily  understandable,  even
 unimaginable,  that  a  man  working  as
 extra-departmental  employee  can
 manage  his  livelihood  along  with  his
 one,  two  or  three  dependents  with
 such  a  scanty  pay.  There  is  a  peculiar
 strangulation  of  departmental  rules
 and  procedures  through  which  those
 unfortunate  ‘extra  departmental  em-
 ployees  are  compelled  to  work.  It  is
 nothing  but  an  attempt  to  rob  Peter  to
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 pay  है... ह  while  the  departmentad
 offituals  are  rauking  merry  of  the  cost
 of  those  unfortunate  extra-depart-
 mental  employees.

 Further,  therr  services  are  at  the
 metcy  of  their  immedrate  superior
 offiters—sometimes  inspettors  and
 others—and  more  often  than  not  they
 are  berng  kicked  out  of  employment
 against  which  these  extra-departmental
 employees  have  nothing  to  say  There
 are  instances  where  even  for  ten  years
 together  they  serve  as  extra-depart-
 mental  employees  but  are  not  taken
 im  arty  regular  cadre  I  ask  the  hon
 Minister  to  look  into  these  facts  Are
 they  not  serving  the  department  with
 satisfaction  even  at  the  cost  of  their
 blood?  Are  they  not  an  integral  part
 of  the  department?  Are  the  depart-
 ments  not  exploiting  their  poverty  and
 ther  helplessness?  May  I  ask  the
 hon  Minister  how  long  this  inhuman
 exploitation  would  continue?  I  re-
 quest  the  hon  Minister  to  examine
 their  cases  with  sympathy,  and  I  fur-
 ther  submit  that  their  services  be
 recogmsed  as  regular  employees

 I  must  appremate  here  the  feeling  of
 my  hon  friend,  Mr  Patel,  wno  dwelt
 on  the  distress  of  the  poorly  paid  em-
 ployees  in  general  They  are  not  only
 half-fed  and  half-clad  but  they  have
 many  more  legitimate  gmevances
 agawnst  the  departments  concerned

 The  advantages  and  privileges  to
 which  the  Class  IV  employees  aie  eu-
 taded,  such  as  dress,  footwear,
 umbrella,  cycle  allowance,  etc,  are  not
 given  to  them  im  time,  and  whenever
 they  are  given,  they  are  not  ia  yroper
 order  Thes  eemployees  have  to  wait
 im  long  queues  to  get  their  medical  bills
 cashed.  I  request  that  the  hon  Muns-
 ter  may  consider  all  these  facts  and
 figures  and  consider  giving  them  more
 dearness  allowances  in  wiew  of  the
 dearmmess  of  the  commoditues,  I  also
 request  that  the  pay  and  allowances  of
 employees  be  given  an  the  grunciple  of
 need-besed  quantum.  and  not  on  any
 artificial  adjustment.

 Mr;  Deputy-Speaker:  Mr  Sonsvane
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 Sari  Nambier  (Tiruchicapelli)  .
 want  only  three  minutes,

 My.  Deputy-Speaket:  He  will  get
 19  minutes,  but  a  litle  later

 Shrt  Sonavane  (Pandharpur)  I  rife
 to  support  the  Demands  of  the  Départ-
 ment  ‘of  Conimunications  I  am  happy,
 the  Ministry  33  headéd  by  our  hon.  Dr
 Ram  Subhag  Smgh  who  .s  handling
 this  Ministry  for  the  first  tume  and  I
 am  sure  that  he  will  bring  to  bear  his
 emergy  and  new  outlook  on  the  sub-
 jects  that  are  under  his  charge

 I  particularly  want  to  bring  to  his
 pointed  notice  the  difficulties  m  rural
 areas  regarding  posts  and  tclegraphs
 The  most  antiquated  mode  of  com-
 munication  in  posts  and  telegraphs  in
 villages  is  that  of  runner-system  The
 runner-system  was  in  vogue  before
 Independence  and  even  after  20  years,
 we  have  not  given  up  that  system.  We
 are  in  a  cycle  age  as  our  late,  revered
 Pandit  Jawaharlal  Nehru  had  said
 and  even  then,  the  runner  48  made  to
 run  with  his  bag  for  about  five  or  tern
 mules  from  the  Raslway  Station  to  the
 village,  he  2s  not  given  a  cycle
 nor  are  the  State  Transport  services,
 which  are  running  on  roads,  made
 use  of  The  plea  is  that  loss  is  incurr-
 ed  and,  therefore,  the  facility  ot  up-
 grading  the  extra-departmental  post
 offices  Is.  denied  There  are  several
 villages  where  there  are  only  extra-
 departmental  post  offices  and  these
 extra-departmental  post  offices  serve
 the  round-abeut  villages,  probahly
 these  villages  without  these  extre-
 departmental  post  offices  get  delivery.
 of  letters  after  a  day  or  twe  There~
 fore;  my  humble  submission  ta  the  hen
 Mymuster  33  that  he  should  abvlish  a

 grams,  there  38  no  full-tume  paat-
 office,  letters  are  not  available  through-
 out,  m  the  postal  savings  bank,  we  can
 withdraw  only  upto  Rs  20;  there  are
 no  arrangements  for  express  delivery:
 letters,  and  so  many  fucilities:  which
 are  available  in  towns  and  cities  are
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 not  available  there.  Therefore,  people
 living  in  rural  areas,  the  agriculturists,
 cannot  avail  themselves  of  these  facili-
 ties.  Suppose,  there  is  a  case  of  emer-

 gency  or  a  riot,  the  villagers  residing
 in  such  areas  cannot  send  a  telegram
 or.  a  telephone  call  to  summon  the
 Police  for  help  during  such  emergen-
 cies;  they  have  got  to  run  on  a  cycle
 or  send  a  messenger.  because  the  ST
 services  operate  at  times  once  or  twice
 a  day.  Therefore,  it  is  of  utmost  im-

 portance  that  these  extra-departmental
 post-offices  should  be  upgraded  and  a
 lot  of  help  should  be  given  to  the  vil-

 lagers.  The  cities  are  loaded  with  one

 facility  after  another,  one  mode  of

 communication  after  another,  but  the
 rural  areas  are  neglected.  This  scheme
 of  things  should  stop  and  the  hon.
 Minister  should  pay  more  attention  to

 rural  areas,  As  a  case  in  point,  I  have
 ‘been  residing  in  my  village  for  the  last

 7  or  8  years;  even  after  sending  repre-
 sentation  to  the  hon.  Minister  and  to
 the  departmental  secretaries,  my  vil-

 lage,  which  is  2  miles  away  from  the

 Railway  Station,  has  not  yet  got  a

 sub-post-office;  this  is,  in  spite  of  a

 Member  of  Parliament  residing  there;
 with  all  the  inconvenience,  I  get  my
 letters  sent  by  the  Lok  Sabha  Secreta-
 riat  after  about  a  week  and  I  am  not
 able  to  send  any  telegram,  nor  can
 I  receive  any  telegram;  the  telegram
 for  me  comes  from  a  post-office  2
 miles  away.  (Interruption).

 Shri  Nambiar:  We  will  support  him.

 Shri  Sonavane:  Therefore,  my  re-

 quest  to  the  hon.  Minister  is  that,  with
 his  rural  background,  with  his  rural
 bias,  he  should  pay  more  attention  and
 care  to  these  rural  areas  and  do  his
 best  in  providing  them  with  sub-post-
 offices.  I  wish  him  success  in  this

 sphere  and  say  that  we  will  judge  his
 work  by,  his  care  of  the  poor  and  the
 rural  areas,  I-wish  him:  success  in  this
 behalf:

 Shri  M.  N,  Reddy  (Nizamabad):  The

 time  at  my.  disposal  is  very  short.  I

 would  like:  to.  invite  the  attention  of

 the  bon.  Minister  to  section  9  of  the
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 Telegraph  Act  and  such  other  sections
 in  the  various  P&T  Acts.  You  will  be
 surprised  to  note,  Sir  that  all  these
 sections  are  the  remnants  of  the  pre-
 vious  regime  which  never  considered
 or  claimed  itself  a  Welfare  State.  What
 has  been  done  in  those  sections  is  that
 they  have  simply  substituted  ‘Govern-
 ment’  for  ‘Crown’  wherever  that  word
 occurred.  That  is  the  attention  this
 Government  and  the  hon.  Ministers
 have  been  successively  paying  to  this!

 Wherever  the  public  utility  and
 essential  services  like  the  P  &  T  fail
 for  any  reason  whatsoever  in  the  dis--
 charge  of  their  duties,  the  cost  that
 was  paid  for  the  service  should  be  re-
 funded.  This  is  what  ‘is  done  in
 Western  countries,  whether  they  claim
 themselves  as  a  Welfare  State  or  a
 Socialist  State.  This  is  the  simplest
 thing  that  we  can  do  in  this  country.
 That  is,  when  you  are  not  in  a  position
 to  discharge  your  duties,  when  tele-
 grams,  including  express  telegrams,
 are  @elivered  after  many  days,  the
 amount  that  was  paid  should  be  re-
 funded  without  any  request,  with  good
 grace  and  regrets.  There  should  not
 be  any  application  or  a  request;  just
 for  one  or  two  rupees  nobody  would
 waste  his  time  and  money  and  wait
 for  the  reply  from  that  Department.
 No  amount  of  counselling  or  debate  in
 this  House  would  rectify  the  things
 unless  the  Minister  personally,  with
 all  earnestness  and  zeal,  looks  into  all
 those  small  things,  which  do  require
 rectification.  The  P  &  T  Department
 is  essentially  a  public  utility  depart-
 ment.  Therefore,  it  should  never  be
 considered  as  a  commercial  under-
 taking  where  profit  alone  will  be  the
 incentive  for  efficient  working.  I  «em
 emphasising  this  point  because  the
 loss  that  is  incurred  now  in  the
 Postal  Department  is  sought  to  be
 recovered  or  compensated  for  by  the
 exorbitant  charges  on  telegrams  and
 telephones.  Even  after  paying  such
 exorbitant  charges,  we  are  not  having
 that  efficiency  in  the  services  which
 should  be  commensurate  with  the  cost
 that,  we  pay.
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 We  always  have  the  most  unhappy

 experience  of  the  delay  in  the  book-
 ing  of  trunk  calls.  We  wait  anxiously
 for  a  long  time  finally  to  hear  either
 that  the  line  is  out  of  order  or  that
 the  call  can  be  expected  only  after
 a  few  hours  or  the  next  day  and  so
 on  That  creates  so  much  of  aisgust
 in  users  and,  I  can  understand,  what
 one  would  do  if  the  operator  or  the
 person  m  charge  happened  to  be  be-
 fore  one,  but  it  38  remote  control  and
 one  cannot  do  anything,  and  so  in  dis-
 gust  often  one  puts  off  the  receiver.

 Therefore,  I  would  submit  that  the
 services  should  be  improved  and  the
 efficiency  should  be  improved  before
 the  rates  for  these  services  are  in-
 creased.

 As  regards  the  use  of  khadi  in  the
 P  &  T  Department,  I  would  submit
 that  it  is  a  big  fraud  on  the  public
 exchequer  The  sonner  it  is  disconti-
 nued,  the  better  it  will  be  for  the
 public  exchequer  Whatever  justifi-
 cation  may  have  been  therefor  it  in
 the  past,  there  35  no  justification  for
 it  now  Perhaps,  it  is  a  measure  only
 to  encourage  the  Khadi  Commission
 which  is  composed,  as  we  all  know,  of
 discarded  and  disgrunt  led  Congress-
 men  Therefore,  khadi  should  be  dis-
 continued  and  in  its  place  scme  hand-
 loom  or  other  cheaper  mill-made  cloth
 can  be  utilised

 Surely,  I  would  commend  snd
 appreciate  the  efficiency  of  the
 Bangalore  Telephone  Industries  and
 also  the  teleprinter  industry.
 Wherever  credit  is  due,  we  must  cer-
 tainly  pay  our  compliments;  these  are
 making  good  profits  and  working  very
 efficiently.  Therefore,  we  should  en-
 courage  such  industries  and  irvest
 more  funds  in  them  so  that  they  not
 only  earn  foreign  exchange  but  also
 supply  the  much-needed  equipment  for
 our  telephone  and  telegraph  depart-
 ments.

 Coming  nearer  home  to  the  pro-
 blems  of  my  area,  I  would  submit  that
 I  and  many  other  friends  had  helped
 the  फ्  &  णु  Department,  although  we
 were  not  supposed  to  help  them,  in
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 acquiring  a  very  valuable  site,  for  a
 pittance,  in  Nizamabad  proper  in  the
 fond  hope  that  we  would  have  an
 automatic  telephone  exchange  there  in
 the  near  future.  It  is  a  very  valuable
 property,  but  it  is  not  yet  commis-
 Sioned  into  use;  an  old  building  is
 there  without  any  use,  because  ३0  spite
 of  the  fact  that  the  plans  an  esti-
 mates  had  been  approved,  neither  the
 work  has  been  let  out  nor  has  con-
 struction  for  an  automatic  telephone
 exchange  started  there.  Without  that
 building,  it  was  stated  that  they  could
 not  have  an  automatic  exchange,  5८
 without  an  automatic  exchange  there
 cannot  be  any  improvement  :n  the  cffi-
 ciency  of  the  service.  So,  i8  a
 vicious  circle  with  which  we  are  con-
 fronted  there.

 Apart  from  this,  there  is  a  tele-
 phone  exchange  at  Armur  and  Bodhan,
 some  I6  miles  from  Nizamabad,  and
 both  are  linked  to  Nizamabad  Town
 exchange.  But,  for  29  days  in  a  month
 both  the  exchanges  remain  out  of
 order,  and  yet  they  are  not  ashamed
 of  collecting  the  rental;  and  they  also
 charge  the  booking  and  «ancellation
 charges,  the  PP  charges  and  so  on.  In-
 stead  of  improving  the  services  there,
 they  insist  on  the  collections,  I  do  not
 know  for  what  reason  I  would
 appeal  to  the  hon  Minister  ta  lock
 into  this.

 There  is  an  exchange  approved  and
 sanctioned  in  September,  966  at
 Kisannagar  near  Nizamabad  It  35  a
 very  big  township  which  has  come  up
 recently  with  an  industrial  estate,
 schools,  hospitals  and  so  on.  But  the
 work  on  the  exchange  has  not  been
 started  there  because  I  am  tuld  that
 they  have  no  copper  wire.  I  enquired
 at  the  Andhra  Circle  Office  at  Hydera-
 bad  and  I  was  told  that  they  hod  not
 received  any  copper  wire  for  the  line
 and  that  it  was  for  us  to  raise  the
 matter  in  Delhi  and  thet  they  were
 helpless  without  copper  wire.  So,
 merely  sanctioning  plans  without
 copper  wire  is  of  no  use.  If  they  do
 not  have  copper  wire,  let  then:  not
 sanction  the  schemes  at  all,  If  they
 sanction  a  scheme  and  keep  it  pending
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 for  a  number  of  years  without  doing
 anything,  but  they  simply  give  us
 statistics  that  so  many  work,  have
 been  sanctioned  and  so  on,  it  is  of  no
 mse,  it  33  self-delusion.

 Therefore,  once  again,  I  would
 appeal  to  the  hon  Minister  that  even
 at  the  cost  of  our  exports,  let  us  have
 more  equipment  for  our  internal  use,
 and  whatever  projects  or  plans  were
 sanctioned  should  be  implemented  at
 the  earhest  so  that  the  »eople  will
 have  all  the  benefits  of  the  amount
 that  is  invested.

 Shri  Nambiar  (Tiruchirapalli):  I
 only  want  to  drive  home  the  points
 mentioned  m  my  cut  motion  Nos  74,

 75  and  76.
 Cut  motion  No.  74  deals  with  the

 victimisation  of  the  telegraph  traffic
 employees  by  creating  sick  leave  sup-
 ported  by  medical  certificate  as  dres
 non.  When  I  had  raiseg  this  question,
 it  was  almost  agreed  to  by  the  hon.
 Minster  that  there  would  be  no  victi-
 misation  But  now  that  period  is  being
 treated  as  broken  service  or  as  dies
 non,  even  though  they  have  got  :eave
 to  their  credit  So,  I  would  iequest
 that  leave  may  be  granted  to  them  for
 that  period.

 Cut  motion  No  75  refers  to  the  need
 to  refer  the  upward  revision  of  pay
 scales  of  telegraphists  to  arbitration.
 This  was  agreed  to  by  th2  hon  Minis-
 ter  when  the  question  of  their  struggle
 was  withdrawn  The  hon  Mhnister
 said  that  it  would  be  referred  to  an
 one-man  tmbunal  My  humble  request
 to  him  today  is  to  carry  out  that  pro-
 mise  and  put  it  before  the  tribunal
 consisting  of  one  person

 My  third  cut  motion  refers  to  the
 need  to  remove  the  show-cause-nolice
 threat  to  withdraw  the  recognition  of
 the  AITTE  (Class  HI)  Union.  There
 ‘was  a  show-cause-notice  issued  at  that
 time  That  may  be  withdrawn  now,
 because  everything  is  normal  now.  But
 that  show-cause  notice  is  still  hanging
 there;  that  piece  of  paper  is  still  there:
 Tet  4६  be  blown  up  by  the  hon.  Minis-
 ter  by  another  letter  from  here.  That
 is  my  humble  submission.

 ३0936

 Finally,  I  would  say  a  word  about  the
 extra-departmental  staff.  Let  him
 show  some  mercy  on  them.  They  may
 be  treated  on  &  par  with  the  depart-
 mental  employees.  Let  the  hon.
 Minister's  generosity  prevail  upon
 those  poor  men.

 5.30  hrs.

 ([Surr  C.  K  BHATTACHARYYA  im  the
 Chair].

 wt  Wo  सि०  सहगल  :  (बिलासपुर)
 सभापत्ति  जी  मैं  संचार  विभाग  के  टेलीपिटर्स
 के  ऊपर  झपने  विचार  रखना  चाहता  हू  ।
 जो  रिपोर्ट  है  उसके  देखने  से  मालूम  होता  है  कि
 31  दिसम्बर  966  तक  5  314 टेली प्रिंटर्स
 हमारे  यहा  |  उसमे  से  कुल  72  टेलीप्िटर्स
 देवनागरी  की-बोर्ड  के  हैं  -  मैं  श्राप  के  माफंत
 मत्री  जी  से  भ्र्ज  करूं  कि जब  हम  हिन्दी  को
 प्रपनी  राष्ट्रभाषा  बना  रहे  हैं  उस  हालत  मे  जैसा
 कि  मेरे  मित्र  ने  अभी  कहा  है  हमें  ज्यादा  से
 ज्यादा  टेलीप्रिटर्स  हिन्दी  भाषा  मे  देना  च््ति
 आवश्यक  प्रतीत  होता  है  ।

 झब  मैं  जहा  से  चुनकर  आता  हू  उसके
 बारे  में  कुछ  कहना  चाहूथा  ।  पडरिया  एक
 स्थान  है  बिलासपुर  कास्टीटयूएसी  में  ।  वहा
 ओर  लोरमी  मे  किसी  किस्म  से  भी  पोर्ट-
 आफिस  की  व्यवस्था  पूरे  तौर  से  न  होने  के
 कारण  वहा  पर  जो  एग्जामिनेशंस  होते  है
 उनके  लिये  जो  पेपर्स  जाते  हैं  उन  पेपर्स  को  भी
 दूसरी  जगह  से  मुगेली  से  ले  जाकर  देना  पडता
 है  ।  रविशंकर  विश्वविद्यालय  का  वह  सेंटर
 बनाया  गया  है  तो  वहा  पर  पोस्ट  आफिस  की
 व्यवस्था  की  जानी  चाहिए  जिससे  जितने  भी
 पेपसें  जाते  है  वह  उन  लोगों  को  मिलें  ।  उसी
 तरह  से  उसी  कास्टीटयूएंसी  में  बलौदा  एक
 स्टेंट  कास्टीटयूएंसी  है।  वहां  जो  पोस्ट  झाफिस
 शाप  रन  कर  रहे  हैं  उसको  भी  सब-पोस्ट
 आफिस  के  रूप  में  बना  क रके  वहां  पर  देलीफ़ोन
 और  तार  की  व्यवस्था  पंडरिया  लोरमी  में  की
 जानो  चाहिए।  उसी  तरह  से  कटघोरा  हहसील
 में  भौर  छ्री  तबा  दूसरी  जगहों  पर  ठेलीफोच
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 ,  की
 व्यवस्था  नहीं  है  यदि  ाप  पंडरिया  में

 लेजा  कर
 टेसीफोत

 को  व्यवस्था  क रते  हैं  जो  कि

 बकफ़  दूर  भूंगेली  की  तंहेसील  में  है  तो  व्या-
 चारिक  दृष्टिकोण  से  या  भौर  दूसरी  दृष्टि  से
 डिपार्टमेंट  यह  कह  सकता  है  कि  शायद  उससे
 फायदा  न  हो  लेकिन  मैं  कहूँगा  कि  प्राप  वहा  पर

 कुछ  रोज़  के  लिए  व्यवत्था  करें  अर  व्यवस्था
 करने  के  बाद  में  उसको  देखें  ।

 इसके  बाद  मैं  भ्राप  से  यह  कहूंगा  कि
 पोस्टल  इंश्योरेंस  के  लिए  भाप  ने  जो  व्यवस्था
 की  है  उस  व्यवस्था  के  जरिये  जो  ाप  ने  रेट
 झाफ़  इंटरेस्ट  3  5  परसेंट  था  उसे  4.
 परसेंट  जोकि  टोटल  इंटरेस्ट  जो  अझनिंग  थी
 बेलेतिज़  में  प्राप  के  पोस्ट  भ्राफिस  के  इंश्थोरेस
 में  उसको  बढ़ाया  है।  मैं  कहता  हू  कि  इससे
 लोगों  को  फायदा  होगा  और  लोग  इसकी  तरफ
 पाये  ापेगे  घौर वह  इस  तरफ  ज्यादा  डिपाजिट
 करेंग  |  मैं  चाहूंगा  कि  जो  हमारे  यहां  के
 माननीय  सदस्यों  ते  प्रपने  विचा र  रखे  हैं  उनको
 झाप  अपने  मद्रालय  से  एग्जासिन  कराये  ।

 राज्यों  मे  आपकी  जो  कमेटिया  हैं
 हर  एक  स्टेंट  में  प्रापकी  कमेटिया  हैं  सेंटर्स
 दाप ने  बना  दिये  हैं  उनमें  प्राप  ऐसे
 झ्रादमियों  को  रखिये  जोकि  बराबर  श्रच्छे
 तरीके  से  ठोक  तरीके  से  उसमे  बैठ  सकते  है  ।
 उन  कम्रेटियो  को  आप  ज्यादा  अ्रधिकार  दीजिये
 ताकि  वहा  के  लोगों  को  जो  आ्रावश्यकताए  हैं
 उनमें  वह  पूरो  मदद  कर  सकते  है  इन  शब्दो
 के  साय  मैं  संचार  विभाग  के  नियश्षणाधीन

 अनुदानों  का  समर्थन  करता  हू  ।

 Dr.  Karni  Singh  (Bikaner).  Mr
 Chairman,  communications  and  speedy
 commurnications—are  essential  in
 any  developing  country  like  Indta.
 It  is  a  matter  of  much  regret  that  n
 apite  of  the  fact  that  we  have  been
 independent  for  20  years  pow,  our
 communications  are  sadly  lagging  be-
 hind  the  rest  of  our  development,  It
 ‘“ppears  to  me  that  we  ate  trying  to
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 duild  a  jet  age  Indie  with  a  builéck-
 cart  mind,  Althotigh  I  naive  no  “dis-
 respect  for  the  Wullock  catt—it  is  a

 .Very  sturdy  means  of  trantport—no
 country  can  be  developed  if  the  cem-
 munications  do  not  keep  pace  with
 the  prosperity  of  the  country.

 I  feel  that  if  we  wish  to  put  right
 _  the’  problems  afflicting  ‘the  posts  and

 telegraphs  department  and  the  trunk
 service,  it  is  nat  only  necessary  for  us
 to  request  the  Minister  but  we  must
 also  request  the  adminustrative  services
 and  our  labour  union  leaders  to  do
 their  bit,  because  all  of  them  put  to-
 gether  can  only  put  the  service  right

 I  feel  that  in  a  country  like  India,
 faced  as  we  are  with  Pakistan  on  the
 one  side  and  China  on  the  other,  it  is
 essential  that  our  communications  are
 speeded  up.  It  must  be  essential  not
 only  for  Government  and  the  citizen
 but  also  for  the  military  to  be  able  to
 communicate  between  their  border
 posts  and  their  headquarters,  admitted
 of  course  that  they  have  their  own
 means  of  communication.  I  9m  afraid
 that  the  trunk  services  m  the  country
 have  completely  deteriorated.  If  you
 pick  up  the  receiver  and  dial  for  a
 trunk  call  from  here  to  Bombay  or
 Calcutta,  you  can  very  well  spend  the
 rest  of  your  sitting  by  the  tel@pi.one.

 Shri  S.  Kandappan  (Metlur):  You
 can  better  take  a  car  and  go  there.

 Dr.  Karni  Singh:  If  you  want  to
 get  through  to  border  cities  like
 Bikaner,  Jodhpur  or  Jaisaimer,  you
 will  have  to  wait  fortwo  orthree  days
 and  at  the  end  might  be  told  that  the
 trunk  call  is  out  of  service.  We  hava
 approached  the  hon,  Minister  and  his

 predecessor  about  this  difficulty  of
 communication  with  these  border  cities
 and  the  trouble  that  this  has  been
 causing  us.  The  Minister  has  only  just
 now  told  us  that  the  cauie  of  this  is
 the  theft  of  telegraph  wires.  I  would
 like  to  tell  the  hon.  Minister  that  we
 are.ali  educated  man  in  this  Housg;  he
 had  better  go  and  tell  it  to  the
 marines!
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 The  actual  truth  is  that  there  is
 ‘Witiething  Wasicatly  “wrong  With  the
 ‘Wank  services.  If  the  ‘Minister  gives
 amy  assurance  concerning  the  trunk

 “service,  I  would  like  it  to  be  remitted
 to  the  Committee  on  Assurances  to
 deal  with  it  so  that  if  they  aésute  us
 that  the  service  would  be  restored
 within  a  month,  it  will  in  fact  be
 restored  within  a  month.

 ,  Now,  the  objectives  of  socialism  has
 been  proclaimed  from  the  house-tops
 particularly  by  the  Goverhment.  I
 would  like  to  know  how  is  it  possible
 for  a  poor  citizen  to  be  able  to  contact
 his  family  when  the  cost  of  an  urgent
 trunk  call  is  promtibive.  A  call  from
 Delhi  to  Bombay  costs  half  the  salary
 of  a  poor  man  If  he  wants  to  get
 through  an  ordinary  trunk  call  book-
 mg,  there  is  no  chance  of  getting
 through  at  all  I  hope  Government
 will  consider  that  at  least  o)dinary
 bookings  also  should  be  given  a  cer-
 tain  amount  of  priority,

 Coming  to  the  question  of  the  tele-
 gram  service,  my  hon.  friend  just  re-
 ferred  to  the  fact  that  a  large  number
 of  ordinary  telegrams  now  are  sent
 by  post.  I  think  it  is  a  matter  of  very
 great  regret  that  in  a  country  lke
 India  when  we  have  a  telegraph  ser-
 wice,  ordinary  telegrams  sent  parti-
 cularly  by  our  poor  brothers  do  not

 get  throvgh  to  destination  eacept  by
 post.  Often  our  letters  reach  quicker
 than  the  telegrams.  I  hope  Govern-
 ment  wil  do  something  about  this.

 The  point  has  also  been  made  that
 in  case  a  telegram  is  sent  by  post,  the
 money  should  be  refunded.  I  think
 this  should  be  done  ipso  facto,  auto-
 matically.  The  hon.  Minister  should
 tell  us  that  in  ‘the  case  of  al!  those
 telegrams  sent  by  post,  the  ‘money  in
 excess  of  the  5  paise  for  postage  will

 ‘pe  refunded  to  the  citizen  who  sends
 ‘the  telegram.

 “Shei  (°K.  Gtifeal:  It  is  réfunded
 dutdmatiédily.
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 Shri  Ranga  (Srikakulam):  च्च्  tannot
 get  the  money  anless  you  spend  more
 on  torrespohdenee,

 Dr.  Karni  Singh:  That  is  hardly  a
 welfare  society.

 Briefiy  referring  to  the  postal  ser-
 vices,  over  the  last  number  of  years
 it  has  been  my  experience  that  at  Jeast
 l0  per  cent  of  the  mat)  just  doesnot
 get  through.  Often  we  have  to  send
 jetters  in  duplicate  whenever  there  ws
 anything  important,  to  ensure  that  at
 least  one  of  the  copiea  gets  through.
 If  we  are  trying  to  develop  a  dynamic
 society,  a  country  which  is  going  to
 compare  with  the  rest  of  the  world,
 how  on  earth  could  we  possibly
 achieve  those  results  unless  our  tele-
 phones,  mail  and  telegrams  are  speed-
 ed  up?  I  hope  that  the  hon,  Mmuster
 will  take  us  into  confidence  and  tell
 us  how  he  proposes  to  achieve  those
 dynamic  results  so  that  India  can  pro-
 gress  further.

 झीसती  ६... ह  बाई  :
 (मेडक)  :  सभापति

 महोदय  मैं  केवल  2  मिनट  में  अपनी  बात

 समाप्त  कर  दूंगी  ।  मेरे  भपने  निर्वाचन  क्षेत्र  में

 जो  पिछड़े  हुए  ताल्‍्लुके  हैं  जहा  कि  रेल  व

 टलीफोन  की  व्यवस्था  नही  है  |  नारायणर्थड

 झौर  रामायणपेट  ताललुको  में  न  तो  रेल  है
 शौर  न  देलोफोन  है  ।  एनिक्शस  से  करोब
 तीन  महीने  पेश्तर  टलीफोन  की  बाबत  मैं

 वहां  के  रीजनल  प्राफिसर  से  बोली  थी  भौर

 कहां  था  कि  यहां  पर  टलीफोन  की  व्यवस्था

 होनी  चाहिए।  जनरल  मैनेज़र  ने  कहां  था  कि

 टलीफोन  लग  जायगा  और  उसके  लिए
 खम्भे  झादि  भी  लगा  दिये  गये  थे  लेकिन

 हकीकत  यह  है  कि  भ्रभी  तक  भी  वहां  टेलीफोन
 को  व्यवस्था  नही  हो  पाई  है  t  मेरी  कांस्टी-

 टयुएंसी  में  जैसा  मैंने  कहा  न  तो  ट्रेन  है  भौर

 न  टलीफोन  की  व्यवस्था  है  |  मंत्रालय  को

 इस  भोर  विशेष  रूप  से  देखना  चाहिए  भौर

 बेकदर  एरिया  में  खास  करके  इस  सरह की
 सुधिधा  की  अयवस्था  करनी  'खाहिए  ।
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 {attach  सदभी  बाई]  काफ़ी  शिकायतें  मित्री  हैं  भौर  मुश  से  उन्होंने

 जहां  तक  टूक  कौल  का  सवाल  है  मुशे.  मांग  की  हूँ  कि  मैं  यह  म/मला  पालियामेंट  में

 झफतोस  के  साथ  यह  शोज़  कहनी  पड़ती  है...  उठाऊं  झौर  मंत्री  महोदव  का  ध्यान  इस  चीज़

 कि  यहां  बहनों  को  'ट्रंक  मिलता  नहीं  है  ।  मै

 इसके  लिए  20-20  श्रौर  25-25  मर्तवा

 रिंग  करते  करते  थक  जाती  हू  भ्रौर  जब  तक  मैं

 20-25  रिंग  बेकार  न  करू  ट्रंक  नहीं  मिल

 पाता  है।  लेकिन  हैदराबाद  में  एसा  नहीं  है  ।

 हैदारबाद  में  मुझे  ट्रक  कौल  भासानी  से  प्रिल

 जाता  है  1  वहा  सम्बद्ध  विभाग  के  कर्मचारी

 सब  मुझे  जानते  है  कि  संसद  सदस्या  श्रीमती

 लद्मीबाई  टलीफोन  कर  रही  है  और  मुझे

 कनेक्शन  भिल  जाता  है  लेकिन  यहा  दिल्‍ली  मे

 मरी  कोई  पर्वाह  नहीं  क  रता  और  वह  लक्ष्मीबाई

 म०  पी०  को  कुठ  नहीं  गिनते  और  जैसा

 मैंने  कहा  इस  तरहे  से  मुझ  यहा  पर  टूरंक  कील

 करने  के  लिए  परेशान  होता  पड़ता  है  |

 मिनिस्टर  साहब  को  इस  और  देखना  चाहिए  |

 &  बजें  टेलीफोन  करके  देखिये  श्राप  को  कोई

 दफ्तर  में  मिलता  नहीं  हैं  7  टाइम  के  वारते

 टेबीफोन  करती  है  लेकिन  5  मिनट  तक  टी

 बजती  रहती  है  कोई  उसे  उठा  कर  सुनने  वाला

 जही  होता  है  ।

 टेलोफोन  विभाग  के  कर्मचारियों  से  हम

 लहोश  एम०  पी०  को  काफी  शिकायत  रहती  है

 क्योंकि  यह  लेडोज़  के  साथ  जैसा  सम्यनापूर्वक

 इन्हें  पेश  ग्राता  चाहिए  बैसे  पेश  नही  पाते  हैं

 यहां  ची  हमारी  बहनों  को  इन  टनीफोन  वालो

 मे  शिकायत  रहती  है  श्रौर  वही  हाल  हैद  राबाद
 मे  भी  है।  रात  को  2  शरीर  3-3  बजे  यह

 टेलीफोन  वाले  डिस्टबं  करते  है  सोते  भें  हम

 लहीख  को  परेशान  करते  है  वे  मताते  है  ।

 में  चाहूंगी  कि  मती  महोदय  इसबारे  में  जाच

 करायें  बौर  यह  चीज़  बन्द  कराये  ।  यही

 शिकायत  गर्ल्स  होस्टल  वालों  को  है  कि  यह

 टसोफ़ोत  विभाग  के  कर्मचारी  टलीफोन  का

 गलत  व  बेजा  दस्तेमाल  इस  तरह  से  रात  में

 लडकियों  को  सताने  भ्रौर  परेशान  करने  में

 करते  हैं।  रात  मे  उनकी  नींद  बेजा  तौर  पर

 डिस्टय  करते  हैं  भौर  भ्तस्यतापूर्वक  व्यवहार

 करते  हैं।  मुझे  उनकी  भोरसे  इस  बारे  सें

 की  शोर  दिलाऊं।  वह  कहती है  कि  इस  तरह से
 तो  टलोफोन  रखता  बेकार  ही  नहीं  बल्कि

 प्रण्णा  खासा  तकलीफदेह  भी  है  t

 एक  शौर  चीज  जोकि  हम  लोगों  को

 परेशान  करने  वाली  है  वह  है  इन  पोस्टमनों

 के  विभिन्न  म्र्पो  ह्वारा  भ्लग-भ्लग  त्योहारों

 झादि  पर  बख्शोश  को  भाग  ।  एक  तो  प्राशिनेरी

 डाक  का  पोसस्‍्टमैन  होता  हैं  दूसरा  एक्सप्रैस

 डेलीवरी  वाला  पोस्टमेन  होता  है  भ्रोर  तार

 वाला  चपड़ासी  प्रलग  होता  है  और  यह  जो

 प्रलग  झलग  इस  तरह  से  हम  लोगों  के  पास

 घर  मे  प्राकर  इताम  देने  के  लिए  तग  करते  हैं

 यह  प्रैक्टिस  बन्द  होनी  चाहिए  ।  इस  तरह  से

 हर  एक  एम०  पी०  के  घर  में  अलग  झलग

 इन  लोगों  का  इनाम  के  लिए  झ्राना  ठीक  चीजे

 नही  है  शौर  दस  भोर  मव्रालय  की  ध्यान  देकर

 यह  चोड़  बंद  करानी  चाहिए  ।

 Shrt  0.  N.  Deb  (Angu!)  I  rise  to

 speak  a  few  words  on  the  Demands  of

 the  Department  of  Comunications.
 With  the  limited  time  I  have  at  my

 disposal,  I  shall  cover  briefly  only  &

 few  points.

 In  reply  to  a  short  notice  question
 on  5th  July,  967  the  Hon.  Minister

 has  admitted  that  a  postal  racket  hos

 been  unearthed  at  Calcutta  very  re-

 cently  4  cite  this  just  to  show  that
 everything  is  not  going  on  well  with
 the  Ministry  of  Communications.

 The  Post  and  Telegraphs  Department
 had  earned  admiration  in  the  past  tor
 Its  services,  but  after  20  years  of  in-

 dependente  we  have  been  observing
 that  the  efficiency  in  th  administration
 has  been  deteriorating.  There  is  70

 sanctity  attached  to  the  work  of  deli-
 very  of  postal  articles,  letters  and

 packets.  The  bookpost  is  the  most

 unprotected  thing.  No  one  ig  sure  if
 he  can  send  anything  by  bookpost

 safely.  Newspapers,  calenders,  diaries
 and  interesting  magerines  are  always

 pinched  in  transit.
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 We  are  told  that  with  the  rise  in.
 population  and  increase  in  the  stand-
 ard  of  literacy,  the  volume  of  »%ostal
 work  has  abnormally  increased,  but
 the  reinforcement  in  staff  has  not  been
 made  accordingly.  I  understand  the
 number  of  postmen  should  have  been
 increased,  but  this  has  not  been  done,
 and  as  a  result  even  express  delivery
 letters  are  not  dehvered  in  time

 The  condition  of  late  delivery  of
 telegrams  is  all  the  more  irritating,
 and  as  for  trunk  calls.  many  members
 have  already  expressed  their  views,  and
 vesterday  the  Hon  Minister  has  also
 explained  on  some  points  regarding
 fetling  new  trunk  lines  and  so  many
 others  things  So,  I  do  not  want  to

 take  any  time  on  that  particular  point.

 All  this  has  been  done  in  spite  of  the
 department  of  posts  and  telegraphs
 being  considered  a  commercial  depart-
 ment  What  is  actually  happening  is
 that  the  department  is  being  exploited
 by  the  Government  to  get  more  revenue,
 while  no  case  is  taken  to  improve  the
 efficiency  of  the  department  The  Hon.
 Finance  “Minister  had  proposed  to  in-
 crease  the  postal  rates  even  in  this
 budget  This  shows  that  this  depart-
 ment  3s  being  utilised  by  the  Govern-
 ment  to  balance  its  deficit

 The  report  says  on  page  23

 “Owing  to  the  financial  strin-
 gency  the  opening  of  new  post
 offices  suffered  a  set-back  a

 “With  the  opening  of  new  post
 offices  and  increase  in  the  number
 of  delivery  staff  considerable  pro-
 gress  has  been  made  in  providing
 better  delivery  faclities..  n

 In  spite  of  these  things,  7,56,438  com-
 Plaints  have  been  received,  and  in  my
 own  State  of  Orissa,  complaints  have
 been  to  the  tune  of  12,000.  And  es-
 pecially  in  the  rural  areas  ‘because  of
 the  way  of  delivery  it  is  abnor'nally
 delayed.

 The  department  of  communications
 is  also  looking  after  the  Indian  Tele-
 Phone  Industries  at  Bangalore,  and  the
 teleprinter  factory  at  Madras.  Gene-
 rally  the  performance  in  the  public

 sector  Is  not  very  satisfactory,  and  the
 telephone  industry  is  no  exception  to
 that.  Still,  the  report  mentioned  that
 during  the  year  ‘1965-66  the  telephone
 industry  has  earned  a  profit  of  Rs.  7433
 lakhs  I  am  sure  if  the  management
 was  more  efficient,  this  figure  cculd
 have  been  increased,  and  there  was  aiso
 scope  for  earning  foreign  exchange.  It
 is  also  in  the  report  that  orders  tor
 Rs  250  lakhs  have  been  received  frum
 foreign  countries  This  is  very  en-
 couraging  If  greater  attention  is  paid
 to  the  promotion  of  exports,  the  per-
 formance  can  be  more  impressive.

 In  conclusion,  Sir,  I  wish  to  say  3
 few  words  about  the  Hindustan  Tele-
 printers  The  report  mentions  that  an
 agreement  is  being  entered  into  with
 some  foreign  collaborators  to  manu-
 facture  Hindi  teleprinters.  I  aish  to
 impress  upon  the  Government  that  this
 work  should  be  speeded  up  The
 Samachar  Bharati  i:  fceling  a  great
 handicap  in  doing  its  work  of  trans:
 mitting  messages  without  Hindi  tele-
 printers,  and  this  will  be  a  great  help
 for  transmission  of  Hindi  messages.

 The  Minister  of  Parliamentary  Affairs
 and  Communications  (Dr.  Ram  Subhag
 Singh)  :  Iam  grateful  to  Hon.  Members
 who  have  participated  in  this  debate.
 About  two  dozen  Hon.  Members  have
 taken  part,  and  most  of  them  have
 generally  appreciated  the  working  of
 the  Communications  Ministry.  Even
 those  who  have  not,  like  my  hon.  friend
 Mr.  Kandappan  have  also  been  very
 constructive

 The  communist  member  Mr.  Sarjoo
 Pandey  was  somewhat  narsh  on  the
 P  &  T  Board  members  and  some  ९  ther
 Officers,  but  he  did  not  cite  any  instance
 which  should  be  looked  into  by  the
 department,  which  is  run  by  the  P  &  T
 Board.  The  one  instance  that  was
 pointed  out  by  him  was  about  an  afficer
 of  Allahabed,  but  he  diq  not  say  what
 type  of  mischief  he  was  doing.  He  alto
 said  that  in  959  a  money  order  was
 sent  from  Asansol,  I  do  remember
 about  the  letter  which  he  wrote  ९0  me
 recently,  and  I  asked  him  to  produce
 the  money  order  receipt  but  he  hes  not
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 yet  done  that.  He  has  in  a  way  failed
 dn  producing  relevant  papers  in  that
 regard.

 He  said  that  a  letter  was  written
 during  Constituent  Assembly  days,  and
 that  letter  was  replied  to  only  recently.
 I  do  not  know  what  type  of  criticism
 he  wanted  to  offer,  because  now  he
 should  appreciate  that  even  old  ietters
 are  being  replied  to.

 I  am  greatly  thankful  to  Shri  D.  C.
 Sharma,  because  he  wanted  that  the
 budget  should  be  virtually  doubled  if
 we  want  to  render  good  service  to  the
 nation,

 The  service  that  is  being  rendered
 ‘by  this  department  is  such  that  it
 virtually  touches  every  nook  and  corner
 of  India  and  virtual  every  family  in
 India,  because  a  soldier  might  be  on
 the  top  of  the  hills  in  Ladakh  or  in
 Aijal  or  anywhere  in  Nagaland  or
 NEFA  or  on  the  border  of  high  Hima-
 layas,  but  that  border  security  or  army
 personnel  is  looking  for  mail,  and  it  is
 our  military  postal  service  personnel
 which  provides  that  succour  to  him.
 Because  they  take  interest  in  sending
 all  the  mails  in  time,  and  I  would  have
 liked  that  some  of  our  Members  should
 have  gone  and  seen  the  working  of  the
 department.  It  is  also  a  matter  of
 great  satisfaction  that  our  »2verseas
 communication  service  is  virtually  con-
 necting  every  nook  and  corner  of  the
 world  with  our  coutry,  and  through
 radio  photo  service,  Telex  service,  tele-
 phone  service,  it  is  also  rendring  ge-vice
 to  our  press  people  and  it  is  good  that
 Shri  Prakash  Vir  Shastri  and  some
 other  Hon.  Members  have  pointed  out,
 and  the  Hon.  Member  who  preceded
 me  pointed  out  to  the  Hindi  teleprinters
 and  I  believe  that  my  DMK  friend  will
 bear  me  out,  because  I  do  not  want  to
 do  any  injustice  to  any  language  in  our
 country,  even  to  the  languages  which
 are  not  provided  in  the  Constitution;
 the  languages  which  have  got  a  vlace
 in  the  Constitution  are  somewhat
 better-placed,  but,  those  which  have  not
 been  provided  any  place  in  the  Consti-
 tution  also  have  got-to  be  looked.  after.

 JULY  ,  967  Communications)  I0946

 Shri  S.  Kandappan  :  Even  the  Tamii
 money  order  forma  which  had  been  is
 circulation,  have  now  been  stopped.

 Dr.  Ram  Subhag  Singh:  There  was
 time  when  he  was  speaking  and
 obviously  he  forgot  to  point  out  that
 matter  while  he  was  speaking.  He
 was  only  dwelling  on  the  fact  that  there
 should  not  be  bilinguism  in  the  adminis-
 tration.  But  I  did  not  do  that.  It  was
 done  by  others,  may  be  by  Prof.  Ranga
 because  he  was  a  member  of  the  Consti-
 tuent  Assembly  and  the  Constituent
 Assembly  as  a  whole  took  the  decision
 which  we  are  faithfully  carrying  out.
 We  will  carry  out  that  decision  as  faith-
 fully  as  we  can.

 Shri  S.  Kandappar:  Sir,  he  is  side-
 tracking  the  issue.  I  was  asking  about
 the  implication  of  it,  and  the  expendi-
 ture.

 Dr.  Ram  Subhag  Singh:  Now,  I  may
 point  out  the  budgetary  position,  es-
 pecially  as  Mr.  D.  C.  Sharma  had
 raised  that  point.  In  the  budget  esti-
 mates  for  1967-68,  the  revenue  receip{#
 have  been  estimated  at  Rs.  82.62  crores.
 The  realisation  of  the  revenue  during
 the  closing  months  of  the  last  year  did
 not,  however,  come  up  to  our  exvécla-
 tions.  If  this  trend  continues,  it  is
 felt  that  revenue  receipt  during  the
 current  year  will  be  about  Rs.  77
 crores.  On  the  expenditure  side,  we
 have  provided  Rs.  75.65  crores  as  the
 gross  expenditure,  which  include  a  sum
 of  Rs.  3  crores  as  arrear  contribution
 to  Renewals  Reserve  Fund.  We  have
 also  provided  Rs.  .62  crores  :s  the
 arrear  dividend  for  ‘1965-66,  It  is  anti-
 cipated  that  there  will  be  an  additional
 expenditure  of  about  Rs.  4  crores  for
 the  increased  dearness  allowance  con-
 sequent  on  the  recommendation  »f  the
 Gajendragadkar  Commission.  If,  how-
 ever,  the  revenue  does  not  come  up  to
 the  budget  amount  of  Rs.  82.62  crores,
 we  may  find  it  difficult  to  pay  the
 arrear  contribution  of  Rs.  3  crores  to
 the  Renewal  Reserve  Fund  and  also
 the  arrear  dividend  of  Rs.  .62  crores,
 beeause.  the  revised.  estimate  for  1966-
 67  reveals  a  deficit,  of  Rs.  8.5  crores
 ang  Rs.  5.9  crores  respectively  in  the
 working  of  the.  postal  and  telegraph
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 branches.  According  to  the  budget
 estimate  for  1967-68,  the  estimated  de-
 ficit  is  expected  to  amount  to  Rs.  9.7
 crores  on  the  postal  side  and  Rs.  3.9
 crores  on  the  télegraph  side.  Having
 Yepard  to  this  deficit,  the  proposed  re-
 vision  of  P  &  पुर  tariff  is  only  to  the
 tune  of  Rs.  4.44  crores;  the  break-up
 is,  postal  tariff,  Rs.  .84  crores;  tele-
 graph  tariff,  Rs.  .02  crores;  telephone
 tariff,  Rs.  .58  crores.

 Several  Hon.  Members,  particularly
 .Shri  Shashi  Ranjan  arid  other  friends
 pointed  out  the  need  for  relief  to
 small  newspapers.  I  consider  that  as
 a  very  real  point  and  we  will  syin-
 pathetically  examine  that,  and  it  will
 be  indicatéd  during  the  discussion  of
 the  Finance  Bill.

 Shri  S.  Kandappan  :  What  about  the
 telephone  arrears?

 Dr.  Ram  Subhag  Singh:  I  am  coming
 to  that.  It  is  good  that  Shri  Kandappan
 has  pointed  out  that.  The  telephone
 arrear  is  a  big  amount,  and  I  do  not
 want  to  mince  matters  here,  and  I  do
 @dmit  that  it  is  hot  a  happy  affair,
 but  still,  it  is  going  down.  On  Ist  July,
 1965,  he  arrear  was  to  the  tune  of
 Rs.  6.11  crores.  On  ist  October,  1966,
 it  came  down  to  Rs.  5.24  crores.  On
 ist  January,  1967,  it  was  Rs.  5.23  crores,
 and  on  Ist  February,  ‘1967,  it  came
 ‘down  to  Rs.  5.3  crores.  On  Ist  March,
 ‘1967,  it  came  down  to  Rs.  4.94  crores.
 But  this  is  in  regard  to  the  Delhi  tele-
 phone  district.  The  outstanding  has

 ‘also  come  down  substantially.  The
 three-months  old  arrears  on  lst  July,
 ¥966  were  Rs.  2.75  Grores;  this  has  come
 down  to  Rs.  2.6  créres  on  Ist  May,  1967,
 ‘because  we  have  already  taken  suitable
 steps  in  regard  to  realising  the  arrears.
 ‘But  again,  I  respect  the  sentiments  ex-
 pressed  here  on  the  floor  gf  the  House,
 ‘and  I  take  this  opportunity  to  iell  this
 House  that  I  have  instructed  our  de-
 partment  that  everfbody  who  is  in
 arrears  particularly  prior  to  ist  Janu-
 ary,  1965,  must  be  served  with  a  re-
 gistered  notice  that  he  should  pay  the
 arrears  and  that  this  process  must  be
 completed  by  20th  August—the  serving

 .of  notice  to  each  man  and  woman  who
 is  in  arrears,
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 Shri  Umanath  (Pudukkottai):
 Private  connections  are  cut  off  within
 5  days  or  so,  if  arrears  are  not  paid
 within  that  date.  Why  not  the  same
 principle  be  applied  to  other  connec-
 tions  also?

 Dr.  Ram  Subhag  Singh:  In  respect  of
 the  post-965  period,  it  is  being  done
 universally,  but  what  I  mentioned  now
 was  for  the  pre-965  period.  Here,  in
 Delhi,  there  are  over  63,000  telephones
 and  virtually  50  per  cent  of  them  are
 in  arrears.  After  that  period,  we  shall
 have  house-to-house  check;  there  may
 be  an  Inspector  for  2,000  telephones
 and  he  should  contact  them  after
 ‘serving  the  notice.  I  assure  the.  House
 that  either  we  will  realise  the  arrears
 or  we  will  disconnect  all  the  telephone
 connections  during  this  year,  he  it
 government  telephone  or  a  private
 telephotie.

 Shri  S.  Kundu  (Balasore):  Are  you
 simplifying  the  methéd  of  collecting
 the  arrears?

 Dr.  Ram  Subhag  Singh:  Not  sitmpli-
 fyinge  This  process  which  is  in  exis-
 tence  will  continue.  On  top  of  that,—
 this  is  tegarding  old  arrears  which  are
 accruing  and  crores  of  rupees  are  in
 arrears—with  a  view  to  realising  them,
 I  have  introduced  this  new  process.

 Shri  S.  Kundu:  What  the  Members
 said  was  that  fhe  arrears  have  mulfi-
 plied  due  to  the  inefficiency  of  the  de-
 partment.

 Dr.  Ram  Subhag  Singh:  I  admit
 that.  I  had  conceded  that  earlier.

 Shri  Jyotirmoy  Basu  (Diamond
 Harbour):  You  can  d{sconnect  the
 Subseriber  who  has  hot  vaid.  But  then,
 if  the  telephone  remains  ineffective  for
 days  together,  has  he  got  the  right  to
 smash  the  receiver?  The  service  has
 gone  to  dogs.

 Dr.  Ram  Subliag  Singh:  He  always
 talks  in  terms  of  smashing.  Those  who
 know  how  fo  smash  never  talk  about
 it.  (Interruption).

 Shri  Jyotirmoy  Basu:  Read  the
 Caleutta  paper’s  editorial.
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 Dr.  Ram  Subhag  Singh:  I  have  resd
 it.  Reading  is  not  your  monopoly.  I
 have  read  the  Calcutta  papers  also.

 Now,  during  the  pre-lndependence
 perfod,  there  were  only  °2.!l6  vst-
 offices.  Now,  their  number  nas  gone
 to  97,000  and  we  propose  to  open  new
 post-offices  also  during  the  fourth  Five
 Year  Plan,  During  the  fourth  pian,  it
 ig  proposed  to  open  9500  post  offices  in
 rural  areas  and  2500  in  urban  areas.
 Mr.  Fernandes  said  he  calculated  Bom-
 bay  area  also  as  an  urban  area.
 I  do  admit  that  postal  facilities  must
 be  extended  more  ard  more  in  back-
 ward  areas,  hilly  areas  and  jungle  areas
 also  and  suntable  postal  £  cilities  should
 be  extended  throughout  the  length  and
 breadth  of  the  country,  be  :t  at  a  loss
 also

 Mr.  Sharma  pointed  out  about  survey
 of  backward  areas  ‘There  has  been
 some  survey,  but  for  refreshing  our
 memory,  I  shall  have  that  calculatad
 on  survey  report  basis  also

 With  a  view  to  increasing  tele-
 communication  facilties,  we  want  to
 open  a  satellite  communication  sei  vice
 also.  Steps  are  being  taken  to  estad
 lish  a  ground  station  in  India  for  parti-
 cipation  in  the  global  communication
 satellite  system.  The  necessary  land
 for  the  establishment  of  the  g7ound
 station  has  been  acquired  at  Arvi  near
 Poona.  It  is  hoped  that  the  ground
 station  will  have  been  established  by
 the  latter  half  of  1968,  by  which  time
 the  Indian  Ocean  satellite  is  proposed
 to  be  launched  The  satellite  over  the
 Indian  Ocean  area,  which  will  extend
 commercial  capability  to  India  and
 ether  areas  in  the  region  is  expected
 to  be  launched  in  the  latter  half  of
 1968,  by  which  time,  the  Indian  ground
 station  igs  proposed  to  be  set  up.

 I  have  already  referred  to  ह... 111 ह
 newspapers,  The  service  which  they
 render  to  the  nation  is  quite  signifi.
 gant  and  therefore,  we  are  going  to
 consider  whether  we  can  do  something
 to  help  them.

 «६  The  rates  that  are  there  in  the  postal,
 @legréph  and  telephone  systems  were
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 fixed  on  an  ad  hoc  basis.  I  do  not  want
 that  we  should  proceed  on  an  ad  hoc
 basis.  Therefore,  I  feel  shat  a  suitable
 committee,  consisting  of  officials  and
 non-officials  should  be  constituted  to
 go  into  the  entire  tariff  structure.  If  an
 expert  committee  gives  advice,  that
 will  be  a  good  guideline  for  us.  We
 are  soon  going  to  constitute  a  tariff
 enquiry  committee  Its  terms  of  refer-
 ence  will  be

 (a)  To  review  ‘he  princip:es
 followed  from  time  t)  time  in
 fixing  the  rates  and  tariffs  for
 diferent  क्  &  तदु  services,

 (b)  To  review  procedure  ang  the
 principles  adopted  to  scert-
 ain  the  cost  of  diferent  ser-
 vices  and  suggest  modifica-
 tions,  ry  any

 To  review  “he  cccnomics  of
 the  various  services  provided.
 the  extent  tno  which  the  un
 e*onomic  <ervices  compete
 with  those  which  are  relatively
 more  remunerative  and  suggest
 measures  for  preventing  the
 diversion  of  traffic  from  the
 remunerative  ‘o  the  unremu-
 nerative  services

 (c  —_

 (d  —  To  evolve  principles  of  tariffi-
 cation  keeping  in  mind  the
 interests  of  trade  and  inoustry
 and  at  the  same  time  taking
 into  account  the  commercial
 character  of  the  P  ४  T  Depart-
 ment.

 {e)  To  examine  whether  i  is  neces
 sary  to  provide  special  conces-
 sional  rates  to  any  class  oF
 classes  of  users  ar  in  respect
 of  any  particular  services  pro-
 vided  by  the  Department.

 (f)  To  evolve  principles  for  the
 expansion  and  extension  of
 P  &  T  facilities  in  new  areas
 to  meet  public  needs  keeping
 in  view  the  commercial  ch#rac-
 ter  of  the  ह  &  T  services.

 (g)  To  suggest  any  other  measures
 considered  necessary  for  {m-
 proving  the  finances  of  the
 Department  and  making  the
 services  effective.
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 Members  referred  to  the  need  for  re-
 constitution  of  the  Board  or  making
 suitable  modifications  in  its  curstttu-
 tion.  The  House  will  be  happy  to  know
 that  we  have  already  taken  come  steps
 in  this  regard.  The  position  of  the
 Member  (Finance)  vis-a-vis  the  P  &  T
 Board  has  recently  neen  reviewed.
 This  Member  is  now  an  officer  of  the
 Ministry  of  Finance.  it  haz  been  de-
 cided  to  Integrate  the  finance  functicn
 with  the  1  &  T  Board  on  lines  sumilar
 to  those  obtaining  in  the  Railway  8८870
 and  this  is  being  given  etfect  to  very
 shortly.  Posts  are  being  created  for
 the  Member  (Fiance)  and  his  finance
 wing  in  the  P  &  T  Board  It  has  also
 been  decided  to  give  the  Member
 (Finance)  functional  responsibilities
 He  will  hereafter  be  in  charge  o’
 Accounts  and  Budget  in  ‘iddition  to
 Finance.

 It  is  also  intended  to  delegate  enhanc-
 ed  financial  powers  to  the  P&T  Board
 and  to  the  P  &  T  circles  i.e  PMGs,  etc.
 so  as  to  enable  the  cases  to  be  disposer
 of  more  quickly  at  their  level  On
 the  pattern  in  the  railways,  2°  has  aise
 been  decided  to  transfer  the  function
 of  the  keeping  of  the  accounts  of  the
 Telecommunications  Branch  of  the
 P  &  T  from  the  Department  of  the
 Comptroller  and  Auditor  General  to
 the  P  &  T  Board  This  change-over
 will  be  commenced  this  vear  and  get
 completed  over  a  five-year  period  The
 changes  I  have  referred  to  will  bring
 a  greater  measure  of  cohesion  to  the
 P  &  T  Department  A  further  exami-
 nation  of  the  structure  of  the  Board
 will  be  made  in  the  light  of  the
 recommendations  which  the  Administra-
 tive  Reforms  Commission  r-av  make

 bri  K.  क  Singh  Deo  (Dhenkanal):
 What  about  the  post  of  Director-
 General?

 Dr.  Ram  Subhag  Singh:  As  I  said,
 I  am  waiting  for  the  recommendations
 of  the  ARC  My  intention  is  to  make
 it  just  on  the  basis  of  the  Railway
 Board.

 Shri  Shashi  Ranjan  referred  o  the
 Delhi-Patna  Muraffarpur  link  and  the
 zepeater  station  at  Bhagwanpur.  Now
 “#  is  being  based  on  the  micro-wave
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 equipment.  This  micro-wave  projec.  i>
 scheduled  to  be  completed  in  908.09

 Some  envelopes  were  shown  by  Mr.
 Prakash  Vir  Shastri.  I  will  soon  have
 it  changed  to  the  standard  be  expects
 He  also  referred  to  Hindi  teleprinters
 and  wanted  the  number  of  Hindi  tele-
 printers  that  are  needed.  I  dc  admi‘
 as  Mr  Fernandes  said,  over  the  last  7
 years  this  matter  is  under  conside:-
 action.  I  will  see  that  by  next  year  0५
 Hindustan  Teleprinters  I  imited  starts
 producing  Hindi  teleprinters  aiso  along.
 with  English  teleprinters,  sc  that  we
 can  meet  the  requirements  of  the  Hindi
 newspapers  and  Marathi  newspapers
 also

 को  प्रकाशवोर  शारजो  :झगले  साल

 का  मतलब  क्‍या  दितम्बर  सन्‌  968  से

 है
 ?

 Bo  रास  सुभग  सिह  :  जी  नही  प्रगर

 ाप  कहेंगे  तो  उसके  पहल  ही  जुलाई  से

 ही  कर  देंगे  ।

 Mr  Singh  Deo  also  spoke  about  th«
 mali  motor  service  for  Dhenkanal  and
 Kalahand:  He  will  be  happy  to  know
 that  State  transport  buses  are  now
 utilised  for  conveyance  of  mai!  betwee.
 Cuttack,  Dhenkanal,  Angul  and  Atha-
 mallick  which  has  resulted  in  rereipt
 of  mails  at  Dhenxanal  tw)  hour»
 earlier

 Shri  J.  8.  Kripalani  (Guna):  What
 about  opening  of  private  letters?

 Dr.  Ram  Subhag  Singh:  That  i»
 wrong.  But  public  men  should  not
 mind  it

 16-10  ”

 (Mr.  Speaker  in  the  Chair].
 The  post  offices  at  Dhenkanal  and

 Athmallick  are  housed  in  ex-Staie
 buildings  The  Department  is  nego-
 tiating  with  the  State  Government  of
 Orissa  for  the  purchase  of  these  build-
 ings

 Shri  N.  N  Patel  pointed  out  that  the
 head  post  office  at  Bulsar  is  function-

 ing  in  two  rented  buildings.  The  cons-
 truction  of  the  departmental  building
 has  been  entrusted  to  the  Gujarat  State.
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 [Dr.  Ram  Subhag  Singh.]
 PWD.  Administrative  ‘approval  and
 é%pehiiture  sanction  for  a  sum  of
 Rs.  4.35  lakhs  has  beén  issued  on  5th
 November,  1966.  The  detailed  estimate
 is  under  preparation  and  we  are  pres-
 sing  the  State  Goverhinent  to  corminence
 construction  of  the  building  during  this
 year.

 Some  Hon.  Members  referred  to  the
 shortage  of  forms  and  alo  i:land
 letters.  I  am  pained  to  find  that  even
 in  a  place  like  Varanasi  there  is  short-
 age  of  inland  letters.  I  will  see  to
 it  that  they  are  supplied  in  time,  Re
 garding  non-essential  forms,  they  are
 printed  in  Government  presses  under
 the  C.C.P.S.  and  we  shall  request  the

 “départment  concerned  to  print  more
 forms.

 Shri  M.  N.  Reddy  :  In  this  connecttdn,
 why  do  you  not  change  the  colou;  of
 the  inland  also’  It  is  very  dull  and
 drab.

 Dr.  Ram  Subhag  Singh:  I  am  trying
 to  change  the  colour  of  the  irland  and
 envelope  and  also  their  size.  But  the
 difficulty  is

 pat
 inland  letters  are

 printed
 at  the  Nasik  Security  Press  and

 Hey  are  at  the  moment  not  ready  to
 uhdertake  that.  Anyway,  I  will  press
 them  to  do  it.

 Shri  Sonavane  pointed  out  some  vil-
 lage  post  office.  I  hope  that  will  be
 elevated  to  the  position  he  wants.

 Some  hon.  Members  referred  to  the
 extra-departmental  employees  of  the
 P.  &  T,  The  strength  of  the  ED  staff
 as  on  3ist  March  7966  was  174,000
 which  is  a  big  number.  They  are  not
 required  to  work  for  more  than  five
 hours  a  day.  Their  remuneration  is
 based  on  the  recomméndation  of  a
 ‘departmental  committee  called  Rajan
 ‘Committee.  They  are  now  placed
 ~amder  various  categories.  Our  attempt
 Will  be  to  see  that  they  do  not  suffer
 any  undue  hardship.

 Shri  Nambiar;  They  should  be
 brought  on  par  with  the  regular  em-
 Ployeés.

 Dr.  Ram  Subhag  Singh:  I  have  heard
 him  patiently.  He  referred
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 to  ‘the
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 promise  that  I  made.  But  if  he  had
 been  attentive  in  Parliament  and  if
 he  had  perused  the  paper  which  I  read
 out  on  the  floor  of  the  House  and  what
 my  esteemed  friend,  Shri  Gujral  said
 yesterday,  he  would  have  found  that
 I  had  not  deviated  from  that.  I
 fionour  every  promise  or  statement  I
 make  here  or  elsewhere.  I  I  have
 made  any.  promise  to  anybody.  I  am
 going  to  adhere  to  that.  I  do  not  want
 any  of  our  staff  to  be  put  to  any  diffi-
 culties  or  suffer  because  I  have  made
 a  promise  and  did  not  implement  it.

 Shri  S.  Kandu:  Let  me  make  the
 Minister  understand....

 Dr.  Ram  Subhag  Singh:  He  can  ask
 questions  later  on;  not  now.  J]  am  not
 yielding  at  preseht....  (Interrtptions)
 He  can  ask  any  number  of  questions
 later  on.

 Shri  K.  M.  Abraham  referred  to  the
 necessity  of  introducing  ‘automatic
 telephones  in  Ernakulam  and  Cochin.
 Cochin  is  already  having  an  automatie
 exchange  of  2,400  linés  capacity.  As
 on  3lst  March  967  there  are  3988
 working  connections  and  39  in  the
 waiting  list.

 Ernakulam  is  Having  at  préSent  a
 CB  exchange  of  2,200  lines  capacity
 with  2,103  working  connections  and
 1,373  in  the  waiting  list  as  on  3lst
 March  1967.  A  new  building  has  been
 constructed  for  installation  of  automa-
 tic  exchange.  Equipment  installation
 work  is  in  progress  and  3,000  lines  are
 expected  to  be  commenced  during
 1968  Equipment  has  also  been  order-
 ed  for  extension  of  this  capacity  to
 5,000  lines.  Work  on  this  extension
 will  be  taken  up  during  968  and  com-
 pleted’  during  1969.

 Shri  M.  N.  Reddy:  What  about
 Nizamabad  Automatic  Exchange?

 Dr.  Ram  Subhag  Singh:  There  also
 the  matter  will  be  looked  into.

 Shri  M.  N.  Reddy:  What  about
 Assam.  It  is  very  much  in  our  mind.

 ~Not  only  Assam,  but  all  the  border
 areas  around  Saam  should  receive  the
 highest  consideration  and  priority.  The



 30955

 suggestions  that  he  has  made  are
 moat  weleome.  I  will  see  to  it  that
 suitable  postal  and  telephonic  facili-
 ties  are  provided  in  those  areas.  He

 also  referred  to  commemorative
 stamps  That  will  be  examined.

 Some  hon.  Members  referred  to  the
 need  for  improvement  in  the  quality
 ‘of  service  Shrimat:  Laxmi  Ba:  said
 that  whenever  she  lifts  the  telephone
 in  Hyderabad  people  get  afraid  of  he:

 -and  they  disconnect  whereas  in  Delhi
 they  do  not  listen  at  all.  My  attempt
 will  be  to  see  that  Delh:  emulates  the
 worthy  example  of  Hyderabad.

 Then  I  want  that  the  Inspection
 Organisation,  which  is  in  exis-
 tence  m  our  department,  which
 inspects  the  working  of  our  various
 wings,  should  be  suitably  strengthen-
 ed  to  see  that  there  38  real  and  effi-
 ecient  working,  because  I  do  not  want
 any  delay  in  the  service  rendered  by
 my  department  Shr:  Mahida  said
 that  two  letters  were  delivered  to  him
 very  late  Whenever  any  letter,
 money  order,  parcel  or  anything  of
 that  nature  i5  received  by  a  postal
 unit,  3  must  be  promptly  delrvered  to
 the  person  to  whom  3t  is  addressed

 In  addition  to  that,  we  are  going  to
 set  up  an  Efficiency  Bureau  in  the
 department  I  have  already  asked
 the  department  to  go  into  it  and  they
 are  working  on  it  We  want  that  the
 work  done  by  the  department  and  its
 employees  is  properly  analysed  and
 everybody  28  induced  to  put  in  hus
 best  in  the  department

 Then,  we  propose  to  fix  a  time  hmit
 as  ६0  how  soon  a  telegram  or  a  money
 order  should  reach  the  addressee.  We
 want  to  ensure  that  a  money  order
 will  reach  the  addressee  within  a  week
 if  he  35  m  any  corner  of  India.  Simi-
 larly,  a  telegram  must  reach  the  per-
 son,  even  if  he  8  m  the  mountains,
 within  t2  hours  from  any  place  in
 India.  I  would  see  to  :t  that  this  mat-
 ter  is  gone  into  and  the  schedules
 which  are  fixed  are  strictly  adhered  to.

 Regarding  housing  and  other  faci-
 ‘Iities,  it  is  true  that  the  postal  per-
 sonnel  is  very  badly  housed.  Housing
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 factlities  are  available  only  for  4.2  per
 cent  of  the  personnel  (shame,  shame).
 Yes,  it  is  a  shameful  matter  but  this
 has  been  the  tradition,

 Shri  §.  Kundu:  In  this  department
 shame  has  become  a  tradition

 Dr.  Bam  Subhag  Singh:  As  Shri
 Gujral  has  pointed  out,  we  have
 made  a  provision  of  Rs.  i5  crores  dur-
 ing  this  Plan.  But  we  are  not  going
 to  be  satisfied  only  with  thw.  The
 moment  our  ways  and  means  position
 improves,  we  will  make  sustable  addi-
 tional  allocations  for  this  purpose  ’

 Regarding  the  welfare  activitiés,
 there  are  about  9  dispensaries  and  we
 will  go  on  improving  these  facilities.
 Then,  I  am  happy  to  say  that,  just
 like  railways,  P.  &  T.  department  has
 already  started  giving  scholarships  to
 the  sons  and  daughters  of  the  P.  &  T
 employees  For  technical  degree  the
 number  78  300,  the  amount  per  month
 is  Rs  50  and  it  is  tenable  for  four
 years,  for  techmecal  diploma  the  num-
 ber  is  50,  the  amount  per  month  is
 Rs.  30  and  :t  is  tenable  for  3  years  and
 the  number  of  non-technical  scholar-
 ships  75  50  for  Rs.  5  to  Rs  20  per
 month  tenable  for  three  years  We
 wdl  also  increase  these.

 There  were  two  tests  recently  for
 the  entire  nation.  These  tests  were
 the  war  with  Pakistan  and  with  China.
 The  general  election  was  also  a  test
 for  our  nation  If  anybody  examines
 the  performance  of  the  P.  &  T.  Depart-
 ment  during  those  three  critical  peri-
 ods,  I  think.  he  would  not  be  ashamed
 of  the  performance  of  the  P.  &  T
 Department.  I  take  this  opportunity
 to  congratulate  all  the  employees  of
 the  P  &  T  who  acquitted  themselves
 well  during  the  time  of  that  ordeal
 and  I  hope  during  the  coming  years
 also  they  will  prove  their  bona  fides.

 Shri  Namblar:  About  the  extra-
 departmenta!  employees  the  hon.  Min-
 ister  stated  that  he  will  have......
 (Interruption)
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 Mr.  Speaker:  will  now  put  ali  the
 eut  motions  to  the  vote  of  the  House
 ae  (Interruption)

 Some  hon.  Members  rose—

 Mr.  Speaker:  We  are  daily  losing
 time  on  the  Demands.  Qn  Food
 Demands  we  are  losing  time;  on  other
 Demands  we  are  losing  tume.  Three
 hours  afe  allotted  for  a  particular
 Demand  and  it  goes  on  for  five  hours.

 ह
 Shri  Namblar:  te  has  promised.  ...

 Mr.  Speaker:  Whatever  promise  he
 has  made.  I  am  not  responsitue  for  it.
 I  am  putting  all  the  cut  motions  now
 to  the  yote  of  the  House

 Shri  Nambiar:  Jf  he  gives  a  promise
 that  he  will  look  to  the  extra-depart-
 mental  employees,  we  w.l  not  press
 them.

 Ali  the  motions  were  put  and
 negatived

 Mr.  Speaker:  Now  )  an)  puiting  the
 Demands  to  the  vote  ०१  the  House.

 Shri  Namblar:
 mise

 Let  him  give  a  pro-

 Mr.  Speaker:  The  questivn  is:

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in  the
 fourth  column  of  the  order  paper,  b.
 granted  to  the  President,  to  complete
 the  sums  necessary  to  defray  the
 charges  that  will  come  in  course  of
 Payment  during  the  yar  ending  the
 Sist  day  of  March,  1968,  in  respect
 of  the  heads  of  demands  entered  in
 the  second  column  thereof  against
 Demands  Nos.  93  to  97,  42  and  43
 relating  to  the  Department  of  Com-
 munications.”

 The  motion  was  adopted.

 (The  motions  for  Demands  for  Grants
 which  were  adopted  by  the  Lok  Sabha,

 are  reproduced  below—Hd,}
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 Demanp  No.  99—Derammamir  or
 Cone  UNICA2r  ONS

 “That  a  sum  not  exceeding
 Rs.  834,000  be  granted  to  the
 President  to  complete  the  sum
 necessary’  to  defray  the  charges
 which  will  come  in  course  of
 Payment  during  the  year  ending
 the  3lst  day  of  March,  1968,  in
 respect  of  Department  of  Com-
 munications.”

 Demano  No.  94—Overseas  Com-
 MUNICATIONS  SERVICE

 Communications)

 “That  a  gum  nat  exceeding
 Rs.  1,55,68,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Sist  day  of  March,  1968,  in  respect
 of  Overseas  Communications  Ser-
 vice.”

 Demanp  No.  95—Posts  anp  TeExé-
 GRAPHS  (WoRKING  Exprnsgs)

 “That  a  sum  not  exceeding
 Rs,  1,17,09,67,000  be  granted  to
 the  President  to  cOmplefe  the
 sum  necessary  to  defray  the
 charges  which  will  come  wm
 course  of  payment  during  the
 year  ending  the  ist  day  of
 March.  1968,  in  respect  of  Posts
 and  Telegraphs  (Working  Ex-
 penses)  <

 Demand  No.  96—Posts  anp  Tee-
 GRapus  Drvipenp  TO  GENERAL  REVENUE
 AND  APPROPRIATIONS  TO  Reseave  FuNdS

 “That  asum  not  exceeding
 Rs,  13,61,86,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 ‘Sist  day  of  March,  968  m  res-
 pect  of  Posts  and  Telegraphs  Divi-
 dend  to  General  Revenue  and  Ap-
 propriations  to  Reserve  Funds,”

 Demanp  No.  97—OTHER  Revenve  Ex-
 PENDATURE  OF  THE  Deranrment  oF

 ComMMUNICATIOns
 ‘That  a  sum  not  exceeding

 Rs.  21,60,000  be  granted  to  the:
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 the  sum

 Demanp  No  42—Caprrar  OvrtAy  on
 Posts  anp  Terecrarns  (NoT  MET  FROM

 Revenve)

 “That  a  sum  not  excseding
 Rs,  98,42.00,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1968,  है! । ज  res-
 pect  of  Capital  Outlay  on  Posts
 and  Telegraphs  (Not  met  from
 Revenue)”

 Demanp  No,  43—OrHer  CapiraL  Our-
 LAY  OF  THE  DEPARTMENT  OF  COMMUNI-

 CATIONS

 “That  a  sum  not  exceeding
 Rs  _  1,15,57,000  be  granteg  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Sist  day  of  March,  1968,  in  respect
 of  Other  Capital  Outlay  of  the
 Department  of  Communucations,”

 38.22  hes.

 Ministry  07  Foon,  AGRICULTURE,  Com-
 MUNITY  DEVFLOPMENT  AND  COOPERATION.

 Mr.  Speaker:  The  House  will  now
 take  up  discussion  and  voting  on
 Demand  Nos,  32  to  37,  2]  and  22
 rélating  to  the  Ministry  of  Food,  Agri-
 culture,  Community  development  and
 Cooperation  for  which  0  hours  have
 been  allotted.

 Hon.  Members  present  in  the  House
 who  are  desirous  uf  moving  their  cut
 motions  may  send  slips  to  the  ‘Table
 within  5  minutes  indicating  the  serie!
 numbers  of  the  cut  motions  they  would
 ike  to  move.

 700960

 Demanp  No,  82-~Mutsrry  or  Foon,
 AGRIcuLTuRE,  ComMuniry  Devetor-

 MENT  AND  COOPERATION.

 Mr.  Speaker:  Motion  moved:

 ‘That  a  sum  not  exceeding  Rs.
 99,29,000  be  granted  to  the  Presi-
 dent  to  complete  the  sum  necessary
 to  defray  the  charge  which  will
 come  in  course  of  payment  during
 the  year  ending  the  3lst  day  of
 March,  1968,  in  respect  of  Minis-
 try  of  Food,  Agriculture,  Commu-
 nity  Development  and  Coopera-
 tion  rs

 DEMaNn  No,  33--AGRICULTURE

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding  Rs.
 6,17,89,000  be  granted  to  the  Presl-
 dent  to  complete  the  sum  neces-
 sary  to  defray  the  charges  which
 will  come  in  course  of  payment  du-
 ring  the  year  ending  the  3lst  day
 of  March,  1968,  in  respect  of  Agri-
 culure"”

 DemaANpD  No  34—PayYMENTS  TO  INDIAN
 Councit  or  AcricULTURAL  RESEARCH

 Mr.  Speaker:  Motion  moved

 “That  a  sum  not  exceeding  Rs.
 11,00,39,000  be  granted  to  the  Presi-
 dent  to  complete  the  sum  necessary
 to  defray  the  charge  which  will
 come  in  course  of  payment  during
 the  year  ending  the  3ist  day  of
 March,  1968,  in  respect  of  ‘Pay-
 ments  to  Indian  Council  of  Agricul-
 tural  Research.”

 Demanp  No  35—CoMMUNITY  DEVELOP-
 MENT  PRostcTs  aNp  NATIONAL  ExTEn-

 sTON  SERVICE

 Mr.  Speaker:  Motion  moved:

 “That  asum  not  exceeding
 Rs,  7,60,000  be  granted  to  the  Presi-
 dent  to  complete  the  sum  necez-
 sary  to  defray  the  charges  which
 will  come  in  course  of  payment
 during  the  year  ending  the  %ist
 day  of  March,  1968,  in  respect  of
 ‘Community  development  Projects
 and  National  Extension  Service.”
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 Mr.  Speaker;  Motion  moved.

 "That  a  sum  not  exceeding
 Rs  1,07,68,000  ० -  granted  to  the
 President  to  complete  the  sum
 necessaty  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 Slst  day  of  March,  1968,  in  res-
 pect  of  ‘Forest’."’

 Demanpn  No.  37—OrHEen  Revenve  Ex-
 PENDITURE  07  THE  MINIstTRY  OF  Foon,
 AGRicu.rore,  Comosunity  Deve.or-

 MENT  AND  CO-OPERATION

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs.  25,60,04,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  ‘1968,  in  respect
 of  ‘Other  Revenue  Expenditure  of
 the  Ministry  of  Food,  Agriculture,
 Community  Development  und  Co-
 operation’."

 Demanp  No.  i2i—Purcuaszg  or  Foop-
 GRAINS  AND  FERTILIZERS

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding  Rs.
 4,76,6i,76,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  duTing  the  year  ending  the
 Bist  day  of  March,  ‘1968,  ए  respect
 of  ‘Purchase  of  Foodgrains  and
 Fertilizers’.”

 Demanp  No.  22—Orser  Carita,  Ovr-
 LAY  OF  THE  MINISTRY  OF  Foop.  AGRICUI-
 tune,  CoMMounNITy  DEVELOPMENT  AND

 Co-OPERATION

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding  Re.
 21,10,59,000  be  granted  to  the
 President  to  complete  the  sum

 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
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 Sist  day  of  March,  1968,  In  res-
 pect  of  ‘Other  Capital  Outlay  of
 the  Ministry  of  Food,  Agricutture,
 Community  Development  and  Co-

 Shri  Lobo  Prabhu.

 Dr.  Karni  Singh:  On  १  point  of
 information,  Sir.  I  wish  to  make  a
 request.  In  952  when  the  Parliament
 had  met,  many  times  the  Speaker  had
 given  Members  of  Parliament  who  were
 new  an  opportunity  to  initiate  debates.

 Mr.  Speaker:  That  is  not  to  be  raised
 now.

 Dr,  Karni  Singh;  This  is  a  thing  for
 future  also,  not  only  for  this  debate.

 Mr.  Speaker:  Even  for  the  future  it
 cannot  be  discussed  now.

 Dr.  Karni  Singh:  Other  parties
 should  be  given  an  opportunity.

 Mr.  Speaker:  I  know;  most  of  the

 parties  have  suggested  that  to  me,  But
 it  should  be  discussed  between  your-
 selves  first.  Till  you,  the  parties  of  the

 Opposition,  discuss  it  between  your-
 selves,  naturally,  I  am  just  continving
 like  this.  It  is  better  we  meet  one

 day.

 Shri  Ranga:  Jt  has  been  a  tradition
 throughout  and  I  do  not  see  why  there
 should  be  any  kind  of  a  discussion

 among  ourselves  at  all

 Dr.  Karni  Singh:  You  must  give
 everybody  a  chance.

 Shri  Lobo  Prabhu  (Udipi).  Will  you
 give  me  a  chance?

 Mr.  Speaker:  Shri  Lobo  Prabhu

 Shri  Lobo  Prabhu:  Sir,  I  hope,  I  will
 be  able  to  speak  withovt  having  to

 yield  my  place  again  to  ofhers.  The
 subject  is  a  very  important  one.  With
 thousands,  millions  statving  and  dying,
 food  is  not  a  subject  in  which  there  is

 room  for  patty  politics.  It  ts  not

 a  subject  in  which  eriticiem
 hes  any  place  unless  it  us  constructive.
 It  is  not  a  subject  where  mere  repeti-
 tien  for  ten  hours  should  pass  for
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 rhetoric,  It  is  a  subject  which  we  must
 examine  with  care,  with  a  great  deal
 of  thought  and  with  a  sense  of  res-
 ponaibility  which  perhaps  has  not  been
 realised  so  far.  It  is  a  subject  which
 has  been  with  us  for  30  years,  since
 939  our  food  problem  has  been  with
 us  as  something  almost  natural,  some-
 thing  almost  we  cannot  do  without
 If,  therefore,  I  appear  in  any  way
 aggressive  in  my  debate,  it  is  because
 of  the  age  of  this  problem;  it  is  be-
 cause  it  has  become  a  dugma.  The
 food  policy  has  become  a  dogma  with
 the  Food  Ministry  of  fear  and  fumbl-
 ing  and  I  may  sometimes  tend  to  be
 critical,  but  I  wish  not  to  be  mis-
 understood.  I  am  trying  to  do  my
 best.

 Y  have  been  in  the  Food  Maistry;  I
 have  been  concerned  with  this  pro-
 blem  for  a  very,  very  long  time  and
 uf  I  do  say  something  about  it,  I  am
 saying  it  not  only  from  my  hcad  but
 also  from  my  heart.

 hri  Sezhiyan  (Kumbakonam):  From
 the  stomach  also.

 hri  Lobo  Prabhu:  I  would  like  the
 Food  Minister  and  the  Food  Ministry
 to  consider  only  three  tabies  publish-
 ed  in  the  Economic  Su:vcy.  The  first
 relates  to  the  indices  of  food  produc-
 tion,  the  second  to  the  indices  of

 general  prices  and  the  third  to  the

 availability  of  food  These  statistics,
 very  startling  statistics,  scem  to  estab-
 lish  that  our  food  problem  is  not  rain
 made  but  it  is  man  mad;  :t  is  not  God
 made  but  it  is  Government  made.  I
 wish  to  poin:  out  as  well  as  I  can  that
 these  statistics  establish  that  every-
 thing  this  Government  has  dene  has
 gone  the  opposite  way.  Tne'r  claim
 that  our  food  problem  arises  from
 population,  from  drought  and  from
 shortage  of  inputs  is  completely  refut-
 ed  by  these  statistics.

 I  refer  पिच्छा,  to  the  question  of  prices
 and  production  which  these  statistics
 disclose.  The  present  availability  is
 of  42  ounces  and  the  present  price
 index  is  25  for  foodgrains  and  2१2
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 for  food  articles.  In  052  when  the
 availability  was  less  when  the  avail-
 ability  was  only  3.9  ounces,  the  index
 was  only  100.  So,  it  is  apparent  that
 with  a  greater  availability  you  have
 an  index  which  is  more  than  twice.
 There  is,  therefore,  no  connection  bet-
 ween  availability  and  price.

 The  second  question  is  about  the
 effect  of  population.  These  figures  of
 availabilty  make  allowance  for  popu-
 lation.  After  making  that  a:lowance,
 we  have  14.2  ounces  per  head  Just  let
 us  see  what  this  means.  44.2  ounces
 is  only  one  ounce  short  of  the  general
 average  for  the  last  6  years—l5.3
 ounces  Is  it  starvation,  gentiemeu,
 to  be  one  ounce  short?  I  think,  our
 problem,  looked  at  from  those  figures,
 is  one  which  35  not  explained  by  the
 ministry's  policies  and  by  anything
 which  the  Ministry  has  yet  put  out.
 Then  this  particular  figures  of  4.2
 ounces  must  be  moderated.  A  third  of
 the  population  is  under  nine  years  of
 age  or  over  65  years  of  age,  they  are
 presumed  to  consume  only  half  of  the
 ordinary  adult  ration.  [his  means
 that  our  ration  today  is  something  in
 the  region  of  28  ounces,  the  highest
 possible  cereal  ration  in  the  world,
 and  yet,  we  have  a  famine,  yet  we
 have  to  go  begg:ng  for  grains.  *  went
 the  figures  to  be  explained.  Those
 figures  arc  there  What  I  imply  is  this.
 There  ts  a  difference  between  what  is
 available  and  what  is  consumed,  bet-
 ween  the  ration  of  half  a  pound  67
 eight  ounces,  which  is  allowed  in  all
 our  touns  and  this  figure  of  one  pound
 or  4  or  5  ounces  There  is  a  ciffer-
 ence  and  this  difference  is  made  up  by
 the  food  policies  of  the  Government.

 The  second  factor  to  take  Ihe  blame
 is  rains  or  monsoon  and  that  ७  also
 one  of  government’s  making  This  is
 a  country  of  continental  proportions
 where  there  is  always  drought  in  one
 place  and  flood  in  another.  If  you  look
 Over,  you  will  find  that  between  one
 year  and  another,  the  difference  is  nut
 so  much  Perhaps  I  may  remin  the
 hon,  Minister  that  last  year  about  this
 time  we  were  all  congratulating  our,

 selves  that  there  was  a  good  monsoon,
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 but  laterly  xt  has  developed—at  least
 the  Food  Ministry  says  that—to  be
 the  worst  monsoon,  the  record  for  a
 hundred  years  or  more.  How  can  that
 be?  I  would  not  deny  that  the  people
 are  not  starving  in  Bihar,  I  would  nct
 deny  that  there  is  shortage,  but  that
 shortage  s  made  by  the  Government.
 H  you  put  the  maginot  line  =  acruss
 Bihar  and  say  that  not  one  grain  shall
 go  to  Bihar  from  the  neighbouring
 States,  the  people  there  are  oound  to
 starve;  the  shortage  is  going  to  be
 cxaggerated,  the  people  are  guing  to
 go  short  of  food  What  nappens?
 Please  listen  to  the  other  factor.  With-
 out  a  crop,  the  largest  proportion  of
 the  people  have  no  work  they  have
 no  purchasing  power  and  this  lack  of
 purchasing  power  is  matched  with  an
 merease  in  prices  That  is  your
 famine  in  Bihar,  that  is  the  famine
 made  not  by  rains  but  by  man,  not  by
 God  but  by  Government

 F  come  to  the  third  factor,  the
 shortage  of  inputs  It  is  always  said
 that  the  Government  78  doing  tts  est
 and  that  is  not  realised—inis  policy
 regarding  fertilisers.  The  produtcion
 last  year  of  723  million  tonnes  is  the
 same  as  the  production  in  ‘1955-56
 Since  then,  I  would  like  the  Minister
 to  mark  the  increase  in_  fertuliscrs.
 from  190,000  tonnes  to  940,000  tonnes
 this  year;  there  has  been  no  shortage
 but  the  crop  production  33  the  same
 as  it  was  ten  years  ago  Tuke  iriiga-
 tion.  In  1955-56,  246  lakh  hectares
 were  irrigated,  at  present  there  are
 350  lakh  hectares  irmgated.  What  has

 happened  to  this  water?  Why  has  the

 production  not  gone  up  since  i956?
 That  means  that  in  spite  of  this  water.
 this  insurance  against  a  bad  :aonscon

 your  production  remains  (the  same!
 Take  the  other  item,  expenditrue  of
 Government  including  the  expendi-
 ture  on  community  projects;  it  hac
 risen  from  Rs  90  crores  m  7900  to
 about  Rs  260  crores  in  1965,

 With  all  these  inputs,  what  has

 happened  to  our  production  during  the
 last  ten  years?  It  is  where  it  was
 There  is  only  one  answer  to  this  and
 that  is,  the  controls.  The  controls  of
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 Government  have  been  responsthie
 for  what  we  are  suffering  today.

 I  can  illustrate  that  in  another  way.
 You  can  see  three  different  phases  of
 controls,  In  1952-53,  Government  sus-
 pended  controls  and  the  production
 index  by  956  had  risen  by  20  ptints
 and  the  price  index  had  fallen  by  six
 points,  it  fell  more;  it  fell  more  m
 1954,  it  fell  to  as  much  as  20  points.
 The  production  also  rose  from  54  mil-
 Hon  tonnes  to  69  million  tonnes  Se
 from  this  one  act—]  am  very  proud
 of  that  one  act  for  which  my  leader,
 Rajaji,  was  responsible;  of  course,  a
 great  leader  on  the  other  side,  Mr.
 Kidwai,  was  also  responsible—you  in-
 creased  production  and  you  reduced
 the  prices.

 Now  we  come  to  the  next  phase,
 i956-—§2  In  that  phase,  controls  v  ere
 reimposed,  not  in  a  very  definite  way
 but  fortunately  for  this  country,  in  a
 wise  way  administered  by,  I  would
 say,  a  good  Minster  or  a  very  ca  sable
 Minister,  Mr  Patil,  relaxing  them  ali
 along  even  after  they  were  enforced
 The  production  went  up  by  20  points
 in  the  index,  but  the  price  went  up
 by  6  points.

 We  come  to  the  third  phase,  from
 963  to  the  present,  the  phase  of  con-
 trols,  the  phase  of  Kamara)  Ministers,
 I  mean,  the  phase  of  the  de-Katn2rajed
 Ministers.  What  happened?  During
 that  period,  your  production  had  gone
 down  by  ten  points  and  your  pzice
 index  has  risen  by  l5  pomts  These
 statistics  are  there  for  any  one  to  see
 in  the  Economic  Survey  Never  in  the
 history  of  this  country  has  there  been
 such  a  rise  in  prices  in  just  four  years.

 Now  we  must  examine  as  to  what
 happened  in  963  What  cnanges  in
 policy  and  procedure  were  there,  what
 brought  forward  this  change,  this  in-
 crease  in  price,  this  fall  in  productiun.
 I  will  make  one  statement  Today,
 the  controls  have  made  cultivation  a
 crime  JI  am  not  referring  only—my
 hon.  friends  are  there  watchful—to
 the  Preventive  Detention  Act  and  ty
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 whe  gherecas  threatened  by  the  com-
 munista  against  the  landlords.  That  ॥,
 of  course,  an  extreme  manifestation  of
 making  a  cultivator  a@  crimmal.  But
 even  the  other  things,  everything  that
 the  Government  has  done  since  °962-
 63,  have  discouraged  production.

 I  shall  begin  with  the  ax  changes
 which  took  place  after  963  The  first
 is  procurement  What  is  procuremen'?
 I  think,  there  are  a  good  many  of  our
 friends  there  who  are  quite  familiar
 with  the  procedure,  how  the  villuge-
 officers  fix  a  very  high  quota  ‘or  the
 weak  and  the  poor  cultivators  and  a
 very  light  and  favourable  one  to  the
 rich  The  rich  man  again  turns  around
 and  makes  his  money  by  profiteering
 by  hoarding  because  he  feels  that  what
 he  has  Jost—according  to  him,  with-
 out  renson—must  be  made  up  from  the
 public  Therefore,  you  have  proucure-
 ment  as  one  barometer  of  prices.  As
 procurement  increases,  the  prices  im-
 crease  I  would  like  the  Minister  to
 verify  that  for  himself,  from  963  as
 the  procurement  rose  up  from  440,000
 tonnes  ta  47  million  tonnes  last  yeav—
 of  course,  this  year  it  has  peen  just
 27  milhon  tonnes—the  prices  have
 continued  to  rise.

 The  second  is  the  restrition  on
 movement  which  goes  down  to  the  dis-
 trict  ur  even  to  the  taluk  boundaries
 Has  the  Food  Ministry  realised  that
 these  restrictions  only  put  @  premium
 on  smuggling  and  black-marketing,
 that  the  risk  involved  in  smuggling,
 that  the  costs  and  wastes  involved  in
 smuggling  have  to  be  made  up  by
 higher  prices  and  that  every  sontrac-
 tion  of  the  free  area  of  movement
 means  new  levels  of  differences,  new
 rises,  constant  rises,  in  prices?

 The  third  change  made  was  that
 procurement  was  extended  from  rice
 to  wheat  and  other  coarse  grains.  It
 was  not  realised  that  these  grains,  not
 being  controlled,  were  able  to  make  up
 for  the  deficiency  in  rice.

 The  fourth  change  made  was  that
 procurement  would  be  made  rot  only
 in  surplus  States  as  before  but  in
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 deficient  States.  I  do  not  tnow  what
 logic  this  was  that  in  a  place  where
 there  was  not  enough  food,  Govern-
 ment  should  come  and  say  ‘please  give
 us’,  or  rather  not!  ‘Please  give  us’,
 but  ‘Give  us  what  you  have  »ecause
 we  want  to  store  it’  perhaps  for  rats
 and  perhaps  for  other  persons  worse
 than  rats.  But  this  simple  logic  did
 not  strike  Government  that  io  pro-
 cure  where  there  is  a  deficiency  was
 not  only  cruel  but  very  very—J  would
 not  use  the  word  ‘stupid’  but—unwise,

 Shri  S.  Kandappan:  Let  him  use  the
 proper  word

 Shri  Lobo  Prabha:  The  fifth  shange
 was  the  introduction  of  rationing,  and
 the  waste  involved  in  rationing.  Why
 does  the  Food  Ministry  not  take  note
 of  the  fact  that  in  Delhi  500,000  ghost
 cards  have  been  recently  discovered?
 500.000  cards  mean  that  one-seventh
 of  the  population  receives  a  double  sup-
 ply  This  3s  not  all.  I  am  informed
 that  in  Dethi  quite  a  large  part  of  the
 population  eats  in  hotels.  These  people
 also  draw  their  rations  without  mving
 up  anything  to  square  up  with  the
 food  that  they  get  in  the  hotels.  Thu
 is  what  ration  means  Ration  means
 waste,  ration  means  deception  and
 ration  means  the  loss  of  food  for  those
 who  want  it

 Lastly,  we  come  to  the  most  im-
 portant  consideration  of  the  constant
 rise  in  prices  to  which  Government
 have  also  contributed  by  raising  their
 own  procurement  prices  It  is  natural
 that  when  prices  will  rise  only  fon!s
 wll  sell  in  a  hurry;  other  will  only
 sell  what  is  necessary  to  meet  their
 requirements  and  the  rest  must  x0
 into  hoarding  This  is  the  reason  why
 in  thé  midst  of  plenty  people  are
 pertshing.  You  have  encouraged  dis-
 honesty.  you  have  encouraged  greed,
 you  have  encouraged  the  worst  forms
 of  exploitation....

 Shri  Sonavane:  Has  the  Speaker  en-
 couraged  all  this?

 Shri  Lobo  Prabhu:  I  am  not  refer-
 ring  to  you,  Sir.
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 Shri  8S.  K.  Tapuriah  (Pal):  At  least
 do  not  encourage  interruptions  like
 this

 Mr,  Speaker:  He  is  suggesting  that
 the  hon.  Member  is  expected  to  ad-
 dress  the  Char.

 Shri  Lobo  Prabhu:  I  am  not  address-
 ing  the  Chair  but  our  friend  there,  if
 he  likes

 Mr.  Speaker:  But  he  is  not  expected
 and  he  is  not  permitted  to  address  him;
 he  is  expected  to  address  the  Chair.

 Shri  Lobo  Prabhu;  I  have  used  the
 term  ‘you’  in  a  generic  sense,  but  I
 sender  my  apologies  to  the  Speaker
 for  it.

 I  would  request  the  Government  of
 India  to  undo  what  happened  in  i963.
 It  38  not  difficult.  During  the  next
 three  months,  they  can  suspend  res-
 triction  on  movement;  they  can  sus-
 pend  procurement,  because  in  the
 next  three  months  there  383  no  procure-
 ment,  there  will  be  rain  and  peuple
 will  be  busy  and  hardly  any  grain
 would  come  to  the  market.  This  will
 have  a  psychological  effect.  This  will
 Prove  to  you  that  these  curbs  which
 you  are  putting  are  the  cause  of  rise  in
 prices.  If  you  want  to  stimulate  move-
 ment  into  the  market  ...

 The  Minister  of  Food  and  Ajgricul-
 ture  (Shirt  Jagyivan  Ram):  ‘You'  means
 the  ‘Chair’.

 Shri  Lebo  Prabhu:  I  am  sorry.  If
 Government  wants  to  stimulate  move-
 ment  to  the  market,  they  have  alieady
 a  provision  in  the  Essentzal  Commodi-
 ties  Act  to  acquire  grain  and  to  re-
 quisition  grain  al  fixed  prices.  Let
 this  be  donc,  Ict  this  be  done  with  the
 producers,  and  let  them  be  paid  the
 procurement  price  and  then  the  grain
 will  come  to  the  market  for  a  better
 price.  If  after  three  months,  there  is  no
 improvement,  if  after  three  months  our
 people  are  not  saved  from  the  famine
 which  Government  expect  in  July,
 they  can  return  to  their  controls  again.
 Let  them  try  this  for  three  months.  It
 is  a  very  important  issue,  an  issue  of
 life  and  death  to  our  people,  an  issue
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 which  has  been  made  worse  by  the
 Suez  Canal  trouble,  an  issue  which  hag
 been  made  worse  by  many  other  diffi-
 cult  circumstances.  I  would  beg  of,
 Government  that  in  this  period  there
 should  be  a  moratorium  on  the  policy
 followed  since  1968.

 Shri  N.  Sreekantan  Nair  (Quilon):
 So  that  the  banks  may  monopolise  all
 the  grains.

 Shri  Lobo  Prabhu:  I  do  not  want
 my  attention  to  be  diverted  because
 my  time  is  limited.

 The  next  point  that  I  wish  to  make
 is  In  respect  of  production.  With  the
 crash  programme  of  production  Gov-
 ernment  are  very  hopeful  of  achieving
 an  agricultural  revolution  with  better
 seeds,  with  more  fertilisers  and  so  on.
 But  may  I  point  out  that  with  all  this,
 when  the  Chief  Ministers  were  here,
 Government  did  not  realise  that  they
 were  giving  them  only  Rs.  6  crores  as
 grants  and  the  rest  as  loans  and  still
 they  are  short  of  Rs.  20  crore.  Gov~
 ernment  do  not  want  to  give  them
 enough  money  even  to  2xecute  the
 plans  that  they  have?  For  irrigation,
 the  Food  Mimster  should  demand  of
 the  Finance  Minister  that  there  should
 be  no  limit  to  the  expenditure

 So  far  8५  irrigation  works  ate  con-
 cerned,  I  am  glad  to  reler  to  you,  5:₹,
 now  and  say  that  about  3  f  rinight
 ago,  you  had  said  that  if  the  expendi-
 ture  on  Bokaro  to  the  tune  of  cbout
 Rs  000  crores  were  suspended.  all  the
 irrigation  works  in  the  country  could
 be  accomplished.  So,  we  lave  the
 support  of  the  Speaker  who  was  in
 the  Steel  Ministry  before  and  who
 should  know  what  Bokaro  is  So,  the
 Food  Minister  has  to  press  the  Finance
 Minister  to  give  him  as  such  money
 as  he  can  for  irngation.

 The  next  plan  that  I  would  suggest
 is  this.  About  one-seventh  of  the
 total  area  is  culturable  waste.  Let  it
 be  given  to  anyone  who  wants  to
 cultivate  it.  If  people  cultivate  it,  they
 will  employ  labour  and  they  will  pro-
 duce  food.  Let  not  Government  keep
 it  fallow  in  the  hope  that  the  Jandiss=
 labour  will  some  day  hare  ru
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 My  third  point  is  in  regard  to  the
 scrapping  of  prohibition.  One  could
 weep  when  one  sees  these  idle  palmy
 trees  standing;  when  toddy  could  feed
 the  hungry  people,  one  could  weep
 that  people  struggling  for  the  sugar
 which  these  trees  can  produce  ६  but
 for  a  policy  which  is  completely  out-
 dated.

 \  now  come  ५०  the  most  televent
 part  and  the  last  part  of  my  speech,
 about  the  budget,  and  abot!  what
 economies  can  be  effected.  I  wart  to
 emphasise  one  thing  that  for  raising
 taxes  totalling  to  Rs.  I5  croics,  the
 Financo  Minister  has  started  8  process
 of  inflation  which  has  sent  up  the  prices
 of  the  food  articles  from  232  points
 to  258  points  In  the  last  six  weeks,
 due  to  these  Rs  HW  ciores  Of  sew
 taxes,  the  prices  have  risen  by  a
 points,  the  highest  ever  reached  and
 that  too  in  anticipation  of  those  taxes,
 very  few  of  those  taxes  have  been  €n-
 forced  and  only  the  railways  heve
 raised  their  rates,  but  2i  point  have
 been  registered  in  the  price  Of  food-
 grains  and  0  point.  in  the  general
 index.  Rs.  5.  crores  represents  only
 2  per  cent  of  the  total  expenditure  of
 Government  which  comes  to  Rs.  5:50
 crores  Can  Government  not  make  2

 per  cent  economy  in  their  Ministries?
 Is  it  so  difficult?  The  economy  is  onty
 to  the  extent  of  2  per  cent,  “he  Fin-
 ance  Minister  himself  had  considered
 a  cut  of  l0  per  cent  necessary.  Why
 should  he  not  insist  that  .  2  per  cent
 cut  be  imposed  on  all  Ministries?  That
 would  enable  us  to  forget  these  taxes.
 That  will  start  a  fall  in  prices.  As  for
 the  Food  Ministry,  I  can  indicate  many
 cuts.  For  instance,  I  do  not  Know  if
 the  Minister  35  aware  that  uace  last
 year  in  the  secretariat  of  fs  Ministry
 the  number  of  officers  had  peen  raised
 from  247  to  360.  When  we  are  think-

 ing  of  economy,  the  number  Of  oulicers
 in  the  Ministry  is  raised.  When  we
 are  thinking  of  economy,  the  grant  to
 the  ICAR  has  been  raised  from  Rs.  7.6
 to  Rs.  i2.8  crores,  the  grant  for  ह -.. 4

 agricultural  schemes  has  ern  raised
 from  Re.  l  crore  to  Rs.  §  crores  and

 the  grant  for  capital  expenditure  has
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 been  raised  from  Rs,  2.6  crores  to
 Mr.  Speaker:  Yes.

 Now,  is  it  necessary  in  a  year  when
 we  are  so  short  of  money  to  indulge
 in  these  expenditures?  Then  thcy  are
 making  a  provision  of  Rs.  24  crores  for
 trade  losses  in  foodgrains.  Have  they
 considered  that  with  this  big  gap  bet-
 ween  purchase  price  and  selling  price,
 a  provision  of  Rs.  24  crores  for  trade
 tonees  x3  something  (iat  most  rock
 the  conscience  of  this  country,  that
 must  even  shock  the  conscience  of  the
 world?

 So  in  the  name  of  the  fpeopl:  of
 India,  I  demand  that  these  figures
 assembled  by  me  may  be  considered,
 If  they  can  be  answered,  well  and
 good  If  they  cannot  be  answered,
 they  may  be  accepted.  At  least,  I  hope
 the  Food  Ministry  after  30  years—I
 was  myself  in  the  Food  Ministry;  I  see
 Dr  Rao;  he  was  also  there....

 Shri  Jagjiwan  Ram:  The  hon.  Mem-
 ber  set  the  process  in  motion.

 Shri  Lobo  Prabhu:  I  hope  after  30
 years  some  light  will  dawn  on  the
 Food  Ministry  so  that  5073  day  in
 the  future  it  may  not  be  said  that  the
 Food  Ministry  worked  only  हा.  the
 dark.

 Shri  T.  Ram  rose—

 Mr.  Sveaker:  Yes.

 hri  Sheo  Narain  7080

 ome  hon.  Members:  Let  Shri  Sheo
 Narain  speak.

 Mr.  Speaker:  No,  on  the  last  ciay.

 Shri  Randhir  Singh  (Rohtak):  I  was
 at  the  top.

 Mr.  Speaker:  No  question  of  top  or
 bottom

 Shri  Randhir  Slugh:  You  have  put
 me  at  the  bottom
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 Mr.  Speaker:  Will  he  kindly  sit
 down?  I  have  already  called  Shri  T.
 Ram.

 थो  go  राम  (भ्रारित)  :  धष्पक्ष

 महोदय,  का,  कृषि,  सामुदायिक  विकास

 ौर  सहकारिता  एक  ऐसा  विभाग  झौर

 एक  ऐसा  विषय  हैं.  जिस  पर  हम  सब  को

 बड़ी  गम्भीरता  के  साथ  विश्वार  रकना

 भाहिये  ।  खाद्य  का  सम्बन्ध  कृषि  से  होता

 है,  लेकिन  पिछले  बीस  सालों  में  हमारी

 कृषि  नीति  झसफल  रही  है  ।  कृषि  नीति

 को  सफल  बनाने  के  लिए  हमारे  देश  के  नेताधों

 ने  जमीदारी  प्रथा  को  खत्म  किया  भर  नये
 सिरे  से  वेस्ट  लैण्ड,  बंजर  भूमि  तथा  जगल

 तोड़वा  कर  बेंठी  करावाने  की  योजना  बनाई

 इस  प्रकार  हर  स्टेट  में  किसी  न  किसी  रूप  मे
 जमीन  की  हदबन्दी  की  बात  चलाई  गई

 और  इस  सम्बन्ध  में  कानून  भी  बताये  गये  ।

 मैं  और  प्रदेश  के  बारे  में  तो  नहीं  कह  सकता

 हूं,  लेकिन  मैं  बिहार  की  स्थिति  को  जानता

 हूँ  कि  वहां  पर एक  बालिश्त  भर  जमीन

 भी  नहीं  निकल  पाई  ।  जिस  उद्देश्य  को

 लेकर  जमीन  की  सीमाबन्दी करने  की  बात

 बलाई  गई  थी,  उस  उद्देश्य  की  पूति  नही  हो

 पाई  |

 प्रशन  यह  है  कि  हमारी  कृषि  नीति

 कारगर  क्यों  नहीं  हुईं।  मैं  साफ़  तौर  से  कहना

 चाहता हूं  कि इसका  कारण यह  है  कि  पालियामेट

 शौर  एसेम्बलीज  में  सर्वहारा  वर्ग  के  मुमायदे

 नहीं  भरा  सके  ।  भले  हो  हम  उसके  नाम

 पर  नृमायंदगी  करने  शाए  हों,  लेकिन  ईमान-

 दारी  के  साथ  उस  की  नुमायदगी  यहा  नहीं

 हो  रही  है  ।  हम  जा  यहा  झाए  हैं  हम  जमीन

 जोतने  वाने  अत्ए है  और  हम  सर्वहारा  वर्ग

 की  तकलीफ़ों  को  नहीं  समझने  हैं  ।

 श्राज  हम  देख  रहे  है  कि  रेल  के  मजदूरों
 झगर  कारखानों  के  मजदूरों  की  हड़ताल  शौर

 उन  की  यूनियनों  की  चर्चा  तो  बहुत  होती  है,
 लेकिन  छेती  को  पिछड़ो  हलत  भौर  चेती  पर

 काम  करने  वाले  मजदूरों  की  दर्दनाक  श्थिति
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 की  तरफ  किसी  का  ध्वनि  नहीं  है।  चाव
 मक्सलवाड़ी  की  शोर  सारे  देश  की  नजरें
 लगी  हुई  हैं।  मैं  जानता  हूं  कि  वहां
 जो  भटनायें  हो  रही  हैं,  उनको  चीन  ,या
 पाकिस्तान  का  ब्रश्नय  मिल  रहा  है  झौर  मैं

 कि  पिछले बीस  सालों  में  ब्रेतिहर  मजदूरों की
 दर्दनाक स्थिति  के  बारे  में  कांग्रेस मौर  दूसरी
 पार्टियों  के  नेताभों  ने  बेशक  सोचा  तो  ज़रूर
 है,  लेकिन  उनकी  स्थिति  को  सुधारने  के  [लिए

 कारगर  ढंग  से  काम  नहीं  किया  गया  है
 झाज  भी  उनकी  हालत  में  कोई  सुधार  नहीं

 हुआ  है  ।  उतके  पास  बसने  तक  के  लिए
 जमीने  नहीं  है,  जोतने  की  जमीन  को  बात

 छोड़  दीजिये  |  उन  पर  कर  का  बोझ  लदा

 हुआ  है  भौर  बेत  जोतने  वाले  उन  पर  मनमाने

 ढंग  से  ज्यादती कर  रहे  हैं.  ।

 हम  लोग  जो  डेमोक्रेस्ती  के  रास्ते  &

 पालियामेट में  शाते  हैं,  चाहे वे  कांग्रेस के  नेता

 हों  प्रौर  चाहे  दूसरे  दलों  के,  जो  सर्वहारा  बर्म

 के  हमदर्द  होते का  दावा  करते  हैं,  हम  जात-

 पात  के  प्रागे  झुक  जाते  हैं  ।  हम  सर्वहारा
 वर्ग  के  लोगों  के  वोट  तो  लेते  हैं,  लेकिन जब
 उनको  उजाडा  जाता  है,  तो  कुछ  कहने  या  करने

 की  हमारी  हिम्मत  नहीं  होती  है  कि  कहीं

 हमारे  बोट  शराब  हो  जायेंगे  भौर  हम
 पालियामेट  या  एसेम्बलीज  में  नहीं  प्रा

 पार्येगे  ।  बुनियादी  सवाल  की  तरफ  किसी
 भी  पार्टी  के  नेताओ्रों  का  ध्यान  नहीं  है  d

 meme  महोदय  :  ये  डिमांडज  तो  फूड
 झौर  एप्रीकल्चर  की  हैं  1

 भो  तु०  राम  :  जो  कुछ  मैं  कह  रहा  हूं,
 उसका  एंग्रिकल्चर  से  ही  सम्बन्ध  है  ।  जब
 हैक  एग्रीक  न्‍्ल्रल  नह पैस  नेबर्ज  को  जमीन

 नहीं  दी  जायेगी,  जब  तक  जमीन  की  सीमा-

 बन्दी  नहीं  की  आयेगी,  जब  तक  जमीन  की

 व्यवस्था  में  झामूल  परिवर्तत  नहीं  किया

 जायेगा,  जब  तक  छेत  में  काम  करने  बालों

 का  हौसला  नहीं  बषाया  जायेगा,  तब  तक  भें
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 et  हम  पनी  ग्रावत्यकता  के  अंगुरूप  भ्रश्न-

 उत्पादन  कर  सकेंगे  ते  धपते  देश  का  विकास

 कर  सकेंगे  श्लौर  न  हो  देश  का  डिफेंस  कर

 सकेंगे  ।  चाज  हम  पग्रमरीका  से  भीख  मांग

 रहे  हैं।  यह  कितनी  शर्म  की  बात  है  कि  जित

 छोटे  छोटे  देशों  का  हम  नाम  भी  नहीं  जानते

 हैं,  वे  शझाज  हमें  दानस्वरूप  छखाथान  दे  रहे  हैं
 श्रौर  हम  लाचारी  में  उनसे  ले  रहे  हैं  ।

 मैं  ब्षेतिहर  मजदूरों  पर  बले  इस  लिए
 दे  रहा  हूं  कि  जब  पिछले  बीस  सालों  में  खेती

 पर  काम  करने  वालों  का  हौसला  बुलन्द  नहीं
 किया  गया,  तो  क्‍या  हम  उनसे  यह  उम्मीद

 कर  सकते  हैं  कि  वे  हमारे  देश  का  प्रोडक्शन

 बढ़ायेंगे  ?  चूकि  हमारी  कृषि  नीति  सफल

 नहीं  हो  सकी,  इस  लिए  हम  भ्रपनी  जरूरत

 के  ह ||. 3  की  पति  नहीं  कर  सके  हैं।  किसी  भी

 स्वतन्त  देश  के  लिए  बीस  साल  के  प्रन्दर

 झपने  लायक  खाना  न  पैदा  कर  सकना  शर्म

 शौर  कलक  की  बात  है  ।  भ्रगर  हम  भ्रपने

 लायक  खाद्यान्न  का  उत्पादन  नहीं  कर  सके,

 तो  हम  अपनी  सुरक्षा  भी  ठीक  तरह  से  नहीं
 कर  सकेंगे  ।  इस  तरह  से  हम  भनाज  पैदा

 नहीं  कर  सकते  हैं  श्रौर  यह  बेकारी,  महंगाई

 बगैरह  जो  है  उसको  भी  हम  दूर  नहीं  कर

 सकते  हैं
 7  hrs.

 मैं  झापके  माध्यम  से  कृषि  मंत्री  जी  को

 सलाह  देना  चाहता  हूँ  उनसे  अपील  करना

 चाहता  हूं  कि  जमीन  की  हृदबन्दी  कुछ  कारगर

 ढंग  से  करती  चाहिए  शौर  साथ  साथ  उसकी

 बकबन्दी  भी  होती  चाहिए।  लेकिन  चकबन्दी

 की  एक  शिकायत  सुनने  में  भ्राती  है  प्रोर  वह

 यह  कि  जहां  जहां  यह  हुई  है  भ्रफसर  लोग

 जमीन  पर  टीक  से  यो  जना  को  कार्यान्वित  नहीं

 होने  देते  ।  इसलिए  इन  खामियों  की  तरफ

 मी  हमको  ध्यान  देना  होगा  ।

 खाद्य  की  समस्या  को  हमें  राज्यीय  या

 प्रान्तीय  स्तर  पर  नहीं  सोचना  चाहिए

 भ्रपितु  हमको  राष्ट्रीय  स्तर  पर  खाद्य  नीति  को

 लागू  करनां  होगा  ।  यह  जोनल  सिस्टम  यह
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 क्षेत्रीय  व्यवस्था  कि  भनाज  यहाँ  से  न  जाये
 धौर  बहा  से  न  शाये  मेरी  समझ  में  नहीं  भ्ाता ।

 बिहार  के  लोग  भूज़ों मर  रहे  हैं,  भारत  देश  के
 बहु  भी  रहने  वाले  हैं,  केन्द्रीय  सरकार  की
 सारे  देश  के  नागरिकों  को  खिलाने  की  जवाब-

 देही  है  तो  फिर  मेरी  समझ  में  नहीं  भ्राता  कि

 यह  कहां  का  कानून  है  शौर  कहां  का  यह

 क्षेत्रीय  प्रतिवन्ध  है  कि  संकट  की  भ्रवस्था  में

 पजाब  का  भ्रनाज  बिहार  के  भ्रन्दर  नहीं  जा

 सकता  हैं  ?  इसलिए  मेरी  मांग  हैं  कि  खाद

 नीति  को  राष्ट्रीय  स्तर  पर  लागू  करना

 चाहिएं  भौर  यह  क्षेत्रीय  प्रतिबन्ध  वाले  जितने

 कानून  हैं  उनको  झात्म  करना  चाहिए  |

 मैं  श्राप  के  माध्यम  से  सरकार  से  निवेदन

 करना  चाहता  हु  कि  यह  खाद्यान्न  का  काम

 व्यापारियों  के  ऊपर  न  छोड़ा  जाय  बल्कि

 सरकार  इसमे  झपना  सक्रिय  पार्ट  अदा  करे  |

 यह  सरकार  एक  समाजवादी  सरकार  है  और

 देश  में  समाजवाद  लाने  का  दावा  करती  हैं

 शौर  उसने  खाद्य  के  मामले  को  प्रपने  हांथ  में

 लिया  था  I  तो  मैं  चाहता  हु  कि  सरकार

 इस  खाद्यान्न  व  झनांज  के  काम  को  अपने

 डिपार्टमेंट  से  ठीक  से  कराये  और  उस  पर

 कारगर  ढंग  से  प्रमल  कराये  ।  झाज  बात

 धलती  है  कि  चावल  नहीं  मिल  रहा  है  बिहार
 को  प्रनाज  नहीं  मिल  रहा  है  लेकिन  एक  बात

 मैं  सरकार  से  पूछना  चाहता  हु  कि  झगर

 देश  के  श्न्द्र  झनाज  नहीं  है  तो  फिर  भ्रनाज

 500  रुपये  मन  भी  नहीं  मिलना  चाहिए  ।

 इसी  तरह  झगर  देश  के!  भंदर  चीनी  नहीं  है  तो
 5  रुपये  किलो  भी  बनी  नही  मिलनी  चाहिए

 लेकिन  चार  रुपये  किलो  चीनी  जितनी  भी

 श्राप  खरोदना  चान  है  वह  उपलब्ध  हैं  t

 इसी  तरह  से  चावल  भी  मिल  रहा  है  बौर

 90  रुपये  प्रा  L00  रुपये  मन  यदि  भ्राप  चावल

 खरीदना  चाहें  तो  जितना  चाहें  श्रापको

 चावंत  उस  रेट  पर  मिल  सकता  है|  कुछ
 मेरी  समझ  में  नहीं  साता  कि  भाखिर  कमजोरी

 कहा  है,  दामो  कहा  है  ?



 70977  DG.  (Min  of  =  बणा.  u,  1067  =  Food,  Agri.  etc.)  2०9१४

 [भरी  zo  राम]  इर्रीपेशन  का  काम  है  उसे  सर्वोच्च  प्राथमिकता

 मैं  बिहार  को  बात  कहता  हूं  । जब  से...  सरकार  को  देनी  चाहिए।  हमारे  पूर्व  बकतायों

 बहा  पर  संयुक्त  सरकार  बनी  है  तो  वहां  के.
 नें  बेतलाया  कि  अमुक  योजना  बन्द  करने  से

 मिनिस्टसे  झक्सर  कह  दिया  करते  हैं  कि

 बिहार  में  एक  भादमी  की  भी  यदि  भूखमरी  से

 मौ  होगी  तो  यह  केसद्रीय  सरकार  की  जवाब-

 देही  होगी  1  केन्द्र  को  पालिसी  तो  एक  लेबी

 लगाने  की  थी  अर्थात्‌ :  जितना  ज्यादा

 झनाज  किसानों  के  पास  हो  उन  से  वह  भ्रतिरिक्त

 झनाज  ले  लिया  जाय,  उन  से  कुछ  कद्रीब्यूशन
 लेबी  के  रूप  में  लिया  जाय  लेकिन  लेबी  को

 हटा  दिया  गया।  दिनरात  चौगुने  जो  अनाज

 के  भाव  बढ़ते  जा  रहे  हैं  तो  उसका  आखिर

 कारण  क्‍या  है
 ?  केन्द्रीय  सरकार  को  भो

 प्रान्तीय  सरकारों  से  सहयोग  लेना  चाहिए
 और  एक  लिभिट  भाव  की  निश्चित  कर  दी

 जाय,  60  रुपये,  70  रुपये  या  80  रुपये  मन

 की  कि  इससे  ज्यादा  दाम  पर  कोई  झनाज  न

 बेचे  इस  तरह  केन्द्रीय  सरकार  शौर

 प्रान्तीय  सरकारों  में  सलाह  मराबिरे  के  बाद

 एक  दाम  निर्धारित  कर  दिया  जाय  लेकिन

 हम  देख  रहे  हैं  कि कोई  कट्रोल  नही  ही  रहा  है

 कही  तो  .00  रुपये  मन  बिक  रहा  है  तो  कहीं
 पर  25  श्  मन  बिक  रहा  है  और  कही  पर

 80  दपये  मन  बिक  रहा  है।  मेरा  कहना  है  कि

 अगर  सख्ती  के  साथ  श्राप  कदम  नहीं  उठायेगे

 तो  यह  खाद्य  मकट  फेवल  तीन  महीने  ही  देश

 में  बना  रहने  वाला  नही  हैं  बल्कि  यह  काफी

 लम्बे  प्रमें  तक  चलने  वाला  है  क्ष  नीति

 को  सफल  करने  के  गिए  स्वायाज्  के  उत्पादन

 को  बढ़ाने  के  लिए  यह  जरूरी  है  कि  चौमुखा
 विकास  हमारे  देश  का  हो  ताकि  देश  श्रागे

 उन्नति  के  पथ  पर  बढ़े  ।  इसके  लिए  हमें
 खाद्यातप्त  की  समस्या  को  प्राथमिकता  देती

 होगी  |  बगैर  खाचयान्न  के  हम  कुछ  नहीं  कर

 सकते  1 झाप  के  माध्यम  से  सरकार  को

 मेरा  सुझाव  है  कि  इसके लिए  दूसरे  डिपार्ट  मेट्स
 का  काम  अगर  स्‍लोडाउन  भो  करना  पड़ा

 जाय,  तो  5  साल  के  लिये  उसे  बर्दाश्त  करना

 चाहिए  लेकिन  खाद्यान्न  का  काम  युद्धस्तर
 पर  किया  जाय  |  उदाहरण  के  लिये  जेसे

 हम  इरीगेशन  का  काम  कर  सकते  हैं  तो  वैसा

 करने  में  हमें  हिचकिवाना  नहीं  चाहिए  t

 we  तथा कृषि  नीति  को  सफल  बनाने  के

 लिए  यह  जरुरी  है  कि  भ्राज  तक  जो  इस
 बारे  में  हमारी  दिलमिल  नीति  रही  है  उसका

 हम  परित्याग  कर  दें।  हमारी  इस  ढिलमिल

 नीति  का  ही  यह  परिणाम  हुआ  है  कि  योजना

 बनने  पर  भी  हम  उसको  कारगर  ढंगे  लागू

 नहीं  कर  पाये  हैं,  उसे  भ्रमली  जामा  ठीक  तरह
 से  नही  पहना  पाये  है  t

 मैं  प्रापके  द्वारा  सरकार  के  पास  बह

 सुझाव  रखना  चाहता  हु  कि  सिचित  क्षेत्र,

 इर्रगेंटेड  ऐरिया  जो  है  वह  5  एकड़  से  किसी

 परिवार  के  पास  में  ज्यादा  ज़मीन  नहीं  होनी

 चाहिए।  साथ  ही  साथ  जितने  भी  खेत  पर

 काम  करने  वाले  मजदूर  लोग  हैं,  2  एकड़

 ज़मीने  तो  मिलनी  ही  चाहिए  लेकित  इस

 2  एकड़  जमीन  के  साथ  साथ  हल,  बेल  बीज

 शौर  चार  महीने  का  खाना  जब  तक  दूसरी
 फसल  नही  हो  जाती  तब  तक  खाने  के  लिये

 सरकार  को  मुहैया  करना  चाहिए  ।  ऐसा

 फ्रान्तिकारी  कदम  उठा  कर  ही  प्राप  देश  की

 सुरक्षा  ठीक  प्रकार  से  कर  सकते  हैं  शौर  जो

 आपका  प्रोग्राम  है  जो  भ्रापकी  पालिसी  है  उस

 पालिसी  पर  आप  चल  सकते  हैं  वरना  प्राज

 तक  देश  के  भ्रन्दर  जो  ढिलमिल  नीति  चलती

 रही  है  वही  झगर  चलने  दी  गई  तो  हम  भाज

 की  तरह  असफल  होते  रहने  वले  हैं  t

 सामुदायिक  विकास  की  बाबत  मैं  केवल

 एक  मिनट  में  कह  कर  झपनी  बात  समाप्त

 करूंगा  ।  सामुदायिक  विकास  कार्यक्रम  के

 अन्तगंत  जो  प्रच्छी  कमीन  थी  वहा  पर

 गबर्नेमेंट  ने  प्रदर्गत  करने  के  लिए  हरिमाणा

 के  बैल  उन्नत  बीज  उन्नत  हल  से  लैस  होकर

 उस  फार्म  पर  काम  करने  में  भी  घाटे  में  रही

 झौर  किसानों  को  उस  तरफ  मुखातिव  नहीं

 कर  पाई  लेकिन  सरकार  झपते  तरीके  से
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 att  करने  के  मामसे  में  किसानों  को  भ्राकषित

 नहीं  कर  पाई  भौर  हर  फार्म  में  चाटा  पड़ता

 या ।  नतीजा  यह  हुआ  कि  किसान  जो

 पहले  उसके  खेती  करने  के  वैज्ञानिक  तरीकों

 को  अपनाने  लगे  थे  इसके  बाद  उनका

 बज्नान  फिर  से  प्रपने  वही  पुराने  हल  भौर  बैल

 से  लेती  करने  की  तरफ  मुजातिब  हो  गया  |

 इस  तरह  से  जो  नये  वैजञाबिक्ष  व  भ्राधुनिक

 तरीके  से  बेती  करने  का  सरकार  ने  उन  फार्मों

 में  प्रदर्शन  किया  था  जो  योजना  बनाई  गई

 थी  वहू  असफल  रही  भौर  एड्रेज  पैदावार

 पुराने  तरीके  से  ज्यादा  की  गई  है  मैं  सरकार

 से  निवेदन  करूगा  कि  वहूं  इस  खद्यान्त  की

 समस्या  को  एक  राष्ट्रीय  भ्राधार  पर  टी कल

 करे  शौर  इसमें  सरकारी  पक्ष  भौर  विरोधी

 पक्ष  वाली  भावना  को  न  प्राने  दे  ।  न  ही

 सरकार  को  खायान  को  समस्या  को  हल  करते

 समय  प्रगर  कोई  अपनी  गलती  दुरुस्त  करनी

 पड़े  तो  उते  करने  में  उते  हिचकियाना  नहीं

 चाहिए  श्रौर  चत  इज्जत  का  सवाल  नहीं

 बनाना  चाहिए।  सरकार  को  मुस्तंदी  के  साथ

 एक  निश्चित  योजना  बना  क्र  सभी  दलों  का

 सहयोग  लेकर  इस  मतले  को  हल  करने  का

 अयत्न  तत्काल  भारम्भ  कर  देना  चाहिए।  इन

 शब्दों  के  साथ  मैं  कृषि  4  खाद्य  मतालय  की

 बजट  डिमाइस  का  समर्यंन  करता  हू  ।

 शी  प०  Zo  वर्मा  :  (अमृतसर)  अध्यक्ष

 महोदय,  ाज  देश  के  अन्दर  जितना  भ्रन्न

 का  सकट  है  उस  के  सम्बन्ध में  कुछ  कहने की
 था  वश्यकता  नहीं  है।  i943  के  बाद  इस

 1966-67  के  अन्दर  दूसरी  बार  हम  इस

 स्वत  भारत  के  अन्दर  एश  ऐसे  प्रकाल  को

 देख  रहे  हैं  जसके  भ्रन्दर  मैं  समझता  हूं  कि

 हमने  बिहार  प्रदेश  को  एक  शमशान  के

 रूप  में  पाया।

 यह घत्यन्त  दुर्भाग्य  की  बात  है  कि

 20  वर्य  इस  देश  के  प्रतदर  स्वत  भारत

 को  सरकार  को  काम  करते  हुए  हो  गये

 गौर  प्राज  नो  देश  का  कितान  प्राकाश  की

 और  देब  कर  बादल  के  लिए  तरतता  हमा
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 झपने  चेत  में  उपज  होने  के  लिये  देखे  मैं

 समझता हूं  कि  यह  प्रत्यन्त  दुर्भाग्य  की  बात

 है।  यह  सरकार  के  माथे पर  एक  कलंक

 है।  इस  देश में  सन्‌  95:-52 के  अन्दर

 जितना  उत्पादन  होता  था,  मैं  समझता  हूं
 कि  धाज  19 वर्ष  बोतने  के  बाद  भो  इस  देश
 का  उत्ादन  20  प्रतिशत  से  प्रधिक  नहीं

 बढ़  पाया  है।  20  प्रतिशत  उत्पादन  बढाने

 के  लिये  पिछले  19्या  20  वर्षों के  प्र्त्दर

 देश  के  साधन  जिस  प्रकार  जुटाये  गये  हैं,
 प्रवों  श्पयों  की  भारी  भरकम  योजनायें

 जिस  तरीके  से  बनी  और  देश  के  सारे  साप्तनों

 को  जिस  प्रकार  से  इस  पर  लगाया  गया,
 उसके  उपरान्त  भी  हमें  श्ाज  पहले  सेढाई  गुना
 झायात  विदेशों  से  करना  पड़  रहा  है।
 प्रपता  पेट  भरने  के  लये  हमे  दुनिया  के

 देशों  से  20  वर्ष  पहले से  ढाई  गुना  भ्रधिवः

 ध्न्  मगाना  पड़  रहा  है।  मेरी  समझ  में

 नहीं  धाता  कि  शाज  भारत  के  खेत  क्‍यों

 केवल  भूख  पैदा  फर  रहे  हैं।  थेत  में  देने को
 ताकत  है,  किसान  मैं  लेने  की  ताकत  है,  लेकिन

 दुर्भाग्य  सबसे  बड़ा  यह  है  कि  दोनों  के  बीच

 किस  प्रकार  दीवार  बन  कर  यह  सरकार

 भझौर  उसकी  दुर्नीतिया  खडी  हो  गई  हैं  जिससे
 किसान  की  लेने  की  ताकत  कुंठित  हो  गई

 झौर  भूमि  को  देने  की  ताकत  कुंठित  हो  गई।
 मैं  सरकार  से  पूछता  चाहता  हक  क्‍या  है
 सरकार  फी  खाद  नोति  और  क्‍्य  है  सरकार

 की  प्रायोजझुता  नोति।  क्यो  सरकार  ने

 किसान  का  बल  बढ़ाया  है?  उस  के  देने  की

 शक्ति  बढ़ाई  है?  खेत  तो  गावो  क ेप्रन्दर

 हैं,  जमीन  गावो  के  प्रन्दर  है।  में  कहूंगा कि
 गावों  को  दुष्टि  मे  रखकर,  जहा  प्नन्न  उत्पन्त

 होता  है,  उसको  दृष्टि  में  रख  कर,  सरकार

 की  योजना  नहीं  चली।

 सरकार  की  ह्स्ल  इंटेन्सिव  योजना

 नहीं  है।  10 15,  20  शहरों  को  सजाने  के

 झन्द्र  सरकार  के  सारे  साधन  समाप्त  हो
 गये।  पग्राज  किसान  के  लिये  थाने  जानें  के
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 साधन  नहीं  हैं,  उसको  धन्य  प्रकार  की  सुविधायें

 नहीं  हैं।  देश  के  नेताभों  ने  तारा  लगाया  दिल्‍ली

 के  देवताधों  से  लेकर  प्रदेशों  में  मत्युलोक  के

 मानवेतर  लोग  नारे  लगाते  रहे:  प्रश्न  हगांधो,
 श्न्द  उगाओ,  झ््न्न  उगाझो।  न  प्रन्न  उन  नेताझों

 के  पेट  पर  उगना  था,  न  अन्न  उन  की  मेजों

 झौर  फाइलों  पर  उगना  था।  जितनी

 खेत  की  ग्रावश्यकताएँ  थी  उन  की  शोर  सरकार

 का  ध्यान  जाना  चाहिये  था।  सरकार  भौर

 सरकार  के  ढांचे  को  जाकर  के  खेत पर पर
 देखना  चाहिए  कि  किसान  की  पह्रावश्यकता

 क्या है।  उसको  भ्रच्छा  बैल  चाहिए  था,
 उसको  अच्छा  बीज  चाहिए  था।  उसको

 बोने  की  सहायता  चाहिये  थी  i  बीज

 को  उंगाने  के  लिये  पानी  चाहिये  था।

 झाज  इन  सब  चोजों  के  लिये  किसान  तरस

 रहा  है।  में  समझता  हु  कि  सरकार  के

 जो  अपने  छपे  छपाये  आकड़े है  वहू  दस  बात
 की  मुह  बोलती  तस्वीरें  हैकि  इन  सब  थीजों
 में  सरकार  षुरी  तरह से  विफन  हुई  है।  ने

 सरकार  किसान  को  अच्छा  बीज  पहुंचा  पाई

 न  उते  बोने  में  सहायता  प्राप्त  हुई है  भौर

 न  उसे  पानी  प्राप्त  हुआ  है।  हमारे देश  के
 झांकडे  यहे  कहते है  कि  हमारे  देश में  जितनी

 सिंचाई  नीचे  आई  हुई  भूमि  है  उस  में

 जो  5  प्रत्तिशत  उत्पादन  शरिक  हुप्ना  हैं
 उतना  हो  बिना  सिंचाई  के  हो  सकता

 था।  यह  दुर्भाग्य  की  स्थिति  है।  मैं

 समझता  हू  कि  यह  सरकार  के  लिये  विचार

 करने  का  विषय  है।  या  तो  सिंचाई  पूरे  तौर पर
 नही ंहो  पाई  या  भूभि  के  अन्दर  हम  इस

 प्रकार  की  उत्पादकता  नहीं  पैदा  कर  सके।

 हम  वह  सुबिधायें  नहीं  जुटा  सके  जिन  से

 सिचाई  के  बाद  डबल  क्रापिग  को  जा  सके

 झौर  अधिक  उत्पादन  की  प्रेरणा  दी  जा

 सके।  हम  यह  सब  कुछ  नहीं  कर  पाये

 हैं।

 सरकार  ने  नारा  लगाया  "जय  किसान"

 भुझे  आश्चर्य  होता  है  ्फ्कि  जैसे  हम  देखते

 है  कि  कताई  भो  जब  बकरी  को  हलाल
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 रने  के  लत  लाता है  को  फलमा  तेच
 जाता है.  पविज्न  कलमा  बोला  जाता है
 शौर  तब  बकरी  हलाल  की  जाती है,  बड़े

 मियां  जानते  हैं  किस  तरह  से  बकरी  हलाल

 करत ेहैं  उसी  तरह से  सरकार  की  जवान

 प्र  “जय  किसान”  का  कलमा  भी  रहा
 नझौर  पी०  एल०  480  की  कटठार  भी  रही
 धौर  वह  भारत  के  किसान  को  जबा

 करती  चली गई गई  ।  प्रतिवर्ष  जितने  करोड़
 रुपये  हम  झमरीका  और  दूसरे  देशों  के

 देते हैं  झगर  सरकार  किसानों  की  हालत
 को  सुधारने  के लिये  इस  रुपये  की  मदद

 लेती  तो  किसान  प्रपने  पैरों  पर  खड़ा  हो  जाता

 शौर  देश  की  धरती  शस्य  श्यामला  हो  कर

 पहा  के  लोगो ंकी  भूछ  को  मिटाती

 झ्राज  ह्बेज  नहर  पर  एक  राजनीतिकता

 का  फाटक  लगा  हुआ  है  झाज  वहां  धड़गे

 पड़े  गये  हैं  I  रोज  मंत्री  महोदय  गिड़गिडा
 कर  कहते  हैं  कि  हम  कोशिश  कर  रहे  हैं
 लेकिन  कोशिश  फलवती  नही  हो  रही  हैं  |

 हम  मंगवा  रहे  हैं  लेकिन  वह  भा  नहीं  रहा

 है  यह  झड़ंगे  तो  पड़ेंगे  क्योंकि  संमार  हमारे

 लिये  डकने  वाला  नहीं  है  हमें  भ्रपने  देश

 की  परिस्थितियों  पर  विचार  कर  के  सारी

 चोजीं  का  झायोजन  करना  पड़ेगा

 27.54  bre.

 [Mr.  Deruty-Spraker  tn  the  Chair]

 मैं  कहना  चाहता  हु  कि  किसान  को  बेल

 देने  की  दृष्टि  से हम  को  विचार  करना  होगा।

 पूजी  अर्थशास्त्र  के  प्रन्दर  एक  सापेक्ष  परि-

 ह !। (6  है  |  भ्रगर  हमारे  देश  का  किसान

 बैलो  से  कती  करता  है  तो  हमारे  देश  में  गाय

 पूजी  है  चारा,  गोबर  प्रौर  उसी  तरह  से

 बैल  पृजी  हैं  गोमूत्र  पूजी है  !  प्राज  हमारे

 यहा  तरह  तरह  की  नई  नई  बातें  कही  जा

 रही  हैं  हमारे  खेतों  पर  पूरी  तरह  मेंके-

 नाइजेशन  नहीं  हो  पाया  झजि  हम  भपने

 को  इस  के  योग्य  नहीं  पाते  मेकेनाइजेशन

 का  पूरा  पैराफरनेलिया  हम  नहीं  खड़ा  कर

 पाये  हमारे  देश  में  झाज  स्किलफुण्  लेबर:
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 नहीं  है  स्पेनर  पार्दस  नहीं  हैं  हम  धीरे

 2  इस  को  कर  रहे  हैं।  लेकिन

 को पूजी  हमारे  हाथ  में  है  जो  चीज

 झपने  पास  हैं  उस  को  भी  हंस  बरबाद

 करते  चले जा  रहे  हैं।  जो  पाप  नहीं

 है  उस  के  लिये  किसान  तरसता  है  1  भाज

 हम  किसान  के  पास  नये  किस्म  के  प्रौजार

 नहीं  पहुंचा  पा  रहे  हैं।  शाप  पंजाब  को  देखिये

 पंजाब  में  25  हजार  ट्रैक्टर  प्रयोग  हो  रहे

 हैं  लेकिन  पंजाब  के  प्रन्दर  कोई  ट्रैक्टर
 फैक्ट्री  नहीं  है  ।  ट्रेक्टर  इतना  महंगा  है  कि

 कोई  मामूली  किसान  उस  को  प्राप्त  नहीं
 कर  सकता  |  झगर  टैवटर  प्राप्त  हो  जाता

 है  तो  स्पे्र  पार्टंस  नही  प्राप्त  होते  ।  किसानो

 के  पास  गांवों  भें  एक  भी  वर्कशाप  नही  है  ।

 किसानों  के  जीवन  की  जो  व्यावहारिक  कठि-

 नाइया  है  उन  को  पत्नी  महोदय  यहा  बैठ

 कर  नही  जान  सकते  ।  मैं  एक  किसान  परिवार

 सै शाया  ह  में  जानता  हु  कि  बोवाई  बहुत
 थोड़  दिन  होती  है  ।  बैल  के  पेट  में  प्रगर  दर्द

 हो  जाये  तो  तेल  पिला  कर  बेल  को  चलाया
 जा  सकता  है  लेकिन  अगर  ट्रैक्टर  के  पेट  में
 दर्द  पेदा  हो  जाये  तो  सारा  शहर  घूम  कर  के
 भी  उस  को  दूर  नहीं  किया  जा  सकता  L

 यह  हमारी  दुर्भाग्यपूर्ण  स्थिति  है।  मेरा  कहना
 है  कि  हम  को  यह  सारी  चीजें  हल  करनी

 होंगी  |  हम  को  सारी  चीजे  पहले  से  किसान
 के  पास  पहुंचानी  चाहियें  भी  लेकिन  वह  हम
 कर  नहीं  पा  रहे  हैं

 इसी  तरह  से  जहा  तक  बीज  का  सवाल

 है  प्राप  ने  प्रत्येक  कम्मूनिटी  डेवेलप्ेंट
 ब्लाक  भें  शायद  25-25  एकड़  का  पुराने
 बीज  का  फार्म  बनाया  था  ।  लेकिन  बोज
 कर्म  की  जो  पुरानी  योजना  थी  वह
 विफल  हो  गई  है  क्योंकि  उसके  बनाने  के  पीछे
 प्धिकांश  कारण  राजनीतिक  स्ले  मैं  पजाब
 की  कहानी  जानता  हूं  जिस  प्रकार  से  घटिया

 भूमि  ली  गई  झौर  जिस  प्रकार  से  उस  भूमि
 कै  उमर  काम  करने  वासे  ढांचे  ने काम  किया  |
 उस  में  से  बीज  चेती  के  लिये  नहीं  पैदा  हुए
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 कुछ  राजनीतिक  लोगों  के  पेट  के  लिये  हुसवा
 मांडा  चलाने  के  सिये  ही  सारा  काम  हुआ  ।

 मिजी  तौर  पर  वह  भूमि  बेची  जा  रहो  हैं  भ्रौर

 पुराने  छोटे  सीड  फार्मस्स  को  छोड़  कर  बड़े
 सीड  फर्म्स  की  योजना  तैयार  की  जा  रही

 है  कि  चौथी  पंच  वर्षीय  योजना  से  लगभग

 3  भिन्चियन  हेक्टेयर  मे  सोड  फार्म्स  आर्गे-

 नाइज  किये  जायें  |  मैं  कहना  चाहता  हू  कि

 राजस्थान  के  सूरतगढ  का  फार्म  32  हेजार

 एकड  का  है  I  उस  का  तजुर्बा  साभने  रक्खा

 जाये  जो  कि  एक  घाटे  का  नासूर  है  |  आप

 इस  पर  विचार  करें  कि  11:16  यही  सरकारी

 ढाच  की  प्रमाणिकता  है  प्रप्रामाणिकता  से

 काम  करने  वाले  राजनैतिश  ऐसा  ही  ढाचा

 तैयार  कर  सकते  है  1

 इसी  प्रकार  से  हाइब्रिडस  की  बात

 कही  गई  है  जो  संकर  बीज  प्रनेक  प्रकार  के

 बीजों  को  कास  ब्रीडिंग  से  वन  रहे  है  |  इन

 बीजों  के  सम्बन्ध  में  कहा  जा  रहा  है  कि

 पुराने  बीजों  को  जितना  पानी  चाहि
 जितनी  खाद  चाहिये  हाइप्रेडिस  के  लिये
 उस  से  दुगुने  साधन  चाहिये  ।  अधिक  पानी

 चाहिये  प्रधिक  बाद  की  जरूरत  है  ।  जब  पुराने

 मामूली  बीजों  के  लिये  हम  ठीक  &  सारे

 साधने  पानी  श्रादि  के  नही  दे  पा  रहे  है  तो

 फिर  इंन नये  बीजों  के  लिये  पानी  कहां  से

 पहुचेगा  ।  जो  हमारी  कूलें  है,  हमारी  नहरे

 हैं,  कुएं  हैं  उन  की  देख  रेख  ठीक  से  नहीं  हो

 रही  है  बिहार  में  यह  स्थिति  पैदा  हो  रही
 है  कि  वहां  टैपूब  बेलो  के  लिये  कठिनाई  बदा

 होर  ही  है।  हमारे  खाद्य  मंत्रीजी  इस  समय  है
 नहीं  जो  कि  विद्वर  से  सम्दन्ध  रखते  हैं  t

 गंगा  की  बहे  धरती  है।  बहा  पर  10-12
 फोट  पर  पानी  निकलता  है  1  यहां  पर  जो
 राज्य  मंत्री  उपस्यित  है  वह  इस  बात  को  झपने
 मंत्री  महोदय  को  बतलाये  कि  मैं  जानना  चाहता  हूं
 कि  भ्राखिर  झाज  तक  वह  वहां  पर  करते  क्‍या

 रहे हैं  भ्रद  प्राय  लगने  पर  कुएं  खोदने  पदे



 20985  D.G.  (Mia.  of

 [at  ३०  ३०  wat]

 हैं  ?  भौर  वह  भी  इस  लिये  खोदना  सम्भव

 हो  रहा  है  कि  कांग्रेस  का  पचड़ा  वहां  से  साफ

 हो  गया  t  बहां  पर  विरोधी  दल  वाले  बैठे

 हैं  वर्ना  प्रगर  कांग्रेस  होती  तो  वह  कुंभा
 नखोदते  कुंध्रा  खोदने  के  लिये  कमेटी  बिठ-

 लाते  में  समझता  हूं  कि  यह  जो  स्थिति  झाज

 यहा  पर  वह  इस  लिये  है  कि  ठीक  गौजनायें

 नहीं  बनीं  ।  चोफ  मिनिस्टसे  की  मोटिग  में

 मुख्य  मंत्रियों  ने सरकार  से  माग  की  कि

 झपने  सारे  साधनों  को  जुटा  कर  छोटी  सिचाई

 योजनायें  बनाई  जायें  -  हम  80  फी  सदी

 साधनों  को  लगा  कर  छोटी  सिधाई  योजनायें

 खड़ी  करें  |

 भ्राज  गांवों  की  क्या  जरूरत  है  ।  हमारे
 'पंजाब  के  भ्रन्दर  सब  जगह  वाटर  लागिग  है  सेम

 झा  गई  है।  फ्लड  एक  प्रमनिन्‍्ट  फीचर  बन

 गया  हैं।  955  से  के  कर  966  तक

 प्रत्येक  बरसात  में  कोई  a  कोई  जिला,

 कोई  न  कोई  क्षेत्र  बाढ़  के  नीचे  रहा
 है।  पिछले  दस  सालो  में  सरकार  इस

 बड  को  पाके  के  लिए  कोई  व्यवत्यित  योजना

 नहीं  बना  पाईं।  में  सयक्षता  हू  कि  यह  सकट

 है  किसान  के  जीवन  के  लिये  ।  इस  संकट  को

 दूर  करने  के  लिये  सरकार  क्या  विचार  करती

 है?

 इस  के  भ्रतिरिक्त  एक  बात  औौर  भी

 है  t  जहा  तक  उत्पादन  बढ़ाने  की  बात  है,

 किसानों  को  भूमि  पर  मिल्कियत  मिलने  की

 बात  है,  मैं  समझता  हूं  कि  झाप  भी  इस  बात

 को  महसूस  करेगे  कि  किसानों  के  ऊपर  यह

 बड़ा  गम्भीर  संकट  है  1  मेरे  सामने  भेन्योरि-

 नसल  कंडिवान्स  इत  पे जेज  डिस्ट्रिश्ट्स  स्कीन

 की  रिपोर्ट  है।  उस  के  सलाहकार  लिंखते  हैं

 कि  यह  जो  पांच  जिले  हैं  उत्तर  प्रदेश  के,

 एक  अलीगढ़  जिसे  को  छोड़  कर  चार  जिले

 ऐसे  हैं  जहां  पर  ओ  किसान  है,  जो  काश्तकार

 है,  उस  की  कानूनी  मिल्कियत  तय  नहीं  है  |

 केवल  यही  प्रभागा  देश  है,  जिस  में  लेती

 पर.  काम  करने  वाले,  पसीना  बहाने  वाले

 किसान  की  कानूनी  मिल्कियत  तय  नहीं  है  ।

 JULY  1,  1907  Food,  Agri.  etc.)  7996

 भूमि  पर  जो  कानूनी  तौर  पर  कांबिज  है,

 यह  मेहनत  नहीं  करता  है।  इस  वजह  के

 हुमारे  किसान  की  प्रेरणा  मर  नही  है,  उस  का

 काम  करने  का  उत्पाहु  मर  रहा  है,  क्योंकि

 दिन  रात  काम  करने  के  बाद  उस  को  पसीने
 के  दाम  वसूल  नहीं  होते  हैं  -  सरकार  ने  भूमि

 सुधार  के  कई  कानून  तो  बनाए,  लेकित  वह
 झभी  तक  किसात  की  कानूनी  मिल्कियत

 तय  नहीं  कर  पाई  t  हम  ने  कितनी  बार

 कांस्टोटयूशन  में  फ़ेर-बदल  की,  कितने  ही

 कानून  बनाए,  जो  कि  सुप्रीम  कोर्ट  में  चैलेंज

 किये  जा  रहे  हैं  ।

 संस्कृत  में  कहावत  है  कि  गणपति  बनाने

 चले  थे  भोर  बन्दर  बता  बैठे  |  प्रवश्य  ही  भूमि-

 सुधार  के  पीछे  सरकार  का  उद्देश्य  भ्च्छा

 हो  होगा,  वह  कुछ  शध्रच्छा  ही  काम  करना

 चाहती  होगी,  लेकिन  तथ्य  यह  है  कि  प्राज

 भूमि-सुधार  का  बन्दर  का  रूप  हो  गया  है--
 बागे  की  सूड  पीछे  पूछ  के  रूप  में  चली  गई

 है  i  इस  भूमि  सुधार  से  किसान  को  कोई  लाभ

 नही  हुआ  है  झाज  किसान  को  कानूनी
 मिल्कियत  तब  नहीं  है,  भूमि  पर  उस  का  कोई

 भ्रधिकार  नही  है,  मार्कट  मे  उसको  पसीने  का

 दाम  मिले,  इस  प्रकार  की  व्यवस्था  नहीं  है
 उम  को  प्रपनी  उपज  का  उचित  मूल्य  प्राप्त

 नहीं  हो  रहा  है  |

 जहा  तक  चीनी  का  सम्बन्ध  हैं,  उस  के

 दामों  और  गन्ने  के  दामों  में  जो  झन्तर  है,

 उस  की  देख  कर  सरकार  की  असफल  मूल्य
 नीति,  सरकार  की  धांघली  चौर  किसान  के

 घ्र्ति  उसके  भ्रन्याय  का  चत  हमारे  सामने

 चाता  है  शाज  हमारे  देश  में  चीनी  का  हो

 काइसिस  है।  वह  किसान  के  प्रति  किये  गये

 प्रन्याथ  का  प्रत्यक्ष  परिणाम  है  |

 Shri  Annasahib  Shinde:  I  am  glad
 Jan  Sangh  is  supporting  land  reforms.

 Shri  Bal  Raj  Madhek:  We  always
 support  land  reforms,  but  do  it  the

 right  way.
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 थी  ।  vo  wt:  जने  शुरु में सो जो

 का  कही  थी,  शायद  मंत्री  महोदय  ने  उस

 को  ध्यान से  नहीं  समा  t  L  मुझे  क्षमा  करें।

 इस  सरकार  की  पौर  से  नारे  तो  द्य  सगाए

 जाते  हैं,  लेकिन  जहां  तक  व्यक्हार  का

 सस्  हैं,  बह  समाधि  लगा  कर  बंठ  जाती

 है

 आज  हमारे  ऐश  में  जो  स्थिति  है,  उस

 को  दृत्टि  में  रखत  हुए  हमें  इस  सिद्धान्त  को

 जानजा  चाहिए  कि  देश  में  उत्पादन  को  बृद्धि

 हो,  वितरण  में  न्याय  हो  श्ौर  उपभोग  में

 सयम  हो।  जहां  तक  उत्पादन  में  वृद्धि
 करने  को  सम्बन्ध  हे,  सरकार  को  किसान

 शौर  शती  को  कठिनाईपों  का  विचार  करके

 उन  को  समुचित  सुविधाय  उपलब्ध  करनी

 चाहिए  |

 जहां  तक  वितरण  का  सम्बन्ध  है
 सरकार  को  एक  लाच-नीति  भौर  एक  वितरण

 नीति  लेकर  जलता  चाहिए  |  लेकिन  इसके
 विपरीत  भाज  हमारे  देश  को  टुकड़ों  में  बांट

 दिया  गया  है  भौर  हमारी  नीतियां  टुकड़ों  में

 कल  रही  हैं  |  हमारे  सीमाग्त  क्षेत्रों  में,

 उदाहरण  के  लिए  कॉलका  में,  जहां  हिमाचल  ,
 प्रदेश  के  साथ  हरियाणा  जुड़ता  हैं  भर

 पठानकोट  में,  जड़ा  हिमाचल  प्रदेश  के  साथ

 पंजाब  जुड़ता  हैं,  लोग  सेर  सेर  भर  झारं
 के  लिए  तरसते  है  ।  जब  लोग  रोटी  पका  कर
 साथ  ले  जाते  हैं,  तो  बाहर  पुलिस  के  लोग

 उनसे  रोटी  ले  लेते  हैं  भौर  उसको  शानपी  लेते

 हैं  |  ये  टुकड़े  भोर  वेरयज  हमारी  वर्तमान

 समस्या  का  एक  मुख्य  कारण  बने  हुए  हैं।

 आखिर  यह  देश  एक  है  भौर  उस  में  एक
 नौति  अपनाने  की  भागस्मकता  थी,  ताकि  देश

 में  कम्या  कुमारी  से  लेकर  काश्मीर  तक

 'शकार्मता  की  भावना  पंदा  होती,  ह है  उत्पन्न

 करने  बले  ओोद्यतर  को  पसीने  का
 2274  (Al)  LOD—2,

 0988

 दाम  मिलता भौर  उपभोक्ता को  सही  प्रकार
 से  वस्तु  प्राप्त  होती  ।  मैं  भारतीय ©  ae

 की  धोर  से  सरकार  को  ब्याई  के  का  1... ई

 इस  सदन  को  बड़ी  विभनमता  से  चहका
 चाहता  हूं--सरकार  को  कड़ाई  के  साथ

 इसलिए  कहता  हूं  कि  यह  सरकार  नरमी  से

 किसी  बात  को  नहीं  सुतती  है--कि  देश  में  प्रव
 जोनल  सिस्टम  को  खत्म  करना  भाहिए  |

 चाहे कोई  सिक्ल  स्टेट  जोन  हो  भौर  चाहे

 दूसरा  जोन  हो  उस  सबको  ख़त्म  करना

 चाहिए  ।  इसके  कारण  हमारे  देश  में  बहुत
 हानि हो  रही  है,  स्कर  व्यापार बढ़  रहा  है,

 भन्न  का  प्रपष्यय हो  रहा  है,  ते  तो  भूले

 व्यक्त  को  सस्ते  दामों  पर  भन्न  प्राप्त हो  रहा

 है  और  न  थके  किसान  को  पसीने का  दाम  प्राप्स

 हो  रहा  है।  इसलिए  यह  फोगस  सिस्टम

 समाप्त  करना  चाहिए  |

 आज  हमारे  पास  जो  थोड़ा  या  बहुत
 झन  है,  हम  सब  मिल  कर  संयम  के  साथ

 उसका  उपभोग  करे  t  हम  अपनी  पोजना

 को  तीब्र  करके  खेती  को  श्रावश्यकताओों  को

 पूरा  करे।  इसके  प्रतिरिकत  जो  कुछ  भी  झ्

 हमारे  पास  है,  उस  के  भंढार को  भी  यवस्था

 करें  -  आज  दुर्भाग्य  की  स्थिति  यह  है  कि

 लेत  के  कीड़े  से  लेकर  दावत की  |. ह  पर
 बैठे  हुए  कांग्रेसी बेठा  तक  के  द्वारा  प्रश्न  बर्बाद

 घौर  जाया  हो  रहा  है  |  कयार  किसान
 तोते,  कीड़े,  भौर  बहे  श्रादि  का  पुराने  ढग  को

 इलाज  तो  जानता  है,  वेकिन  इन  प्रोलिटिक्ल

 बेस्ट्स  के  इलाज़  का  उसे  पता  नही  है।  चारों

 तरफ  से  जो  राजनीनिक  मकोड़ें  सा  रहे  हैं,
 उनसे  किस  प्रकार  बचा  जाये,  वह  यह  महीं

 जानता है  |  यह  हम  सब  के  सोचने  का  दिषय

 है  प्राज
 म्  का  जो  वुस्पयोग हो  रहा  है  हम

 क  मिल  कर  उसको  रोकें  ।  स्वर्गीय  थी

 जाल  बहादुर  शास्ती  ने  इस  सम्बन्ध  में  देश  को
 जो  (क  प्रेरणात्मक  दिशा  दीं  थी,  बढि  (..: ई

 सरकार  उसको  कायम  रखती,  तो  लोगों  के
 झन्त:करण  को  ौर  an  मिन्रता  ।



 DG,  (Min.  of

 [att to  to  शर्मा)

 भारतीय  अनसंघ  बाचानन  के  प्रश्न  को

 दलों  का  प्रश्न  तहीं  मानता  है।  यहूं  देश  का

 प्रश्त  है,  यह  समस्या  एक  राष्ट्रीय  समस्‍या है
 सरकार  से  मेरा  तिवेदन  है  कि  वह  दल  से

 ऊपर  उठ  कर,  राष्ट्रीय  दृष्टिकोण  लेकर,

 इस  राष्ट्रीय  समस्या  को  हल  करने  के  लिए
 सारे  राष्ट्र  की  प्रेरणा  को  जाग्रत  करे  और

 इस  सदन  के  सब  पक्षों  के  साथ  बैंठ  कर  एक

 राष्ट्रीय  नीति  का  विकास  करे  ।

 Shri  Randhir  Singh  (Rohtak):  Mr.
 Depuiy-Speaker,  Sir,  peasantry  is  the
 very  backbone  of  the  country.  He  is
 the  pivotal  figure,  the  very  life  and
 breath  of  the  nation  I  have  to  say
 with  regret  that  the  stature  and  status
 of  the  peasantry  is  not  fully  recognised.
 I  beg  to  be  pardoned  by  the  treasury
 benches  for  saying  that  a  spirit  of  dis-
 appointment,  melancholy  and  frustra-
 tion  has:  overpowered  the’  entire
 bulk  of  our  peasantry  in  this  sub-
 continent.  He  is  not  as  energatic  and
 jubiliant  as  he  should  be.  Why?

 There  is  a  saying  by  Iqbal

 वाए  नादानी  तू  मोहताजे  साकी  हो  गया,

 में  भी  तू,  मीना  भी  तू,  साक़ी  भी  तू,
 सागर  भी  तु  ।

 There  was  a  time  when  peasantry  was
 everything  That  time  was  not  far  off;
 it  was  within  the  lifetime  of  the  great
 bard.  Now  the  peasantry  is  being
 exploited.  I  warn  the  Government
 through  you.  Naxalbari  is  an  indica-
 tion.  The  peasant  should  be  treated
 well,  as  citizen  number  one  of  this
 country,  quite  often  he  is  being  termed
 as  God  of  Food,  but  he  is  not  reckoned
 to  be  so,  He  should  be  a  copartner  in
 the  development  of  the  country  and
 Government  should  recognise  him  as
 citizen  number  one  in  the  country.
 Unfortunately  because  this  is  not  done,
 he  has  begun  to  feel  that  he  might  be
 &  precurfor  or  torchbearer  of  revolu-
 tion  in  this  country.  I  am  a  Congress-
 man,  but  J  feel  if  the  conditions  are
 not  harnessed,  there  might  be  a  revolu-
 tion  in  this  country  at  some  stage.
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 हुफ्त  किश्वर  जिस  से  हो  तसक्ीर  दे

 तेगी  दंग,

 q  भभर  समझे  तो  तेरे  पास  बहु

 पूफ़ां  भी  है  ।

 This  is  not  what  he  is  going  to  be-
 lieve.  Through  you,  Sir,  I  beseech  the
 Government  to  read  the  writting  on
 the  wall.  Let  the  farmer  ba  treated
 as  the  first  citizen  and  allowed  to
 participate  as  such  in  the  development
 of  the  country.

 T  have  got  a  few  suggestions  to  make
 in  this  connection.  Give  him  a  re-
 munerative  price.  He  is  not  getting
 even  of  half  of  what  he  is  investing
 Mr.  Deputy-Speaker,  you  are  a  kisan
 yourself  and  you  now  a  kisan  is  in-
 vesting  at  least  Rs  250  per  kila  for  his
 produce  of  wheat.  That  means  ha
 should  invest  Rs.  40  to  Rs,  45  per  biga.

 And  what  8s  he  getting?  Only  Rs.  30
 ot  35  per  bigha.  So,  firstly,  he  must
 get  a  proper  return,  a  good  return.
 Now  he  is  running  away,  saying  this
 i8  a  losing  bargain.  What  can  we  do
 when  these  millions  and  trillions  of
 peasants  start  turning  ther  back  on
 agriculture,  ‘eave  their  hearths  and
 homes  in  the  villages?  What  will
 happen  to  this  country?  That  is  more
 dangerous  than  a  Chinese  attack  on
 our  frontiers,  more  dangerous  than  a
 Pakistani  aggression,  or  anything  of
 that  nature.  Therefore,  kindly  take
 Notice  of  the  needs  of  the  kisan  before
 the  situation  worsens  further.

 Then  I  come  to  marketing.  Now
 whatever  he  has  got  is  looted  in
 mands  He  is  being  fleeced,  he  is
 being  exploited.  Thig  mandi  business
 must  stop.  You  should  take  over  the
 wholesale  trade  in  foodgrains.  You
 ean  ask  the  Food  Corporation  to  do  it.
 You  have  to  save  these  poor  peasants
 from  the  wolves.  the  exploiters  and
 the  middlemen.  This  is  the  second
 suggestion  which  I  want  to  place  be-
 fore  the  House  in  all  humility.

 Thirdly,  you  should  save  him  from
 the  taccavi  business.  He  does  not  need
 any  taccavi  loan,  which  is  a  legacy
 the  British,  Save  him  also  from
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 short-term  ican  is  given  and  next  year
 his  bullocks  are  auctioned  or  his  pro-
 perty  is  attached.  This  is  the  treat-

 t  which  you  are  giving  to  the
 number  one  citizen  of  this  country.
 So,  if  you  want  to  give  him  loans,
 kindly  give  him  for  long  term  and  at
 a  cheap  rate  of  interest,  I  know  that
 my  hon.  friend,  the  Agnculture  Minis.
 ter,  has  much  warmth  for  the  kisan
 and  I  quite  appreciate  it.  He  is  our
 great  leader  and  now  he  is  in  charge
 of  the  Agriculture  Ministry.  He  has
 risen  from  a  humble  beginning  and  he
 hag  real  warmth  and  affection  for  the
 Jasan,  the  poor,  the  down-trodden.  So,
 I  want  to  tell  him  this  Do  not  give
 a  single  penny  to  the  kisan,  if  you
 want  it  to  be  returned  the  next  year.
 If  you  want  to  give  him  loans  give
 hum  loans  for  a  long-term  The  private
 money-lenders,  the  taccavi  business
 and  the  co-operative  societies  have  not
 been  able  to  help  the  kisans  and  those
 schemes  have  been  a  thorough  failure
 A  kisan  should  not  have  anything  to
 do  with  such  mstitutions  As  I  sug-
 gested  in  the  first  session  of  the  Lok
 Sabha,  77  you  can  establish  an  Indus-
 trial  Finance  Corporation  ty  grant loans  to  industrialists  and  traders,  it
 is  a  big  question  mark  why  you  can-
 not  establish  such  an  institution  for
 Sranting  loans  to  the  peasants  ‘The
 Peasants,  smail  or  big,  must  be  given a  large  amount,  not  a  few  hundreds
 but,  say,  Rs  15,000  or  20,000.  to  be
 repaid  over  a  period  of  5  or  20  years, The  interest  also  should  not  be  more
 than,  say,  2  per  cent  per  annum.  The
 amount  should  be  recovered  in  easy instalments,  I  know  that  the  Minister
 has  made  a  commitment  in  this  matter
 and  he  has  real  warmth  2or  the  peasan- try  If  you  want  the  peasantry  to
 stand  on  their  feet  and  produce  more
 you  should  provide  them  finance  on
 attractive  terms.  That  is  my  sugges- tion  about  credit,

 Then  I  come  to  crop  insurance.  Last
 time  the  Minister  had  agreed  to  this.
 Natural  calamities  like  famine,  floods, frost  or  vagaries  of  water  destroy  the
 crop  of  the  peasants  When  a  small
 junk  or  bufallow  or  a  fountain  pen  or
 chattel  can  be  insured,  why  not  the
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 crop  of  the  kisan  which  is  worth
 millions  of  rupees?  I  know  that  the
 Minister  wants  to  do  it.  Let  him
 introduce  the  crop  insurance  scheme
 without  further  delay.

 Another  thing  which  should  engage
 his  immediate  attention  is  flood  cuntrol
 Rainy  season  has  already  set  jn  and
 there  are  depressions  everywhere,
 particularly  in  my  State.  Millions  of
 acres  of  land  would  be  under  water.
 Kindly  see  to  it  that  you  take  Imme-
 diate  steps  for  the  draining  at  water,
 either  by  digging  drains  or  by  pump-
 ing,  because  it  ultimately  affects  the
 production  of  foodgrains  Would  you
 believe  me  when  I  say  that  nulllons  of
 maunds  of  foodstuffs  are  ‘estroye!d  by
 the  non  provision  of  adequate  rieasures
 in  respect  of  flood  contro)  Guvern-
 ment  js  lagging  behind  in  his  Kindly
 take  immediate  steps  and  sree  that
 floads  do  not  do  further  harin  to  the
 production

 Then  I  come  to  pests  and  piant  Gis
 cases  Would  you  believe  it  when  I
 say  that  nearly  about  20  per  cent  of
 our  total  output  is  destroyed  by  pcsts?

 Shri  J  B  MKripalani:  30  per  cent

 Shri  Randhir  Singh:  May  be,  J  said
 20  per  cent  so  that  7  may  rot  startle
 anybody  It  will  be  between  20  and
 30  per  cent  Disease  experts  say  that
 there  are  about  40  diseases  and  near
 about  85  species  of  special  disease
 which  atfack  all  on  a  sudden  the  rice
 crop  Similarly,  there  are  |  undreds
 and  hundreds  of  diseases  for  wheat
 also  So,  I  would  request  him  to  take
 biological  chemical,  cultural  or  quaran-
 tine  steps  to  put  a  stop  to  the  deterf-
 oration  or  destruction  of  crops  by  pests.

 My  next  pomt  is  about  soil  crosion.
 Nearly  about  200  million  acres  (  cur
 land,  which  comes  to  about  one  fourth
 of  the  entire  agricultural  tand  «of  this
 country,  is  eroded  We  are  row  fold
 by  experts  that  about  2  per  cent  of
 the  soil  of  our  country  is  roded  every
 vear.  In  my  own  State,  mn  Haryana
 and  Punjab  near  about  60  per  cent  of
 the  land  is  affected  by  erosion  This  is
 a  serious  problem  Government  should
 take  note  of  it  and  take  such  steps  aa
 ate  necessary  to  prevent  soil  eroaion.
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 {Shri  Randhir  Singh]
 Coming  to  fertilizers  and  ruanutes,  I

 am  very  grateful  to  the  hon.  Minister
 for  the  dynamic  efforts  he  has  put  in
 to  increase  the  production  cf  nitrogen-
 ous,  phosphatle  and  green  manure  In
 this  field  we  have  made  much  progress
 and  quite  a  good  quantity  is  being  pro-
 duced  प  that  is  a  smal}  fraction  in
 comparison  to  our  needs  The  produc.
 tion  of  fertilizers  has  a  direct  bearing
 on  food  production  If  we  increase  the
 production  of  fertilizers  in  this  coun-
 try,  coupled  with  the  supply  of  im-
 eroved  sceds,  to  which  I  will  come
 tater,  our  production  of  foodgrains  will
 Increase  by  leaps  and  bounds

 Then  I  would  like  to  say  a  word
 about  irrigation  We  have  irrigation
 only  in  2]  to  25  per  cent  of  our  entire
 fund,  which  is  a  small  figure  Out  of
 $20  million  acres,  we  have  {rrigatior
 only  2  68  million  to  69  million  acres,
 This  is  disappointing  In  tne  First
 plan,  you  set  apart  and  expended  Rs,
 400  crores,  20  per  cent  of  the  entire
 smount,  in  the  Serond  Pian  you  spent
 Nearly  Rs  57  crores  and  in  the  Third
 Plan  about  Rs  900  crores  I  appre-
 tiate  that  It  was  quite  a  big  amcunt
 ‘net  you  have  spent.  but  when  we
 compare  it  with  the  size  of  our  coun-
 try,  it  is  not  suffiment

 Now  we  are  going  about  with  a  beg
 gar's  bowl,  trotting  every  nook  and
 corner  of  the  world  for  food,  which  is
 most  humilating  It  is  humulfating
 not  only  to  us  but  also  to  the  peasan
 try  It  is  a  slur  on  our  peasantry  that
 this  country  of  nearly  400  miliion  pea-
 sants  cannot  provide  food  to  our
 brethren  Kindly  give  ou:  peasants
 water,  electricity,  good  seeds  and  other
 incentives  You  will  see  that  they  will

 give  food  not  only  for  vour  require-
 ments  but  also  a  surplus  which  you
 tan  distribute  tv  Canada,  America  or
 gome  other  needy  country.  Instead  of

 fetting  food  from  America,  we  can

 supply  food  to  America  with  compound
 fnterest  This  is  not  tall  talk  but  a
 fact.  Our  peasants  are  the  best  in  the

 ‘torid,  the  most  hardworking,  {ntelH-

 ent  and  patriotic.  It  fs  a  matter  of
 shame  that  we  have  to  import  food-

 grains  from  abroad.
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 About  agricultural  implements,  our
 agricultural  implement  is  the  poor
 plough  for  hundreds  and  thousands  of
 years.  I  would  make  a  specific  re-
 quest  to  the  Minister,  through  you.
 Produce  a8  many  tractors  as  possible,  if
 not  bigger  ones,  smaller  ones  or  med
 lum  ones,  and  supply  those  tractors
 at  half  rates  to  the  cultivators.  I
 read  an  article  day  before  yesterday
 that  bullock  power  is  proving  costly
 and  that  tractor  power  is  proving
 cheaper

 In  my  own  State  there  is  a  sort  of
 competition.  My  hon  friend  would
 say  that  for  small  cultivators  {t  will
 fot  be  economic  No  Sir;  I  have  been
 seeing  in  my  own  village  that  people
 who  have  got  about  10,  5  or  25  bighas
 of  land,  have  been  tilling  their  own
 larids  and  are  friaking  money  out  of  it

 by  tilling  the  lands  of  others  also.

 This  bullock  business  has  become  out-
 moded  Now  the  cultivator  wahts  more
 and  more  tractors  from  you.  Give
 them  the  tractors  and  vou  will  ste
 that  the  whole  thing  is  changed  within
 a  couple  of  years

 Then,  there  is  a  very  serious  com:

 plaint  about  electricity  Six  or  seven

 towns  in  the  country  are  consuming
 nearabout  56  per  cent  of  the  entire

 electricity  produced  in  the  country.
 Stop  that  The  nation  first  the  coun-

 try  first  our  people  first  and  owns
 afterwards  Kindly  see  that  a  major

 portion  of  the  electricity  25  supplied  to

 the  farmers  and  that  too  at  half  rates

 ff  you  can.

 Then,  there  are  two  important  points
 I  would  like  to  submit  that  you  should

 take  special  notice  of  improved  seetis
 and  the  high-yielding  variety  program-
 me  because  canal  water  alung  with  tet-

 ter  seeds  determines  the  yield  or  out-
 put  of  the  land  If  you  could  intro-

 duce  improved  seeds,  the  output
 will  be  greater  As  per  data  avail-

 able.  only  20  per  cent  of  the  land  ts

 under  improved  seeds  these  Gays.  This
 ig  most  disappointing  Experts  say
 that  it  takes  about  5  to  l0  years  to

 pring  the  entire  land  under  the  im-
 proved  seeds  scheme.  5  to  i0  years  is
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 a  long  time.  Would  you  kindly  sec  to
 i¢  that  we  teke  to  improved  seeds  os
 early  as  possible?

 i  will  say  something  2bout  n.uitiple
 cropping  also  From  the  harvesting  of
 rabi  to  the  sowing  of  iharif,  between
 these  two  harvests,  about  three
 months  elapse.  This  span  of  time  of
 near  about  90  to  300  days  should  be
 usefully  employed.  Erotic  types  of
 ragi.  wheat,  paddy,  maize  and  jowar
 should  be  a  third  crop.  If  you  do  that
 fm  areas  of  irrigation  instensity,  that  is,
 wherevere  you  have  irrigation  in  large
 quantity,  you  will  see  that  it  makes
 much  difference.

 Then,  tubewells  are  proving  very  use-
 ful  where  canal  irrigation  5  not  avail-
 able  In  this  connection  I  would  like
 fo  submit  that  do  not  give  money  to
 the  farmers  for  tubewells—Rs  5,000
 to  each  farmer—because  rost  of  the
 money  goes  for  bribing  I  tulkec  alcut
 it  quite  a  number  of  times.  Do  not
 give  the  farmer  the  money.  Give  one,
 two  or  three  tubewells  to  a  village
 from  the  Government  side  where  there
 is  no  irrigation  by  canal.  It  will
 change  the  entire  situation  in  the  vil-
 lage  and  you  will  see  that  the  pro-
 duce  in  that  village  goes  up  a  number
 of  times.

 I  mentioned  one  thing  last  time  and
 thie  time  also  I  will  repeat  it,  namely,
 reclamation  of  land.  Introduce  this
 and  it  will  be  a  very  great  incentive
 to  the  farmers.  Give  them  grants.
 Why  do  you  not  give  grants  and  con-
 cessions  to  kisans  just  as  in  England
 they  have  under  the  Agriculture  Act?
 They  are  giving  Rs.  35  to  Rs.  20  per
 acre  to  the  kisan  for  reclaiming  the
 land.  Do  it  in  Indfa  and  you  will  ree
 that  the  farmer  will  realise  its  im-
 portance  and  will  feel  that  he  has  snme
 ehare  in  the  administration.  Becruse
 we  are  not  giving  anything,  the  kisan
 has  no  interest  as  it  is  not  a  lucra-
 tive  profession  for  him.  If  you  help
 him  because  this  is  something  of  na-
 tlonal  Importence,  I  feel  that  you  will
 be  able  to  harness  something.

 to  submif  about

 my  ame
 Shin,  Tabs.  Haryana  to  te
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 the  Denmark  of  India.  Haryana  is  a
 boon  for  this  country.  The  land  of
 Haryana  is  of  gold—not  only  land,  but
 our  animals,  buffaloes,  calves  and  bul-
 locks.  Develop  them  Give  them  as-
 sistance  and  I  assure  my  hon.  friends
 that  if  you  develop  Haryana,  every
 Member  wil)  haye  a  buffalo  or  a  cow  or
 a  bullock  as  a  sort  of  a  giff  You
 should  be  proud  of  it.  Kindly  culti-
 vate  this  very  important  region  of  our
 country.  It  is  nof  because  I  belong
 to  that  region  but  Haryana  is  Ike  the
 Milan  region  of  Italy,

 Shri  Bal  Raj  Madhok:  Do  not  talk
 of  Lyallpur.

 Shri  Randhir  Singh:  J  am  grateful  to
 you.

 This  is  a  most  fertile  region.  If  you
 give  water  to  This  region  and  fake
 notice  of  animal  husbandry  in  this  re-
 gion,  Z  assure  you  that  we  will  be  very
 useful  for  the  country

 Mr.  Deputy-Speaker:  The  hon.  Mem-
 ber's  time  is  up

 Shri  Randhir  Singh:  I  had  to  say
 something  about  dairy  ols.  I  am
 grateful  to  you  that  you  have  given
 me  time  which  I  did  not  deserve.  With
 this  I  make  a  submission  to  you  again
 that  you  would  take  seriously  what
 haye  suggested  to  you  and  implement
 it  for  the  cause  of  the  peonle,  for  the
 benefit  of  the  nation  and  for  the  beng:
 fit  of  mankind.

 Mr.  Deputy-Spesker:  You  deserved
 that  time  because  you  said  that
 Haryana  is  going  to  be  the  granary  of
 India.

 Before  I  call  upon  the  next  speaker
 I  have  to  make  an  announcement.

 Hon.  Members  may  now  move  the
 cut  motions  to  Demands  for  Grants
 relating  to  the  Ministry  of  Food,  Agri-
 culture,  Community  Deyelopment  and
 Cooperation,  subject  to  their  betdig
 otherwise  admissible
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 Shri  E  EK.  Nayansr  (Faighat):  I
 beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  to  Re.  "

 {Failure  of  the  Land  Refonms  Policy
 ().]

 Shri  Yaskpal  Singh  (Dehra  Dun):  I
 beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricu)-
 ture,  Community  Development  and
 Cooperation  be  reduced  to  Re.  l".

 {Failure  to  ban  cow  slaughter  (7)}
 ‘That  the  demand  under  the

 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  to  Re.  Y.

 [Policy  regarding  distribution  of  ferti-
 lzers  and  good  vanety  seeds  (8)].
 “That  the  demand  under  the

 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  to  Re.  a,

 {Supply  of  foodgraims  to  non-Congress
 Governments  in  the  States  (9)].

 “That  the  demand  under  the
 head  Minustry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  to  Re.  1,

 {Poliey  regarding  the  fixation  of  price
 for  sugar  cane  (i0}].
 “That  the  demand  under  the

 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  to  Re.  I".

 [Nationalization  of  sugar  and  rite
 mills  (11)).
 “That  the  demand  under  the

 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and

 Cooperation  be  reduced  to  Re,  ”

 {Failure  to  lift  zonal  restrictions  on
 the  movement  of  foodgrains  (l2-].

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  to  Re.  *

 [Failure  to  bring  forward  crop  ins-~
 rance  (i8)].
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 हब्दों  Ramaviar  Shastri  (Patna):  1
 beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Rs.
 i00”.

 {Need  to  reduce  the  heavy  expenditure
 on  pay  and  allowances  of  high
 officers  16)  1

 Shri  Bhola  Nath  (Alwar):  I  beg
 to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Rs
 100".

 [Faulty  working  in  the  allotment  of
 funds  for  short  term  and  medium
 term  loans  to  kisans  in  rural  areas
 of  Rajasthan  qy7)).

 Shri  Ramavtar  Shastri:  I  deg  to
 move:

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Res.
 100”.

 [Slow  progress  of  agricultural  educa-
 tron  (23)  }

 ‘That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Res.
 i00”.

 [Need  to  increase  the  number  of  agrt-
 cultural  colleges  (24)  3.

 Shri  Yashpal  Singh:  {  beg  to  move:

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Re,

 100”,  «,

 [Need  to  improve  the  working  of
 Food  Corporation  of  India  (38)}
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 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Rs.
 100.”

 (Desirabinty  of  Intensive  Agricultural
 Distnet  Programme  (28). 1

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Rs.
 100.”

 {Desirability  of  giving  preference  to
 minor  {rrigation  schemes  an).

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture  Community  Development  and
 Cooperation  be  reduced  by  Re.
 100”

 {Need  for  incentives  to  sugar  cane  pro-
 dycers  and  for  sugar  mills  (28)).

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Res.
 00  ete

 {Need  to  improve  the  working  of  the
 Central  Warehousing  Corporation
 (2)  ].

 ‘That  the  demand  undes  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Re.
 100."

 {Need  to  improve  the  working  of  the
 mechanised  farms  (30)}.

 Shri  Gadilingama  Gowd:  I  beg  to
 move:

 “That  the  demand  under  the
 vhead  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and

 bd
 ition  be  reduced  by  Rs.

 100."

 (Failure  of  the  Community  Develop-
 ment  Scheme,  Panchayat  Sapnitis
 and  Taluk  Committees  to  perform
 the  objecte  for  which  they  were  in-

 “tended  @)).

 Tr000

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  by  Rs.
 i00.’*

 {Need  to  effectively  implement  Co-
 operative  Department’s  schemes  fer
 increased  food  production  (38)).

 Shri  Ramavier  Shastri:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  to  Re.
 है  L  al

 [Failure  to  make  the
 (34)  J.

 land  fertile

 “That  the  demand  under  the
 head  Agriculture  be  reduced  to

 Re.  1”

 [Faslure  to  increase  the  production  of
 cotton  in  the  country  (35)).

 “That  the  demand  under  the
 head  Agriculture  be  reduced  to  Re.
 i".

 [Faslure  to  make  the  country  self-suffi-
 cient  in  foodgrains  (86)).

 “That  the  demand  under  the
 head  Agriculture  be  reduced  to  Re.

 ऐ  आई

 [Failure  to  ensure  disease  free  agricul-
 ture  (87))

 Shri  K.  M.  Maé@hkukar  (Kesaria):  f
 beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Ra.
 100."

 [Need  for  makwg  adequate  arrange-
 ments  for  plant  protection  in  every
 village  (38).] J

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Re.
 100."

 [Need  for  imparting  education  to  grew
 suitable  crops  in  changing  seazone  at
 village  levels  (89)  ].
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 (Sari  K.  M  Madhukac}  “That  the  demand  under  the
 “That  the  demand  under  the  head  Agriculture  be  reduced  by  Ra.

 hand
 Agrioutture  be  reduced  by  Re.  100"

 100."
 |Need  for  development  of  fisheries

 (Need  for  comprehensive  programme
 for  wnplementing  minor  irrigation
 schemes  in  fame  stricken  areas
 (40)  }

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Re.
 100."

 {Need  for  a  government  scheme  for
 the  manufacture  of  small  tractors
 (41)J.

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Re.
 100."

 [Need  to  make  adequate  arrangements
 for  training  of  tractor  drivers  (42;  }

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Rs.
 100.”

 [Need  to  test  agricultur:i  land  at  vil-
 lage  level  and  give  advice  to  far-
 mers  (4@)).

 Shri  E.  K  Nayamar:  |  beg  to  move:

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Rs.
 100."

 [Faiture  of  the  agricultural  production
 in  India  (44)}.

 Shri  Ramavater  Shastri:  I  beg  to
 move:

 “That  the  demand  under  the

 peers
 Agriculture  be  reduced  by  Rs.

 {Need  for  preserving  the  plants  (#)  J.

 (Dj.

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Rs.
 100."

 [Fa:lure  in  smplementation  of  Inten-
 swe  Agriculture  Schemes  at  district
 level  (48)  }.

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  He.
 100."

 [Need  to  protect  plant  from  locuste
 and  other  ensects  (49)  |

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Re.
 ii  00,”

 |Need  to  make  land  productive  (30)}

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Ra.
 ]  0."

 [Need  to  increase  the  production  of
 agricultural  farms  (81).

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Rs.
 100.”

 [Need  to  increase  the  production  of
 fruits  and  ह...  products  (52)).

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Res.
 100."

 [Need  to  provide  incentive  to  farmers
 in  order  to  increase  sugar-Cane  pro-
 duction  ss)  L

 “Thet  the  demand  under  the
 head  Agriculture  be  reduced  by  Rs.
 100."

 [Need  to  make  available:  svinoy  irriga-
 tion  facilities  to  farmers  (4).
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 विदा  809  Nath:  {  deg  to  move:

 “That  the  demand  under  the

 =
 Agriculture  be  reduced  by  Ra.

 100.

 (Need  for  adequate  arrangement  of

 a
 marketing  in  Rajasthan

 ¢  J.

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Re.
 100."

 [Inadequate  arrangement  for  boring
 operations  in  Rajasthan  (86)  }

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Rs.
 i00.”

 [Project  for  ground  water  exploration
 m  Rajasthan  67)}.

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Ra.
 100.”

 [Nead  for  starting  training  scheme  for
 tractor  driving  in  Rajasthan  (58).

 Sbri  Gadilingana  Gowd  (Kurnool):
 I  beg  to  move:

 ‘That  the  demand  under  the
 head  Agriculture  be  reduced  by  Rs.
 100.”

 {Need  to  give  proper  representation  to
 the  actual  farmers  and  experts  im
 farming  in  the  delegation  to  F.A,.O.
 and  other  meetings  and  conferences
 (T8)}.

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Re.
 100."

 [Failure  of  the  scheme  of  youth  activi-
 ties  in  villages  (74)].

 “Theat  the  demand  under  the
 head  Agriculture  be  reduced  by  Re.

 (Failure  to  make  proper  assessment  of
 the.  &...  1... 3  इह  State  Govern-
 sents  regarding  proposcis  for  grant

 १7004

 of  prizes  to  the  highest  producers  of
 paddy  in  the  country  (75)  1

 Shri  Ramavatar  Shastri:  I  beg  {to
 move:

 “That  the  demand  under  the
 head  Payments  to  the  Indian  Coun-
 cil  of  Agricultural  Research  be  re-
 duced  to  Re.  1."

 [Failure  to  increase  the  milk  produc-
 tion  ॥  the  country  (60)}.

 Sari  Gadilingana  Gowd:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Payments  to  the  Indian  Coun-
 cil  of  Agricultural  Research  be  re-
 duced  by  Rs.  100.”

 [Need  to  invent  paddy  transplanter  for
 mechanised  forms  (85)).

 .

 Shri  Ramavatar  Shastri;  I  beg  to
 move:

 “That  the  demand  under  the
 head  Community  Development
 Projects  ard  National  Extension
 Service  be  reduced  to  Re.  i".

 [Uselessness  of  Development  Blocks
 (90)}.,

 Shri  E.  K.  Nayanar:  I  teg  to  move:

 “That  the  demand  under  the
 Community  Development  Projects
 add  National  Extengien  Service  be
 reduced  by  Rs.  i00.”

 [Faswre  of  Panchayati  Raj  in  Kerola
 (91)).

 Shri  Bhola  Nath:  I  beg  to  rove:

 “That  the  demand  under  the
 head  Community  Development
 Projecte  and  Netiepal  Extension
 Service  be  reduced  by  Rs.  100."

 (Faulty  working  of  Community  De-
 velopment  and  National  है... औ
 Service  and  Local  Development
 Works  in  Rajasthen  (98)),
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 Shri  Ramavatar  Shastri:  I  beg  to
 move:

 “That  the  demand  under  the
 head  Forest  be  reduced  to  Re.  i.”

 {Failure  in  preservation  of  the  forest
 wealth  of  the  country  (95)].

 “That  the  demand  under  the
 head  Forest  be  reduced  by  Rs.  100.”

 {Need  to  preserve  forests  (96)].

 “That  the  demand  under  the
 head  Other  Revenue  Experditure
 of  the  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Cooperation  be  reduced  to  Re.  ww

 [Failure  of  cooperative  s0cieties  in
 beneftting  the  poor  people  (99)].

 Shri  E.  हू,  Nayanar:  ]  beg  to  move:

 “That  the  demand  under  the
 head  Other  Revenue  Expenditure  of
 the.  Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 {Inadequate  allotment  of  food  to  the
 Kerala  people  (101)).

 Shri  Ramavatar  Shastri:
 move:

 “That  the  demand  under  the
 head  Other  Revenue  Expenditure
 of  the  Ministry  of  Food,  Agricul-
 ture,  Community  Development
 and  Co-operation  be  reduced  by
 Rs,  100.”

 [Need  for  development  of  khandsari
 industry  (102)}. }

 “That  the  demand  under  the
 head  Other  Revenue  Expenditure
 of  the  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Co-operation  be  reduced  by  Rs,
 100."

 [Need  to  improve  the  breed  of  horses
 in  7४०६6  (108).
 Shri  K.  Ramaai  (Coimbatore):  |

 beg  to  move:
 “That  the  demand  under  the

 head  Purchase  of  Foodgrains  and
 Fertibzers  be  reduced  by  Rs,  100."

 {Failure  to  eupply  fertilizer  to  poor
 and  middle  class  peasants  at  control-
 led  rates.  (118)  I

 I  beg  to

 JULY  MW  १५7  १5006

 Suri  E.  K.  Nayanar:  I  beg  to  move:

 “That  the  under  the
 head  Other  Capital  Outlay  of  the
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100."

 [Need  to  help  the  fighing  industry  in
 Kerala  (116)  क
 Shri  H  P.  Chatterjee  (Krishnagar): I  beg  to  move:

 1
 “That  the  demand  under  the

 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Co-operation  be  reduced  to  Re.  ww

 [Failure  to  ensure  equitable  distribu-
 tion  of  foodgraing  to  all  States
 (183)  ].

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Co-operation  be  reduced  to  Re,  Ww

 Food,  Agri.  etc.)

 (Failure  to  explore  all  avenues  of  pro-
 duction  of  foodgrains  on  a  wer  foot-
 img  (134)]

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agricul- ture,  Community  Development  and

 —
 be  reduced  by  Ra.

 i00.”

 (Need  to  go  ७  for  organic  manure  and
 to  rationalise  the  use  of  fertilwers
 (188)  1

 “That  the  demand  under  the
 head  Munistry  of  Food,  Agricul-
 ture,  Community  Development  and

 =
 be  reduced  by  Rs.

 [Need  to  reduce  the  import  of  food-
 Grams  from  foreign  countries  139)  }.

 “That  the  demang  under  the head  Mirustry  of  Food,  Agricul-
 ture,  Community  and

 fe  peration  be  reduced  by  Rs,

 (Need  to  take  atepe  to  improve  animal
 husbandry  and  poultry,  (140).
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 “That  the  demand  under  the

 ture,  Community
 and  Co-operation  be  reduced  by
 Rs  106.”

 iNeed  to  take  suitable  measures  for
 preserving  the  live  storage  and  dead
 storage  of  river  valley  projects  from
 being  tilted  up  to  keep  the  irngation
 potential  safe  (141)  J.

 “That  the  demand  uréer  the
 head  Ministry  of  Food,  Agricul-
 ture,  Community  Development  and
 Co-operation  be  reduced  by  Res.
 0¢  cs

 {Need  to  rationalise  the  lang  laws

 142)).

 “That  the  demand  under  the
 head  Ministry  of  Food,  Agncu!-
 ture,  Community  Development  and
 Co-operation  be  reduced  by  Rs.
 100”

 {Need  to  lift  the  ban  on  movement  of
 foodgrams  from  one  State  to  an-
 other  (143)

 “That  the  demand  under  the
 head  Agriculture  be  reduceg  by  Rs
 00  iT}

 (Need  to  do  away  with  top  heavy  ad-
 maunistration  (I44)  ]

 “That  the  demand  under  the
 head  Agriculture  be  reduced  by  Rs
 i00  ET)

 {Need  to  go  था  for  intensive  cultwa-
 tion  (145) ).

 “That  the  demand  under  the  head
 Agriculture  be  reduced  by  Rs,  100.”

 {Need  to  take  sutable  measures  for
 soul  conservation.  (146)).

 Shri  Ramavatar  Shastri:  I  beg  to
 move’

 “That  the  demand  under  the  head

 ration  be  reduced  to  Re.  1° १

 II008

 [Conetant  rise  in  the  prices  of  fertri-
 sere  (151) }..

 “That  the  demand  under  the  head

 Ministry  of  Food,  Agriculture,  Com-

 munity  Development  and  Co-opera-
 tion  be  reduced  to  Re  4"

 [Encouraging  profiteenng  and  biack

 marketing  m  fertilsers.  (152)]

 “That  the  demand  under  the  head

 Ministry  of  Food,  Agriculture.  Come

 munity  Development  and  Co-opera~
 tion  be  reduced  to  Re.  1",

 [Fatlure  to  pay  more  attention  towards
 indigenous  manures  such  as  cow-
 dung.  (153))

 Shri  Ganesh  Ghosh  (Caicutta
 South):  I  beg  to  move:

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,  Com~
 munity  Development  and  Co-opera~
 tion  be  reduced  to  Re.  1."

 [Fatlure  to  nationalsse  wholesale  trade
 in  foodgrains.  (i54)].

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  to  Re.  I.”

 [Failure  to  grant  money  to  the  West
 Bengal  Government  to  meet  the  loss
 sustained  in  supplyng  foodgrains  at
 subsided  rate  om  the  statutory
 rationed  ateas.  (186)),

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  to  Re,  I.”

 {Ducrimination  in  the  supply  of  food-
 grains  to  States  with  non-Congress
 Governments,  particularly  Weet
 Bengal.  (156) },.
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 {Shri  Ganesh  Ghosh  ]

 “That  the  demand  under  the  head

 Ministry  of  Food,  Agriculture,
 Contmunity  Development  and  Co-

 operation  be  reduced  to  Re.  1"

 [Failure  to  supply  the  promised  quan-
 tum  of  foodgrains  to  West  Bengal
 after  the  forming  of  the  non-Con-
 gress  Ministry.  (157)).,

 ‘Shri  H.  P,  Chatterjee:
 move:

 “That  the  demand  under  the  head

 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-

 operation  be  reduced  by  Rs.  100.”

 [Need  to  implement  expeditiously  the
 minor  irrigation  projects.  (158)).

 Shri  Ramavtar  Shastri:  I  beg  to
 move:

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-

 operation  be  reduced  by  Rs.  100."

 [Need  to  check  increase  in  the  price
 Of  fertilisers  creating  difficulty  in  the
 way  of  more  production.  (161)).

 “That  the  Demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs,  100."

 (Need  to  check  blackmarkating,  theft
 of  foodgrains,  hoarding  and  proj-
 teering.  (162)).

 Shri  ®  है,  Amin  (Dhandhuka):  I
 beg  to  move:

 “That  the  demand  under  the  head
 Mipiatry  of  Food,  Agriculture,
 Caspmunity  Development  and  Co-
 operation  be  reduced  by  Rs,  100."

 [Need  to  establish  central  agricultural
 polijtechnics  in  every  district  of
 फप  State  (163).

 “That  the  demand  under  the  head
 Ministry  of  ood,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Ra.  190.”

 {Lack  of  coordination  between  re-
 search  farms  ang  cultivators  of  the
 country.  (164)  J.

 l  beg  to

 JULY  ३$,  iar  Food,  Agri.  etc.)  TIQ]O

 {Need  to  make  soii-testing  and  soil
 survey  all  over  the  cougtry.  (168)  i

 “That  the  demand  under  the  head

 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-

 operation  be  reduced  by  Rs.  100."

 {Need  to  make  water  provision  by
 developing  tube  wells  in  Bhal  and
 Nalkantha  areas  of  Gujarat  State.
 (168)],.

 “That  the  demand  under  the  head

 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-

 operation  be  reduced  by  Rs.  100."

 {Need  to  make  provision  for  adequate
 credit  facilities  for  wmproved  seed,
 pesticides  and  fertilizers  by  closing
 the  community  development  works,

 (167)).

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-

 operation  be  reduced  by  Rs.  7007

 {Need  to  change  the  structure  of  agri-
 cultural  education  in  the  country.
 (168)  }.

 “That  the  demand  under  the  head

 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs,  100.”

 [Need  to  establish  rural  ingtitutes
 and  rural  industrial  estates  in  every
 taluka  or  dDlock  in  the  country.
 (169)  i

 “That  the  demand  under  the  head

 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100,”

 [Need  to  establish  Agricultueal  Uni-

 versity  in  the  North  Gujarat.  (i%))  3.

 “That  the  demand  under
 the  head

 Ministry  of  Foul  Agriculhars,
 200६ ०७  40444  +००८१७  on Ge
 operation  be  pedyoek. by  Re.  मी"
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 Need  to  devatep  wherelwasing  end  “That  the  demand  under  the  head
 4  gram  0४४७  im  the  commer,  qm).  Ministry  of  Food,  Agriculture,

 f  Community  Development  and  Co-
 “That  the  demitid  wader  the  head

 operation  be  reduced  by  Rs,  100.”
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Re.  100."

 {Need  to  meet  more  funds  to  develop
 fisheries  in  Guwjaret  State.  (172)),

 “That  the  demand  under  the  head
 Minustry  of  Food.  Agriculture,
 Comnranity  Development  and  Co-
 operation  be  reduced  by  ह:  100."

 {Need  to  develop  the  well-integrated
 schemes  of  rural  works  in  Panch
 Mahals  and  Bhai  Nalkantha  areas
 of  Gujarat  State.  (173)).,

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 {Failure  to  make  arrangement  for
 crop  wnsurance  (174) }.

 “That  the  Demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 [Fmlure  to  make  arrangements  for
 adequate  development  for  produc-
 tion  of  cotton  in  the  country.  (173)).

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100."

 {Need  to  stop  giving  aid  for  the  en-
 couragement  of  cooperative  farming.
 (178))..

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  (Co-
 operation  be  reduced  by  Rs.  0¢.”

 iNeed  to  develop  cold  storage  facilities
 well  spread  out  in  Gujevat.  (177)).

 “That  the  demand  under  the  head
 Ministry  of  odd.  Agricutture,
 Cotemunity  Development  and  Co-
 operation  be  reduced  by  Re.  i60,”

 Need  to  induce  industriglists  to  work
 Jor  agricultural  groducfion.  (178) 1.

 [Need  to  appoint  an  advisory  com-
 mittee  consisting  of  cultivators,
 efigineers,  and  independent  public
 men  to  devise  schemes  for  the  mazxi-
 mum  use  of  irrigation  water.  (179)).

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Re.  i00.”

 [Fatlure  to  supply  due  share  of  im-
 ported  foodgraims  to  Gujarat  State.
 180)1.

 “That  the  demand  under  the  head
 Minuwtry  of  Food,  Agriculture,
 Commumty  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 [Carelessness  in  regard  to  supply  of
 fertilizers  mixed  with  salt.  (181)).
 Shri  Ganesh  Ghosh:  |  beg  to  move:

 “That  the  demand  under  the  head
 Agriculture  be  reduced  to  Re.  ww

 [Failure  to  take  deterrent  measures
 against  adulteration  of  Ghee  and
 edible  oils  particularly  mustard  oth
 (191)  1

 “That  the  demand  under  the  head
 Agriculture  be  reduced  to  Re.  1”

 {Failure  to  help  West  Bengal  to
 develop  fishenes  in  the  State,
 192],

 “That  the  demand  under  the  head
 other  revenue  expenditure  of  the
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  to  Re,  w

 [Policy  regarding  fixation  of  price  of
 sugar  for  home  market  कांउन्द- एंड
 sale  price  of  sugar  exported  (198),

 “That  the  demand  under  the  head
 other  revenue  expenditure  of  the
 Ministry  of  Food  Agricuiture,
 Community  Development  and  (Co-
 operation  be  reduced  to  Re,  i."

 [Increase  in  the  price  of  sugar
 démestic  consumption.  (97)  i
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 Shri  Kiruttinan  (Sivaganja):  I  beg
 to  move:

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture.
 Community  Development  and  Co-

 operation  be  reduced  by  Rs.  100."

 (Failure  to  achieve  self-sufficiency  in
 foodgrains  and  sugar.  (200)].

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 [Failure  to  promde  water,  fertilizers
 and  checp  credit  to  cuitivators.
 (201))

 “That  the  dcemand  under  the  head
 Mimstry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100."

 {Falute  to  provide  more  funds  for
 minor  irrigation  schemes  in  Madras
 State.  (202)  }

 “That  the  demand  under  the  head
 Muistry  of  Food.  Agriculture,
 Community  Development  and  Co-
 opcration  he  reduced  by  Rs.  100."

 [Fa:ture  to  bring  down  prices  of  fert:-
 hzers  and  to  ensure  sufficient  supply
 thereof.  (203)  ]

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100,”

 {Failure  to  give  subsidy  to  Govern-
 ment  of  Madras  to  meet  loss  sus-
 tained  by  one  measure  of  rice  per
 rupee  scheme,  (204)].

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100."

 [Need  to  maintain  low  price  for  ferti-
 lizers  to  encourage  grow  more  food
 Policy.  (205)  ]

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
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 Community  Development  and  Co-
 operation  be  reduced  by  Re.  100."

 {Need  to  take  immediate  steps  to  in-
 troduce  crop  insurance  scheme.
 (206)  }

 "That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100."

 {Need  to  provide  more  funds  for  silt-
 ing,  depthing  and  repairing  of  major
 tanks  २७8  Madras  State  (207)].

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs,  100.”

 [Need  to  formulate  special  irrigation
 schemes  tn  Ramanathapuram  district
 an  Madras  State.  (208) ).

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100."

 IISlg.

 (Need  to  improve  the  working  of  the
 Community  development  blocks.
 (209)  J

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 [Inadequate  allotment  of  sugar  to  the
 Madras  State  (2i0)].

 “That  the  demand  under  the  head
 Minstry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 {Need  to  allocate  more  funds  to  fish-
 ing  industry  in  Madras  State.  (211)).

 ‘That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 Operation  be  reduced  by  Rs.  100."

 [Need  to  introduce  ‘lift  srrigation
 socrety’  scheme  in  Ramanathapuram.
 District  in  Madras  State  (2i2)].

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
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 Community  Development  and  Co-
 operation  be  reduced  by  Rs,  100."

 [Need  to  improve  the  working  of  0१०
 operative  societies.  (238)), .

 Shri  N.  Sreekantan  Nair:  I  beg  to
 move:

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 Operation  be  reduced  by  Rs.  100.”

 {Need  for  enforcing  land  reforms,
 (214)).

 “That  the  demand  unger  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100."

 {Need  to  achieve  self-sufficiency  im
 Joodgrains  and  wn  sugar.  (215) },

 “That  the  demand  under  the  head
 Mimstry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 [Failure  to  evoive  a  natonal  food
 Policy.  (2i6)]

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 Operation  be  reduced  by  Rs.  100”

 [Need  for  maintaining  regular  and
 steady  supply  of  rice  to  Kerala.
 (217).

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co- Operation  be  reduced  by  Res,  100."

 (Need  for  concerted  efforts  in  minor
 irrigation,  (218)).

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 (Necessity  for  re-introducing  subsid
 for  fertilizers,  (219)).

 “mm

 “That  the  demand  under  the  head
 ह... अ  Food,  Agriculture,
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 Community  Development  and  Ce-
 operation  be  reduced  by  Rs.  100.”

 [Need  for  setting  up  a  Central  Cattle
 Breeding  farm  for  jersey  breed  in
 Kerala.  (220)}..

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 (Necessity  for  setting  up  one  of  the
 five  large  mzed  State  farms  with
 Russian  help  mm  Kerala.  (221)).

 Shri  R.  K.  Amin:  I  beg  to  move:

 “That  the  demand  under  the  head
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100."

 {Need  to  take  sttable  meastires  for
 sol  reclamation  i  Kotar  areca.
 (223)  },
 Shri  N.  Sreekantan  Nair:  I  beg  to

 Move:

 “That  the  demand  under  the  head
 Ministry  of  Food.  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100."

 {Need  for  establishing  a  paper  and
 pulp  mdustry  m  Kerala  under  the
 F.A.0./World  Bank  Scheme,  (224)  i

 Shri  K.  Ramani:  I  beg  to  move:
 “That  the  Demand  under  the  Head

 Agriculture  be  reduced  by  Rs.  100.”

 [Fatlure  to  achieve  the  target  of
 tobacco  cultivation  fixed  for  the
 Fourth  Five  Year  Pian  (259)  }.

 “That  the  demand  under  the  head
 Agriculture  be  reduceg  by  Rs.  100."

 (Failure  to  supply  enough  pesticules to  cotton  cultwators  at  cheap  rates,
 (260)  J.

 “That  the  Demand  under  the  Head
 Agriculture  be  reduced  by  Rs,  100."

 [Failure  to  check  the  sugar  production
 tm  the  year  1966.  (26i)].

 “That  the  demand  under  the  head
 Payment  to  the  Indian  Council  of
 Agricultura?  Research  be  reduced
 by  Re,  100."
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 {Failure  to  help  ond  enthuse  tobacco
 eultivdtora  to  increase  production,
 (262)}.

 “That  the  Demand  under  the  Head
 Forest  be  reduced  by  Rs.  100."

 4Pailure  to  give  Government  owned
 fallow  ang  forest  land  to  landless
 agricultural  workers  for  cultivation
 of  ह... अ  (283)  }.

 “That  the  demand  under  the  head
 “Other  Revenue  Expenditure  of  the
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  है:  100.”

 {Failure  to  maintain  the  minimum
 necessary  sugar  production  and
 distribution  to  consumers,  (284) ].

 “That  the  demand  under  the  head
 Other  Revenue  Expenditure  of  the
 Ministry  of  Food,  Agriculture,
 Community  Development  and  Co-
 operation  be  reduced  by  Rs.  100.”

 [Failure  to  fix  increased  »emuneratwe
 price  for  small  scale  sugar  cane
 cultivators,  (265)  i

 “That  the  Demand  under  the
 head  Purchase  of  Foodgrains  and
 Fertilizers  be  reduced  by  Rs.  100.”

 {Failure  to  provide  adequate  funds  to
 states  to  improve  minor  irrigation
 schemes  to  increase  food  production.
 (266)  i.

 “That  the  Demand  under  the
 heag  Purchase  of  Foodgrains  and
 Fertulizers  be  reduced  by  Rs,  €0.”

 {Failure  to  supply  good  quality  tice
 at  reduced  price  m  all  statutory,
 informal  and  modified  rationing
 areas  as  well  ag  in  fair  price  shops
 (267)  }

 “That  the  Demand  under  the

 heag  Purchase  of  Foodgrains  and
 Fertilizers  be  reduced  by  Rs.  100."

 [Failure  to  provide  sufficient  loan

 facilities  to  peasants  for  agricultural
 purpoees,  (268)  ].
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 “Fhet  the  Demand  under  the
 heaq  Purchase  of  Foodgrains  and
 Fertilizers  be  reduced  by  Re.  100."

 {Pailure  to  distribute  cheap  fertiiicers
 and  stop  black  marketing  in  fertill-
 दहा  ह...  to  peasants.  (269)  ].

 Mr.  Depaty  peaker:  The  cut
 motions  are  also  now  before  this
 House.

 Shri  Ramabadra  Naldu  (Tindi-
 vanam):  Mr.  Deputy-Speaker,  Sir,  we
 are  discussing  the  most  vital  problem
 that  concerns  8  of  us  No  one,  how-
 ever  well  he  might  be  placed  in  life,
 can  afford  to  ignore  the  claim  of  the
 hungry  millions  any  more.  The  plight
 of  the  poor  has  reached  such  a  pitch
 that  almost  for  the  past  two  years  we
 are  hearing  reports  of  people  dying
 of  starvation  in  one  part  of  the  country
 or  the  other  When  harrowing  tales
 of  the  millions  of  have-nots  of  this
 country  are  echoing  in  ali  corners  of
 the  world,  I  am  afraid,  we  have  no
 moral  right  to  stuff  ourselves  with  al’
 kinds  of  delicacies.  fattening  ourselve
 at  the  cost  of  the  dumb  millions

 After  saying  this  it  is  but  proper  to
 find  out  the  real  causes  of  this  apathy
 Only  then  we  can  gain  a  proper  ypers-
 pective  of  the  whole  problem  and
 without  the  right  diagnosis  it  {

 impossible  to  proceed  with  the  freer
 ment.

 Sir,  I  have  no  hesitation  in  sayi
 that  the  real  culprit  is  this  Governme:
 at  Delhi  They  have  been  ruling  c
 tather  ruining  this  country  uninte:

 ruptedly  for  the  past  twenty  years.  3

 am  not  making  a  wild  allegation.  I

 am  saying  this  with  a  certain  sense  of

 responsibility
 While  replying  to  the  debate  on

 Irrigation  and  Power  Ministry’s
 Demands.  Dr  K.  L.  Rao  has  stated

 thet  the  Rain  God  cannot  be  blamed

 for  the  drought  and  that  it  was  the

 absence  of  storage  that  caused  the

 drought.
 Now  who  is  going  to  do  tne

 job  of  storing  the  much-needed  water?
 Nof  anybody  or  everybody  could  do  it

 It  is  the  Government  and  the  Gov
 ernment  alone  thaf  can  and  should  do
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 i@  However  much  they  may  argue,
 (hp  ineacapable  fact  remains  that  the
 tdtal  amount  spent  on  irrigation  in  the

 past  twenty  years  is  leas  than  the
 amount  spent  on  defence  in  the  Isat
 two  years.  This  ia  definitely  a  very

 poor  record  for  a  country  lixe  India
 witich  is  predominantly  agricultural
 At  least  now  there  seems  to  be  an
 awareness  and  realisation  of  the

 urgency  of  irrigation  for  improving  the
 @oonomy  of  this  country,  snd  I  hope
 that  this  feeling  will  be  tustained  and
 honest  efforts  witl  be  made  to  meet
 our  food  shortages  in  the  near  future

 The  same  tragic  tale  of  negligence
 and  tack  of  initiative  ls  repeated  in
 the  field  of  fertilisers  also  I  think
 that  the  per  acre  yield  in  India  is  the
 lowest  in  the  world  With  the  right
 type  and  timely  application  of  ferti-

 lisers,  there  is  room  for  doubling  and
 even  trebling  our  yield  cf  certain
 crops  But,  even  now,  we  foll  far
 short  of  our  demand  for  fertilisers,  and
 unless  there  is  a  real  drive  to  boost
 thé  indigenous  production  of  fertiliserr
 substantially,  it  would  be  difficult  to
 make  up  the  deficiency  even  in  a
 decade,  because  the  use  of  fertiliser
 and  the  demand  for  the  same  is  grow-
 ing  rapidly  day  by  day

 There  seems  to  be  an  unhealthy
 “vivalry  going  on  between  two  Ministers
 Jas  to  the  priority  that  should  be  given
 ‘either  for  irrigation  or  for  fertilisers
 Y  think  that  priority  should  le  fixed
 taking  into  consideration  the  prevailing
 cigcumstances  and  conditions  at  a
 particular  area  or  region.  In  my  State
 of  Tamijnad,  though  there  ip  still
 wope  for  minor  frrigation,  the  irriga-
 Wan  potential  is  definitely  Hmited  and
 fer  obtaining  higher  output,  we  have
 to  give  priority  to  fertiliser  It  may  be
 different  with  some  other  States  where

 ‘there  is  still  a  large  source  of  untapped
 ‘potential  of  water  and  land

 In  this  regard  I  am  sorry  to  say
 tsit  the  demands  of  my  State  for  ferti-
 Users  and  minor  irrigation  are  not  met
 ‘eefiatactoriiy  by  the  Centre’  The
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 attraction  of  fertilisers  is  lem  than
 balf  of  what  bas  been  asked  for,  and
 Lhe  cost  is  allowed  to  escalate  so  much
 that  it  is  really  telling  upon  the  cost
 uf  production  of  the  farmer.  Af  a
 time  when  the  State  Government  is
 engaged  in  bringing  down  the  cost  of

 production  of  the  farmer,  assuring
 him  8  reasonable  income  for  a  decent
 livelihood,  the  Centre  is  sabotaging
 \heir  efforts  at  the  State  by  removing
 the  subsidy  on  fertiliser.  The  reason
 given  for  stripping  off  this  subsidy  9

 very  strange  The  Central  Goverm
 nent  feels  that  the  demand  for  fertill-
 er  is  more  even  when  there  is  no

 ubsidy  Let  them  remove  the  subsidy
 m  wheat  and  see  whether  the  demand

 goes  down  Certainly,  It  wont
 Demand  should  not  be  the  guiding
 principle  in  fixing  the  price  of  fertil!-
 ser  They  must  look  to  the  cost  of

 production
 te

 Sur,  ]  strongly  feel  that  the  position
 in  regard  to  subsidy  should  be  restored.
 Also,  the  racketing  that  is  going  on

 with  regard  to  nitogenous  fertiliser

 produced  at  Neyveli  after  the  decontrol
 ot  the  same,  must  be  ended.  In  this

 connection  I  would  suggest  that  the

 Meyvell  Lignite  Corporation  may  tbe
 asked  to  give  the  sole  distribution

 right  of  the  entire  production  to  the

 State  Government  at  least  till  the

 conditions  improve  The  30  per  cent

 nt  the  decontrolled  fertiliser  of  the
 Neyveli  Corporation  is  the  real  source

 of  mischief  in  Tamilnad  and  there  is

 racketing  going  on  in  spite  of  the  best

 efforts  of  the  State  Government  in
 this  regard  if  the  Centre  fs  really

 interested  in  helping  the  Hercullan
 efforts  of  the  DMK  Government  in

 Tamilnad  to  boost  the  foodgrain  out-

 put,  some  sympathy  must  be  shown  to

 the  State  and  they  should  be  helped
 to  regulate  the  price  of  the  fertilisers

 Thirdly,  it  ७  the  bounden  duty  of  the

 Centre  to  meet  the  required  quantity
 of  the  State  in  ful!  The  past  ‘perfosin-
 ance  and  also  the  present  initiative  of
 the  State  should  weigh  with  dhe

 Centre  In  making  the  allocations.  ०३१
 ‘hope  that  our  Btate  wenll  रैक  assed
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 of  sufficient  supply  from  the  Central
 Government.

 3  With  regard  to  minor  irrigation,  we
 have  got  a  just  claim  for  more  funds.
 In  ‘the  previcus  years,  the  allocation
 fer-irrigation  in  Tamilnad  was  meagre
 and  the  reason  always  given  was  that
 काकी  do  not  have  rivers  to  harness.  But
 now.  comprehensive  survey  ¢{  minor
 dirrigation  potential  in  the  State  has
 een  tompleted  and  the  State  is
 engaged  in  the  stupendous  task  -of
 tapping  them  ail  at  a  cost  of  Rs.  490
 ‘crorés  in  a  phased  manner.  Keeping
 th  view:  the  meagre  atiocation  in  the
 ‘past  for  irrigation  and  the  present
 Urgency  for  making  good  the  food
 shortage  in  the  shortest  possible  time,
 Ichepe  that  the  Centrai  Government
 would  meey  the  requirement  of  the
 State  substantially,  if  not  wholly.

 Irrigation,  power  and  fertiliser  are
 the.  three:  important  ingredients  that
 ge  to  make  up  the  cost  of  the  produc-
 tion.  ‘Unless  the  casts  of  these  three

 kept  at  a  reasonable  level,  it  is
 unfair,  and  will  net  be  in  the  interest
 of;the  farmer,  to  pay  him  the  same
 ati  price  for  his  produce,  the  price
 gat  was  fixed  when  the  inputs  were

 :t  Thete  is  another  item  that  contri-
 butes  ह...  ० -उ  cost  of  production,  namely.

 agricultural  labour.  This,  in
 vertam  places,  is  outweighing  ail
 -other  inputs  in  boosting  the  cost-  Par-
 tiedilarly  in  Tamiland,  in  many  places,
 arute  shortage  of  agricultural  labour
 fesulting  in  the  demand  of  higher
 wages  making  its  impact  on  the
 ‘Gost  of  production.  So,  there  is  a
 pressing  need  for  increased  mechanisa
 tien  in  farthing.  Newer.  and  more
 ‘tocis  have  got  io  be  made  available
 to  the  farmers  and  particularly  the
 ‘demand  for  tractors  must  be  fully  met.
 Sir,  in  spite  of  the  imported  and  in-
 digmnously  available  tractors,  there  is

 m  wide  gap  between  the  actual  demand
 ‘and  the  supply.  There  are  consider-
 able,  im  some  cases  almost  insurmoun-
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 farmers  in  the  matter  of  servicing,
 There  are  three  things  that  need  the
 immediate  attention  of  the  Goveti-
 ment:  firstly,  the  supply  must  be
 assured;  secondly,  the  farmer  should
 be  helped.  with  loans  and  grants  8०
 as  to  enable  him  to  purchase  a  fractor;
 and.  thirdly,  servicing  facilities
 he  made.available  at  a  reasonable  cast
 and  at  a_distance  within  his  reach.
 Agricultural  machines,  tools  and  im-
 plements  should  be  produced  @f  a
 priority  basis  and  factories  set  up.  for
 the  same  in  all  parts  of  our  counizy.
 Unless  these  things  are  done,  I  am
 afraid,  we  cannot  assure  a  decent  in-
 come  to  the  farmer  without  harming
 the  interests  ef  the  consumer.

 Before  concluding,  I  would  like  ‘to
 say’  a  few  words  about  the:  food
 subsidy.  The  Tamilnad  Government,
 in  some  quarters,  is  accused  of”  going
 ahead  recklessly  subsidising  the  price
 uf  rice.  Even  responsible  spokesmen
 uf  the  Central  Government  have  said
 that  it  is  not  their  business  to  bear
 the  burden  of  the  folly  committed  by
 the  State  Government.  I  woulg  like
 to  draw  the  attention  of  the  Govern-
 ment  to  page  37  of  the  Ecpnomic  Sur.
 vey.

 Mr.  Deputy-Speaker:  I  think;  *the
 hon.  Member  would  require  some
 more  time.

 Shri  Ramabadra  Naida:  I  wiii  finish
 la  two  minutes.

 ....to  page  37  of  the  Economic
 Survey  for  the  current  year  in  which
 l  find  the  following  passages:—

 “The  subsidies  on  feodgrains
 were  partially  withdrawn  towards
 the  end  of  ‘1058,  but  even.  so
 they  remained  high  and  eas

 Rs.  330  crores  in  i966-67.  The
 estimate  for  the  currant  year  1
 that  fhey  will  cost  Rs.  478  creres.*

 Now,  it  may  even.  be  more,  with  the
 freight  of  the  imported  wheat  going
 up  owing  to  the  closure  of  the  Suez
 Canal

 Sir,  may  I  ask.  this?  When-  subsidy
 nm  tens  -and  hundreds  of  -erores  of
 rupees  ig  being  given  by.  the.  Centre
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 for  wheat,  is  it  not  just  and  fair  that  Mr.  Deputy-Speaker:  lhe  House
 they  help  us  to  subsidise  the  price  stands  adjourned  till  ह १  a.m.  tomorrow
 of  rice  at  least  to  some  extent”  If  they  8  brs
 refuse,  it  certainly  amounts  to  dis-
 crimination.  It  may  not  be  inten-  The  Lok  Sabha  then  adjourneg  ttl
 tiona)  or  deliberate,  but  as  our  Chief  Eleven  of  the  Clock  on  Wednesday
 Minister,  Anna,  has  pointed  out,  July  2  967/Asadha  I889  (Saka)

 circumstantial  discrimination  is
 certainly  there

 GBA  GIPND  LSI]  3274(Al)  LS—2-2-68ffit0I0.


